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NO. NO.
1. Additional Affidavit on behalf of the

Respondent No.2/LPGCLin compliance to the 1-13
order dated 12.08.2024 of this Hon'ble
Tribunal.

2. ANNEXURE-R-l.
A true copy of the notification dated 14-20
14.09.1999 issued by the MoEF& CC.

3. ANNEXURE-R-2.
A true copy of the notification dated 21-27
28.07.2003 issued by the MoEF& CC.

4. ANNEXURE-R-3.
A true copy of the notification dated 28-38
03.11.2009 issued by the MoEF& CC.

5. ANNEXURE-R-4.
A true copy of the Environment Clearance
Certificate dated 31.03.2011 issued by the 39-46
Ministry of Environment and Forest to the
Project Proponent.

6. ANNEXURE-R-5.
A true copy of the amended EC dated 47-49
20.05.2014 issued to the Project Proponent.

7. ANNEXURE-R-6.
A true copy of the amended EC dated 50-51
30.05.2016 issued to the Project Proponent.

8. ANNEXURE-R-7.
A true copy of the NTPC ash policy dated 52-79
10.03.2015.
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17. ANNEXURE-R-16.
Atrue copy of the yearly chart of ash disposal
facility/ mode ofdisposal at the Thermal Power 115
Plant regularly submitted to Central Electricity

16. ANNEXURE-R-15.
Atrue copy of the yearly chart of ash disposal
facility/ mode ofdisposal at the Thermal Power 114
Plant regularly submitted to Central Electricity
Authority for the period 01.04.2019 to
31.03.2020.

15. ANNEXURE-R-14.
A true copy of the chart of month wise ash
generation and utilization regularly submitted 113
to Central Electricity Authority for the period
01.04.2023 to 31.03.2024.

14. ANNEXURE-R-13.
A true copy of the chart of month wise ash
generation and utilization regularly submitted 112
to Central Electricity Authority for the period
01.04.2022 to 31.03.2023.

13. ANNEXURE-R-12.
A true copy of the chart of month wise ash
generation and utilization regularly submitted 111
to Central Electricity Authority for the period
01.04.2021 to 31.03.2022.

12. ANNEXURE-R-ll.
A true copy of the chart of month wise ash
generation and utilization regularly submitted 110
to Central Electricity Authority for the period
01.04.2020 to 31.03.2021.

11. ANNEXURE-R-IO.
A true copy of the chart of month wise ash
generation and utilization regularly submitted 109
to Central Electricity Authority for the period
01.04.2019 to 31.03.2020.

10. ANNEXURE-R-9.
A true copy of the notification dated 106-108
28.08.2019 issued by the MoEF& CC.

9. ANNEXURE-R-S.
A true copy of the CPCB guidelines for 80-105
disposal/utilization of fly ash dated March,
2019.
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130-132

26. ANNEXURE-R-25.
A true copy of the CTE issued to the Project
Proponent for the period 29.12.2022 to
31.12.2024.

25. ANNEXURE-R-24.
A true copy of the CTE issued to the Project 127-129
Proponent for the period 06.05.2022 to
31.12.2026.

24. ANNEXURE-R-23.
A true copy of the CTE issued to the Project 123-126
Proponent for the period 14.07.2021 to
13.07.2023.

23. ANNEXURE-R-22.
A true copy of the letter dated 19.04.2017 122
issued by the RegionalOfficer,UPPCB.

22. ANNEXURE-R-21.
A true copy of the letter dated 03.12.2019 121
issued by the District Magistrate, Lalitpur.

21. ANNEXURE-R-20.
A chart showing all India ash utilization in
reclamation of low-lying areas In Central 119-120
ElectricityAuthority Report ofAugust, 2022 for
the period of 1998-99 to 2021-22.

20. ANNEXURE-R-19.
A true copy of the yearly chart of ash disposal
facility/ mode ofdisposal at the Thermal Power 118
Plant regularly submitted to Central Electricity
Authority for the period 01.04.2023 to
31.03.2024.

19. ANNEXURE-R-18.
A true copy of the yearly chart of ash disposal
facility/ mode ofdisposal at the Thermal Power 117
Plant regularly submitted to Central Electricity
Authority for the period 01.04.2022 to
31.03.2023.

18. ANNEXURE-R-17.
A true copy of the yearly chart of ash disposal
facility/ mode ofdisposal at the Thermal Power 116
Plant regularly submitted to Central Electricity
Authority for the period 01.04.2021 to
31.03.2022.

Authority for the period 01.04.2020 to
31.03.2021.
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194-205

36. ANNEXURE-R-35.
Atrue copy of the ground water test report for

year 2019 of the areas in and around the

Thermal Power Plant obtained by the Project

35. ANNEXURE-R-34.
A true copy ground water study report dated 184-193
26.06.2024 prepared by the Institute for
Resource Analysis and Policy,Hyderabad.

34. ANNEXURE-R-33.
A true copy ground water study report dated 173-183
26.09.2023 prepared by the Institute for
Resource Analysis and Policy,Hyderabad.

33. ANNEXURE-R-32.
A true copy ground water study report dated 162-172
31.10.2022 prepared by the Institute for
Resource Analysis and Policy,Hyderabad.

32. ANNEXURE-R-31
A true copy ground water study report dated
December, 2021 prepared by the Institute for 150-161
Resource Analysis and Policy,Hyderabad.

31. ANNEXURE-R-30.
A true copy of the chart showing hectarage of 149
land reclaimed usmg fly ash under eTE
perrmssions.

30. ANNEXURE-R-29.
A true copy of the eTE issued to the Project 145-148
Proponent for the period 20.06.2024 to
31.12.2028.

29. ANNEXURE-R-28.
A true copy of the eTE issued to the Project 141-144
Proponent for the period 01.03.2024 to
28.02.2026.

137-140

28. ANNEXURE-R-27.
A true copy of the eTE issued to the Project
Proponent for the period 21.10.2023 to
31.12.2027.

133-136

27. ANNEXURE-R-26.
A true copy of the eTE issued to the Project
Proponent for the period 31.05.2023 to
31.12.2024.

Proponent.
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46. ANNEXURE-R-45.
A true copy of the letter dated 19.07.2024 296
issued by the Assistant Director Fishery,
Lalitpur.

45. ANNEXURE-R-44.
A true copy of the letter dated 19.07.2024 295
issued by the ChiefVeterinaryOfficer,Lalitpur.

44. ANNEXURE-R-43.
A true copy of the letter dated 22.07.2024 294
issued by the District Agriculture Officer,
Lalitpur.

43. ANNEXURE-R-42.
A true copy of the letter dated 3l.07.2024 293
issued by the Medical Superintendent,
Community Health Centre, Lalitpur.

42. ANNEXURE-R-41
A true copy of the letter dated 02.08.2024 292
issued by the ChiefMedicalOfficer,Lalitpur.

41. ANNEXURE-R-40.
Atrue copy of the ground water test report for
year 2024 of the areas in and around the 276-291
Thermal Power Plant obtained by the Project
Proponent.

40. ANNEXURE-R-39.
Atrue copy of the ground water test report for
year 2023 of the areas in and around the 252-275
Thermal Power Plant obtained by the Project
Proponent.

39. ANNEXURE-R-38.
Atrue copy of the ground water test report for
year 2022 of the areas in and around the 232-251
Thermal Power Plant obtained by the Project
Proponent.

38. ANNEXURE-R-37.
Atrue copy of the ground water test report for
year 2021 of the areas in and around the 224-231
Thermal Power Plant obtained by the Project
Proponent.

37. ANNEXURE-R-36.
Atrue copy of the ground water test report for
year 2020 of the areas in and around the 206-223
Thermal Power Plant obtained by the Project
Proponent.
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47. ANNEXURE-R-46.
Atrue copy ofan exemplar application/ request
by concerned land owner for reclamation of his 297
low-lying land.

48. ANNEXURE-R-47.
A true copy of an exemplar agreement with the 298-299
concerned land owner.

49. ANNEXURE-R-48.
Atrue copy ofan exemplar declaration/NOC by 300
the VillagePanchayat.

50. ANNEXURE-R-49
Atrue copy of an exemplar khasraj'khatauni of 301-304
the concerned land.

51. ANNEXURE-R-SO.
A PowerPoint representation showing process 305-318
. of land reclamation using fly ash.

52. ANNEXURE-R-Sl (Collv).
True copies of the six tabulated charts showing
cross referencing of pages In the existing 319-324
pleadings with respect to the following
headings: Low-lyingarea; Legacy fly ash; Fly
ash in cement; Fly ash not used in bricks; Tree
Plantation; and CSR/CER expenditure.

53. Proof of Service 325
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allow the Respondent No.2/ LPGCL to file an additional

dated 17.12.2022 and additional affidavits dated

.2/ LPGCLand considering the averments made in the

ereby, this Hon'bleTribunal after hearing the Respondent

That the present matter was listed for hearing on 12.08.2024

as such am competent and able to depose the same.

conversant with the facts and circumstances of the case and

No.2/LPGCL in the above-mentioned case and as such

1. That I am the Authorized Representative of the Respondent

I, Adarsh Kumar Singh, aged about 41 years, presently working

as Assistant General Manager at Lalitpur Power Generation

Company Limited having its office at B-10, Sector-3, Bajaj

Bhawan, Jamna Lal Bajaj Marg, Gautam Budh Nagar U.P-

201301, Presently at NewDelhi. do hereby solemnly affirm and

declare as under:

ADDITIONAL AFFIDAVIT ON BEHALF OF THE RESPONDENT

NO.2/LPGCL IN COMPLIANCE TO THE ORDER DATED

12.08.2024 OF THIS HON'BLE TRIBUNAL.

...RESPONDENTSSTATEOFUTTARPRADESH& ORS.

VERSUS

...APPLICANT

IN THE MATTER OF:­

ANURAGSHARMA

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 725 OF 2022
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A. MoEF&CCnotification dated 14.09.1999provides for use

f fly ash as land fill to reclaim low lying areas (para 3

thereof). A true copy of the notification dated 14.09.1999

issued by the MoEF&CCis being annexed herewith and

marked as ANNEXURE-R-l.

MoEF&CCnotification dated 28.07.2003 prohibits any

agency, person or organisation within a radius of 100KMs

5. IT MAYBE NOTED THAT:

4. The documents being filed along with this affidavit would

show and demonstrate a proper disposal of fly ash in low

lying areas has been effectuated by the Project Proponent

and that the Project Proponatae has complied with all the

requisite norms and guidelines.

3. As such, the Respondent No.2/ LPGCLis filing the present

affidavit. It also craves leave of this Hon'ble Tribunal to refer

and rely on the contents of the Replydated 17.12.2022 and

additional affidavits dated 30.01.2023, 11.02.2024 and

13.05.2024 filedby the Respondent No.2and treat the same

as part and parcel of this affidavit as the contents thereof,

has not been repeated herein for the sake of brevity and

verbosity.

affidavit with regard to disposal of fly ash being done In

compliance with the requisite norms and guidelines.
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copy of the amended EC dated 30.05.2016 issued to the

annexed herewith and marked as ANNEXURE-R-S.Atrue

20.05.2014 issued to the Project Proponent is being

*~ssued by the Ministry of Environment and Forest to the

favour of the Project Proponent. A true copy of the

and the amended EC dated 30.05.2016 were issued in

D. The ECdated 31.03.2011, amended ECdated 20.05.2014

being annexed herewith and marked as ANNEXURE-R-3.

notification dated 03.11.2009 issued by the MoEF&CCis

reclamation... JJ (emphasis Supplied. A true copy of the

with soil; .only tzy ash shall be used for compaction and
. -

or allow reclamation and compaction of low-lying areas

km of a coal or lignite based TPPshall undertake or approve

agency, person or organisation shall within a radius of 100

C. MoEF&CCnotification dated 03.11.2009 provides "no

ANNEXURE-R-2.

the MoEF&CCis being annexed herewith and marked as

Atrue copy of the notification dated 28.07.2003 issued by

pond ash shall be used for compaction (para 2(g)thereof).

low lying area with soil. It specifically directs that only

of Thermal Power Plant from reclaiming and compacting
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«••• the Ministnj hereby stipulates the following condition in the
exi!$tinqenvironmental clearances of TPP and coal mines
which have valid EC accorded by the Ministry/SEIAA, that
will replace the existing conditions (specific and general)

oEF&CC. It also noted that now the guidelines for

background of all the earlier flyash notification issued by
_"1'H-t:~~

G. MoEF&CC notification dated 28.08.2019 gave a

annexed herewith and marked as ANNEXURE-R-S.

disposal/utilization of flyash dated March, 2019 is being

of low-lyingareas. A true copy of the CPCBguidelines for

(Para 5) in which the fly ash would be used for reclamation

dated March, 2019 prescribed a very exhaustive manner

F. That CPCBguidelines for disposal/utilization of fly ash

annexed herewith and marked as ANNEXURE-R-7.

copy of the NTPCash policy dated 10.03.2015 is being

required to be reclaimed / developed using fly ash. A true

manner and method in which the low-lying area was

1 and Appendix-I. The said framework laid down the

work at Para 14.5 read with Annexure- E and Annexure-

E. NTPCash policy dated 10.03.2015 laid down a frame

as ANNEXURE-R-6.

Project Proponent is being annexed herewith and marked
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01.04.2021 to 31.03.2022 is being annexed herewith and

submitted to Central Electricity Authority for the period

month wise ash generation and utilization regularly

marked as ANNEXURE-R-ll. A true copy of the chart of

mitted to Central Electricity Authority for the period

~.04.2020 to 31.03.2021 is being annexed herewith and
;

onth wise ash generation and utilization regularly

01.04.2019 to 31.03.2020 is being annexed herewith and

or" marked as ANNEXURE-R-IO. A true copy of the chart of

submitted to Central Electricity Authority for the period

of month wise ash generation and utilization regularly

for the years 2019-20 to 2023-24. Atrue copy of the chart

and utilization regularly being submitted to CEAregularly

Tribunal its monthly (aggregatedyearly) flyash generation

1. The Project Proponent has placed before this Hon'ble

fly ash in reclamation of low-lyingareas.

approved the guidelines prepared by CPCBfor disposal of

all the earlier notifications and the EC conditions and

H. MoEF&CCnotification dated 28.08.2019 thus, subsumed

ANNEXURE-R-9.

the MoEF&CCis being annexed herewith and marked as

A true copy of the notification dated 28.08.2019 issued by

...i to xiii..."

which prohibited the use of fly ash in abandoned mines,
low-lying areas. soil conditioner in agriculture.
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Plant regularly submitted to Central ElectricityAuthority

disposal facility/mode of disposal at the Thermal Power

ANNEXURE-R-16. A true copy of the yearly chart of ash

and marked as

01.04.2020 to

01.04.2019 to 31.03.2020 is being annexed herewith and

submitted to Central Electricity Authority for the period

mode of disposal at the Thermal Power Plant regularly

A true copy of the yearly chart of ash disposal facility/

being submitted to CEAfor the years 2019-20 to 2023-24.

disposal of fly ash at the Thermal Power Plant regularly

Tribunal a list (yearwise)of ash disposal facility/mode of

J. The Project Proponent has also placed before this Hon'ble

marked as ANNEXURE-R-14.

01.04.2023 to 31.03.2024 is being annexed herewith and

submitted to Central Electricity Authority for the period

month wise ash generation and utilization regularly

marked as ANNEXURE-R-13. A true copy of the chart of

01.04.2022 to 31.03.2023 is being annexed herewith and

submitted to Central Electricity Authority for the period

month wise ash generation and utilization regularly

marked as ANNEXURE-R-12. A true copy of the chart of
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L. The Project Proponent has secured specificpermission for

using fly ash for land reclamation purposes from the

Regional Officer, UPPCBunder letter dated 19.04.2017

and it has also obtained permission from the Officeof the

annexed

K. It may be pertinent to note here that ash is being utilized

for reclamation of low-lyingarea for past more than three

decades. A CEAreport of august 2022 shows that ash

utilization has increased from 0.65 million tons in 1998-

99 to 35.57 million tons in 2021-22. A chart showing all

dia ash utilization in reclamation of low-lyingareas in

2022 for

for the period 01.04.2021 to 31.03.2022 is being annexed

herewith and marked as ANNEXURE-R-17. Atrue copyof

the yearly chart of ash disposal facility/mode of disposal

at the Thermal PowerPlant regularly submitted to Central

Electricity Authority for the period 01.04.2022 to

31.03.2023 is being annexed herewith and marked as

ANNEXURE-R-18. A true copy of the yearly chart of ash

disposal facility/ mode of disposal at the Thermal Power

Plant regularly submitted to Central ElectricityAuthority

for the period 01.04.2023 to 31.03.2024 is being annexed

herewith and marked as ANNEXURE-R-19.
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is being annexed herewith and marked as ANNEXURE-R-

ProjectProponent for the period 01.03.2024 to 28.02.2026

ANNEXURE-R-27. A true copy of the CTE issued to the

herewith and marked as ANNEXURE-R-25. Atrue copyof

for the period 29.12.2022 to 31.12.2024 is being annexed

24. Atrue copyof the CTEissued to the Project Proponent

is being annexed herewith and marked as ANNEXURE-R-

ProjectProponent for the period 06.05.2022 to 31.12.2026

ANNEXURE-R-23. A true copy of the CTE issued to the

to 13.07.2023 is being annexed herewith and marked as

issued to the Project Proponent for the period 14.07.2021

and marked as ANNEXURE-R-22. Atrue copy of the CTE

the Regional Officer, UPPCBis being annexed herewith

21. A true copy of the letter dated 19.04.2017 issued by

being annexed herewith and marked as ANNEXURE-R-

03.12.2019 issued by the District Magistrate, Lalitpur is

of CTE began) till date. A true copy of the letter dated

the year 2021 (i.e.,fromyear when procedure for issuance

03.12.2019. It has also obtained CTE from UPPCBfrom

District Magistrate, Lalitpur under letter dated
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34.

being annexed herewith and marked as ANNEXURE-R-

Institute for Resource Analysis and Policy,Hyderabad is

Hyderabad is being annexed herewith and marked as

prepared by the Institute forResourceAnalysisand Policy,

true copy ground water study report dated 31.10.2022

annexed herewith and marked as ANNEXURE-R-31. A

Resource Analysis and Policy, Hyderabad is being

report dated December, 2021 prepared by the Institute for

the year 2021 to 2024. A true copy ground water study

Institute for Resource Analysis and Policy,Hyderabad for

Tribunal ground water study reports prepared by the

M. The Project Proponent has also placed before this Hon'ble

and marked as ANNEXURE-R-30.

ash under eTE permissions is being annexed herewith

the chart showing hectarage of land reclaimed using fly

herewith and marked as ANNEXURE-R-29. Atrue copyof

for the period 20.06.2024 to 31.12.2028 is being annexed

28. Atrue copyof the eTE issued to the Project Proponent
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Thermal PowerPlant obtained by the Project Proponent is

report for year 2024 of the areas in and around the

the ground water test report for year 2023 of the areas in

* Jnd

herewith and marked as ANNEXURE-R-38. A true copyoffF7"~ __

obtained by the Project Proponent is being annexed

being annexed herewith and marked as ANNEXURE-R-

37. A true copy of the ground water test report for year

2022 of the areas in and around the Thermal PowerPlant

Thermal PowerPlant obtained by the Project Proponent is

report for year 2021 of the areas in and around the

as ANNEXURE-R-36. A true copyof the ground water test

Project Proponent is being annexed herewith and marked

and around the Thermal Power Plant obtained by the

the ground water test report for year 2020 of the areas in

herewith and marked as ANNEXURE-R-3S. A true copyof

obtained by the Project Proponent is being annexed

of the areas in and around the Thermal Power Plant

A true copy of the ground water test report for year 2019

2024 of the areas in and around the Thermal PowerPlant.

N. The Project Proponent has also placed before this Hon'ble

Tribunal the ground water test report for the year 2019 to
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reclamation of low-lyingareas using flyash.

and all other directions and stipulations as applicable for

with the guidelines issued by the CPCBin March, 2019

It is submitted the Project Proponent is in full complianceP.

itpur is being annexed herewith and marked as-c
/
NNEXURE-R-45.

issued by the Assistant Director Fishery,

NEXURE-R-44. A true copy of the letter dated

Lalitpur is being annexed herewith and marked as

dated 19.07.2024 issued by the ChiefVeterinary Officer,

and marked as ANNEXURE-R-43. Atrue copyof the letter

the District Magistrate, Lalitpur is being annexed herewith

42. A true copy of the letter dated 22.07.2024 issued by

being annexed herewith and marked as ANNEXURE-R-

Superintendent, Community Health Centre, Lalitpur is

the letter dated 31.07.2024 issued by the Medical

herewith and marked as ANNEXURE-R-41. Atrue copyof

by the Chief Medical Officer, Lalitpur is being annexed

health. A true copy of the letter dated 02.08.2024 issued

the agriculture, fishery, veterinary and impact on general

Tribunal Environmental status information with regard to

O. The Project Proponent has also placed before this Hon'ble

40.

being annexed herewith and marked as ANNEXURE-R-
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Tribunal six tabulated charts showingcross referencing of

pages in the existing pleadings with respect to the

followingheadings: Low-lyingarea; Legacyflyash; Flyash

in cement; Flyash not used in bricks; TreePlantation; and

CSR/CER expenditure. True copies of the six tabulated

charts showing cross referencing of pages in the existing

as

Q. For ease of comprehension the Project Proponent has

enclosed herewith a PowerPoint representation showing

process of the land reclamation by using fly ash. The

Project proponent has also given an exemplar list of

documents used in the said reclamation. Atrue copyofan

exemplar application/request by concerned land owner

for reclamation of his low-lying land is being annexed

herewith and marked as ANNEXURE-R-46. A true copyof

an exemplar agreement with the concerned land owner is

being annexed herewith and marked as ANNEXURE-R-

47. A true copy of an exemplar declaration/NOC by the

VillagePanchayat is being annexed herewith and marked

as ANNEXURE-R-48,. A true copy of an exemplar

khasra/khatauni of the concerned land is being annexed

herewith and marked as ANNEXURE-R-49. A PowerPoint

representation showingprocess of land reclamation using
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~RIFICATION:
~

.\\o,e;~~\~~ I, the deponent the abovenamed do hereby verify that the

~'if; contents ofmy above affidavitare true and correct to best ofmy

respective originals.

annexed to the present affidavit are true copies of their

accordingly may be taken on record. That the Annexures

No.2/ LPGCLbona fide and in the interest of justice and

6. That the present affidavit has been filed by the Respondent

S. It is stated with the utmost respect that the Project

Proponent has a robust environmental compliance unit at

the Thermal PowerPlant, and it is due to its tireless efforts

and compliance that there is no legacyflyash.

ANNEXURE-R-Sl (Colly).

expenditure is being annexed herewith and marked as

used In bricks; Tree Plantation; and CSR/ CER

lying area; Legacy fly ash; Fly ash in cement; Fly ash not

pleadings with respect to the following headings: Low-
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(4) .. ~ ~ "lIT R1j11~c 3i1mft:r ~ fifqcl m~.~ f.rcrcRT ~ q)f 7fCR ~

~ ~ ~ ~ cpr ~tTCl} 3fR ~ ~ tc 3fR $ Rlf.!'i\ul ~ q)f ~

irn I ~ ~ ft;n ~ W1<l ~ ~ qft 3l<fltT ~ 3fR ~ '<jf.!fVi1Cl ~ I ~
-. e , ~ ~ qft ~ ~ ~(ffq ~~ qfr mcnR bRT ~ qfr vrR qrc;ft ~

· Xf"\RT(ffq ~~ '«1"{ qft ~ &TXT qft ~, ~ ~ ~ ~ m/~ ~
"~. cfi ~ ~, ~rtm ~~ ~ cfi' ~ ~ cfi ~ ~ ~ ~

:c;{ Rlf.!SJloi -mr rf; ~ ~ I .-

.I,.j:lt. • ";id ~ imT ~ 1!i1 ~.
\ - .

~ ~ "lIT R1j11~C ~ ~ fctIJo ~ ~ ~ ~ ~ ~ B \3(qI~d ~ q)f

~~,aT~ :- .,' '
I "

(1)':\:~ ~ m R1"\I~c ~ -~ f<rqa~. ~ ~ cf; mR cfi1 ~ ~ q)l1-
~-q)l1~qcfcf;~~~~mlEft~~~,~. ft. ~<:IT~~

· ~ cf; fclf.!SJ\OIc5 ~ cfi ~ "lIT ~, ~. <mD. ~ cfi tlP1'ijul cfi ~ <:IT fctW
'.: 3Ri tlPlJl\ul r?nlM)<1141 c5 ~ ~ ~ ~ "lIT ~ 3RT ~ cf> ~ ~ ~ I

(2) .. ~'~ <:IT R1l11~~'~ ~ '~ ~ Rirff ~ Q<lhnufi<l ~ ~ cfi 31UR
· ~ fcnm IT"lff t, ~ ~ ~ \[tT cpr ~ ~ cfi ~ m mvr-n ~ qft TTt m.
~ ~ cf; ~ f; ~ qcf cfi1 ~ c5 '!fuR mvr-n cf; ~ ~ tR ~ ~ cfi
~~ 3frr 'C1:l<R em iR Cj){ ~ I ~ m "ll'rVRT if ~ wn if \3(qI~Cl ~ ~ <PI ~

~ qft ~ 0Cf) \N?irrr ~ B ~ m cfi ~ ~ ~ cfi ~ ~ (fA ~ cf; m-m
-am ~ ~ ~ cfi ~ cfi ~ 3IT1TTl1l w crtn if \N?irrr B \3'\1 '(1'\1 '< >l'ff! qq q;>f- ~ - q;>f

~ ~ qfr ~ ~ c$l ~ M I ~ ~Q if ~ ~ cfi ~ WTfci <PI g;HIClC1'ICh'1
FcPm VI'T\"TT I . .

(3) ~ f<rqa ~ &TXT- <l~ >PTIfUra ~ lfP..IT B ~ ~ ~ ~ ~ ~ ~ qfr Gm

.q ~ ~/f[q- Xf"\RT~ qft ~ IYR ~ (1) cf; ~ ~tT q;) ~ "fill f; \3Qh1RCl
(~~)~I" .

~ :. ,: . . . ~': .' :", )'

1. t=T c6 ~ 3th- 3RT tlPi+ijoi fjfm ~ cS ~ ~. ~ ~"lIT ~ ~ <or ~ .­

(1) ~ ~.,~ "lIT R1l11~c ~ ~ ~ ~ ~ ~ Fct>Jp{lc,<cfi arm cfi ~
. .' . ·(iI?'JIiJOi~ ~.1) \.Wl!)Tr cfi ~ '¥f 1) 'Iffi G'<' 'Iffi cfi 31ltffi tR (~ ~. ~ ~ "lIT
.' . qg~) cfi q)l1-f;~cp-.:r'~ >lftmq fTl~ rf; PMT ~, tc:'t "lIT ~ "lIT ~ q)f ~f.!Ii\ul
····~~I ',., . .

(2) \nlR ~ (1) cfi ~ ~ qft ~f.!~~ lfP..IT cf> \.Wl!)Tr em '<jf.!f¥ild m cfi ~. <l~ ~

:~~.~ <ilt"lIT~~~cpr~ ~~ Wrr I~
~ ';J ~ vrR qft Gm B \'lChl ~ tc ~ qft ~ cfi ~ \:iflit ~ ~ em
~~ cfi ~ ~ ~ ~ ~~vrR cfi ~ fGR;rr ~ ~ ~tT ~ I ~
.~ ~ ~. ~ q)f ~ f.!~il<l ~ wrcn{' cf; IlNrq FcPm \ifT\T'TI I ~ ~ q;) Cli«1RlCh
~ cf> ~ cpr ~ m ~ W1~ m cfi ~ ~ ~ ~ ~ tc ~ q;)
~~TTt~q)f~~~m-m I '
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["t:j1]o'Bo 16-2/9S-v::r "C(B ~ it]

m. U'Yl'nQIt11,~ ~

(3) WR ~ (2) ct ~ ~ 3fR "1lTR ~ ~ <IT f<';jj'1I~C:;~ ~ ~ ~, ~
31~'1il1r ct ~ ~ ~ ~ ~ ~ qft ~ ct ~_ f<n:Fr ~ ~ ~ qft \iIFl
qrc;ft ~ mvr-n cf; ~ ~ ~ cf; ~ em ~ CfK" tTt I ~ Cf>T<t .<frvRT ~ ~ ~
-q \3(qI~(1 Wpt ~ ~ q)T ~ ~ ~ m iAT-1 ct ~ ~ ~ cf; ~ qft
~ ~ BR ~ cf; 1fi<R ~ ~ cfi ~ ~ cf; ~ cf; "fIT2l 3Wfl'1fi ~ ~ cf; ~
\3'ct'(h1"!~~~~~qft~~ I

(4) ~ ~ <f; ~ 2 cf; ~ (2) ~ (3) cf; 31tfi";; ~ <IT Fc1''1r~c:;3fImftl ~ f<rqo
mh ~ ~ qft ~ ~ Cf>T<t ~, ~ 31III1il 11 cf; ~ qft ~ ~ W lffi"i qft
3iCI1Ucfi'IfuR ~~~m, ~~~~m~om~~
~ ~ cf; ~ ~ ctll<llcl4 em ~ ~ I .

(5) ~ ~ ~ ~ ~, ~ f<n:Fr m, ~ ~ ~ <t>IXq'I~~11~ ~ 'f<tqo
~ cf; ~, ~ fsh<llctlcll41 cf; >nfrvRl cf; ~ ~, f<tqo ~ VR'T ~ ~ ~ ~
\ffl ~ cf; wfrq ~ ~ ~ ~ ~ ~ 'ctJ1 ~ i?Rrr~, ~ ~ ~ ~ ctl
~ ~ ~ cpR cf; ~ ~ ~ ~ GCfi ~ ~.~ CfR7t I

(6) ~ <IT fc1"il~C:; 3mfur ~ ~ ~ &RT ~ ~ -$ mm qft 3ljQlct'1l * an ~
V11.,CflI~ ~ cnc;ft f?t>1l1~1l"1 ftq)i ~ ~ ~ m, ~ ~ ~ ~ 'm~
om QlllCl'<UI 3fR <R ~ -$ ~ ~ ChII:l\C'!4 <m >rfu cr4 30 ~ <fCl) ~ Vi~ I .

3. 'C!"1T 31TUTftl ~ -$ ~ ~ ~ f4 f.;~1JI·

(1) ~ 311UTful' ~ ~ ~ ~, ~, tit, ~ <:IT Fcnm ~ ~ cnr ~frl'ilur <IT
~H'ilul ffiillICflC'!(q'j ~ ~ f<mRT, ~ -q ~ Q)T ~ <IT ~ ~ cn1 ~ ~
q'j ~ ~ -$ Wi -q ~ ~ ~ mRt ~ ~ <:IT ~ qft ~ ~ ;fi-~ <IT

CflT.{ 3Rl" ~ ~ lfRC() ~, ~ ~ ~, ~ men ~, ~ ~ ~trR
~, ~, ~ m ~ ~,~~, ~ "ffTlnft.3fR }l~dlnlCf)1 ~
~ ~ ~, ~ c;ITcn f.r:ITuT ~, ~ "ctlcn ~ _fcnwr 3tR 3Rl" ~ crm ~
~ &RT ~ fCif.1~~n ~ 'i(l\G~Ich~ cfi ~_fc5m 'VI1\PTI 1

(2) ~ C1"rCfl' f1l:nuT ~, xm;1tt1 ~~ cn1 ~ c5 C"llq, ~ ~, fcrcf>rn ~.
-mcm:R m. ~ ~ ~ 3fR 3Rl" ~A'ilu( ~, ~ ~ ~ m t vfr
~ ~ -q E. ~ ~ -$ ~ c5T oRm" ~ "'tlR -:m1 qft ~ * 'lffiR m~
Rlf.1~~r'j 3I'R fjA'iIOI \3Qll'IVi113IT cn1 31j~<Oll -q, ~ ~ ~ ~ 3fR ~ -m=8n
t 'C!"1T ~ ~ 3lTtllit1 ~ Cf)T ~ tm%cl Wi I

(3) ~ ~ ~, ~ ~ -$ ~ c5T ~ ~ 'ifR Jffi1 qft 31cl10 -$ ~ wRr­
~ ~ ~ 3tR fCif.n:l.rj -q, 'l1cR m>Eft, ~, wtii -q <:IT fcnm 3Rl" ~ -$ ~
~ 3I'R 'C!"1T 3f1UTffir ~ cnr ~ 3l'R ~H'i\U( d(ti.,"IJi fu®m I

3['WT II-~ 3(ii)]
I

I
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THE GAZETTE OF INDIA

EXTRAORDINARY

PART II -- Section 3 -- Sub-section (ii)

MINISTRY OF ENVIRONMENT AND FORESTS

NOTIFICATION

New Delhi, the 14th September, 1999

S.0.763(E).- Whereas a draft notification containing certain directions was 
published, as required by subrule (3) of rule 5 of the Environment (Protection) 
Rules, 1986 under the notification of the Government of India in the Ministry of 
Environment and Forests number S.O. 453(E) dated 22nd May, 1998 inviting 
objections and suggestions from all persons likely to be affected thereby, 
before the expiry of the period of sixty days from the date on which the copies 
of the Gazette of India containing the said notification are made available to 
the public; 

And, whereas, copies of the said Gazette were made available to the public 
on the same date; 

And, whereas, the objections and suggestions received from the public in 
respect of the said draft notification have been duly considered by the Central 
Government; 

Where as it is necessary to protect the environment, conserve top soil and 
prevent the dumping and disposal of fly ash discharged from coal or lignite 
based thermal power plants on land; 

And, whereas, there is a need for restricting the excavation of top soil for 
manufacture of bricks and promoting the utilisation of fly ash in the 
manufacture of building materials and in construction activity within a 
specified radius of fifty kilometers from coal or lignite based thermal power 
plants; 

And, Whereas, the Hon'ble High Court of Judicature, Delhi vide its order dated 
25th August, 1999 in CWP No. 2145/99 Centre for Public Interest Litigation, 
Delhi v/s Union of India directed that the Central Government to publish the 
final notification in respect of fly ash on or before 26th October, 1999; 

Now, therefore, in exercise of the powers conferred by sub-section (1), read 
with clause (v) of sub-section (2) of section 3 and section 5 of the 
Environment (Protection) Act, 1986 (29 of 1986); and in pursuance of the 
orders of the Hon'ble High Court, Delhi stated above, the Central Government 
hereby issues the following directions which shall come into force on the date 
of the publication of this notification, namely:-
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1. Use of fly ash, bottom ash or pond ash in the manufacture of 
bricks and other construction activities.-

(1) No person shall within a radius of fifty kilometers from coal or lignite 
based thermal power plants, manufacture clay bricks or tiles or blocks 
for use in construction activities without mixing at least 25 per cent of 
ash (fly ash, bottom ash or pond ash) with soil on weight to weight 
basis. ' 

(2) The authority for ensuring the use of specified quantity of ash as 
per para (1) above shall be the concerned Regional Officer of the State 
Pollution Control Board or the Pollution Control Committee as the case 
may be. In case of non-compliance, the said authority, in addition to 
cancellation of consent order issued to establish the brick kiln, shall 
move the district administration for cancellation of mining lease. The 
cancellation of mining lease shall be decided after due hearing. To 
enable the said authority to verify the actual use of ash, the thermal 
power plant shall maintain month-wise records of ash made available 
to each brick kiln. 

(3) In case of non-availability of ash from thermal power plant in 
sufficient quantities as certified by the said power plant, the stipulation 
under para (1) shall be suitably modified (waived/ relaxed) by the 
concerned State/Union Territory Government. 

(4) Each coal or lignite based thermal power plant shall constitute a 
dispute settlement committee which shall include the General Manager 
of the thermal power plant and a representative of All India Brick and 
Tile Manufacture's Federation (AIBTMF). Such a committee shall 
ensure unhindered loading and transport of ash without any undue loss 
of time. Any unresolved dispute shall be dealt with by a State/Union 
Territory level committee to be set up by State/Union Territory 
Government comprising Member Secretary of the State Pollution 
Control Board/Pollution Control Committee, representatives of Ministry 
of Power in the State/Union Territory Government and a representative 
of AIBTMF. 

2. Utilisation of ash by Thermal Power Plants. 

All coal or lignite based thermal power plants shall utilise the ash generated in 
the power plants as follows: -

(1) Every coal or lignite based thermal power plant shall make available 
ash, for at least ten years from the date of publication of this notification, 
without any payment or any other consideration, for the purpose of 
manufacturing ash-based products such as cement, concrete blocks, 
bricks, panels or any other material or for construction of roads, 
embankments, dams, dykes or for any other construction activity. 
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(2) Every coal or lignite based thermal power plant commissioned 
subject to environmental clearance conditions stipulating the 
submission of an action plan for full utilisation of fly ash shall, within a 
period of nine years from the publication of this notification, phase out 
the dumping and disposal of fly ash on land in accordance with the 
plan. Such an action plan shall provide for thirty per cent of the fly ash 
utilisation, within three years from the publication of this notification 
with further increase in utilisation by atleast ten per cent points every 
year progressively for the next six years to enable utilisation of the 
entire fly ash generated in the power plant atleast by the end of ninth 
year. Progress in this regard shall be reviewed after five years. 

(3) Every coal or lignite based thermal power plant not covered by para 
(2) above shall, within a period of fifteen years from the date of 
publication of this notification, phase out the utilisation of fly ash in 
accordance with an action plan to be drawn up by the power plants. 
Such action plan shall provide for twenty per cent of fly ash utilisation 
within three years from the date of publication of this notification, with 
further increase in utilisation every year progressively for the next 
twelve years to enable utilisation of the entire fly ash generated in the 
power plant. 

(4) All action plans prepared by coal or lignite based thermal power 
plants in accordance with sub-para (2) and (3) of para 2 of this 
notification, shall be submitted to the Central Pollution Control 
Board/Committee and concerned, State Pollution Control 
Board/Committee and concerned regional office of the Ministry of 
Environment and Forests within a period of six months from the date of 
publication of this notification. 

(5) The Central and State Government Agencies, the State Electricity 
Boards, the National Thermal Power Corporation and the management 
of the thermal power plants shall facilitate in making available land, 
electricity and water for manufacturing activities and provide access to 
the ash lifting area for promoting and setting up of ash-based 
production units in the proximity of the area where ash is generated by 
the power plant. 

(6) Annual implementation report providing information about the 
compliance of provisions in this notification shall be submitted by the 
30th day of April every year to the Central Pollution Control Board, 
concerned State Pollution Control Board/Committee and the concerned 
Regional Office of the Ministry of Environment and Forests by the coal 
or lignite based thermal power plants. 

3. Specifications for use of ash-based products.-

(1) Manufacture of ash-based products such as cement, concrete 
blocks, bricks, panels or any other material or the use of ash in 
construction activity such as in road laying, embankments or use as 
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landfill to reclaim low lying areas including back filling in abandoned 
mines or pitheads or for any other use shall be carried out in 
accordance with specifications and guidelines laid down by the Bureau 
of Indian Standards, Indian Bureau of Mines, Indian Road Congress, 
Central Building Research institute, Roorkee, Central Road Research 
Institute, New Delhi, Building Materials and Technology Promotion 
Council, New Delhi, Central Public Works Department, State Public 
Works Departments and other Central and State Government agencies. 

(2) The Central Public Works Department, Public Works Departments 
in the State/Union Territory Governments, Development Authorities, 
Housing Boards, National Highway Authority of India and other 
construction agencies including those in the private sector shall also 
prescribe the use of ash and ash-based products in their respective 
schedules of specifications and construction applications, including 
appropriate standards and codes of practice, within a period of four 
months from the publication of this notification. 

(3) All local authorities shall specify in their respective building bye-
laws and regulations the use of ash and ash-based products and 
construction techniques in building materials, roads, embankments or 
for any other use within a period of four months from the date of 
publication of this notification. 

[F. No. 16-2/95-HSMD] 

V RAJAGOPALAN, Jt.. Secy. 
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AMENDMENTS
I. In the $;l,d neufieauon, in the preamble. for the word>. "fifty kilometers" 11"
words "one hu,c!r:d kitomctres" shall be :iU1;s~tuted • "

\ ' .. Now, I"orefo,e. 111 exercise of lhe powers conferred by sub-secuon (I) ~nd clause
(, I ~I ""b-"~IIO"(2) 01 secuen J of tile i:.ovlfonrnem (Pmlcctioo) Ael. 1986 (29 (,r'
I!.~~(»)re.~ w:th clause (d) of sub-rule (3) of rule 5 of the Ellvironmcnt (Protecuon)

.d'C), 19vO•. he Central Government hereby makes rhe followong amendments 10 the
$31 nOltr.C31lo)n.namely.

And, whereas all the objecnons and ,uggestton< received from all persons hke:l)'
II) be al,ccled Ilmby In It IC:CIof It,. said drali noaliC3lio: have been duly cens.dered
by II..: Central Gcvernmenr

,"r.d, "he:rcas (O?,CS oflhe said G:ane ...ere maJe lYallable: 10 !he pub[", on 27'
.....,.emuc. 21)02

l\(J'nI-1CATlON

New1)dI1' lh.lllh AuguJl,1001

S.O,1l1'(FJ.-\'1bcreas 8 draft of certain amendments to lhe Govemmenl of India 10 l~
M.i.r,islry of Environmc~t and Forests notification nu:n;cr S.0.763 .(E) daled 14
Seplember, 1999' (herc,nailer referred to as the s:>id ucuficaticn) whIch l~ Ce~trl1
Governmenl proposes to make under sub-secnon (I) ano clause (v) of su~·secllon (~Iof
section 3 of the Environment (Protection) Act, 1986 (29 of 1986) read wllh clause (d) 01
sub-rule (3) of rule 5 oflhe EDYll'Onmcm(P,otcClion) Rules, 1986, were published in the
Guelle o.. India, Extmrdm:uy. Pa., ll. Section 3, Sub·S4lCoon (ii) dated the 6
November. 2002 videSO IIGt (E). da!cd the 5'" November, 2002 invitmg objection,
and suggC'!IOII', from 311p""ons likely te)be auccted t"CHi') before the C\I'"' 01 ~Ixly
d.y~!romII:e dare on wh,c~,copies oflhe Gaa,"e oont3illlll& the said drat) amendments
were made available to ttv.-public.

•••••••••,
•••

~•••••

~

••,
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•••••

••••

,_

(II)

(II) 50 percent by 3'" AUlI,ust2005:

(Iii) 75 per cent by 31 August. 2()O(>; 3nJ

(i) 25 per cenl by 31· Augus12004:

&.

'(IA) Every cOllslruclion agency engaged 10 the construction of '>ui.dinS' .,
within 3 radius of fifty to one hundred kilometres hO'n a toal or lignue based •
thermal power plant shall usc i1y a~h bocks or blocks or tiles or clay Oy ash bncl.s,
or cement ny ash bricks or blocks Or sun.tar p.ndliCIS or a eombmation Of •
aggregate 01 them In such consrructiun as PCIthe fo'lc\\;ng minimum pc~lI.S' •
(by volume) of the tOlal bricks, bloeks '!l~tiles, as the case may be, used in e.1ch

construction project, namelyt-

Sh3" be: Ins~"ed,, amc')'~.afler sub-paragraph (I). the roJlowlIlg sub· p;Jr2graph(b)
••
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- --- -------

•

, ,
.,
,. :...

"(3A, A deciS!onon lite .wliahon ior manufat'tW'C of fly ash bnct..
block. rnd ~les and similar other Oy •• h based prod~CISshall be tnken wilIin

, t\'t\IlY.aay~r1;'''' the date of recepr or the applicauon by. 'he competent auttoo."
A dcclSicn on eonsettt to estabbsh the bock ktln shall be laken by tl',e Pol.....,

Control Bom Or the PoliutiOl\ Corurol Comnuucc, lit. the cast: may be, .....ha:J
period of !hiny days from the date of recerpt ef apphe..non by il.

,
Ce, after $ul>·1"'."&l"IIph (l), ~!C(olloWI"&suh·p''''Crophs s~,allbe ms,~ed •.~ ...Ir:.

(d) in .ub-pomll""l'h (3), for the words, brackets and figure "undcr 1"'1'3 (1'- ....
• ,J words. bt'3Ckcts and "!l"re "under sub-por>graph(I)" sh311be subst,:Uled.

,
(2A) .;rhe concerned SlOtO.,!i0vcmment sha,1I be the enforeina Ind
monltonng authority for ensuring complia.r.ee of the provi5,jOI" or SIb.
paragrlph (IA).":

•

,
.. (2) The authOrity (or ensllring'tbc usc of specified qU"""t)' of ash as IIt'r
sub.paragraph (I) sHall be the ,conecmedRcaiona! Offieer of the SUllO Poll_c_. _- ., .
•~oni'OlBQ~J,d~.Ihe rollLtion Control Committee, .ulhe ease may be

. - ..!,

.'
'/', ;I

.j

for sub-paragraph (2), ~'CfoIlOwll1ll.ub·rarolll'lIpbs.hlU b•• ubslltuted. n."ely: .(c)
•

i~~r.'u~dco;takln,gthe. .con.str\1Cllon Of.~.~
approvin, or lite pto·.-;.iOfl$of SUb.

• f' • t ..

l'aragr..ph (lA) and 10 $ubmil sud, tWIJIS as rna)' be called (ot a.n~~mplilne~
reports COthe State Guvcmmem or UniO~territory Adlninl.1....lion ..~

•••••••

•:t
• ,,• ..--
• ~,'.

•••••••••••••• ,
I• I•• I• !

••••••
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I.

"(S) No' agency, person OT artanlzarion shall. wutnn a I'3dlUS of I()(}
kilometres of a mennal power p!~nllunder lake ccnsnucuou or approve d($i£n 1'.".
ccnstructicn of reeds or Ilycver ernbankmerus in conuavent.on oi the IUld, 'Ik'"

spcciiicalJons issued by Ihe Indian RQid ('onb'Tl'» (lR(,1 .. contancd " 1I1I

(s) af ter sub·p" .. sraph 14\ the follo",ing sub·pa.ragnpos shanbe Inserted,narre ,

(f) in sub·paragra?h (4).• ftc. bra"K." anJ .euers '(,\~nT~IF)-,tile .... \Is -~, J

representanve of local brick bin owners 0I5S0Ctation. rcderaucn, !9'O"'P • shnll to.:
inserted:

(3 DJ It shlll be suffiCIent rompl lance of this notllic.uo. If wntnn ,,,.h v
months from the (ate of issue of :~$nOlJtiuton. m.lnufx~Jtcs of (13)" !If'(~
blocks and tiles Iocatec \l.ilhlr a'rndlu" 0:' SO to 100 kilometres ofa (OJI o. II~nto:
based Ihermal' power plant COlnpl)'..:\\'1111II u: [llovisions of ".I'c-parngri\ph~(I ) anJ
(2),"

r .

.,

••••••••••••••••••••••••••••

(.3C) All aumoritres mncnorung or renewing nny'I:lnJ. sorl or clay tlllnlr:..:

lease shall uot grnnt such lease or extenston 01 lease or renewal 10 ('1;1)'1"'1,",
". block or tile rUirtu"factu:ing unit within 3 rad:us of O~t~r.c:-ed kitcmerres of roc

coa! or ligo'tf-.buc:d lhe.rmal power p!:tnt Ir, C'~es where :.he r.l:l.'lUf3Cturer cb.~
. 'no, mix a minimum of 25 per' cent by weigh! of fly .~h or pond .sh on t'",

11.11"., manufacture of bricks or blocks or tiles. The cMccilall0n ofJmin,ng IC4l~e$h~H be,'
decided by the district administralioll after C,ivinr, ll!c hOlder of sueJ1 lease ..0
cpportunity o~l"btingheard To enable ule competent Guthoti:y tI) ~'eljry(he PCluiJ,l

use of ash. It.. :he!1ll.1 power plant shall maintain monlh·.,= 'tCcfch of a,b... . ' -:. .
'made available 10each briek kiln.

••

, .."

••••••••
. ,

~t""I . • ,
J s. ~"- .. - • ~~.or~:£XtIA(lRIlII<,Ul~ .•. , ~"""""""~~

j :,1<':'" (38)· ..••: IQ1>-'~Of non.<.vmpJianciOtIhe Pro~i'ion.l of ,ui;:P;';;'Ah (t J o~:~t·
t .. ~tt"J",\,:~~gl'ap~'fl'u\~Ic:.§qI!!~J~~~:~f~th~ril~,in edditicn10.~3~ccltation.of conseill order
_.". _issued to ~.:\~q!is~.!he brick kiln, shall move the distnct adminislnlllon lbl~••I' r • .t. • ··=to •. ... -,_,
.' cancellationof the miningI~.
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I ,

- .,

tor tile 111.1rgfn31heading "U(ilj!2tion or 2 h 1>,' Therfllal Power e!2nts". the
Ill.rgmal "cad in!! "Responsibilities or Thermal rower rlantS" shall be
substuurcd;

•

•
• t.I'
,•,•••
~

(7) )\;0 agency, person or orgcmzuuor shall wuhin 0 radius 01 10.)
kilomcucs of 0 coni or lignile based Iherm:,1power ,,1~111allow reclamation .",1
compactloo or low-lying areas wuh so. 0,,1) pond ash stra.l be used Ii.­
~"ml)'Clion, T1ey shall also ensure that sud reclamauon and compacuor >W'"
In accordance with the bye-laws. regulaucns 3".1 ,pccllic~tioI1S I.. d down by the

JUlhoriti~s mentioned in sub- pal al:raph (3) 01 paragraph 3."

(6) Soil required for top or side cove" of embankments of rOM. 01

Oyo,'." ",.11 be excavated from the cmbansnsent site and if it is nol pos.ib!c 10
~:, so, ollly the minimum .quantity of soi1 required fot _he purpose shall be
excavated f~on' soi) borrow arcn In either case, the topsoll should be kept 01'
stored separately. Voids created duo 10SOilborrow area shall be filled up with ....
with proper ccrnpacuon and covered with :op oil kept sepcrately as above '1l1I'
would be done as an integral par: of Clllb:JJ'~1I1"'1i1prujcct wuhin the time .)~f,\:uuh..'

Ilf ihe project.

J
I

,•••••••

•••••,

••
•j ' , ,. ,~. ~
r '" ,-- ,'M'" ,

";lQtllf-'O"t_ditl • :Ll\'_ ~:o~:!'tAM\': ') 'I~
t. '.... _ ......;:-"""'... __,...~...-... (,~.r:;;r..J~""7':'"'""'.-~,. _ • _ ":".•1">."" . -,. .... _.~. __ '_

.' spccilicAtinn,l;{p.,~~i~~"'~~tt.~SI{,tlr.x~~~yint,ionfrom this direoliqn can"yn1y be
.grce~ to on tectlnic~1 rC~,{l?r\,iflt't;.;!!lffiti~Jlppro\'clLbyChief Eog!necr (Design)
or £ngi"ccr-.it\;~lif.!!! 'l'!:~~.~ney ororgan'~lIon ~ on p.wuction of
a certificnte of "Pond ash not avallcble" from the thermal power p'lant(s) (TPPS)
located within 100 kilometres or lite site of constructioi -This certificate shall be
providecJ by the TI'P within 1WO workmg days from the date of Ill3kingn requc.'
lor ash,
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•••••••••••••••••

•••

•

State:Govemm. agencies.eeneerned v.lth utillZ3UO'1 of fly ash fOf co 1s;.,t,JCllt r.
purposes shal uhm three mCMhs from t~,e ,,, day of September. 200) n'ULc
p.r<j'SIQnS fo the -'Se of ily ash and fly ash based bricks. blocks 0' " ~., ....

agJ-<~ates of them in the schedule of approved OIaten3r~ and '31<S

mclutyng the Contral Public \\lorU [),-par'"", 2',J"(lA,

In lhe said nOlifk3tionliO pnragrllph
msertcd, namely: .

5,

"Subject to the rules made under ,~e E;nVtro-,ncnl (Pro,ecllon) Act, 19,(t.
(29 of ,qg(» reclamauon of sea shall be a permissib:e rnetJ-oOdof u',hUllOO 01 11~

ash.".

In the said nOlifica:i"", 3f,e. p;.ra!;r:!llh 1, the ioHowlRn p.ragr:!p, Sh311 '"
inserted, namely; _

(ii) Ihe followmg shall be added at the end, ll31l)ely: -

alier :he words "products such as cemert, concrete blocks. briob.
panels', the words "or a combination thereof" shall be 'nsertcd;

(I)
.'

(e) in sub- p3ragrnph (I)"

.,

~ - ~.,
fo? ttre"ote'.;~~~;words, "AII coal or lignite based the:rrnal power pl!llll$ Sl1311 ..

• !lIliisc the ash generated in the power pl3n1$as follo..'S· ......"Every .",,1 or li&l\it. •
... r. based Ihermal pOwer planl shaU clew followins s.eps 10 ensure the uliliS3UOll •

of ash generated by ir, namely; -", •

J

•••••••"The mennal power ptanrs have 10 ensure availability of f.ir qU31111~ •

_ of ash to eac .. user ineludins bOld, kilns, ": •
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---------------------- --_-
\

"•
•.•

... "t, '..,.(1 • ", .... __ (),Q..II..,..

.!,.!.'•.,
.1
.i

•••.'

,,'OO(1I01(~The prineipal notlficallon \\;,CIS :lubl shed Ln~I~("u:\£:11r of 11"tdla r;sn
S<: on J. s,b-scctKln (i.) 0':<1, S.O.~1J3(E)<I.,. <l I ~".1?VI.

.. "" 6-:t.~~
Do V WIIllOI'.\J..M; ~_~

b, make necessary speclf",.uoc.$l&u,dclmcs for road or Oy 0'«
embankments that ale no' co",red b) ,I,,,"...:(ili"" QnS la,d oo..n I'.)
the Indian R<XIdC'01l.;rtSS (IR{ ),"

, '

a. make pfo,iSlons ill ~IC"'Ohler do<un1<l','"schedules or -ppro"rc!
mllai.l~ and rates as we.l as Ic:chnK"JI docUJJ1CDls,includ,., II>u>c
relating to so,l botTow area or pll " per SUD-pa11Igra;>l, (7) of
paragraph I: and

(28) agen<ies undcrulcin, construcucn of roads or QYover Ilrid&t<
including'::Ministry of Road Tl"OIUfIOrtand Uill"w:lys (MORnl), "allan.1
H'gh"lll's Authority of India (~ilAI) Cen:rnl I'Jbiic \'>'oriel Dep&r':llenl

(CP\VO), Sutt Public \Vorks Ocpanmenls and ether Sta't ('1ovcmmcn: ,\ge"c",,­
sh,II, wulun three months Irom Ihe I".JJI) of S<ple"be-, :003-

c'.~
,I•,•••••••.,
•••••••• I•• I•.'••
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AND WHEREAS, it was observed that there was a gradual increase in the use of fly ash

in the manufacture of fly ash bricks or products from about 1.5 million tonne in 2002-2003 to

3.19 million tonne in 2006-2007 which needs to be further encouraged for achieving the ultimate

objective of conservation .of top soil and minimise environmental pollution caused due to fly ash;

AND WHEREAS, there is a need for restricting the excavation of top soil for

manufacture of bricks and for other works which involve use of top soil. and promoting

utilisation of fly ash produced by coal or lignite based thermal power plants indncling captive

power plants and co-generation plants in the manufacture of building materials and construction

activity;

-- .. -
or lignite ash generated at the thermal power plant and collected by Electrostatic Precipitator

(ESP) or bag filters or other similar suitable equipments; bottom ash is -the ash collected

separately at the bottom of the boiler; pond ash is the mixture of ESP Fly ash and bottom ash,

but, for the purpose of this notification, the term "fly ash"means and includes all ash generated

su~h as Electrostatic Precipitator (ESP) ash, dry fly ash, bottom ash, pond ash and mound ash as

the objective is to utilise all the ashes;

AND WHEREAS, the term "fly ash" .rncans and includes all categories or groups of coal

MINISTRY OF ENVIRONMENT AND FORESTS

NOTIFICATION

New Delhi, the 3rd November,2009
5.0. 2804(E).-WHERE.AS, by notification of the Government of India in the

Ministry of Environment and Forests number S.O. 763(E), dated the 14th September, 1999

(hereu~fter referred to as the 'said notification) issued under sl'}l~section(1), clause (v) of sub­

section (2) of section 3 and section 5 of the Environment (protection) Act, 1986 (29 of 1986),

the Central Government, issued directions for restricting the excavation of top soil for

manufacture of bricks and promoting the utilisation of fly ash in the manufacture of building

materials and in construction activity within a specified radius of one hundred kilometers from

coal or lignite based thermal power plants;

(PART H-SEC. 3(FTHE GAZETTE OF INDL'-\ : EXTRAORDINARY12
ANNEXURE-R-3

28703



AND WHEREAS, copies of the said Gazette. were made available to the public on the
. .

day of6thNovember 2008;,

AND WHEREAS, a draft of amendment to the Government of India, Ministry of

Environment and Forests notification no. S.0.763 (E), dated the 14th September, 1999 duly

amended vide notification No. S.O. 979 (E), dated the zr: August, 2003 (hereinafter referred to

as the said notification) which the Central Government P!QPoS~.~,!2_~~~_~cl~_.~.~~?~~~£l?:_m

clause (v) of sub-section (2) ofsection 3 of the Environment (protection) Act, 1986 (29 of 1986)

~eadwith clause (d) of sub-rule (3) of ruie 5 of the Environment (protection) RUles, 1986, were
I _ . .

published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii) dated the 6th

November, 2008 Vide S.O. 2623 (E), inviting objections and suggestions from all persons likely to

be affected thereby before the expiry of sixty days from the date on which. copies of the Gazette

containing the said draft amendments were made available to the public.

AND WHEREAS, clause (a) of sub-rule (3) of rule 5 of the Environment (Protection)

Rules, 1986 provides that whenever the Central Government considers that prohibition or

restrictions of any industry or carrying on any processes or operation in any area should be

. imposed, it shall give notice of its intention to do so;

AND WHEREAS, the Central Government is of the opinion that the said notification

should be amended;

AND, WHEREAS, the issue has been examined by the Government of India in the

Ministry of Environment and Forests;

energy cost;

AND WHEREAS, the representations of the brick kiln owners were considered with

regard to transporting of fly ash over a long distance and also the logistics involved including the

AND WHEREAS, it is observed that construction agencies are yet to achieve their

targets of utilization of fly ash based products even after the 31Sf August, 2007, the date

prescribed for 100% utilisation of fly ash based products in the said notification of 1999 and .it is

also observed that many thermal power stations ~r plants are also yet to achieve the targets

drawn up in their actio~ plans;

13"[.'m1T H-l§'GS3(ii)]
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(c) after sub-paragraph (lB), the followirig sub-paragraph shill be inserted, namely.-c-.

(1BjThe provisions of 'sub-paragraph C1A) shall be applicable to all construction agencies of

Central or State or Local Government and private or public sector and "it shall be the

responsibility. of the agencies either undertaking construction or approving the design or both to

ensure compliance of the provisions of sub-paragraph (1A) and to subnrit annual returns to the

concerned State Pollutio~ Control Board or Pollution Control Committee, asapplicable"; .

"(1.A) Every construction agency engaged .in the construction of buildings within a radius of

hundred kilometers from a coal or lignite based thermal power plant shall use only fly ash based

products for construction, such as: cement or concrete, flyash bucks or block~ or tiles or clay fly

as~.·?~~~::_,~.~~~~= .~~~.~.r_~:..~~~:_fly._~~.~_~~c~ o.~.~~~k~~~.~.?~O~~~._~!.~~a_r_R.r?d~ctsor a
combination or aggregate of them, in every construction project

(a) for sub-paragraph (1), the following shall be substituted, namely:­

"(i) use of fly ash based products in construction activities";

(b) for sub-paragraphs (1A) and (1B), the following sub-paragraphs shall respectively be

substituted, namely:-

2. In the said notification, in paragraph 1,-

substituted.

1. Throughout the said notification, save as otherwise expresslyprovided and unless the context

otherwise requires, for the word "ash" wherever it _occurs, the words ."fly ash" shall be -.

AMENDMENTS

Now, th).refore, in exercise of the powers conferrt:I by s~b-sectiod (1) and clause (~) of

sub-section (2) ~f section 3 of the Environment (protection) Act, 1986 (29 of 1986) read with

clause (d) of sub-rule (3) of rule 5 of the Environment (protection) Rules, 1986, the. Central

Government hereby makes the following amendments to the said notification, namely: -

AND WHEREA.S, the objections and :uggestions received from various persons or

agencies likely to be affected thereby in respect of the said draft notification have been duly

considered by the Central Government in the Ministryof Environment and Forests;

IPA.RT II-SEC. 3(ii)!THE GAZElTE OF INDIA: EXTRAORD[NARY
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(g)' sub-paragraphs (3B), (3C) arid (3D) shall b~ omitted;

397541 10'1- /~. '.

application by the' concerned State'Pollution Control Board or Pollution Control Committe~.";.. '. . . .

(3A) A de~ision on the application for man~factUre of fly ash bricks, blocks a~d tiles and similar .

other fly ash based products shall be .taken Within thirty days from the date of receipt of the
'. . ~ -,

"(3) In case of non-availability of fly ash from thermal power plants in sufficient quantities as

certified by the said pow~ plants, within 100 km of the site, the stipulation under sub-paragraph

(lA) shall be suitably modified (waived'or relaxed) by the concerned State Government or Union

territory Government level monitoringcommittee mentioned' elsewhere in this notification.

. ..'-: _ -- '-'---.-"~--'.- -_..__ .._- .._ -._._-.--....;._--_ --- _'-'. ---_ ..- ' __ -.- ..__ _._ - _---_._ _-
---'!

(f) .for sub-paragraphs (3) and (3A), the following sub-paragraphs shall respectively be

substituted, namely~~_.

(e) in paragraph (2A), the paragraph l(A) shall be substituted by l(A) and 1(B) and the

amended paragraph 2(A) is to be numbered as 1(E);

(d) in sub-paragraph (2), for the brackets and number "(1)", the brackets, number and letter

"(1C)" shall be substituted and the number of sub-paragraph (2) shall be substituted by 1(D);

Usage ofPPC (1S-1489:Part-I)
or PSC (IS-455) or 15%) of
OPC (1S-269/8112/12269)
content.

5. .Concrete, mortar and plaster.

25% of total raw materials.4: Clay based building materials such as bricks,
blocks, tiles, etc.

15%.of total raw materials

Usage of PPC (15-1489: Part-I)
or PSC (1S-455) or 15%) of
OPC (IS-269/8112/12269)
content.

Paving blocks, paving tiles, checker tiles, mosaic
tiles, roofing sheets, pre-cast elements, etc.
wherein cement is used as binder.

2.

Serial BuildirigiMatenals orProducts - Minimum % ofGy 'tsh by
Number weight ',

t-----:-_,_(1-=_)'-=-~:-=--=--=--=--=--=--=--=--=--=--=-~(:2-),- -_ -~_ -_ -_ -_ -_.:..-_-_ -_ -_ -1:_-_-_-_-_-_-_~__,.::(.3~)~-=--=--=--=-_-=---l-
1. Fly ash bricks, blocks, tiles, etc. made with fly 50% of total input materials

ash, lime, gypsum, sand, stone dust etc. (without
clay). .'

Table I

"(1C) Minimum fly ash content for building materials or products to qualify as "fly ash based

products" category shall be as given in the Table Ibelow:

15[cqrtT II-~ 3(ii)]
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"(7) No agency, person or organisation shall within a radius of hundred kilometers of a coal or .

lignite. based thermal power plant undertake or approve or allow reclamation and; compaction of

low-lying areas with soil; only fly ash shall be used for compaction and reclamation and they shall

'also ensure' that such reclamation and compaction is done in accordance with the specifications

and guid~line~~id down by the authorities mentioned ~ sub-paragraph (1) of paragraph.3.

G) for sub:'paragraph' (1), the following sub-paragraphs shall be substituted, namely:-

0) in sub-paragraph (6), for the words ''\1oids created due to soil borrow area shall be filled

up with ash with proper compaction and covered with topsoil kept separately as above and this• •

would be done as an integral part of embankment project within the time schedule of the

I:!.<?j_~~~::'...0.~.~v:?~?,s._(~?i~.s..,q~~t~1...a!_~4.bQg9F..area shall be filled up with fly ash with piOper

compaction and covered with topsoil kept separately as above and this would be done as an

integral part of embankment project" shall be substituted;

(5) No agency, person or organization shall, within a radius of hundred kilometers of a thermal

power plant .undertake construction or approve design for construction of roads or flyover

embankments with top soil; the guidelines or specifications issued by the Indian Road Congress

(IRC) as contained in IRe specification No. SP: 58 of 2001 as amerided from time to time,

regarding use of fly ash shaH be followed and any deviation from this direction can only be

agreed to on technical reasons if the same is approved by Chief Engineer (Design) or Engineer­

in-Chief of the concerned agency or organisation or on production of a certificate or'ccflyash not

available" from tile thermal power plant(s) (TPPs) located within hundred kilometers of the site

of construction and this eertificat~ shall be provided by the TPP within two working days from

the date of receipt of a request for fly ash-if fly ash is not available";

"(4) bell coal or lignite based thermal power plant shall constitute a dispute settlement

comnuttcc which shall include the General, Manager of the thermal power plant and a
1

representative of t(.: relevant Construction and11yash Brick-Manufacturing Industry Association

or Iiodv. as the case may be and such a Committee shall ensure unhindered loading and

transport of flv ash in an environmentally sound manner without any undue loss of time. Any

unresolved dispute shall be dealt with by the concerned State or Union territory Government

level monitoring committee mentioned elsewhere in this notification.

[PARTII-SEC .ii)lTHE GAZEr.'E OF INOlA.: EXTRAORDINARY16
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down ·bythe concerned ~uthorities as mentioned in sub-paragraph (1).of paragraph 3_

(10) The Ministry of Coal for this purpose shall constitute an expert committee comprising of

represen~tives from Fly Ash Unit, Department of Science and Technology, Ministry of Science

an~ Technology, Director GeneralofMines Safety (DGMS), Central Mine Planning ao.dDesign

Institute Limited (CMPDIL), Ministry of Environment and Forests, Ministry of Power, Ministry

of Mines' and the Central Institute of Mining and Fuel Research (CIMFR), Dhanbad; the

Committee shall also guide at?-~ advise the back filling or stowing in accord~nce with the

provisions contained in-~ub-paragraphs (8) (i), 8 (it) and (9), and specifications lind guidelines laid
; - . - .' . .. ,_ . .."'

as applicable.'

. -
(9) The provisions contained in clauses (i) and (ii) of sub-paragraph (8) shall be applicable to all

mine agencies under Government, public and private sector and to mines of all minerals or

metals or items and it shall be the responsibility of agencies either undertaking or approving the

external dump of overburden, backfilling o~ stowing of mine or all these activities to ensure

compliance of.provisions ..ccntained-in ...clauses. (ij-aoo ..{ii)'..0f--sub-paragra13h-·-(8)-.·and-t-o-submit ....

annual returns to the concerned State Pollution Control Board or Pollution Control Committee

Provided that such thermal power stations shall facilitate the availability of required

quality and quantity of fly ash as may be decided by the expert committee referred in sub­

paragraph (10) for this purpose.

(ii) Noperson or agency shall within fifty kilometers (by road) from coal orlignite based thermal

power plants, undertake or a:pprovewithout using at least 25% of fly ash on volume to volume

basis of the total materials used for external dump of overburden and same percentage in upper

benches of back filling of opencast mines and this shall be done under the guidance of the

Director General of Mines Safety (DGMS);

Provided that such thermal power stations shall facilitate the availability of required

quality and quantity of fly ash as may be decided by the expert committee referred in sub­

paragraph (10) for this purpose.

(8)(i) No person or agen~y.shall within fifty kilometers (by road) -f~o~~~--~o;i"or lignir-cl;ascJ

thermal power plants, undertake or approve stowing of mine without using at least 25% of fl~'

ash on weight to weight basis, of the total stowing materials used and this shall be done under

the gllid~nce of th~ Director Gener~~f Min~s Safety (DGl\lS); ;;

17• [qpT II-~ 3(ii)J
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h:t.
I .J.
i

L

, -. ~ -.-
Serial Percentage Utili_zation offfy Asti Target Date
.J"umber

(1) (2) -- -. (3}
At least 50% of fly ash generation One year from the date of issue

-. of this notification.
At least 60% of _flyash generation Two years from the date of

-- issue of this notification.
_At least 75% of fly ash get;.~fjtl6h Three years· from the date of

issue of this notification.

.~. _-.II given below:

(2) All coal and, or lignite based t;p~~,~~~ §~~. ana, or e~ansion uni.ts in operation

bcf Ire the date of this notification ate to ~¢lal.!;IV~~Jt ~get of fly ash utilization as per the Table

Provided that the flyash obtained ftPJJl the thermal power station should be utilized only

for rhc purpose for which it was obtained from. ;~e the~ power station or plant failingwhich

_._nn._flY__!!!ih_shall __be_mad-c_llvailableto the defuultfu.g~~s.

(ii) at least 20% of dry ESP iy a~ij>s.till'~ibade available free of charge to units

manufacturing fly ash or clay-fly-ashQ.ciCks, blbcks and tiles on a priority basis over other

users and if the demand from such aj{enGiesfalls short of 20% of quantity, the balance

quantity can be sold or disposed ofb-yUl~Pbw~rstation as may be possible;

(i) the pond ash 'should be made available free or"any charge on "as is where is

basis" to manufacturers of bricks, blocks or tiles including clay fly ash product

manufacturing unit(s), farmers, the Central and the State road construction agencies,

Public Works Department, and to ag~n§i¢l)engaged in backfilling or stowing of mines.

"{I) _\Jl coal or lignite based thermal power stations would be free to sell fly ash to the user

:igencies subject to the following conditions, namely:-

narnclv=->

<a) for sub-paragraphs (1), (2) and (3), the following sub-paragraphs shall be subsrimted,

_)_in the said notification, rt par~graph2,-

(J I) The concerned State Government or Union territory Government shall be the enforcing

and monitoring authority for ensuring compliance of the provisions of sub-paragraphs (8) (i) and
(0) (ii)";

IPART II-SEC. J{ii)jTHE GAZETTE OF [NOlA: EXTRAORDINARY18
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infrastructure or' facilities,.promotion and. facilitation activities .foruse of fly ash until 100 percent

"(6) The amount collected from sale offly ash and fly asp'.based' p~oducts by coal and/or

li~te .based thermal power statioris. or the~: subsidiary or sis~er concern unit,;'as applicable

should be kept in 'a separate account head and shall be· utilized only for development "of
, .' '.' .' . . . . .

~c)for sub-paragraph (6), the following sub-paragraphs shall be substituted, namely.-c-:

The unutilised fly ash in relation to the target during a year, if any, shall be utilized within

next two years·in addition to the targets stipulated for these years and the balance unutilized fly

ash ~~~~~cl~t~d·:~~i~rirtg~fu;t·f~~-i;~~~"(th~"'&ff~rence-'between'the .generation and utilization

target) shan be utilized progressively oyer next five years in addition to 100% utilization of

current generation of fly ash.";
~b) in sub-paragraph (4), for the words '.'six months", the words "four months" shall be

substituted;

Serial Fly ash utilization level Target date
Number

(1) (2) (3)
1. At least 50% of fly ash generation One year from the date of

'---.
commissioning,

2. At least 70% of fly ash generation Two years from the date of
commissioning.

3. 90% of fly ash generation Three years from the date of
commissioning.

4. 100% of fly ash generation Four years from the date of
commissioning:

(3) New coal and, or lignite based thermal power s~tions and, _~rexpansion units commissioned

after this notification to achieve the target of fly ash utilization as per Table III given below:

Table III

next two years in addition to the targets stipulated for those years and the balance unutilized fly

ash accumulated during first five years (the difference between the generation and the utilization

target) shall be utilized progressively over next five years in addition to 100% utilization of

current generation of flyash.

.
l",,",."'.•

The unutilised fly ash in relation to the target during a year, if any, shall be htilizcd within

~

At least 90% of flyash generation . Four vcars from the date of
issue of this notification.

100% fly ash generation Five years from the date of.
issue of this notification .

19['qTTT H-"@"u:s 3(ii)]
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(c) for sub-paragraphs (2Bj and (3), the following sub-paragraphs' shall be substituted,
( .

namely:-

"(2A) Building construction agencies both in public ~nd private shall prescribe the use of fly

ash and fly ash-based products in their respective tender documents, schedules. of specifications

and construction applications, including appropriate standards and code~ of practice and make

provisions for the use of fly ash and fly ash based bricks, blocks or tiles or aggregates of them in

the schedule of approved mateo/Is and rates within a period of four months from the

publication of this notification,";

(b). for sub-paragraph (2A), the following sub-paragraph shall be substituted, namely:-,

~a) in sub-paragraph (2), for the words "schedules of specifications and construction

applications, including appropriate standards and codes of practice, within a period of four

months from the publication of this notification", the words "tender documents, schedules of

specifications and construction applications including appropriate standards and codes of
. I

practice within a period of four months from the publication of .this notification" shall be

substituted;

4.in the said notification, in paragraph 3,-

plant.";

(7) Annual implementation report (for the period l" April to 31st March) providing information

about the compliance of provisions in this notification shall be submitted by the 30th day of

April, every year to the Central Pollution Control Board, concerned State Pollution Control

Board or Committee and the concerned Regional Office of the Ministry ?__fEnvironment and

Forests by the coal or lignite based thermal power plants, and also be made 'a part of the annual

report of the thermal power plant as well as thermal power plant wise information be provided

in the annual report of thermal power producing agency owning more than one thermal power

- -
fly ash utilization level is achieved; thereafter as long as 100~io fly ash utilization levels ar~- ---

maintained, the thermal power station would be free to utilize the amount collected for other

development programmes also and in case, there is a reduction in the fly ash utilization levels in

the subsequent year(s), the use of fl11!nciaI.-retumfrom fly ash shall get restricted to developm~t

of infrast';ucture or facilities and prl~otion or facilitation activities for fly ash utilization U:til

100 percent fly ash utilisation level is again achieved and maintained,

[P.,\RTII-SEC. 3(H)1THE GAZEITE OF INDIA: EXTRAORDlNARY20
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committee.

(6) A Monitoring committee. shall be constituted by the Central Government with Members

from Ministry of Coal, MUiistryof Mines, Ministry of Power? Central Pollution Control Board,

Central Electricity Authority, Head Fly Ash Unit of Department of Science and Technology and

Building Material Technology Promotion Council to monitor the .implementation of the

provisions of the notification and submit its recommendations -or observations at least once in

every six months to the Secretary,Ministry of Environment and Forests. Concerned Advisor or

Joint Secretary in the Ministry of Environment and Forests will be. the convener of this .

(5)All Financial institutions and agencies which fund construction activities shall include a clause

in their loan or grant document for compliance of the provisions of this notification.

(4) The Central Electricity Authority and other approving agencies may permit the land area for

emergency ash pond or fly ash .storage area up to 50 hectares for a 500 MW unit, based on 45%

ash content coal, or in the same proportion for units in .other capacities taking into account the

ash content in coal or lignite to be used.

(3) All local authorities shall specify in their respective tender documents, building bye-laws and

regulations, the use of fly ash and fly ash-based products and construction techniques in building

materials, roads embankments or for any usage with immediate. effect

(b) make necessary specifications or guidelines for road or fly over embankments that are

not covered by the specifications laid down by the. Indian Road Congress (IRq.

(a) make provisions in their tender documents, schedules of approved materials and rates as

well as technical documents for implementation of this notification, including those

relating to soil borrow area or pit as per sub-paragraph (6) of paragraph 1; and

"(2B) All agencies undertaking construction of roa~:i"~-o~ fly ov~~-bridges and ·~ccbtnati()n and

compaction of low lying areas, including Department of Road Transport and Highways

(DORTH), National Highways Authority of India (NHAI). Central Public \'(lorks Department

(CPWD), State Public Works Det!rtments and other State Government Agencies, shall within a

period of four mouths from the ~blication of this notification:-
'. I,

21[ 'm1l Il-"@us 3(ii)]
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Printed by the Manager, Government of India Press, Ring Road, Mayapuri, New Delhi-U0064
and Published by the Controller of Publications~·De.lhi-ll0054 ..

(F. No. 9-8/2005~HSMD]

G V. SUBRAHMANYAM, Scientist 'G'

Foot Note :- The principal notification was published in the Gazette of India, Part II, Section 3, Sub-section (ii) vide
notification number S.O. 763(E), dated the 14th September, 1999 and was amended vide notification number
S.O. 979(E), dated the 27th August, 2003.

within three months from the date of issue of this notification under the Chairmanship of

Secretary, Departmec~ cf Environ~ent with representatives from Dcpartcnt of Power,

Departmer., of l\1ir;Jlg, Road and -Building Construction Depart.ncnr an,}·St.ut" ['ollution
I .

Control Board and this Committee would deal with any unresolved issue by DIspute Sctdement

Committee as prescribed in sub-paragraph (4) of paragraph 1, in ~ddition to monitoring and

facilitating implementation of this notification at the respective State Government or Union

territory level and this Committee would also be empowered to suitablymodify (waive or relax)

the stipulation -under sub-paragraph (1) in case of non-availability of fly ash in sufficient

quantities from thermal power plant as certified by the said power plants and the Committee will

.meet at.leasr once in every quarter.

(7) I'-or the: purpose of monitoring the implcmenrarion of the provisions of this notificarion ",(.

:~tatc:!C;ovcrnments or Union tcrritorv Covernr.icnt shall constitute a tdonitoring' Committee, ,

tp.\Kf I!-S~:c:.THE GAZETTE OF INon : EXTRAORDINARY
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2. It has been noted-that the proposal is for setting up of 3x660 MW
Imported Coal Based Thermal Power Plant at villages Mirchwara and
Buraugaon, in Mahroni Taluk, in Lalitpur Distt., in Uttar Pradesh. Land
requirement will be 1038 acres, which is single crop agricultural land. The
co-ordinates of the site are at Latitude 24047'05" N to 24048'26"N and
Longitude 78038'01" E to 78039'38" E. Indigenous coal linkage have also
been applied for and is yet to be obtained. Imported coal will be obtained
from Indonesia. Coal requirement will be 8.51 MTPAfor indigenous coal or
6.70 MTPAfor Imported coal. Ash and Sulphur contents in indigenous coal
will be 40% and 0.5% respectively. In case of imported coal the ratio will be
10% and 0.7% respectively. Ash pond/dyke area requirement will be 103
acres. The co-ordinates of ash pond site are at Latitude 24046'46"N to
24047'06"N and Longitude 78038'58" E to 78039'38" E. About 2.72 MTPAof
Fly Ash will be generated for indigenous coal and about 0.536 MTPA for
imported coal, which will be supplied to cement manufacturer viz. M/ s
Dalmiya Cement Ltd. and others. Stack height of 275m will be installed.
Water requirement of 48.67 MCM will be sourced from Rajghat Dam
reservoir through a pipeline at a distance of 50 km. There are no national
parks, wildlife sanctuaries, heritage sites, tiger/biosphere reserves etc.
within 10 km of the site. Public hearing was conducted on 06.09.2010. Cost
of the project will be Rs 12295.8 Crores.

"The undersigned is directed to refer to your letters dated 21.12.2010
and 19.01.2011 on the subject mentioned above. The Ministry of
Environment & Forests has examined the application.

Sir,

Sub: 3x660 MW Imported Coal Based Thermal Power Plant at villages
Mirchwara and Buraugaon, in ni Taluk, in Lalitpur Distt.,
in Uttar Pradesh - reg. Environmental Clearance.

M/ s Lalitpur Power Generation Company Ltd.
B-10, Sector-S
Noida- 201 301

To
Dated: March 31,2011.

J-13012/ 118/2009-IA.II (T)
Government of India

Ministry of Environment & Forests
Paryavaran Bhawan

CGO Complex, Lodi Road
New Delhi-110 003

~ Tele ' fax: 011- 24363973
E-mail: plahujarai@yahoo.com

•

BY SPEED POST

,

,

•
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(viii) Minimum required environmental flow suggested by the Competent
Authority of the State Govt. shall be maintained in the Channell
Rivers (as applicable) even in lean season.

,

(vii) No water bodies (including natural drainage system) in the area shall
be disturbed due to activities associated with the setting up /
operation of the power plant.

(vi) No ground water shall be extracted for use in operation of the power
plant even in lean season.

(v) Source of water for meeting the requirement during lean season shall
be specified and submitted to the Regional Office of the Ministry
within three months.

(iv) Hydrogeologyof the area shall be reviewed annually from an institute/
organization of repute to assess impact of surface water and ground
regime (especially around ash dyke). In case and deterioration is
observed specific mitigation measures shall be undertaken and
reports/ data of water quality monitored regularly and maintained
shall be submitted to the Regional Officeof the Ministry.

(iii) Existing de-generated water bodies (if any) in the study area shall be
regenerated at the project proponent's expenses in consultation with
the state govt.

(ii) Coal transportation to plant site shall be by rail. The project
proponent shall take up the matter with the Railways and shall
submit action taken and implementation status to the Ministry from
time to time. v

(i) Vision document specifying prospective plan. for the site shall be
formulated and submitted to the Ministry within six months.

A. Specific Conditions:

4. Based on the information submitted by you, as at Para 2 above and
others and presentation made before the Expert Appraisal Committee
(Thermal Power) in its 17th Meeting held during February 7-8, 2011, by you
and your consultant M/s Vimta Labs, Hyderabad, the Ministry of
Environment and Forests hereby accords environmental clearance to the
above project under the provisions of EIA notification dated September 14,
2006, subject to the compliance of the following Specific and General
conditions:

3. The project has been considered in accordance with the provisions of
the EIA notification issued by the Ministry of Environment & Forests vide
S.O. 1533 (E), dated September 14, 2006.

•

•
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(xviii)Adequate dust extraction system such as cyclonesj bag filters and
water spray system in dusty areas such as in coal handling and ash
handling points, transfer areas and other vulnerable dusty areas shall
be provided.

(xvii) High Efficiency Electrostatic Precipitators (ESPs) shall be installed to
ensure that particulate emission does not exceed 50 mgy Nm-'.

(xvi) Stack of 275 m height shall be installed and provided with continuous
online monitoring equipments for SOx, NOxand PM2.5& PM10. Exit
velocity of flue gases shall not be less than 22 mj sec. Mercury
emissions from stack may also monitored on periodic basis.

(xv) The project proponent shall undertake measures and ensure that no
fugitive fly'ash emissions take place at any point of time.

(xiv) Provision for installation of FGD shall be provided for future use.

(xiii) Additional soil for leveling of the proposed site shall be generated
within the sites (to the extent possible) so that natural drainage
system of the area is protected and improved.

(xii) A well designed rainwater harvesting shall be put in place before
commissioning of the plant. Central Groundwater Authority j Board
shall be consulted for finalization of appropriate rainwater harvesting
technology j design within a period of three months from the date of
this clearance and details shall be furnished. The design of rain water
harvesting shall comprise of rain water collection from the built up
and open area in the plant premises. Action plan and road map for
implementation shall be submitted to the Ministry within six months.

(xi) Monitoring surface water quality in the area shall also be regularly
conducted and records maintained. The monitored data shall be
submitted to the Ministry regularly. Further, monitoring points shall
be located between the plant and drainage in the direction of flow of
ground water and records maintained. Monitoring for heavy metals in
ground water shall be undertaken.

(x) Regular monitoring of ground water level shall be carried out by
establishing a network of existing wells and constructing new
piezometers. Monitoring around the ash pond area shall be carried
out particularly for heavy metals (Hg,Cr,As,Pb) and records
maintained and submitted to the Regional Office of this Ministry. The
data so obtained should be compared with the baseline data so as to
ensure that the ground water quality is not adversely affected due to
the project.

. (ix) Water requirement shall be restricted to 5000 cumjhr and COC of 5.0
shall be adopted.

•

• •

•
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(xxvi) CSR scheme shall be identified based on need based assessment in
and around the villages within 5.0 km of the site and in constant
consultation with the village Panchayat and the District
Administration. As part of CSR prior identification of local employable
youth and eventual employment in the project after imparting relevant
training shall be also undertaken. Income generating projects
consistent with the traditional skills of the people shall be
undertaken. Development of fodder farm, fruit bearing orchards,
vocational training etc. can form a part of such programme. Company
shall provide separate budget for community development activities
and income generating programmes. Vocational training programme

,

(xxv) The project proponent shall also adequately contribute in the
development of the neighbouring villages. Special package with
implementation schedule for providing potable drinking water supply
in the nearby villages and schools shall be undertaken in a time
bound manner.

(xxiv)Atleast three nearest village shall be adopted and basic amenities like
development of roads, drinking water supply, primary health centre,
primary school etc shall be developed in co-ordination with the district
administration.

(xxiii)Green Belt consisting of 3 tiers of plantations of native species around
plant and at least 100 m width shall be raised. Wherever 100 m width
is not feasible a 50 m width shall be raised and adequate justification
shall be submitted to the Ministry. Tree density shall not less than
2500 per ha with survival rate not less than 80 0/0.

•

(xxii) Sulphur and ash contents in the imported coal to be used in the
project shall not exceed 0.7 % and 10 % respectively at any given
time. In case of variation of coal quality at any point of time fresh
reference shall be made to the Ministry for suitable amendments to
environmental clearance condition wherever necessary.

(xxi) Ash pond shall be lined with HDPjLDPE lining or any other suitable
impermeable media such that no leachate takes place at any point of
time. Adequate safety measures shall also be implemented to protect
the ash dyke from getting breached.

(xx) Fly ash shall be collected in dry form and storage facility (silos) shall
be provided. Unutilized fly ash shall be disposed off in the ash pond
in the form of slurry form. Mercury and other heavy metals (As.Hg,Cr,
Pb etc.) will be monitored in the bottom ash as also in the effluents
emanating from the existing ash pond. No ash shall be disposed off in
low lying area.

(xix) Utilisation of 100% Fly Ash generated shall be made from 4th year of
operation. Status of implementation shall be reported to the Regional
Officeof the Ministry from time to time.

,
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(vi) Noise levels emanating from turbines shall be so controlled such that
the noise in the work zone shall be limited to 85 dBA from source. For
people working in the high noise area, requisite personal protective
equipment like earplugs/ear muffs etc. shall be provided. Workers
engaged in noisy areas such as turbine area, air compressors etc shall
be periodically examined to maintain audiometric record and for
treatment for any hearing loss including shifting to non noisy/less

(v) First Aid and sanitation arrangements shall be made for the drivers
and other contract workers during construction phase.

(iv) Storage facilities for auxiliary liquid fuel such as LDO and/
HFO/LSHS shall be made in the plant area in consultation with
Department of Explosives, Nagpur. Sulphur content in the liquid fuel
will not exceed 0.5%. Disaster Management Plan shall be prepared to
meet any eventuality in case of an accident taking place due to storage
of oil.

(iii) Adequate safety measures shall be provided in the plant area to
check/minimize spontaneous fires in coal yard, especially during
summer season. Copy of these measures with full details along with
location plant layout shall be submitted to the Ministry as well as to
the Regional Office of the Ministry.

(ii). A sewage treatment plant shall be provided (as applicable) and the
treated sewage shall be used for raising greenbelt/ plantation.

(i) The treated effluents conforming to the prescribed standards only
shall be re-circulated and reused within the plant. Arrangements
shall be made that effluents and storm water do not do not get mixed.

B. General Conditions:

(xxviii)It shall be ensured that in-built monitoring mechanism for the
schemes identified is in place and annual social audit shall be got
done from the nearest government institute of repute in the region.
The project proponent shall also submit the status of implementation
of the scheme from time to time

(xxvii)An amount of Rs 49.10 Crores shall be earmarked as one time capital
cost for CSR programme as committed by the project proponent.
Subsequently a recurring expenditure of Rs 9.8 Crores per annum
shall be earmarked as recurring expenditure for CSR activities. Details
of the activities to be undertaken shall be submitted within six month
along with road map for implementation.

for possible self employment and jobs shall be imparted to identify
villagers free of cost.

,

•

•

•
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(xii) The proponent shall upload the status of compliance of the stipulated
environmental clearance conditions, including results of monitored
data on their website and shall update the same periodically. It shall
simultaneously be sent to the Regional Office of MOEF, the respective
Zonal Office of CPCB and the SPCB. The criteria pollutant levels
namely; SPM, RSPM (PM2.5& PMIO),S02, NOx (ambient levels as well
as stack emissions) shall be displayed at a convenient location near
the main gate of the company in the public domain.

(xi) An Environmental Cell comprising of atleast one expert in
environmental science / engineering, occupational health and social
. scientist, shall be created at the project site itself and shall be headed
by an officer of appropriate superiority and qualification. It shall be
ensured that the Head of the Cell shall directly report to the head of
the organization and he shall be held responsible for implementation
of environmental regulations and social impact
improvement/mitigation measures.

(x) A copy of the clearance letter shall be sent by the proponent to
concerned Panchayat, Zila Parisad / Municipal Corporation, urban
local Body and the Local NGO, if any, from whom
suggestions/representations, if any, received while processing the
proposal. The clearance letter shall also be put on the website of the
Company by the proponent.

(ix) The project proponent shall advertise in at least two local newspapers
widely circulated in the region around the project, one of which shall
be in the vernacular language of the locality concerned within seven
days from the date of this clearance letter, informing that the project
has been accorded environmental clearance and copies of clearance
letter are available with the State Pollution Control Board/Committee
and may also be seen at Website of the Ministry of Environment and
Forests at http://envfor.nic.in.- ,

(viii) Provision shall be made for the housing of construction labour (as
applicable) within the site with all necessary infrastructure and
facilities such as fuel for cooking, mobile toilets, mobile STP, safe
drinking water, medical health care, creche etc. The housing may be
in the form of temporary structures to be removed after the
completion of the project.

(vii) Regular monitoring of ambient air ground level concentration of S02,
NOx, PM2.5& PMIOand Hg shall be carried out in the impact zone and
records maintained. If at any stage these levels are found to exceed
the prescribed limits, necessary control measures shall be provided
immediately. The location of the monitoring stations and frequency of
monitoring shall be decided in consultation with SPCB. Periodic
reports shall be submitted to the Regional Office of this Ministry. The
data shall. also be put on the website of the company.

-

••
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5. The Ministry of Environment and Forests reserves the right to revoke
the clearance if conditions stipulated are not implemented to the satisfaction
of the Ministry. The Ministry may also impose additional environmental
conditions or modify the existing ones, if necessary.

(xviii)Full cooperation shall be extended to the Scientists/Officers from the
Ministry / Regional Office of the Ministry at Bangalore / CPCB/ SPCB
who would be monitoring the compliance of environmental status.

(xvii) The project authorities shall inform the Regional Office as well as the
Ministry regarding the date of financial closure and final approval of
the project by the concerned authorities and the dates of start of land
development work and commissioning of plant.

(xvi) Separate funds shall be allocated for implementation of environmental
protection measures along with item-wise break-up. These cost shall
be included as part of the project cost. The funds earmarked for the
environment protection measures shall not be diverted for other
purposes and year-wise expenditure should be reported to the
Ministry.

(xv) Regional Office of the Ministry of Environment & Forests will monitor
the implementation of the stipulated conditions. A complete set of
documents including Environmental Impact Assessment Report and
Environment Management Plan along with the additional information
submitted from time to time shall be forwarded to the Regional Office
for their use during monitoring. Project proponent will up-load the
compliance status in their website and up-date the same from time to
time at least six monthly basis. Criteria pollutants levels including
NOx (from stack & ambient air) shall be displayed at the main gate of
the power plant.

(xiv) The project proponent shall submit six monthly reports on the status
of the implementation of the stipulated environmental safeguards to
the Ministry of Environment and Forests, its Regional Office, Central
Pollution Control Board and State Pollution Control Board. The project
proponent shall upload the status of compliance of the environment of
the environmental clearance conditions on their website and update
the same periodically and simultaneously send the same bye-mail to
the Regional Office, Ministry of Environment and Forests.

(xiii) The environment statement for each financial year ending 31st March
in Form-Vas is mandated to be submitted by the project proponent to
the concerned State Pollution Control Board as prescribed under the
Environment (Protection) Rules, 1986, as amended subsequently,
shall also be put on the website of the company along with the status
of compliance of environmental clearance conditions and shall also be
sent to the respective Regional Offices of the Ministry bye-mail.

•

•

•-
,. •
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(Dr. P .L. Ahujarai)
Scientist 'F'

,

•1. The Secretary, Ministry of Power, Shram Shakti Bhawan, Rafi Marg,
New Delhi 110001.

2. The Secretary (Environment), Environment Department, Government
of Chhattisgarh, Raipur.

3. The Chairman, Central Electricity Authority, Sewa Bhawan, R.K.
Puram, New Delhi-110066.

4. The Chairman, Uttar Pradesh Pollution Control Board, PICUP
Bhawan, 3rd Floor, B-Block, Vibhuti Khnad, Gomti Nagar, Lucknow -
226 020.

5. The Chairman, Central Pollution Control Board, Parivesh Bhawan,
CBD-cum-Office Complex, East Arjun Nagar, Delhi- 110032.

6. The Chief Conservator of Forests, Regional Office (WZ),E-5, Kendriya
Bhandar, 5th Floor, Sector-H, Aliganj, Lucknow - 226 020.

7. The District Collector, Lalitpur District, Uttar Pradesh.
8. Guard file.
9. Monitoring File.

Copy to:

'F'

"

(Dr. P.L.
Scie

Yours faithfully,

9. The above stipulations would be enforced among others under the
"Water (Prevention and Control of Pollution) Act, 1974, the Air (Prevention"

and Control of Pollution) Act, 1981, the Environment (Protection) Act, 1986
and rules there under, Hazardous Wastes (Management and Handling)
Rules, 1989 and its amendments, the Public Liability Insurance Act, 1991
and its amendments.

8. In case of any deviation or alteration in the project proposed including
coal transportation system from those submitted to this Ministry for
clearance, a fresh reference should be made to the Ministry to assess the
adequacy of the condition(s) imposed and to add additional environmental
protection measures required, if any.

7. Concealing factual data or submission of false/fabricated data and
failure to comply with any of the conditions mentioned above may result in
withdrawal of this clearance and attract action under the provisions of
Environment (Protection) Act, 1986.

6. The environmental clearance accorded shall be valid for a period of 5
years to start operations by the power plant.

'"
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(xxx) The coal transportation by road shall be through tarpaulin covered trucks for a
maximum period of two years and thereafter shall be only through mechanically
covered trucks.

(xxix) The source of coal has been changed from imported to domestic coal, resulting
in higher generation of fly ash, there by the project proponent should ensure
100% fly ash utilization as per the Notification, 1999 and its amendments
thereof. An action plan and its implementation status in compliance to the fly
ash utilization shall be submitted to the Regional Officeof MoEFon an annual
basis.

3. Further, under Para no.4 of this Ministry's letter of even no. dated 31.03.2011,
after the specific condition no. (xxviii),the followingconditions shall be added:

2. The matter was placed before the Expert Appraisal Committee (Thermal Power)in
its 11thMeetingheld during February 13-14,2014. In acceptance of the recommendation
of the Expert Appraisal Committee (Thermal Power) and in view of the
information/ clarification furnished by you, with respect to the above mentioned power
project, the EC accorded to you vide the above said letter is amended for the change of
source of coal from Imported to Domestic for two units aggregating to 1320 MW(Unit 1
(660MW)and Unit 2 (660MW)).

This has reference to your letter dated 22.01.2014 requesting for amendment of
environmental clearance accorded vide letter of even no. dated 31.03.2011 for the
change of source of fuel.

Sir,

Sub: 3x660 MWImported Coal Based Thermal Power Plant at Villages Mirchwara
and Buraugaon, in Mahroni Taluk, in Lalitpur Distt., in Uttar Pradesh by
M/s. Lalitpur Power Generation Company Ltd.- reg. amendment in EC for
change of source of fuel.

Ph: 0120-4045100/555, 2543939/40; Fax; 0120-2543949

M/s Lalitpur PowerGeneration Company Ltd.
Bajaj Bhawan, B-10, Sector-3,
Jamnalal Bajaj Marg,
Noida- 201 301

To
Dated: 20th May, 2014

Paryavaran Bhawan
CGOComplex,LodiRoad

NewDelhi-110 003

J-13012/ 118/2009 -IA.II (T)
Government of India

Ministry of Environment & Forests
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5. This issues with the approval of the Competent Authority.

4. All other conditions mentioned in this Ministry's letter of even no. dated
31.03.2011 shall remain the same, as applicable.

(xxxix) The project proponent shall formulate a well laid Corporate Environment Policy
and identify and designate responsible officers at all levels of its hierarchy for
ensuring adherence to the policy and compliance with the conditions stipulated
in this clearance letter and other applicable environmental laws and regulations.

(xxxviii) Green belt shall also be developed around the Ash Pond over and above the
Green Belt around the plant boundary.

(xxxvii) Fly ash shall not be used for agricultural purpose. No mine void filling will be
undertaken as an option for ash utilization without adequate lining of mine with
suitable media such that no leachate shall take place at any point of time. In
case, the option of mine void filling is to be adopted, prior detailed study of soil
characteristics of the mine area shall be undertaken from an institute of repute
and adequate clay lining shall be ascertained by the State Pollution Control
Board and implementation done in close co-ordination with the State Pollution
Control Board.

(xxxvi) Fugitive emissions shall be controlled to prevent impact on agricultural or non­
agricultural land.

(xxxv) Harnessing solar power within the premises of the plant particularly at available
roof tops shall be undertaken and status of implementation shall be submitted
periodically to the Regional Office of the Ministry.

(xxxiv) A long term study of radio activity and heavy metals contents on coal to be used
shall be carried out through a reputed institute. Thereafter, mechanism for an
in-built continuous monitoring for radio activity and heavy metals in coal and fly
ash (including bottom ash) shall be put in place.

(xxxiii) Sulphur and ash contents in the domestic coal to be used in the project shall
not exceed 0.5 % and 33 % at any given time. In case of variation of coal quality
at any point of time, fresh reference shall be made to the Ministry for suitable
amendments to environmental clearance condition wherever necessary.

(xxxii) Periodic maintenance of the road shall be done by the project proponent at its
own expenses and shall also facilitate the traffic control on the road in
consultation with the State Government Authorities.

(xxxi) Avenue plantation of 2/3 rows all along the road shall be carried out by the
project proponent at its own expenses in consultation with the State
Government Authorities.
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\
(Dr. Saroj)
Director

1. The Secretary, Ministry of Power, Shram Shakti Bhawan, Rafi Marg, New Delhi
110001.

2. The Chairman, Central Electricity Authority, Sewa Bhawan, R.K. Puram, New
Delhi-110066.

3. The Secretary, Department of Environment, Govt. ofUttar Pradesh.
4. The Chairman, U.P. Pollution Control Board, PICUPBhawan, 3rd Floor, B-Block,

Vibhuti Khand, Gomti Nagar, Lucknow-226010.
5. The Chief Conservator of Forests (C), Ministry of Environment and Forests,

Regional Office (Central Region),Kendriya Bhavan, 5th Floor, Sector - H, Aliganj,
Lucknow.

6. The Chairman, Central Pollution Control Board, Parivesh Bhawan, CBD-cum-
OfficeComplex, East Arjun Nagar, Delhi-110032.

7. The District Collector,District Lalitpur, Govt. ofU.P.
8. Guard file.
9. Monitoring file.

Copy to: 49724
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3. Further, the specific condition no. (xxvii]of the EC shall be amended as, "An
amount of Rs.49.10 crores shall be earmarked as one time capital cost for CSR
programme as committed by the project proponent. Subsequently, the recurring

2. The matter was placed before the Expert Appraisal Committee (Thermal
Power) in its 40th Meeting held during 23rd July 2015. In acceptance of the
recommendation of the Expert Appraisal Committee (Thermal Power)and in viewof
the information/clarification furnished by you, with respect to the above mentioned
power project, the Ministry accords amendment in ECfor change in source of coal
for Unit-illfrom Imported to Domesticsubject to stipulation of the following additional
conditions.
(i) The Sulphur and ash content of coal shall not exceed 0.5 % and 34 %

respectively. In case of variationof quality at any point of time,fresh reference
shall be made to the Ministryfor suitable amendments to the environmental
clearance.

(ii) The transportation of coal shall be by Rail to the extent feasible. If road
transportation of coalfrom Pit-Head to Railway Siding is unavoidable, the
same shall be throughmechanically covered trucks to the extent feasible, else
through tarpaulincovered trucks.

(iii) Avenue plantation of 2/3 rows all along the road shall be carried out by the
project proponent at its own expenses in consultation with the State
Government.

(iv) Periodicmaintenance of the road shall be done by the projectproponent at its
own expenses and shall also facilitate the traffic control on the road in
consultation with the State GovernmentAuthorities.

This has reference to your online application dated 09.07.2015 and
information/documents submitted vide letters dated 13.07.2015, 17.07.2015 and
11.08.2015 on the above subject. It is inter-alia noted that EC for 3 x 660 MW
(1,980 MW)was accorded on 31.03.2011 on imported coal (an interim arrangement
in the absence of linkage for indigenous coal]. An amendment in EC for change in
source of coal to indigenous coal for 2 Units was accorded on 20.05.2014.

Sir,

Sub: 3:&660 MW coal baaed TPP at Villages Muchwara & Buraupon, Taluk
Mamoui, District LaHtpur, Uttar Pradesh by MIa. LaHtpur Power
Generation Company Ltd.- rei. amendment of EC for change in source of
coal for Unit-fil and recurring CSR expenditure.

Tel. No. 0120-4045100/555; Fax: 0120-2543949

To
Mis. Lalitpur PowerGeneration Company Ltd.
Bajaj Shawan, 8-10,
Sector-3, Jamnalal Bajaj Marg,
Noida-201301,
Uttar Pradesh.

Dated: 30.05.2016

3m Floor,Vayu Block,
Indira Paryavaran Bhawan, Jor Bagh Road,

Aliganj,NewDelhi-ll0003

J-13012/11S/2009-IA.1I (T)
Government of India

Ministry of Environment, Forest and Climate Change

ANNEXURE-R-6
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(Dr.~)
Scientist '0'

Copy to:
1. The Secretary, Ministry of Power, Shram Shakti Bhawan, Rafi Marg, New

Delhi 110001.
2. The Chairman, Central Electricity Authority, Sewa Bhawan, R.K. Puram,

NewDelhi-l10066.
3. The Secretary, Environment and Forests Department, Government of Uttar

Pradesh.
4. The Chairman, U.P. Pollution Control Board, PleUp Bhawan, 3rc1Floor, B­

Block, Vibhuti Khand, Gomti Nagar, Lucknow-22601O.
5. The Chief Conservator of Forests (C), Ministry of Environment and Forests,

Regional Office (Central Region), Kendriya Bhavan, 5th Floor, Sector - H,
Aliganj, Lucknow.

6. The Chairman, Central Pollution Control Board, Parivesh Bhawan, CBD-
cum-Office Complex, East Atjun Nagar, Delhi-ll0032.

7. The District Collector, District Lalitpur, Govt. of U.P.
8. Guard file/Monitoring me.
9. Website ofMoEF&CC

~
(Dr. M. Rarnesh]

Scientist '0'

Yours faithfully,

5. This issues with the approval of the Competent Authority.

4. All other conditions mentioned in this Ministry's letters of even no. dated
31.03.2011 and its amendment dated 20.05.2014 shall remain the same, as
applicable.

expenditure shall be as per the CSR policy of GoI. Details of the activities to be
undertaken in this regard. shall be submitted along with the six monthly
compliance reports".

•
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M E S S A G E F O R E W O R D

NTPC has produced about 57 million tons of Ash last year. Production of ash is inevitable in thermal 

power plants.  Huge quantities of ash being produced by power plants will be an environmental 

hazard if not handled properly. At the same time, ash has huge potential for productive utilisation like 

manufacturing of PPC cement, ash bricks, light weight aggregate and artificial sand, and increasing 

productivity of agriculture land, in addition to back fill in mines, reclamation of low land areas, etc. 

These areas of ash utilisation can give huge revenue realisation, besides addressing the 

environmental problems associated with ash disposal. 

Manufacturing of clay bricks is creating menace by causing depletion of topsoil and illicit cutting of 

trees. Moreover, it has been well established that ash bricks are not only stronger but also economical 

than clay bricks. Therefore manufacturing of ash bricks is the only solution to address this problem. 

By supplying quality ash bricks at cheaper rates and raising awareness in public about better 

properties of ash bricks, we can develop wide spread public acceptance for ash bricks. 

NTPC, being the industry leader, has to pioneer the better practices for ash utilisation. As a green 

initiative, NTPC has to venture in a large scale into the production of ash based products. 

Ash Policy 2015 aims at 100% utilisation of ash for productive usage along with fulfilling social and 

environmental obligations as a green initiative and attempting to realise its revenue potential.

I am sure that this policy will go a long way in protecting the nature by judicious ash utilization, and 

giving a better environment to the future generations.

M.R.P. Rao, IFS 
(Chief Vigilance Officer)March 10, 2015

India is one of the fastest growing economies having third largest coal reserves in the world, close to 

300 billion tons. Hence coal is and will remain our main source for primary energy.

The high ash content in coal to the tune of 35-40%  coupled with limited capacity of coal washeries at 

131.24MMT poses grave challenge of utilizing millions of tons of ash generated. It is, therefore, 

important for NTPC to manage its inevitable byproduct  i.e. ash, while planning to scale up its 

generation capacity so as to reach 128GW by 2032. Despite our various efforts, Ash 

Disposal/Utilization continues to remain key concern amongst all stakeholders.

NTPC being the trend setter, has come out with innovative ideas for meeting the challenge of Ash 

Utilization head-on by resorting to noble concepts in ash utilisation. One important area explored is 

that of mine filling. Such mines filled up with ash and other earth-toppings are capable of greenery and 

cultivation, which has been demonstrated by NTPC at its various eco-parks that have been developed 

on ash. Filled up leveled mines can be returned to its original owners or their descendents, thus 

removing the major cause of discontent as people feel deprived of their ancestral land at the time of 

land acquisition. This we believe might bring about revolutionary changes in the dreaded land 

acquisition process. Thus, reducing opportunity cost of land owners and creating win-win situation 

for all stake holders.

 The 'Ash Policy – 2015', is a vision document, a green initiative, which provides the ash utilization 

issue in an integral way from generation to end product. It provides policy framework for ash utilization 

in the gamut off activities. This document we believe will go a long way and add vistas of opportunities 

in meeting Ash utilization and making our future cleaner & Greener. 

DR. ARUP ROY CHOUDHURY
(Chairman & Managing Director)
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M E S S A G E

In today's scenario, Ash management is a multi-facet subject. On one side arranging land for ash dyke and 

its subsequent maintenance based on stringent environmental norms is a big challenge. On the other side 

use of fly ash as a resource material, in various areas like manufacturing of cement, concrete and other 

building products, has emerged as a big commercial opportunity. As a result, Fly ash earlier considered to 

be “industrial waste” has now acquired the status of “useful and saleable commodity”.   

NTPC (including its JV's) has an Installed coal based capacity of 37,904 MW. Further 22,685 MW and 9,810 

MW coal based capacity is under construction and bidding stage respectively. 

Effective and sustainable utilization of fly ash is the prime objective of NTPC. To introduce right momentum 

for fly ash utilization in large quantities, Policy Guidelines for Utilization of Ash was first issued in the year 

1993, which were revised / amended from time to time considering the government / regulatory stipulation, 

changed scenario and enhancing ash utilization. Now, need was felt to focus on fly ash and ash based 

products business for better revenue realization. The revenue so generated will help for promotional, 

infrastructure development and facilitation activities to maximize ash utilization in line with MoEF 

notification. To achieve the above objective, new Policy Guidelines on Ash and Ash based products 

business have been framed in consultation with stake holders and are being issued as Revision-III for 

implementation by all NTPC stations. 

In the revised policy guidelines provisions for new initiatives such as setting up of large scale automatic fly 

ash bricks plants, setting up of cement plant by own/ JV, setting up of Light Weight Aggregate plant, use of 

bottom ash as replacement of sand in ash dyke construction / raising etc have been incorporated for 

sustainable ash utilization at NTPC stations. HOP's/ RED's have been empowered and made responsible 

for taking up these activities for maximizing ash utilization at station.    

I am sure that the revised guidelines will prove to be important milestone for balancing all the objectives of 

ash management and will help stations to enhance sustainable ash utilization in line with MoEF gazette 

notification. 

Kaushal Kishore Sharma
Director (Operations)March 10, 2015
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1.0 Objective

2.0 Terminology

• To consider ash utilization as an integral process of power generation and make all out 
efforts so as to maximize ash utilization towards 100% on sustainable basis. 

• To facilitate convenient collection of ash for appropriate utilization.

• To promote studies aimed at finding out and evolving innovative methods of ash 
utilization.

• Increasing fly ash /bottom ash/ pond ash/mound ash utilization at NTPC Power  stations 
by improving  ash business process. 

• To identify the Potential areas of ash utilisation in the vicinity.

• To facilitate utilization of ash through departmental actions/JVs or other actions by 

(i) Manufacture / increasing production of fly ash bricks / blocks /tiles/ Light weight 
aggregate etc for utilization and their marketing for sale, 

(ii) Equity participation  with  cement manufacturer/own for setting up fly ash based 
cement plants and utilizing cement in own construction / upkeep works and also to 
supply in the market for sale.  

• Better revenue realization through fly ash and ash based products business and 
utilization of this revenue for promotional, infrastructure development and facilitation 
activities for increasing ash utilization at NTPC station till 100 % ash utilization is achieved 
in each station as per MoEF Notification 2009.  

• To bring about broad based Public awareness and acceptance for ash and ash based 
products by wide publicity of merits of ash and ash based products and 
demerits/environment hazards of clay/bricks.

Fly Ash: Ash Extracted from flue gases by any suitable process.

Bottom Ash: Ash collected separately at the bottom of the boiler furnace.

Pond Ash: Fly ash or bottom ash or both mixed in any proportion and conveyed in slurry / 
paste form and deposited in pond / lagoon. 

Mound Ash: Fly ash or bottom ash or both mixed in any proportion and conveyed in dry 
form and deposited dry. 

Cenospheres: Cenosphere is a lightweight, inert, hollow sphere comprised largely of 
silica and alumina and filled with air and/or gases, float in the lagoons where fly ash is 
discharged. Cenospheres, lighter than water, are skimmed off of ash ponds, dried and 
sold for use.

Station/Project/Plant/Site: Any NTPC Unit generating and handling ash.  

Adjusted Quantity: The quantity of fly ash which the NTPC is not able to provide to the 

POLICY GUIDELINES 
ON UTILIZATION OF ASH 

Our

Our

Core Values 

 
To be the world's largest and best power producer, powering India's 

Growth.

  
Develop and provide reliable power, related products and services 

at competitive prices, integrating multiple energy sources with 

innovative and eco-friendly technologies and contribute to society.
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power plants indicating facilities near silo such as access road for easy movement of 

bulker/larger capacity truck, including railway line for wagon loading, compressed air for 

cleaning, service water, staff rooms, weighing facility, type of weigh bridge and number of 

weigh bridge to be installed for weighing empty and filled bulkers/ tankers/wagons so that 

in a minimum possible time the ash filled truck /bulker/tanker/wagons etc can do exit from 

plant.

4.5 At Existing Thermal Power Plants, to facilitate increased and easy off take of fly ash, rail 

loading/ railway siding facility, widening/ strengthening of road, new approach road, 

modification in silo for pneumatic loading of fly ash in railway wagons/ jumbo bags  etc 

shall be developed wherever feasible. This shall be financed from Ash Fund.

4.6 For utilization of bottom ash, facility of separate collection and storage should be created 

at all existing stations. All future power projects should have the facility for separate 

bottom ash collection and storage.

4.7 The NTPC envisages the requirement of efforts for issue of pond ash to users for 

construction of roads & embankments, structural fills etc. on free of cost basis in line with 

MoEF notification.

To develop ash user database, each station should issue notice in regional newspapers 

inviting all ash users like cement manufacturer, ash brick manufacturer, other ash based 

enterpreneurs, traders and other potential ash users to register with NTPC with a 

proforma having details of their area of activity, capacity, quantity of  ash required, 

location details, email ID, telphone number, address and other details.   

These ash user data base shall be utilised for enhanced marketing and sale i.e for 

enhanced utilisation of ash and ash based products.

Further, online web in NTPC station/ units should also be developed for periodic updation 

of ash user database. The updation and maintenance of data base shall be done by Head 

of Ash Utilisation Division (AUD) at station/ region/CC. 

6.1 Vigorous marketing/ advertisement campaign should be started by all NTPC stations in 

local news papers, magazines, cinema halls, schools, public places, signboard, notices 

etc at various places in vernacular language to build up awareness on the beneficial 

utilization of ash. Emphasis should be given highlighting merits of Ash bricks viz-a-viz 

demerits of clay bricks.

Stations in association with RHQ should also organize ash users meet for detailed  

discussions on the issues / constraints in utilization of ash  and to understand their 

suggestions/ difficulties for enhancing utilization of ash. In this meet,  representative from  

all  nearby cement industries, asbestos industries, RMC plants, light weight aggregate 

manufacturers, light weight sand units, ash bricks/ blocks/ tiles manufacturers, traders, 

existing users etc shall be invited. 

5.0 Development of Ash User Data Base 

6.0 Sale of Ash: 

buyers due to any reasons including forced outage of the plant, congestion, rain etc. the 
NTPC accordingly shall adjust the awarded quantity downwardly of each buyer (to be 
used for the purpose of compensation/ termination).  

3.1 Policy would cover all the existing coal based power stations/units of NTPC and also the 
future coal based power stations/units.

3.2 The Scope of the policy consists of 

a) Making available dry fly ash with suitable loading system including mechanical 
loading in railway wagon/ tankers/ bulkers/bags for issue to users/ industries/traders 
etc.

 b) Marketing and sale of ash and ash based products to domestic users and export to 
international markets.

c) Production, transportation and marketing of ash based products like cement / ash 
bricks/ blocks/ tiles etc.

d) Various types of facilities, incentives, and encouragement to be provided to 
prospective entrepreneurs/industry for production and marketing of cement/light 
weight aggregate/ light weight sand /ash bricks/blocks/tiles / concrete etc.

e) Utilization of fly ash, bottom ash, pond ash and ash based products within NTPC for in-
house construction /upkeep activities.

f) A vigorous advertising campaign to build up awareness on the beneficial utilization of 
ash such as use of fly ash in cement/light weight aggregate/light weight sand / mortar, 
use of ash bricks/blocks/tiles, use of bottom ash as substitute of sand etc.

g) Utilization of bottom ash & pond ash in the nearby areas of NTPC Stations.

h) Enhanced revenue realization from harvesting, collection and sale of cenosphere 
through ash pond auction.

i) Carrying out/promoting studies and R&D activities for developing innovative methods 
for new areas of ash utilization and for development of better & cost effective ash 
based products.

j) Administrative and financial aspects including budget, delegation of power etc.

4.1 NTPC envisages provision of full fly ash collection in dry form along with suitable storage 
system with facility of separation of fine fly ash & storage of fine ash and coarse fly ash in 
separate silos; and provision for loading of fly ash into railway wagons/ tankers/ 
bulkers/bags from silos. 

4.2 NTPC shall install their own DAES system and shall commission the DAES system along 
with the commissioning of the main plant.

4.3 Provision shall be made for weighing of fly ash loaded into tankers/ railway wagons/ 
bulkers etc under the silo wherever feasible.

4.4 NTPC shall develop standard layout for ash evacuation system for all future thermal 

3.0 Scope and Coverage

4.0 Ash Collection, Storage and Weighing system
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to whom the sale order shall be issued. The same shall be reviewed by a committee and 
put up to HOP/ HOS for approval for issue of sale order. 

6.7 After taking above steps (6.1-6.6), the contract period for sale of fly ash on discovered 
price may be kept between 12-36 months with a price revision clause based on cement 
price index after every 12 months. These contract agreements should have well defined 
termination clause, if the actual lifting of fly ash quantity goes below 80% of 
awarded/adjusted quantity in any consecutive 3 months on cumulative basis.

Price Revision Clause shall be defined in General Terms and Conditions (to be developed 
by CC-AMG)

In case of termination of any contract due to any reason including poor performance, for 
immediate utilization of ash, Clause 6.6 shall be applicable till finalisation of new contract. 

6.8 If after  e-tender, the fly ash quantity shown in the tender, is not tied up with the   end users/ 
agencies/ traders/ cement companies etc. station will make another attempt for e-tender 
for issue of fly ash and station may continue to honour the existing contracts/ agreements 
for issue of fly ash. In case the projects/stations do not have the contracts/agreements for 
sale of ash, such Stations may continue issue of fly ash on “first come first serve basis” 
without any charges i.e on free of cost basis till the contracts for sale of  fly ash are 
awarded. The process may be repeated in 6-12 month interval. However, AUD site shall 
maintain a register of such agencies who have been approaching for issue of fly ash on 
free of cost basis and the quantity of ash issued to them.

6.9 Stations where presently there is a large demand for fly ash such as Dadri, Badarpur, 
Farakka etc. the practice of sale of fly ash through book building process and e-tender will 
be followed without conducting of any fresh  market survey. The contract period for sale of 
fly ash on discovered price may be kept between 12-36 months with a price revision 
clause based on cement price index after every 12 months. These contract agreements 
should have well defined termination clause, if the actual lifting of fly ash quantity goes 
below 80% of awarded/adjusted quantity in any consecutive 3 months on cumulative 
basis. 

Price Revision Clause shall be defined in General Terms and Conditions (to be developed 
by AM-CC and CC-Contracts)

In case of termination of any contract due to any reason including poor performance, for 
immediate utilization of ash, Clause 6.6 shall be applicable till finalisation of new contract. 

The unlifted/balance available fly ash quantity, if any, may be issued to any other 
interested agencies on prevailing price on first come first serve basis with display/ notices 
at Station along with information on NTPC web site on regular basis following process 
mentioned at clause 6.6.

If the lifting of fly ash is reduced considerably (below 60% of available quantity at fly ash 
silo/ tied up quantity) due to increased availability of fly ash in the vicinity/ any other 
reason, station may assess the demand as per the above procedure mentioned at clause 
6.1 -6.7 and invite fresh bid through book building process for revision of price to enhance 
fly ash utilization.

6.10 After taking above steps (6.1-6.7), Station may sign  MoU/Agreement  with end users/ 
cement industries, Light weight aggregate / sand industries,  RMC plants  units etc for 

6.2 For sale of fly ash, demand of Cement manufacturers, Ready Mix Concrete (RMC) units, 
light weight aggregate, other industries etc. shall be worked out. For this a team 
(marketing team) consisting members from AU, C&M and Finance department of stations 
shall be constituted by Head of Project at each project/ Station. The coordinator of this 
team shall be member of AUD. This team will visit to cement plants/ RMC units/ fly ash 
based products units / light weight aggregate units etc located within 200-250 km. by road 
& longer distance through rail of the power plant to assess demand for fly ash in these 
areas and the  available sources of fly ash (including NTPC plant) which can cater their 
demand. Based on this demand, potential of fly ash which can be sold to cement, RMC 
and other ash based industries should be worked out. If required, a consultant can also be 
appointed to get the realistic picture of the market for the ash and ash based products 
along with constraints and solutions for preparing a practically, relevant action plan for the 
stations. For better results, the payment to the consultants should be linked to his / their 
performance i.e increase in percentage of ash utilization / increase in revenue realization 
from the present condition etc. The payment of consultant can be of two parts i.e first part 
is base part and second part, the major part should be linked to performance. With this 
approach, the consultant is expected to give practically viable solution for increased ash 
utilizaion alongwith the revenue realization. 

6.3 Based on the market survey for demand for fly ash etc. and total dry fly ash availability at 
fly ash silo (keeping 20% of total fly ash produced or as per MOEF gazette notification 
issued from time to time as reserve quantity for bricks/ blocks tiles) the fly ash sale to 
cement industries, RMC Industries and other ash based products units etc. should be 
worked out. 

6.4 The price band for book building process will be worked out by the same committee 
constituted at site consisting of members from AU, C&M & Finance considering the 
market price for fly ash in the vicinity including fly ash sale price in the last contract of the 
station, if available, transportation/ landed cost of fly ash 'to end users' for maximizing the 
fly ash utilization.

6.5 Sale of fly ash should be for the total demand assessed by the team/ quantity of dry 
available at silo (which ever is less) through book building process so as to have 
better price realization. By this process best price for fly ash will be discovered. The broad 
specification/ guidelines for book building process are given at Annexure-A. For sale of 
fly ash, E-tendering through book building process should be adopted. If required, E-
tendering shall either be done by site C&M Department of each station/ project through 
SRM module of SAP-ERP or by engaging external agencies like MSTC /M-Junction etc.  
In either case, site C&M shall be the co-ordinator for this tendering process.

6.6 After successful bid/ sale of fly ash quantity to end users, traders, etc. if the balance fly ash 
quantity remain available at silo (after above process and reserving 20% fly ash for brick/ 
blocks and tiles manufacturers or as per MOEF gazette notification issued to time to time), 
balance available Fly ash quantity  may be issued to any other interested agencies on 
discovered/prevailing price (after inclusion of price adjustment, if applicable, on the 
discovered price in subsequent years) on first come first serve basis with display/ notices 
at Station along with information on NTPC web (Tender) site on regular basis. AUD shall 
maintain a register of such agencies who have been approaching for purchasing fly ash. 
Proposals shall be initiated by site AUD for these cases with specific name of the vendors 
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Before free issue of fly ash, the credentials of the agency should be checked to ensure 
that agency is actually the ash brick/block / tile manufacturer  and the ash is taken for 
bricks, block and tiles manufacturing only and not for sale as a trader. 

The dry fly ash issued “free of cost” should be used only for manufacture of fly ash bricks, 
clay-fly ash bricks, blocks and tiles and no dry fly ash should be issued to defaulter units. 
The fly ash brick manufacturer, to whom fly ash has been proposed to be issued on free of 
cost basis should submit the following documents for verification to Ash Utilization Group 
of Station before issuance of fly ash to them :

• SSI registration (Part II)/ License to Work as a Factory.

• VAT Registration with Commercial Tax Dept. if applicable.

• Excise Duty Registration as applicable/ documentary evidence for non applicability.

• Pollution Clearance Certificate/ consent order from SPCB.

• Latest power bills/ DG set energy meter reading (Quarterly basis).

• Ash End Use Certificate -on quarterly basis. (Format 1 to 4 enclosed -Annexure B) 

In case, the dry fly ash issued on “free of cost basis” to the manufacturer of ash 
bricks/blocks/tiles have not been utilised for these purposes but sold in the market, 
permission given for lifting of fly ash to such agency should be terminated and such 
agency shall be banned for doing business dealing with NTPC .

8.1 In order to promote use of fly ash bricks/ blocks/ tiles demand survey for fly ash based 
bricks and other products within 100 km of power plant will also be carried out by 
Marketing team constituted by HOP/HOS.

8.2 Green Initiative: Every station shall set up automatic fly ash brick manuafcturing plant 
with state of art technology of capacity 1-2 lac brick per day financed from Ash Fund for 
supply in the market on price to make quality fly ash bricks for use by construction 
agencies, builders, individuals etc. This shall help to reduce the demand of clay bricks in 
the vicinity and thus degradation of soils used for manuafcture of clay bricks as well as 
polution created by brick kilns. 

8.3 If station already has brick plant of sufficient production capacity to cater to the need of fly 
ash bricks in the market, station may plan for increased manufacturing  & sale of fly ash 
brick in the vicinity of power plant , within 100 km. distance.

8.4 Since marketing of fly ash brick in the vicinity will involve number of activities such as 
procurement of raw materials on regular basis, issue of fly ash bricks to suppliers, 
maintenance of brick plant, accounting, applicable tax payment etc., a separate group 
having sufficient manpower will be deputed to look after ash based product business 
activity.

8.5 Price of fly ash bricks/ other products will be decided by the committee having members 
from Finance, Contract and Ash Management group of the station. Station shall get the 
sales tax number, excise duty etc. and other requirements of State/ local authorities so as 
to ensure smooth marketing of fly ash bricks/ other ash  based products. 

8.0 Manufacture and Sale of ash bricks/ blocks/ tiles:

issue of fly ash on long term basis (up to 10 years period) with a condition that  that fly ash 
will be issued on prevailing price + price revision based on cement price index after every 
year or on discovered price at that station, as and when applicable, along with price 
revision on yearly basis; and with well defined termination clause, if the actual lifting of fly 
ash quantity goes below 80% of  awarded/adjusted quantity in any consecutive 3 months 
on cumulative basis.  Such MoU should be vetted from the Ash Management, CC and 
legal department of Corporate Centre. (Format for MoU/Agreement shall be developed by 
Ash Management-CC). On approval of competent authority, MoU shall be signed 
between the Head of station and the Agency.

6.11 If agency approaches to station specially for fine fly ash, station may tie-up with interested 
users/ agencies through e-tender process based on highest quoted price (but not less 
than the discovered price for normal fly ash) and accordingly arrangement for collection of 
fine fly ash (through PLC system) in separate silo should be done for issue on price 
wherever feasible.

6.12 Export of Fly Ash

Station may also explore possibility for export of fly ash and ash based products on price 
through transparent method of EOI and e-tendering on Ex-works basis. 

6.13 Existing Commitments/ Consents/ Agreements

Existing commitment made/consents/agreements entered into by NVVN with various 
industries, suppliers, users etc. shall be continued to be honoured by respective NTPC 
stations and these commitments shall be administered by NTPC stations till end of such 
contracts on the same terms and conditions stipulated in the contract. 

Station where agency has set up their own DAES system, Agreement/ contract entered 
with such agency(s) for issue of fly ash may be extended on prevailing market/discovered 
price of fly ash considering O&M expenditure for mutually agreed period with the approval 
of HOP. 

All these agreements should be reviewed for propriety in the cases where the lifting of ash 
by the agency is lower than the quantity stipulated in the agreement for the period, the 
termination clause should be invoked and that quantity should be allotted to new agency 
after following the due tender process.  

To comply with the stipulations of gazette notification dated 03-11-2009 issued by Ministry 
of Environment and Forests, at least 20% of dry (ESP) fly ash or any quantity as per 
gazette issued time to time, shall be made available free of charge to units manufacturing 
fly ash or clay-fly ash bricks, blocks and tiles on a priority basis over other users. If the 
demand from such agencies falls short of 20% of quantity, such balance quantity of dry fly 
ash shall be tied up with the end users/ agencies/ traders/ cement companies/ light weight 
aggregate industries/ light weight sand industries etc on discovered price following 
process mentioned at clause 6.6  up to 12 months period and it should be  reviewed  
based on the subsequent  demand of fly ash by Brick, block, tiles manufacture on regular 
basis or  as and when required.

7.0 Issue of fly ash to brick/ blocks & tiles manuafcturers  
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8.6 Station may appoint agents/ dealers for sale of fly ash bricks/ ash based products through 

EOI and e-tendering process for which modalities will be finalized by the station with the 

approval of Head of the Project. The modalities may include issue of finished products on 

fixed price basis (worked by the committee based on the proposal by site AUD as 

indicated at clause – 8.5 above) with incentive scheme depending upon the business and 

freedom to agent/ dealer to sell products at their own price. The price may vary depending 

on the input cost and demand/ supply condition in the market. The running of brick plant 

along with marketing  of the  produce can be outsourced with proper guarantee provisions 

to capable agency after following due tendering process. 

8.7 Station may also explore possibility of forming  JVs/ leasing of brick plants to interested 

brick manufacturer/ agency for optimum capacity utilization. The terms & conditions and 

modalities will be worked out and finalized separately.  

8.8 Station may also explore possibility for setting up large capacity automatic ash brick plant 

with state of art technology, steam curing system on  JV on the basis of techno-economic 

analysis. The JV partner should be selected through transparent process. Modalities for 

formation of JV will be worked out separately.  In JV route, for better results, providing 

land, water, electricity, steam and ash by NTPC may be considered after incorporating all 

necessary provisions and terms & conditions safeguarding the interest of NTPC and 

approval of CMD, NTPC.  It will be prudent to have 51% of stake for NTPC in such JV.

8.9 In the existing stations, fly ash brick plants shall be set up from ash fund. In green field 

projects, cost of such fly ash brick plant set up by project, shall be integrated with project 

cost. 

9.1 In order to increase fly ash utilization at low demand station where the demand of ash is 

less than supply or in a area of station where demand of cement is high, Station may plan 

to set up cement grinding unit financed from Ash fund either by own / under Joint Venture 

(JV) with cement company on the basis of techno-economic analysis. 

9.2 Station may take up feasibility study for setting up of cement plant either by own/ under 

JVs through EOI/a reputed consultant of this field. 

9.3 Based on the recommendation of the consultant  on their report, quantity of fly ash 

utilization and availability of land for setting up of cement plant, station may take up the 

proposal for approval of CMD, NTPC. 

9.4 Selection of company for participation in Joint Venture should be done through 

transparent system such as EOI /E-tender etc. Modalities for formation JV will be worked 

out separately.

9.5 Station may also explore possibility of signing MoU / agreement with cement 

companies for issue of fly ash to cement industries,  on long term basis (up to 10 years 

period) with a condition that  that fly ash will be issued on prevailing price + price revision 

based on cement price index after every year or on discovered price at that station, as and 

when applicable, along with price revision on yearly basis; and with well defined 

termination clause, if the actual lifting of fly ash quantity goes below 80% of  

9.0  Setting up of Cement plant through its own/ JVs.

awarded/adjusted quantity in any consecutive 3 months on cumulative basis.  

Such MoU/ agreement  should be vetted from the AM-CC and legal department of 

Corporate Centre.  (Format for MoU/ Agreement shall be developed by AM-CC).

On approval of competent authority, MoU shall be signed between the Head of Station 
and the Agency.

Price Revision Clause shall be defined in General Terms and Conditions (to be developed 
by AM-CC and CC-Contracts).

9.6 The running of cement plant along with the marketing of the produce can be outsourced 
with proper guarantee provisions to capable agency after following due tendering 
process.

9.7 Price discount of 10 % may be offered to discovered price/prevailing price  to the 
entrepreneur for setting up of cement industries having assured off-take of ash from 
NTPC station  for long period (10 year period) from the date of lifting ash from NTPC 
station.

 

10.1 Ash based light weight aggregate is a substitute for stone aggregates and if produced in 
large scale, it can replace the stone and gravel which are getting ever scarce due to 
restriction in mining on account of environmental issues. Pond ash is suitable material for 
manufacture of LWA and provides opportunity for utilization of pond ash. 

310.2 RHQ/ Station may plan to set up Light Weight Aggregate plant of about 1-2 Lac m  / per 
year capacity financed from Ash Fund at one of the station of the region either by own / 
under Joint Venture (JV) with reputed company/ ash based products manufacturers on 
the basis of techno-economic analysis.

10.3 Selection of company for participation in Joint Venture should be done through 
transparent system such as EOI /E-tender etc. Modalities for formation JV will be worked 
out separately. 

10.4 The running of LWA plant along with the marketing of the produce can be outsourced with 
proper guarantee provisions to capable agency after following due tendering process.

11.1 Fly ash based light weight sand

At many places mining of sand is being stopped to protect the environment. Due to this, 
availability of natural sand is getting reduced. Research carried out indicates that fly ash 
can be utilized for manufacture of artificial light weight sand. Pilot-cum demonstration 
plant shall be set up by station for manufacture of such artificial sand.   

11.2 Fly ash based-Geo-polymer Concrete

Geo-polymer concrete an innovative material that is characterized by long chains of net 
works of inorganic molecules. Geo-polymer is potential alternative to substitute cement 
being used in manufacture of concrete. Use of fly ash for manufacture of geo-polymer 

10.0 Manufacture of Light Weight Aggregates (LWA)

11.0 Efforts for new area of ash utilization 
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concrete has been successfully demonstrated by some of the research institutes. 

 To develop/ demonstrate this innovation technology, pilot / demonstration project shall be 
carried out by station for initially construction of concrete road in association with reputed 
research institute working in this field. 

11.3 These activities shall be financed from ash fund.

12.1 Concerted efforts will be made by station/ region and Corporate Ash Management Group 
to propagate NTPC’s intention and desire among the prospective entrepreneurs with a 
view to motivating them to come forward with specific scheme aimed at ash utilization.

12.2 Wherever considered necessary and feasible, appropriate technical/ managerial 
assistance and marketing information would be provided by NTPC to entrepreneurs to 
identify such schemes.

12.3 If required, NTPC may render necessary help and assistance to entrepreneurs for 
facilitating procurement of land, supply of electricity, water, etc from concerned 
authorities. 

12.4 Wherever feasible, NTPC may provide access to railway siding on chargeable basis for 
movement of railway wagons for fly ash loading at NTPC’s silos and transportation. 
Railway siding facility may be extended to the user /entrepreneurs in a limited manner and 
wherever it is so extended the plants shall ensure that the requirements of the NTPC units 
always have precedence and suitable provision to this effect shall be made in the 
Agreements/ contract.

12.5 Infrastructure development 

12.5.1 Construction of new roads (including bridges / culverts), approach roads adjoining of fly 
ash storage silos / ash dykes, paving of areas adjoining weigh bridge, brick plant,  railway 
siding, fly ash silo area etc. shall be taken up to facilitate fly ash utilization.   

12.5.2 Repair / upgrading / strengthening / widening of existing road, approach roads adjoining 
of fly ash silos, ash dyke or other roads shall be taken up to facilitate ash utilization. 

12.5.3 Wherever feasible, laying of railway track under the ash silo and in-motion/ static weighing 
facility shall be carried out so that fly ash can be loaded directly into railway wagon for bulk 
transportation of ash.

12.5.4 These works shall be financed from Ash Fund. 

12.6 Other activity

12.6.1 Any other activity in connection with improvement of ash utilization/ directives of 
regulatory authority/ State Government leading to ash utilization and environment 
improvement may be taken up with specific approval of CMD on case to case basis 
through Ash Fund. 

12.6.2 Ash dyke which has been filled up with ash to its capacity and declared abandoned, area 
of such ash dyke may be used for Installation of solar panels for Solar Power Plant. 

12.6.3 In order to take up research activities for enhancing ash utilization and develop new areas 
of ash utilization, Research and Marketing centre/ institute shall be set up at NTPC- Korba 
from Ash Fund. 

12.0 Facilities and Incentives

12.7  Road Embankment Construction 

In order to increase ash utilization and achieve ash utilization targets set up by MoEF/ 
regulatory authority, station may consider for sharing the transportation cost of pond ash 
for NHAI/ Govt. projects on directive of regulatory authority. Such activity shall be financed 
from Ash fund.  

12.8 Ash Processing Unit 

12.8.1 Wherever essential, ash processing units such as fly ash bagging plant, hydra-bin for 
bottom ash separation etc shall be set up by NTPC on its own and financed from Ash 
Fund.

12.8.2 Station may set up bagging plant to facilitate off take of fly ash in 50 Kg bags to interested 
users. 

12.8.3 Station may outsource the operation of bagging plant of bagged fly ash to a reputed 
agency by adopting transparent tender process.

 12.8.4 Station may also outsource the comprehensive maintenance through OEM initially for 
additional two years on newly procured bagging plant. 

12.8.5 These activities shall be financed from Ash Fund.

Revised guidelines issued by ED(OS) vide ref AM-II/CC/Cenospheres dated 12.11.2014 
(Annexure-C) for auction of ash pond for collection and sale of Cenospheres should be 
followed by all NTPC stations. 

To encourage, promote and utilize fly ash/ bottom ash and pond ash/mound ash following 
activities shall be undertaken by stations/ regions:  

14.1 Use of fly ash in cement concrete, plastering, mortar works (as a part replacement of 
Ordinary Portland cement) shall be undertaken by NTPC projects/ station (subject to 
meeting all technical requirements and provisions in BIS code). For this, necessary 
provision should be made in specifications/ drawings, tender documents and Bill of 
Quantities. 

14.2 Bottom ash as a replacement/substitute of sand as filter material in ash dyke 

Bottom ash shall be used as a replacement of sand (filter material) in ash dyke 
construction works as per the system circular dated 13-11-2014 issued by ED(OS)-
Annexure-D. 

14.3 Station should explore possibility for use of bottom ash as replacement of sand in cement 
concrete/ mortar and fly ash brick/ blocks/ tiles manufacturing subject to meeting all 
technical requirement and provisions in BIS Code. 

14.4 In line with provisions of gazette notification dated 03-11-2009, fly ash based products 
such as Fly ash brick/ tile/ block shall be exclusively used in plant as well as township 

13.0Auction of ash pond for collection and sale of Cenospheres 

14.0Activities at station for Utilization of Ash 
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construction works. For this, necessary provisions should be made in tender document, 
specifications and bill of quantities.

14.5 Low lying area development 

In order to increase ash utilization at NTPC stations and make use of Ash Sale Fund 
created by sale of fly ash at NTPC stations, Low lying area development inside of NTPC 
premises and outside of NTPC within 50 km. of power plant may be taken up using ash 
and financed from Ash Sale Fund in consultation with concerned individuals/agencies 
and with consent of regulatory authorities/ District authority/Municipal Corporation 
etc. The guidelines for taking up low lying area development using ash are given vide 
circular dated 11-09-2013. (Annexure-E)

NTPC Station shall contact higher officials of Municipal corporation/District Magistrate for 
identification of location/place filling up of low lying area with pond ash/mound ash.

14.6 Raising of existing dykes at NTPC’s stations shall be done with the help of ash.

14.7 All Embankments and Road Constructions in NTPC power stations shall be done with the 
use of ash, wherever feasible.

14.8 Mine filling/stowing

All efforts shall be made by NTPC at Corporate level as well as at Site levels to get the 
abandoned coal mines identified at nearby coal mines for back filling the same with ash.  
Specific pilot/ experimental projects in the mines identified by Coal Companies, in this 
regard, shall also be taken up by various Sites to demonstrate to coal companies, the 
successful use of ash for mine filling. All required studies shall be done by engaging 
reputed agencies. This activity will be financed from Ash Fund, if available, otherwise can 
be financed from O&M cost.

14.9 Wherever there are existing burnt clay brick making units near/ around power stations 
necessary techno-managerial assistance shall be extended by NTPC station authorities 
to promote use of ash in making of ash bricks.

14.10 All power stations shall be equipped with fly ash testing equipments at FQA laboratories 
and test the chemical and physical properties of ash on regular basis as per guidelines 
issued by Corporate Ash Utilization Division.

14.11 Use of Fly ash based Portland Pozzolana Cement shall be made by NTPC in all its 
construction activities (except in such works which have been identified as “CRITICAL” by 
Engg. Division vide circular dt. 26.10.93 (Annexure-F ).

14.12 Pilot-cum-demonstration units or projects shall be set up by NTPC at identified locations 
for demonstration of use of ash in specific areas and/ or for demonstrating/ improving 
new/ existing technologies.  Such projects may either be co-sponsored with some 
recognised institutes/ organizations or self sponsored by NTPC.

Similarly, research, studies on specific areas of ash utilization shall be taken up/ 
sponsored by NTPC through reputed Institutes/ agencies.

So as to derive maximum benefit from such demonstration projects/ studies as well as to 
disseminate the results/ information to other Sites, outside bodies, regulatory authorities, 
etc., these shall be undertaken in association with Corporate Ash Management Group.  

14.13 Use of ash in environmentally safe manner in activities such as landscaping, creating of 

ash mounds etc. shall be undertaken at various site at identified locations.

Utilization/ ash and ash based product business is full time activity and will require 

sufficient manpower for its success. Required manpower shall be posted/ appointed by 

HR group. Executives/ working level manpower may be appointed by the station from 

UPL/ any other suitable agency.

  

Pond ash / bottom ash shall be continued to be issued to all users on “free of cost” basis.  

However, transportation shall be the responsibility of users. 

NTPC shall facilitate loading of ash from ash pond - to ensure this, the possibility of 

engaging group of PAPs may be explored.

Supply of pond ash to farmers field for use of ash in agriculture purpose, within 25 km  

from ash pond , shall be carried out by NTPC station and financed from Ash Fund.

To build-up public awareness on the beneficial uses of fly ash in cement, light weight 

aggregate, light weight sand, use of bricks/ blocks/ tile, use of bottom ash & pond ash, 

vigorous awareness campaign shall be carried out by stations through advertisement, 

local news papers, magazines, cinema halls, public places etc. so as to generate demand 

for fly ash, bottom ash and pond ash and thus increasing ash utilization. 

NTPC’s achievements and activities on ash utilization shall be disseminated through 

publicity, media coverage, etc. at Corporate as well as Site levels.

In line with stipulations of MOEF’s gazette notification dated 03-11-2009, the amount 

collected from sale of fly ash and fly ash based products, cenospheres etc by all NTPC’s 

power stations shall be deposited in a separate account Head – “Ash Fund” which will be 

maintained at Finance department at CC for accounting, disclosure and allocation 

purposes. This fund shall be allocated for development of infrastructure/ facilities, 

Promotion & facilitation activities as per the approved guidelines vide circular dated 25-

03-2014 (Annexure-G). Activity wise proposals duly vetted by TS and Finance 

department and approved by HOP/ RED as per applicable clause of NTPC DOP shall be 

submitted to Corporate Ash Management Group for allocation of fund from Ash Fund.  

15.0 Manpower 

16.0 Issue of Pond ash and Bottom ash

17.0  Use of ash for Agriculture purpose

18.0 Publicity / Awareness 

19.0 Ash Fund

61736



.", . ,. .

1514

ASH POLICY-2015 ASH POLICY-2015

20.0 Delegation of Power 

21.0 Terms and Conditions for contracts / agreement 

22.0 Compliance of MoEF notification amendment dated 03-11-2009

Applicable Delegation of Power for Ash and Ash based products business is enclosed  at 
Annexure - H. 

General Terms and Condition for tendering sale of ash and ash based products need to be 
prepared by Corporate Ash Utilization Department in association with Corporate 
Contracts and Finance. This will be a uniform standard/ base document for all sites to use 
as a part of each fly ash sale tender at site. 

However, till the General Terms and conditions are prepared and finalised by Corporate 
Ash Management Group, stations may continue with present terms and conditions of 
NVVN suitably modified for respective NTPC station for inviting bids, evaluation and 
placement of award.

Special Terms and Conditions, if any required at site, shall be proposed by the site AUD 
along with the Sale Requisition (to be developed in SAP/SRM Module). The word “Sale 
Requisition” should be in line with PR (Purchase Requisition) in our SAP-ERP and enable 
the same to link with SRM module. 

Standard Template for award of sale shall be prepared by Corporate Ash Management 
Group to maintain the uniformity amongst all the projects.

Standard Template for agreement for lifting of ash shall be prepared by Corporate Ash 
Management Group to maintain the uniformity amongst all the projects.

This ash utilization policy empowers Head of Power station in all the aspects of ash 
utilization and makes them responsible for compliance of all guidelines issued by MoEF, 
Central & State Pollution Control Board and other statutory bodies. HoP’s are also 
responsible and answerable for achieving targets set by MoEF for ash utilization. 

REDs shall monitor and guide the implementation of this policy to ensure ash utilization as 
per MoEF guidelines and targets.

Activities & Responsibilities relating to setting up of brick plants, cement plants and Light 
Weight Aggregate plants covered in the policy guidelines are enlisted and enclosed at 
Annexure-I.

These policy guidelines shall supersede the earlier policy guidelines issued for Ash 
Utilization.

Annexure-A

First a price range has to be fixed (based on demand and supply of fly ash in the region) for 
discovery of single price. Say the price range is fixed from Rs.100/- to Rs.600/- PMT for 
discovery of price. The following steps may be followed for discovery of single price.  

a) Price chargeable to buyer(s) shall be the price discovered resulting from the bids            
received as per the methodology described below in Rupees per MT.

b) All statutory duties / taxes / levies shall be charged extra.

a) The minimum FLOOR PRICE of Fly Ash is (say) ̀ 100.00 (Rupees one hundred only) 

per Metric Ton and Ceiling price (say) ̀  600.00 (Rupees six hundred only) per Metric 
Ton. Bidders may quote the annual quantity required against a price starting from the 
floor price and in multiples of `10 (Ten) i.e. ` 100, 110, 120 …….and so on upto the 

ceiling price of ̀  600 per MT.

b) Parties may quote different quantity they would like to off-take at different rates within 
the specified range. The quantity at particular rate, quoted by the bidder shall be 
deemed acceptable for evaluation / allocation towards all the rates below the quoted 
rate, unless otherwise specifically mentioned. (See Example below)

Example: 

Price discovery by Book Building

1) Methodology for Pricing 

2) Price & Bidding Methodology

Party A Party B Party C

Rate Quantity Quantity Quantity 
(`/MT) (MT/annum ) (MT/annum) (MT/annum)

100 50000

110…

300 45000 40000

310…

400 30000

410…

550 30000 20000

560…

600 50000 10000
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alCase 1: Quantity 50000 MT quoted by the party A against the rate of 600 shall be valid for 

all the rates up to `100 which is below `600 since the party has not quoted any 

quantity against the rate of ̀ 550, ̀ 400, ̀ 100 etc.

Case 2: The quantity 30000 MT quoted by the party B against the rate of `550 shall be 

valid for the rate up to `310 only, since the party has specified the quantity of 

45000 MT against the rate of ̀ 300 and this quantity of 45000MT shall be valid up 

to ̀ 100.

Case 3: The quantity of 10000 MT quoted against price ̀ 600 shall be valid upto ̀ 560 and 

quantity 20000 MT quoted against price `550 shall be valid upto `410 and so on 

i.e. quantity 40,000 MT quoted at `300 shall be valid upto `110 and quantity 

50,000 MT shall be valid for ̀ 100 only.

    Price Discovery and Quantity for allocation

a. 90% (or say 80%) of the tendered quantity will be the lower limit for bid evaluation below 
which the tender will be declared unsuccessful.

b. For cumulative annual quantities quoted by bidders between 90% (or say 80%) of the 
tender quantity to 100% of tender quantity, the price at which maximum revenue is 
generated will be the discovered price. In such case, the quantity quoted by the party at 
the discovered price will be allocated to the party.

c. In case the cumulative quantity quoted by the bidders does not fall between 90% (or say 
80%) and 100% of the tender quantity but above the tendered quantity, the discovered 
price shall correspond to the cumulative quantity nearest to 100% and the allocated 
quantity shall be modified on prorata basis to the tendered quantity.

d.    Bids at discovered price and above will be the successful bids and quantity will be 
allocated to them as per Clause 4 b & c.

The party shall be awarded the quantity as quoted at discovered price. If cumulative 
quantity at discovered price is more than tendered quantity, party shall be allocated the 
quantity on prorata basis.

Discovered Price shall be the award price and shall remain firm for a period of __ year. 

Example:

`

3) Bids price quoted below `100.00 per MT and or above Ceiling price of `600.00 per 
MT will not be considered.

4)  Evaluation Criterion of Bids

5) Award Criteria

6) Award price:

63738
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Format-2 of Annexure - B

lanHkZ la[;k fnukad

lsok esa
Jheku vij egkçca/kd
bZå ,eå thå@,så;wå
fo"k; % ¶ykbZ ,s'k mBkus dh ijeh'ku ds lca/k esaA
egksn;]
ge vkids IykUV ,uåVhåihålhå ------------------------------------------------- ls igys vkvks igys ikvks ds vk/kkj ij 
¶ykbZ ,s'k eq¶r esa mBkus ds fo"k; esa irk pyk gSA Jhekuth ge vkids ;gk¡ ls jk[k mBkuk pkgrs gS gekjs 
rFkk gekjs O;kikj dk fooj.k fuEuçdkj gSA
01 ekfyd@çksijkbVj@lk>snkjh  dk uke o irk 
02 jk[k fdl dk;Z ds fy, pkfg, 
03 mijksä dk;Z ds fy, lsYl VsDl uå ¼çek.k layXu
04 Vhu uå çek.k layXu
05 txg dk fooj.k@irk vkfn tgk¡ dk;Z djuk pkgrs gSA
06 IykUV dh {kerk@mRikn dh ek=k çfrfnu
07 çfrfnu jk[k dh vko';drk 

08 <qykbZ ds nkSjku jk[k u mड़s blds fy, çca/k

09 dk;Z ds nkSjku jk[k u mड़s blds fy, çca/k 

10 jk[k ifjogu esa ç;qä fd, tkus okys okgu dk fooj.k] futh vFkok VªkaliksVj ftlds fy, ijeh'ku 
pkfg, xkM+h dk ba';ksjsal o xzqi ba';ksjasl dh çfr layXuA

Jhekuth ge bl ckr dh vUMjVsfdx nsrs gS fd %&
01 ftl dk;Z ds fy, gesa jk[k mBkus dh vuqefr feyh gS @feysxh] mlh dk;Z esa bLrseky djasxs rFkk dksbZ 

nq#i;ksx ugha djsaxsA
02 ifjogu o bLrseky ds nkSjku jk[k u mM+s vkSj vklikl ds okrkoj.k dks çnwf"kr u djs bl ckr dk 

iwjk [;ky j[ksaxsA
03 i;kZoj.k lqj{kk ,o çnw"k.k fu;a=.k laca/kh fu;eksa dk iwjk ikyu djxs 
04 çR;sd rhu ekg ds ckn vkidks ;gk ls mBkbZ x;h jk[k o cuk;s x;s mRiknks dh ek=k dk fooj.k 

vkidks nsaxsA
05 cuk;s x;s mRiknkas ls lacaf/kr ljdkj }kjk ykxw laoS/kkfud nkf;Ro dk ikyu djsaxsA
Jhekuth gekjs }kjk nh xbZ mijksä lHkh tkudkjh lgh gS rFkk ge mijksä lHkh 'krksZ dk iw.kZr;k ikyu 
djaxs rFkk ;g Hkh Hkyh&Hkkfr fofnr gS fd mijksä tkudkfj;ka lgh u gksus rFkk 'krksZ dks u ekuus dh n'kk 
esa gekjh ijfe'ku jí dh tk ldrh gSA
l/kU;okn       Hkonh; 

eSå-------------------------------------------------------------------------

Format& 1 of Annexure - B

lanHkZ la[;k fnukad

lsok esa
Jheku vij egkçca/kd
bZå ,eå thå@,så;wå

fo"k; % ¶ykbZ ,s'k ds bLrseky ds lca/k esa 

egksn;]

vkids i= fnukad         ds laca/k esa ge vius dk;Z@IykaV ds laca/k esa fuEu fooj.k çLrqr djrs gSa%

1½ fiNys rhu ekg esa mBkbZ x;h jk[k ls rS;kj mRiknksa dk fooj.k 
v½ mBkbZ xbZ jk[k dh ek=k 
c½ mRiknksa dk uke o  ek=k 

2½ fiNys rhu ekg esa tek fd;k mRiknd 'kqYd@fcØh dj dk fooj.k
3½ vkt dh rkjh[k esa IykaV@ dk;Z dk fooj.k

v½ IykaV@dk;Z dk iwjk irk] ekfyd dk uke 
c½ IykaV dh {kerk 
l½ dk;Z@cuk;s tkus okys mRiknksa dk uke

çfrfnu dk;Z@cuk;s tkus okys mRiknksa dh ek=k
n½ vkt dh rkjh[k esa jk[k dh dqy vko';drk 

i½ ¶ykbZ jk[k
ii½ c‚Ve jk[k 

;½ <qykbZ rFkk dk;Z ds nkSjku jk[k u mM+s blds fy, çca/k 
,uåVhåihålhå IykUV ls jk[k dh <qykbZ o ftu dk;ksZ esa bLrseky dh vuqefr yh gS mlh dk;Z esa jk[k 
dk bLrseky dj jgs gSa o bl ckr dk Hkh iwjk [;ky j[k jgs gSas dh <qykbZ ds nkSjku jk[k u mM+s vkSj 
vklikl ds okrkoj.k dks çnwf"kr u djsA

l/kU;okn

Hkonh; 
eSå--------------------------------------------------------------------------------

--------------------------------------------------------------------------------
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Format-4 of Annexure - B

Ref. No.: ..................................                                                          Date: .....................

To, 

......….....................................

…...........................................

…...........................................

Sub: Validation & Verification of free issue fly ash requirement for your Brick & 
Blocks manufacturing unit.

Sir,  

As an annual exercise of checking of proper utilization of free issue fly ash for brick & 
blocks manufacturing activity, you are requested to come in the office of undersigned 
with following documents:

1) Valid Original Sales Tax Registration Certificate.

2) Photographs/ video of brick manufacturing activity.

3) Invoice of brick/ block Machine or any other similar proof/documentary evidence.

4) Proof of actual amount deposited of Sales Tax in the financial year.

5) Any other evidence supporting functioning of your brick plant.

6) Photo ID/Address proof of Owner of the unit.

stIn case you fail to appear in the office of undersigned before 31  March 20.... , it will 
reflected that your unit is no more actively manufacturing bricks/ blocks and we shall be 
constrained to suspend issue of fly ash in name of your firm.

Thanking you,

Yours faithfully

(....................................................)

Format-3 of Annexure - B

Ref. No.: ..................................                                                          Date: .....................

To, 

......….....................................

…...........................................

…...........................................

Sir,

To consider your allocation of free issue of fly ash for bricks/ blocks / tiles manufacturing, 
you are required to submit the copy of following documents:   

• SSI registration (Part II)/ License to Work as a Factory.

• VAT Registration with Commercial Tax Dept. if applicable.

• Excise Duty Registration as applicable/ documentary evidence for non applicability.

• Pollution Clearance Certificate/ consent order from SPCB.

• Latest Power Bills/ DG set energy meter reading (Quarterly basis).

• Ash End Use Certificate (on quarterly basis).

Thanking you,

Yours faithfully

(....................................................)
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last selling price of cenosphere (which does not include the harvesting and overhead 

charges) has been considered for RP calculation.

 In future, based on experience gained the percentage of collection may vary from 0.01% to 

0.02%.  

(A committee consisting of one member each from NTPC AMG CC and NETRA constituted 

for studying the feasibility of implementing the recommendation given by the consultant 

have submitted their report to D(O) in which they have observed that 

“in order to auction the ash pond of the station for cenosphere collection, estimated dry 

cenosphere quantity may be considered initially @ 0.01% of the fly ash disposed off into the 

ash pond as recommended by the consultant in the report. However, site may modify the 

target collection percentage based on the condition of the ash dyke and past experience”. In 

view of the above recommendations, the RP may be modified taking into account the 

condition of ash pond.)

In case tender is unsuccessful with the above RP formula, the RP may be reviewed by the 

committee, taking into account the following factors for a re-tender:    

a) Capacity /age of the plant / station

b) Condition of the ash pond(s)

c) Cenosphere collection history, if any

d) Quotations received in the unsuccessful tender

e) Any other relevant information 

1.2 Qualifying Requirement

i) The bidder should be a company or a firm.

ii) The Bidder should have at least one year experience in harvesting of cenosphere from  

Ash Pond of a coal based thermal power plant of capacity 200 MW or above prior to the 

date of bid opening.

iii) The Bidder who are in the business of Cenosphere and do not meet the requirement at   

(ii) above, can also participate provided the bidder Collaborate(s)/ Associate(s) with the 

party who meet the requirement under (ii) above, which the Bidder itself is not able to 

meet.

iv) Bidder seeking qualification through clause No. (iii) shall furnish undertaking jointly 

executed by it and its Collaborator/ Associate for the successful performance of the 

contract as per owners format enclosed in the Bidding documents. The deed(s) of joint 

undertaking(s) shall be submitted along with the Techno-Commercial Bid, failing which 

the Bidder shall be disqualified and its Techno-Commercial Bid shall be rejected.  

Further, in case of award, Bidder’s Collaborator(s)/Associate(s) shall be required to 

furnish an on-demand Bank Guarantee as per the format enclosed with the Bidding 

documents for a value equal to 1% (one percent) of the total contract price in addition to 

the Contract Performance Security to be furnished by the Bidder.

v) The average annual turnover of the Bidder, in the preceding three (3) financial years as 

on the date of Techno - Commercial bid opening shall not be less than Reserve 

Price/annum (in the bid document only required turnover shall be mentioned)

Annexure-C

Ref.: AM-II/CC/Cenospheres                    Date: 12.11.2014

Sub:Guidelines for auction of ash pond for collection and sale of cenosphere

i) Ash pond(s) are to be auctioned through the process of bidding.  

ii) Bids shall be invited through an open tender by following the tendering process of single 

stage two sealed envelopes (one containing techno commercial bid and other envelope 

containing the price bid).

iii) Reserve price for a station should be mentioned in the bidding document.

iv) Participating bidder shall meet the specified qualifying requirement.

v) The party quoting the highest price equal to or above the reserve price shall be awarded the 

contract. If highest price quoted is below the reserve price, the tender will be considered 

unsuccessful.

vi) Duration of contract shall be for a period of one year.

vii) Pond shall be auctioned on as is where basis without any assurance of quantity or quality of 

cenosphere is available in the pond.

1.1  Reserve Price

Reserve Price (RP) shall be determined by a committee consisting of members from AUD, 

Contracts and Finance of NTPC station and one member from NTPC-RHQ. It is proposed to 

consider the consultant’s report initially for assessing the quantity of cenosphere to be 

generated for arriving at the reserve price i.e :

‘Cenosphere quantity to be calculated @ 0.01 to 0.02% of the quantity of ash discharged at 

ash pond starting initially with 0.01% of the fly ash quantity (discharged) in the ash pond’.

The basic formula proposed for determination of Reserve Price (RP)/annum is:

RP/ annum = 0.9*(0.01% * Average Qty/annum of fly ash expected to be discharged during 

the period of proposed contract in the ash pond) * latest selling price of cenosphere at NTPC 

station,

Wherein 

i) The qty. of fly ash/ annum expected to be discharged during the period of proposed 

contract in the ash pond shall be provided by respective stations. In case new unit(s) is/ 

are scheduled for commissioning during the proposed contract period, fly ash quantity 

shall be considered accordingly.    

ii) The RP is reduced to 90% to take care of collection/ harvesting/ overhead charges etc. as 

NTPC Limited
(Ash Management Group)

1.0 Framework for Bidding:
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j) The bidder shall be responsible for meeting all applicable statutory requirements under 

various Acts viz. relating to risk and liability of its workforce, applicable taxes & duties, 

necessary licenses, clearances etc.

k) Bidder to furnish in the bid, details of latest technology to be adopted by them to skim off 

the cenosphere from ash pond(s).

l) Scope of work shall include collecting/ harvesting/transportation/disposal of cenosphere 

from ash pond(s).

a) Initially all RED’s shall ensure and allow to take up cenosphere harvesting from ash pond 

through bidding process only at those stations under their control where free board 

margin is available while ensuring safety of ash dyke.

b) Based on RED’s approval, respective NTPC station shall prepare the bid document, call 

bids, place award and receive payments. An Engineer in charge (EIC) shall be 

designated by the respective station.

c) RHQ - AUD shall ensure parity in the bid document of its stations.  

                                                                                                                                                         

Sd/-

(Y. V. Rao)

Executive Director (OS)  

2.0      Additional factors  

1.3   Security Deposit and CPG

a) Each bidder has to submit an EMD equivalent to 2% of the Reserve price alongwith their 

bid.

b) CPG shall be equivalent to 10% of the annual value of the contract.

1.4 Criteria for evaluation

a)  The party quoting the highest price equal to or above the reserve price shall be awarded 

the contract. 

b)  The successful bidder shall have exclusive rights for collection and sale of cenosphere 

from the station. 

1.5 Payment Details

The bidder on whom award is placed shall submit 20% of the annual award value within one 

month of placement of award. The balance payment of annual award value shall be 

deposited within 4,7,10, months of award for 20%, 30% and 30% respectively. 

1.6  For Quotations below the Reserve Price

Quotations received below the reserve price shall be rejected. If all quotations received are 

below the Reserve price, the tender will be declared unsuccessful and the reserve price may 

be re-examined as per para 1.1 for a retender. 

1.7 Other terms & conditions of the contract viz.. NTPC GCC, Special conditions etc. shall be 

approved by HOP/RED.

1.8 Other Relevant Inputs 

a) One party/bidder can participate in one or more stations.

b) Each station shall be evaluated separately.

c) The successful bidder shall not construct any permanent or temporary structure in the 

ash pond unless permitted by EIC. 

d) Bidder shall indemnify NTPC from any liability arising due to any mistake/ accident/ 

injury/ death to any person associated or involved with the contract / contractor during the 

contract period.

e) Bidder shall not indulge in any activity which may jeopardize the security of ash pond or 

hinder in the operational and maintenance requirement of the plant.

f) If there is any damage to ash dyke or NTPC property or third party due to activity 

undertaken by bidder for collection of cenospheres, bidder shall indemnify NTPC for any 

liability arising for correction as well as consequences to NTPC/ third party. 

g) Requirement of plant shall be reign supreme w.r.t charging / stopping of any pond.

h) Bidder to satisfy themselves about the potential of cenosphere quantity before bidding 

for which the site will provide necessary assistance. 

i) No material other than cenosphere shall be collected by the successful bidder.

68743
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Annexure-E

Ref. AM-II/Policy/land fill                                                                                     

Sub: Low lying area development using ash inside of NTPC stations and outside NTPC 
stations within 50 km radius from Ash Sale Fund.

In order to increase ash utilization at NTPC stations and make use of Ash Sale Fund created by 
sale of fly ash at NTPC station:-

i. Low lying area development inside of NTPC premises and outside of NTPC within 50 km. 
of power plant shall be taken up using ash and financed from Ash Sale Fund.

ii. The delegation of power for administrative and award approval for such activities shall be 
as per the provision in section – II of DOP 2011 for O&M works.

iii. The schemes envisaging ash utilization by evacuating ash from ash pond on sustainable 
basis for more than one year period such as mine backfilling, road embankment 
construction shall be taken up from DCO/ capital budget.

iv. The guidelines for taking up low lying area development using ash are given in the 
enclosed Annexure-1.

This has been approved by competent authority and may be taken up for implementation by all 
NTPC’s coal based thermal power plants.

Sd/-
(Ajit Kumar)

AGM (I/c)- Ash Management Group

NTPC LTD.
Corporate Ash Management Group

Circular

Date: 11-09-2013

Annexure-D

Date: 13/11/2014

Sub: System Circular for use of bottom ash as a substitute for sand as filter material in 
ash dyke works 

The Committee constituted to study the use of bottom ash as a substitute for sand as filter 
material in ash dyke works has given following recommendations:

i) Bottom ash has the potential to be used as filter in ash dyke.

ii) If the permeability criteria of Cl. 7.1.1.2 of IS: 9429 is satisfied and D  (F) particle size is not 15

lesser than 0.1 mm, bottom ash is permitted for all soils other than type 1 soil of table 2 of IS: 
9429.

iii) For type 1 soil D  (F) particle size should not be lesser than 0.2 mm.15

iv) Material passing through 75µ size sieve shall not exceed 7% (Note 1 of clause 7.1.1.3 of IS: 
9429).

v) Mill rejects (size varying from 6 mm to 30 mm) has the potential to be used as coarse filter in 
place of coarse aggregate in rock toe and drain.

In view of above the stations may take necessary action to use bottom ash as a substitute to sand 
as per above criteria and mill rejects as a substitute of coarse aggregate in rock toe and drain. 
Stations may also take necessary steps to separate bottom ash disposal and take approval of 
OS/ Engg., so that bottom ash is directly available at ash pond. Bottom ash permeability also 
should be monitored periodically during dumping at dyke. In case of deviation from using bottom 
ash as filter material the same should be done only after obtaining specific approval from 
Corporate  Engg. well in advance. 

Sd/-
(Y. V. Rao)

Executive Director (OS)  

NTPC LTD.
OPERATION SERVICES

(Ash Management Group)
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Appendix – I

1.1 The entire area meant to receive the ash and earth filling shall be stripped to a depth of 

minimum 150 mm.  The exact depth of stripping shall be decided by the Engineer-in-Charge 

depending upon nature of top soil and the vegetation present.

All organic matter, vegetation, roots, stumps, bushes, rubbish, swamp materials, etc. shall 

be removed from the site. The stripping material and other unsuitable materials as referred 

above shall be kept far away from the area to be filled up so that these do not get mixed up 

with filling material and disposed off to a place as directed by the Engineer-in-Charge.

1.2 De-watering 

If the area happens to be waterlogged, ground water table of site shall be lowered by 

dewatering the same so that proper compaction of fill material at around optimum moisture 

content can be ensured.

1.3 Levelling 

All existing undulations, holes, cavities, excavations made for plate load rests and other soil 

investigations, etc. shall be filled with pond ash having requisite moisture content. The ash 

thus filled shall be compacted with the help of vibratory rollers so as to achieve Dry Density 

of not less than 95% of Maximum Dry Density found out as per I.S – 2720 (Part-VII). This 

would result in a levelled surface upon which layer wise filling of compacted ash can be 

done.

2.1 Borrow Area-location 

The location and permissible depth of excavation of the Borrow areas for pond ash shall be 

got specifically approved from General Manager of concerned Thermal Power Station or his 

nominee. The boundaries and permissible depth of excavation so approved shall be strictly 

followed and no deviation shall be allowed. Similarly, routes for movement of all ash-

transportation vehicles, water tankers, equipment, etc. shall be got approved from Thermal 

Power Station authorities. These shall be strictly followed and no deviation shall be allowed. 

Contractor shall be solely responsible for any damage caused to works of Thermal Power 

Station such as dykes, transport routes, other structures, etc. and shall undertake all 

measures to the satisfaction of Thermal Power Station authorities to keep such works in 

proper condition.

Borrow area shall be so operated so as not to impair the usefulness or mar the appearance 

of any part of work or any other property.  The excavation surfaces and surface of waste 

TYPICAL TECHNICAL SPECIFICATIONS FOR AREA 

FILLING WITH POND ASH

Ash Utilization Division, NTPC

1.0 PREPARATION OF FILLING AREA

2.0 EXCAVATION OF POND ASH FROM BORROW AREA

Annexure-1

1. Specification: Low lying area development with ash shall be taken up adopting standard 

practices. For this a typical technical specification is enclosed Appendix – I.

2. Consent from land owner: Consent/ permission should be obtained in writing from the 

land owner before start of work.

3. Prevention of pollution: Necessary arrangement should be made to prevent pollution 

during excavation of pond ash at ash pond, filling area and during transportation of ash by 

sprinkling of water covering of trucks etc.  Care should taken that no ash should spill from 

truck on the road during transportation of ash.

4. Soil Cover at top of ash fill: As per the system circular earlier issued vide dated  04-03-09 

(Appendix – II) and MOEF gazette notification of ash utilization dated 14-09-1999 and is 

amendment dated 27-08-2003 and 03-11-2009, the soil required for soil cover shall be 

excavated from land fill site itself and kept separately before taking ash filling. If it is not 

possible to do so, only the minimum quantity of soil required for the purpose of cover shall be 

excavated from the soil borrow area. The voids created due to soil borrow area shall be filled 

up with ash with proper compaction and covered at top with soil cover. As per the standard 

practice about 300-500 mm thick soil layer shall be placed over the ash fill area.  This should 

be done as an integral part of low lying area development work.

5. Measurement: For measurement of fill quantity pre & post levels of borrows area in the ash 

pond & filling area shall be taken up as per the standard methodology (Appendix-II).

6. Permission from Regulatory authority: Station/ land owner/ agency shall obtain statutory 

clearances from regulatory authorities as per the requirement.

Guidelines for Low Lying area development using Ash
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shall be compacted in strips overlapping not less than 600 mm, if the rolled surface of any fill 

is found to be too wet for proper compaction, it shall be raked up, allowed to dry, or shall be 

worked with a harrow or any other approved equipment to reduce the moisture content to the 

required amount and then it shall be re-compacted before the next layer of ash is placed. Ash 

surfaces are likely to become dry in short intervals especially during hot and dry weather and 

hence enough moisture shall be added between difference passes to ensure proper 

compaction.

3.3 Compaction

The compaction of each layer shall be carried out so as to achieve in –situ dry density not 

less than 95% of maximum dry density (MDD) of the material found out as per I.S 2720 (Part 

VII).  To achieve the 95% compaction level use of vibratory rollers shall be made.  Required 

nos, of passes shall be made so as to achieve desired compaction.  Nos, of passes required 

shall be verified through trials tests before actual execution of work.  The broad 

specifications of vibratory rollers required for the purpose is as follows:-

a)Static Weight = 6 to 10 t

b)Static Linear Load = 20 – 35 kg/cm

c) Frequency = 18 – 30 Hertz (1100 to 1800 vibrations/ minute)

d)Amplitude of vibrations  = 0.5 mm to 1.5 mm

3.4 Weather conditions

Fill materials shall be placed only when the weather conditions are satisfactory to permit 

accurate control of the moisture content in the materials.

3.5 Moisture control

Prior to and during compacting operations, the materials in each layer of ash/earth shall 

have a moisture content about 2% less for earth fill (for earth cover) and about 5% less for 

ash, than the optimum moisture content. This shall however, be adjusted, accordingly to the 

weather conditions. So far as practicable the materials shall be brought to the proper 

moisture content in the borrow area before excavation. If additional moisture content is 

required, it shall be added at the fill site by sprinkling water before rolling the layer. The 

contractor shall make his arrangements for supply of water in borrow areas as well as in the 

fill area. If the moisture content is greater than required, the material shall be spread and 

allowed to dry before starting rolling.  The moisture content shall be uniform throughout the 

layer of material and ploughing, harrowing, or other methods of mixing may be required to 

obtain uniform distribution. If the moisture content is more or less than the range of the 

required moisture content, or if it is not uniformly distributed throughout the layer, rolling shall 

be stopped, and shall be started again only when the above conditions are satisfied.

3.6 Earth cover

Earth cover of 500 mm compacted thicknesses on sides shall be constructed 

simultaneously with the placement of ash fills to ensure homogeneous construction of fill. 

For balance details, refer clause 4.0 below. All sloping surfaces shall be protected with 

Turfing.

materials shall be left in a reasonably smooth and even condition.  All the excavations within 

the ash pond shall be at a minimum slope of 4 (Horizontal): 1(Vertical)

2.2 Site Clearance

All areas required for borrowing shall be cleared of all trees and stumps, roots, bushes, 

rubbish and other objectionable material.  Particular care shall be taken to exclude all 

organic matter from the material to be placed in the fill.  All materials thus cleared, which can 

be burnt shall be completely burnt. Balance shall be disposed off as specified.  The cleared 

areas shall be maintained free of vegetation growth during the progress of the work.

2.3 Stripping

Borrow area shall be stripped of top layer by a depth of minimum 150 mm. The exact depth of 

stripping shall be decided by the Engineer-in-charge depending upon nature of top layer and 

the vegetation present.

2.4 Borrow area watering & dewatering

The natural moisture content of material in the borrow areas as well as the optimum 

moisture corresponding to the Proctor’s maximum dry density for the material in the 

particular borrow area shall be obtained from laboratory tests.  Additional moisture, if 

required, shall be introduced into the borrow area by watering well in advance of excavation 

to ensure uniformity of moisture content.  If in any borrow area before or during excavation 

there is excess moisture, steps shall be taken to reduce the moisture by the selective 

excavation to secure the materials of required moisture content by excavating drainage 

ditches, by all owing adequate time for drying or by other means.  To avoid formation of pools 

in the borrow areas during excavation operations, drainage ditches from borrow areas to the 

nearest outlets shall be excavated so as to obtain homogeneous mix.  In general, all 

materials from a particular borrow area shall be mixture of materials obtained for the full 

depth of cut.

3.1 Placement

After the area has been prepared and levelled, as per cl. 1.0 above, pond ash excavated 

from Borrow areas having required moisture content shall be placed in layers not exceeding 

300 mm in compacts thickness.  The combined excavation and placing operations shall be 

such that the material when compacted in the fill will be blended sufficiently to produce 

specified degree of compaction and stability.

No stones, cobbles or rock fragments, having maximum dimensions more than 100 mm 

shall be placed in the fill,  Such stones and cobbles shall be removed either at the borrow pit 

or after being transported to the fill but before the ash in the fill is rolled and compacted.

3.2 Procedure

The material shall be placed in the fill in continuous horizontal layers, stretching right across 

the whole section, not more than 300 mm in compacted thickness and rolled as herein 

specified. The length of one layer shall not exceed 150 meters at one stretch. The layers 

3.0 FILLING WITH POND ASH
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Annexure - 2

This check list is intended to be an aid to the Contractor and the Engineer in identifying aspects of 
testing materials and workmanship.

All test results must be submitted by the contractor to the Engineer promptly.

The following minimum checks/tests shall be carried out by the contractor for ash and earth at his 
cost.

QUALITY ASSURANCE CHECK LIST

Item Type of Test Frequency/ 

No. Quantum of check Document norms

1.  ASH/ EARTH BORROW AREA
3 (a) Standard proctor Once in 10,000 M IS : 2720

Density of fly ash/ earth  (Part – VII)

3(b) Moisture Content Once for every 2,000 M  of IS : 2720 

borrow area or part there of (Part – II)

2.  ASH/ EARTH WORK
2(a) In-Situ Dry Density Once for every 10,000 M  in IS : 2720 Minimum 95% of 

each layer of filling.  At least (Part – II standard proctor 

one test shall be done per & XXIX) max. Dry density.

day irrespective of the 

progress.

(b) Moisture Content                  - do  - IS : 2720 As per 

(Part - II) Specification.

Ref. Acceptance 

4.0 PLACEMENT OF EARTH COVER:-

5.0 PREVENTION OF POLLUTION

6.0 QUALITY ASSURANCE

4.1 Borrow Area

It shall be the responsibility of contractor to arrange suitable earth from approved external 

borrow areas. The earth cover material shall consist of sandy loam free of admixture of stiff 

clay, refuse, stumps, roots, rock, bushes, weeds or any other material which would be 

detrimental to the proper development of vegetation growth.  It shall not contain stone 25 

mm and over in size.  The loamy top soil shall have been demonstrated by the occurrence 

upon it of healthy crops, grass or other plant growth, that is of good quality and reasonably 

free draining.  Other specifications for Borrow area e.g. site clearance, stripping, Borrow 

area watering/De-watering etc. shall be as per relevant clauses of Borrow area for ash as 

outlined above i.e clause nos. 2.2, 2.3 and 2.4 above.

4.2 Placement

Earth over on side slopes shall be laid simultaneously with the laying of compacted ash 

layers. As in the case of ash layers, compacted thickness of earth layers shall not exceed 

300 mm. As far as top cover of earth is concerned, after the area has been covered with 

compacted ash up to 500 mm below the required finished level of the area, a compacted 

layer of 500 mm thickness of suitable earth shall be placed over ash surface. This cover shall 

be placed in layers, each layer not exceeding 250 mm in compacted thickness. The 

combined excavation and placing operations shall be such that the materials when 

compacted in the fill will be blended sufficiently to produce specified degree of compaction 

on stability. No stones, cobbles or rock fragments, having maximum dimensions more than 

25 mm shall be placed in the earth cover. Such stones or cobbles shall be removed either at 

the borrow pit or after being transported to the fill but before the earth is rolled and 

compacted.

4.3 Other requirements

Other requirements of earth cover laying shall be similar to those of ash laying i.e. as 

outlined in cl.3.2, 3.3, 3.4 and 3.5 above.

It shall be responsibility of contractor that no air borne and water borne pollution should 

occur during all stages of his operations such as in Borrow areas, during transportation of 

ash/ earth, during placement of fill material etc. Contractor shall undertake all measures 

such as water sprinkling covering moist ash/ earth with tarpaulins in open trucks, etc., to take 

care of above.

Quality Assurance check list is as per Annexure -2.

72747



.", . ,. .

3736

ASH POLICY-2015 ASH POLICY-2015

Annexure-F

Ref.: CC: CE/C: MISC

 Date: 26.10.1993

As per the Policy Guidelines on Utilization of Ash only fly ash based pozzolona cement shall be 

used in all construction activities in NTPC w.e.f. Jan’95 excepting those structures which are 

identified as “Critical” structures by the Engineering Division.  Keeping this in view, the following 

structures have been identified as critical structures in which OPC shall necessarily be used:

1. Turbo-generator foundation excluding the  raft.

2. Chimney, excluding the raft.

3. Natural draft cooling towers, excluding the foundation and basin.

4. Spring –supported decks of machine foundations.

5. Water intake wells and well foundations.

6. All structures requiring slipform shuttering.

7. All structures requiring grade of concrete M-25 and above.

The fly ash based PPC should conform to IS : 1489 Part-I  Latest Edition.

This circular does not, however, cover the cases of abnormal conditions such as presence of high 

chemical content in soil, aggressive environment, special construction requirements etc. for 

which the type of cement to be used shall be decided on a case to case basis.

Sd/-

(P. M. Bopanna)

HOD (Civil)

NATIONAL THERMAL POWER CORPORATION LTD.
CORE ENGINEERING – CIVIL DESIGNS

CIRCULAR

Appendix-II

Date: 04-03-09

Sub:  Reclamation of Low lying areas using ash

Corporate Vigilance department has observed various irregularities in the execution of land 

development work with pond ash at one of NTPC’s station. In order to avoid irregularities in such 

type of developmental works, following guidelines to be adopted by all NTPC stations:

• In case of reclamation of low lying areas with pond ash the pre & post levels of both cutting & 

filling areas are to be taken up as specified in CPWD specifications/manuals in association 

of representatives from FQA/ FES.

• Soil required for soil cover of land fills shall be excavated from the land fill site itself and if it is 

not possible to do so, only the minimum quantity of soil required for the purpose shall be 

excavated from soil borrow area.  In either case, the topsoil should be kept or stored 

separately.  Voids created due to soil borrow area shall be filled up with ash with proper 

compaction and covered with topsoil kept separately as above.  This would be done as an 

integral part of land fill project within the time schedule of the project.

• The above provisions should be incorporated in Standard Technical Specifications of low 

lying area development works. 

Sd/-

(A. K. Mathur)

Addl. General Manager

Ash Utilization Division

NTPC Ltd.
Ash utilization Division

System Circular

73748



.", . ,. .

3938

ASH POLICY-2015 ASH POLICY-2015

v) Procurement & Installation of weighbridge for weighment of fly ash.

vi) Setting up of ash bricks or other ash based products manufacturing plants.

vii) Fly ash bagging facility.

viii) Fly ash storage capacity addition by installation of additional silos. 

ix) Creation of Eco-Park.

x) Preparation of ash utilization master plan including landscaping and plantation at each 
site. 

(2) Promotional Activities :  List of activities funded from Ash Fund under this head are: 

a) Expenditure towards low lying area development using ash inside as well as outside of 
NTPC premises within 50 Km. of NTPC plant (including cost of excavation, loading 
transportation, compaction, cost of soil cover, support structure necessary for ash filling 
as one activity).

b) Expenditure towards demonstration projects for use of ash (i) excavation loading and 
transportation of ash by trucks/dumpers in backfilling of open cast mine/stowing of 
underground mine (ii) construction of rail embankment (iii) road construction 
(iv) wasteland development (v) development of infrastructure for mine stowing/ filling    
(vi) use of ash bricks/ other ash based products (vii) Expenditure for loading of pond ash 
for enhancing ash utilization.

c) Expenditure towards cost of transportation for supply of pond ash to farmers fields.

d) Expenditure on transportation of fly ash/ bottom ash/ pond ash to other agencies to 
enhance ash utilization.

e) Expenditure on manufacture of ash bricks/other ash based products. 

f) Research studies, consultation charges, testing charges etc. for ash utilization 
activities.

g) Promotional activities such as workshop/seminars/training/awareness programmes, 
advertisement, making documentary film, printing of brochure, booklets etc. for ash 
utilization activities.

(3) Facilitation activities:  The activities which will be funded from Ash Fund under this head 
are :

i. Repair/upgrading/strengthening/widening of existing road, approach roads, adjoining 
of fly ash silos, ash dyke or other roads to facilitate ash utilization.

ii. Construction of pavement of parking areas for fly ash trucks/tankers/bulkers parking, 
rest rooms and civil amenities for truck/tankers/bulkers drivers, helpers.

iii. Expenditure in construction of Eco-park for enhancing ash utilization.

iv. Repair and maintenance of infrastructures/ facility developed for ash utilization. 

(4) Other Expenditure: Any other expenditure in connection with improvement of ash 
utilization leading to environment improvement, afforestation, economical power etc.

Annexure-G

Ref. : AM-II/Policy/Ash Fund                                                                            Dated : 25.3.2014

Sub: Policy Guidelines for Utilization of Ash Fund created from sale of fly ash.

MoEF Gazette notification amendment dated 03-11-2009 on Ash Utilization specified that 
thermal power stations are permitted for sale of fly ash and the amount collected from sale of fly 
ash and fly ash based products by coal and/or lignite based thermal power stations or their 
subsidiary or sister concern unit, as applicable should be kept in a separate account head and 
shall be utilized only for development of infrastructure or facilities promotion and facilitation 
activities for use of fly ash until 100 % fly ash utilisation level is achieved; thereafter as long as 
100% fly ash utilization levels are maintained, the thermal power stations would be free to utilize 
the amount collected for other development programmes.

As per existing NTPC’s policy on Ash Utilization, sale of fly ash is being carried out by NVVN Ltd. 
(a wholly owned subsidiary of NTPC) and in compliance to the MoEF notification, the amount 
collected are being kept in separate account “Ash Fund.”  In order to utilize this Ash Fund 
complying MoEF stipulation for Ash Utilization activities so as to enhance Ash Utilization at NTPC 
stations, detailed guidelines have been framed and approved by competent authority.  The 
guidelines for utilization of Ash Fund for various activities are as under:

(A) The budget/amount of this Ash Fund shall be allocated for (1) Development of 
Infrastructure/facilities (2) Promotional Activities (3) Facilitation activities (4) Other 
Expenditures (5) Administrative and Other expenditures (6) Other development programme 
of the stations.

The lists of the activities are :

(1) Development of Infrastructure/facilities : The activities which will be funded from Ash 
Fund under this head are :

i) Construction of new roads (including bridges/culverts), approach roads adjoining of fly 
ash storage silos/ash dykes, paving of areas adjoining weigh bridge, brick plant, railway 
siding, fly ash silo area etc. to facilitate fly ash utilization.

ii) Buying of rakes/locomotive for transportation of fly ash.

iii) Setting up of classifiers for segregation of fly ash ash into different grades and hydra bin 
for separation of bottom ash.

iv) Retrofitting of Dry Ash Extraction and Storage System (DAES) for the plants whose 
design life is over i.e. beyond 25 years.

NTPC LTD.
Ash Management Group

Circular
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during the financial year, will also be considered form ash fund after having in principle 
approval of AM-C and NVVN and included for allocation of fund from Ash Fund.  AM-CC 
shall compile station wise budget requirement and shall inform to NVVN for Ash Fund 
utilization in the month of June.

• Each station has to make maximum efforts for utilization of budget/fund allocated for the 
activity in the year.   Stations shall submit progress of the activities financed from Ash 
Fund on quarterly basis to AM-CC.  Activity which has been agreed from Ash Fund, if not 
being executed due to any reasons within 2 years of date of sanction by NVVN, shall be 
informed by station to AM-CC, so that sanctioned Ash Fund can be allocated for other 
activities.

   

(E) Accounting & Disclosure of Ash Fund

NTPC Stations shall incur the expenditure and then transfer to NVVN for adjustment of fund 
under the intimation to Ash Management Group-CC. All the expenditure should be 
supported with all relevant documents/bills/approvals and copy of the same shall be 
forwarded to NVVN for audit purpose.   The accounting, maintenance and disclosure of the 
Ash Fund shall be done by NVVN.

Stations must have to ensure that entire expenditure booked under the Head “Ash 
Utilization and Marketing Expenses” is transferred at the quarter end along with supporting 
documents to NVVN for reimbursement out of Ash Fund. 

If the sale of fly ash and ash based products is done by NTPC station directly with specific 
approval, sale proceeds of fly ash shall be transferred to NVVN on quarterly basis in GL 
code 2012023 – “Fly Ash Utilization Fund” account for accounting disclosure and allocation 
purposes. 

(F)  This policy will be reviewed every year. 

  

These policy guidelines are for implementation by all NTPC stations.

Sd/-

(Ajit Kumar)

AGM (I/c)- Ash Management Group

(5) Administrative and other expenditures: Expenditure towards administrative and other 
expenditures, marketing of ash and ash based products, manpower of NTPC – Ash 
Utilization Cell at Stations, Regional Offices and at Corporate Centre, UPL manpower 
engaged for fly ash sale/ utilization activities at stations and NVVN office at CC, manpower 
of NVVN – Ash Business and other related groups, taxes and duties, printing, EDP, office 
equipment, furniture and fixtures, rent etc.  

(6) Other Development programme: As long as 100% ash utilization levels are maintained, 
the thermal power station would be free to utilize amount collected for other development 
programmes.

(B) Expenditures which will not be considered from Ash Fund are : 

(a) Expenditure on infrastructure activities i.e. (i) installation of Dry Ash Extraction system at 
NTPC’s new projects (ii) raising of ash dykes etc.

(b) Capital intensive schemes for back filling of mines shall not be taken up from Ash fund. 
However, in special circumstances such schemes may be considered from ash fund on 
specific approval of competent authority i.e. CMD, NTPC. 

(c) Any capital expenditure which may be allowed under the extant tariff regulations by 
CERC will not be met out from Ash Fund.  To ensure this capital items identified in the 
budget proposals by the each station shall be got verified from Corporate Commercial. 

(d) Care may be taken that “Ash Fund” is utilized for “Promotional activities” at paragraph 
2(a) & (d) only for disposal of ash beyond the contracted quantities offered for sale to 
different agencies at operating stations.

(C) Procedures for Approval for Activities from Ash Fund :

• In principle approval for activity to be financed from Ash Fund is to be taken up as and 
when activities (as listed at para A above) are identified by stations. Each station has to 
make comprehensive proposal, individual activity wise alongwith the objective, year 
wise plan for expenditure and how it will help in enhancing ash utilization at the station.

• The cost estimate of the proposal for each activity being proposed, should have detail 
break up checked by Civil/TS and duly vetted by Finance department and approved by 
Head of the project/RED as per applicable clause of NTPC DOP 2011 depending on the 
nature of work.

• This proposal then shall be routed through Head of Ash Management Group at NTPC-
CC to NVVN Ltd. for allocation of Ash fund. 

   

(D) Budget activity for Ash fund:

• Activity wise budget requirements shall be prepared by each station in the month of April 
in each year in the format enclosed ( Format-I) and shall be sent to AM-CC for 
compilation and submission to NVVN Ltd.  Budget proposal will include all those 
activities which have earlier been accorded in-principle approval by AM-CC and NVVN.  
However, if any activities not included in the budget proposal, but needs to be taken up 
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Annexure-H

DELEGATION OF POWERS FOR ASH UTILIZATION ACTIVITIES AT STATIONS/ REGIONS

Sl.
No. Station/ of 

Project AUD

Nature of Power RED Head of    Head Remarks

1 Terms and Conditions

(a) Disposal/ Sale of ash/ Full Powers Full Powers -
fine fly ash/ processed 
fly ash generated by 
NTPCs Stations.

(b) Sale of ash based Full Powers Full Powers -
products manufactured by 
NTPC plants.

2 Disposal/ Sale of ash 
generated on terms and 
conditions approved vide 
1(a) above by calling of 
tenders * and award against.

a) Open tender Full Powers Full Powers

b) Limited tender Full Powers Full Powers

c) Single tender Full Powers Full Powers

3 Sale of ash products on 
terms and conditions 
approved vide 
1(b) above by calling of 
tenders and award against:

a) Open tender Full Powers Full Powers

b) Single response against Upto ` 800  Upto ` 200
open tender lakh in each case lakh in each case

c) Limited tender Upto ` 350 Upto ` 100
lakh in each case lakh in each case

c) Single tender Upto `. 100 Upto ` 50
lakh in each case lakh in each case

4 Award for sale of untied/ Full Powers Full Powers -
not-lifted / balance quantity 
of fly ash and fly ash based 
products to interested 
parties on same Terms & 
Conditions on discovered 
price.

5 Sanction of advertisement Full Powers Full Powers -
for invitation of tenders, 
seminar, and other publicity 
matter on the subject 
through empanelled 
agencies.

1(a) & 1(b) with 
concurrence of Fin. 
and in accordance 
with approved policy 
and guidelines.

Disposal/ sale in 
accordance with 
approved policy and 
guidelines  and with 
concurrence of 
finance.

Sale in accordance 
with approved policy 
and guidelines and 
with concurrence 
of finance.

In accordance with 
approved policy and 
guidelines.

As per the rates in 
National dailies and 
other Publication in 
consultation with 
PR Deptt. subject to 
budget provision and 
approved policy 
guidelines.

Format- I

Plan for Ash Utilization activities for the year ........................ (say 2014-15)                     

Station: 

.......................................... (Name of Station)

Budget from Ash Fund for Ash Utilization activities 

Sl. Name of 
No. Activity approved budget required Ash allocated utilized

with Brief note of approved ` in Lac Utilization in in 
Details In-principal by AM-CC (2014- (lac tone) previous previous 

approval 15) (2014-15) year i.e. year i.e. 
2013-14 2013-14 
(` Lac) (` Lac)

1.

2.

3.

Ref. of Total Fund Estimated Fund Fund Remark
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* Through e-tender and book building process

Note:

a) For any item not covered above, regular NTPC, DOP shall be referred.

b) All expenditure decision above ` 50,000/- shall be with concurrence of associated Finance 

Deptt. (Except for the case at Sl 10 above. Sl.10 shall be as per remarks of Sl. No. 10 in   
Section –II of DOP 2011.)

c) Technical and administrative approval of proposals: For cases, where approval for technical 
and administrative of the cost estimate shall be required, Head of the Project/Station shall 
have “Full Power” after vetted in Finance. 

d) Above Delegation of Power for Ash Utilization activities at site may supersede the earlier 
DOP vide Office Order No. 174/98 dated 12-10-98 of DOP 2005 for Ash Utilization activities 
at site after the approved by Competent Authority.   

Sl.
No. Station/ of 

Project AUD

Nature of Power RED Head of    Head Remarks

6 Market survey and Full Powers Up to ` 10 -
investigations lakh in each case

7 Sanction to incur cost for Full Powers Up to ` 10 -
publicity and business Lakhs per 
promotion in consultation Occasion 
with Finance.

8 Power to execute legal Full Powers Full Powers -
documents in respect of 
all activities during 
execution of any contract 
including marketing.

9 Sanction for appointment of Full Powers Full Powers -
Executives/ supervisors 
casual/daily rate employees 
though UPL. 

10 Purchase of sundry Up to ` 50  Lakh Up to ` 25 lakhs Upto 
requirements for ` 10 
manufacture of ash based lakh
products.

11 Award of work for repairs Full Powers Full Powers Upto
of equipment, machineries ` 1
of plant and laboratory. lac. in

each 
case

12 Sanction of petty contingent Full Powers Full Powers Upto ` 
expenditure of recurring & 20,000
non-recurring nature. in each 

case

13 Technical approval & award Full Powers Full Powers Up to
for testing of ash & ash ` 1
based products and other lac in
related items like clay, soil, each 
lime, gypsum, cement etc. case.

Subject to budget 
provisions

As per prevalent 
rates for National/
Regnl. Dailies in 
consultation with PR 
subject to budget 
provisions and as 
per approved policy 
and guidelines.

Subject to vetting 
by CLO, Agreement
requiring common 
seal will require 
Board's approval.

Subject to approved 
policy and 
guidelines.

Subject to approved 
guidelines and 
system mentioned 
sl. No. 10 in Section 
-II of DOP 2012.

Subject to budget 
provisions.

Subject to total 
ceilings in budget.

Such investigation 
may be done by 
institute / laboratory, 
test houses like 
National Council for 
Cement and 
Building Materials, 
CSIR Institute/ 
laboratories, Shri 
Ram test House, 
IIT or any other 
recognized 
laboratory subject 
to reasonableness 
of charges. 
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B Setting up of Cement plant 

Sl. No. Activity Responsibility Remarks

1 Techno-economic feasibility study HoP 

for setting up of cement plant.

2 Finalization of terms and HoP in association with 

conditions and inviting EoI for Region, AM-CC and 

selection of JV partner approved by CMD.

3 Selection of JV partner and MoU HoP in association with 

Region,  AM-CC and 

approved by CMD

4 MoU/ long term agreement with HoP  as per the guidelines/ 

cement companies for assured format issued by AM-CC. 

off- take of fly ash in association 

with Region and AM-CC.

6 Outsourcing for running of HoP in association with 

cement plant and marketing of Region,  AM-CC and 

cement, if set up by own. approved by CMD

1. Selection of 
Dealer for 
marketing of 
cement and out 
sourcing for 
running of 
cement plant 
shall be done 
through 
transparent 
system.

2. Selection of JV 
partner for 
cement plant 
shall be done 
through 
transparent 
system in 
association with 
Region, AM-CC 
and approved 
by CMD. 

3. Formation of JV 
Company shall 
be approved by 
CMD. 

Annexure-I

 

Sl. No. Activity Responsibility Remarks

1 Demand survey for fly ash bricks HoP

2 Tendering, procurement &  HoP
installation of fly ash brick plant

3 Fixation of price of fly ash bricks HoP as per recommendation 
by a committee

4 Finalization of modalities and HoP  as per recommendation 
appointment of reputed dealers for by a  committee
sale of fly ash bricks. 

5 Outsourcing for running of fly ash HoP  as per the guidelines 
brick plant and marketing of fly ash issued by AM-CC
bricks. 

6 Explore possibility of forming  JVs/ HoP  as per the guidelines 
leasing of brick plants to interested issued by AM-CC
brick manufacturer/ agency for 
optimum capacity utilization.

7 Explore possibility for setting up HoP as per the 
large capacity of fly ash brick plant recommendation by 
under JV. committee. 

8 Finalization of terms and conditions HoP in association with 
for selection of JV partner and Region,  AM-CC and 
inviting EoI for setting up fly ash approved by CMD
brick plant under JV.

9 Selection of JV partner and MoU HoP in association with 
Region, AM-CC and 
approved by CMD

Activities & Responsibilities
(Policy for Ash & Ash Based Products Business)

A Setting up Fly ash Brick plant:

1. Selection of 
dealer  for 
marketing of fly 
ash bricks and 
out sourcing for 
running of brick 
plant shall be 
done through 
transparent 
system.

2. Selection of JV 
partner for fly 
ash brick plant 
shall be done in 
association with 
Region, AM-CC 
and approved 
by CMD. 

3. Formation of JV 
Company shall 
be approved by 
CMD. 
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C Setting up of Light Weight Aggregate Plant (LWA)

Sl. No. Activity Responsibility Remarks

1 Techno-economic feasibility study RED

for setting up of light weight 

aggregate plant

2 Selection of Station for LWA plant RED

3 Tendering, procurement & HoP

installation of LWA plant

4 Fixation of price of LWA HoP as per recommendation 

by a committee.

5 Finalization of modalities and HoP as per recommendation 

appointment of dealers for sale by a committee.

of LWA.

6 Outsourcing for running of LWA HoP as per the guidelines

plant and marketing of LWA.   issued by AM-CC.

7 Finalization of terms and HoP in association with 

conditions for selection of JV Region, AM-CC and 

partner and inviting EoI for setting approved by CMD.

up LWA plant under JV.

8 Selection of JV partner and MoU HoP in association with 

Region,  AM-CC and 

approved by CMD

1. Selection of 
Dealer for 
marketing of 
LWA and out 
sourcing for 
running of LWA 
plant shall be 
done through 
transparent 
system.

2. Selection of JV 
partner for LWA 
plant shall be 
done in 
association with 
Region, AM-CC 
and approved 
by CMD.

3. Formation of JV 
Company shall 
be approved by 
CMD.

NTPC - Dadri
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Guidelines for disposal/utilisation of flyash for 

reclamation of  Low Lying Areas and in stowing of 

Abandoned mines/Quarries  

1.0  Introduction: 

 

Management of huge quantity of ash (fly ash, bottom ash and pond ash) 

generated from coal fired Thermal Power Plants (TPPs) is a serious 

environmental challenge. Ash generation from coal or lignite based thermal 

power plants, has increased from 40 Million tonne per year in 1993-94, to 

more than 200 Million tonne per year in 2017-18 and is projected to 

increase to 275 Million Tons / year by 2032. 

 

The ash generation in coal and lignite based thermal power plants  in  

various forms such as dry ash, bottom ash, pond ash and mound ash that 

are required to be managed in such a manner that it does not affect the 

environment. Utilisation of ash for reclamation of low lying areas and 

abandoned quarries is recognised as an alternate option and therefore, 

MoEF&CC has issued a notification to address utilisation off ash for various 

purposes including these two options 

 

The Ministry of Environment, Forest and Climate Change (MoEF&CC) issued 

the Fly Ash notification on 14th September, 1999, which has subsequently 

been amended in 2003, 2009 and 2016. The Fly Ash notification (1999) 

mandates the use of fly ash for the purpose of manufacturing ash-based 

products such as cement, concrete blocks, bricks, panels or any other 

material and for construction of roads, embankments, dams or for any 

other construction activity within a radius of 300 km from thermal power 

stations (TPPs). Besides, it also mandates  use of fly ash in mines backfilling 

or stowing of mines within a distance of 50 km. 

 

2.0  Status of fly ash utilisation:  

 

Since 1999 when flyash utilisation was made mandatory, the utilization of 

fly ash has increased from 6.64 million-ton in 1996-97 to 147.7 million-ton 

in 2017-18. Fly ash generation and utilization in 2017-18 from 182 

coal/lignite based TPPs of various power utilities in the country was 220.7 

and 147.7 million-ton, respectively. The percentage of fly ash utilization 

during 2017-18 has been 66.9%. During 2017-18, out of total fly ash 

generation, 35.6 % of total fly ash was used in the cement sector, followed 

by 14.28 % in making bricks & tiles, 11.57 % stored in ash dyke raising, 
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7.99% in mine filling, 16.85 % in reclamation of low lying area, 5.43 % in 

roads & embankments, 1.34% in concrete making, 0.21 % in agriculture, 

6.73 % in others and 33.1% remained as unutilized fly ash. 

 

Mine reclamation represents a potential beneficial use of flyash  that has 

been receiving increased attention in recent years. Coal mining operations 

have produced both open pits and deep underground mine voids that can 

be filled by flyash. Placement of flyash into deep mines can provide 

structural support to abate subsidence, and placement of flyash  in surface 

mines or other open pits can aid in restoring mined land to beneficial use. 

The use of flyash  as mine backfill may provide the additional benefit of 

limiting impacts of acid mine drainage (AMD). Mostly flyashe is alkaline 

material that can  neutralize acidic water and/or inhibit production of acid. 

Placement of fly ash may also reduce the permeability of mine strata and 

divert water away from acid-generating materials. Although flyash possess 

these beneficial physical and chemical properties, there are concerns 

regarding potential for release of toxic chemicals in the leachates from the 

fly ash. Therefore, scientifically sound fly ash management is needed so 

that environmental concerns can be adequately and reliably identified and 

addressed. 

 

3.0 Need of Guidelines: 

 

Ministry of Environment and Forests and Climate Change (MoEF&CC) vide 

Notification No. S.O. 763 (E) dated 14th September 1999, last amended on 

25th January, 2016 issued following directions for  reclamation low lying 

area and stowing of mines; 

 

i. No agency, person or organization shall within a radius of three hundred 

 Kilometres of a coal or lignite based thermal power plant undertake or 

approve or allow reclamation and compaction of low-lying areas with soil; 

only ash shall be used for compaction and reclamation. 

 

ii. Soil required for top or side covers of embankments of roads or flyovers 

shall be excavated from the embankment site and if it is not possible to 

do so, only the minimum quantity of soil required for the purpose shall 

be excavated from soil borrow area. In either case, the topsoil should be 

kept or stored separately. Voids created at soil borrow area shall be filled 

up with fly ash with proper compaction and covered with topsoil kept 

separately as above and this would be done as an integral part of 

embankment project. 
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iii. No person or agency shall within fifty kilometers (by road) from coal or 

 lignite based Thermal Power Plants, undertake or approve stowing of 

mine without using at least 25 % of fly ash on weight to weight basis, of 

the total stowing materials used and this shall be done under the 

guidance of the Director General of Mines Safety (DGMS). 

 

iv. No person or agency shall within fifty kilometers (by road) from coal or 

 lignite based Thermal Power Plants, undertake or approve external dump 

of mining Over Burden (OB) without using at least 25 % of ash on volume 

to volume basis of the total materials used for external dump of 

overburden and same percentage in upper benches of back filling of 

opencast mines and this shall be done under the guidance of the Director 

General of Mines Safety (DGMS); 

 

v. All agencies undertaking construction of roads of flyover bridges and 

reclamation and compaction of low lying areas, including Department of 

 Road Transport and Highways (DORTH), National Highways Authority of 

India (NHAI), Central Public Works Department (CPWD), State Public 

Works Department and other State Government Agencies, shall within a 

period of four months from the publication of this Notification “ make 

 provisions in their tender documents, schedules of approved materials 

and rates as well as technical documents for implementation of this 

Notification, including those relating to soil borrow area or pit”.  

 

vi. The pond ash should be made available free of any charge as is as where 

basis to  manufacturers of bricks, blocks, tiles including clay flyash bricks 

production manufacturer’s units, farmers, central and the state road 

construction agencies, Public Works Department and to agencies 

engaged in backfilling or stowing of mines. 

 

Though, flyash utilisation has gained  momentum progressively over the 

years, further efforts are  required  to explore new areas of ash utilisation. 

With suitable safeguards, mine backfilling including disposal of flyash in 

abandoned quarries and road construction specially in the construction of 

National Highways and Expressways could be the major mode of flyash 

utilisation in the near future as these areas have vast potential. It would 

perhaps be desirable that the concerned Ministries should take steps in  

sorting out the bottlenecks such as declaring a list of abandoned mines, 

making adequate provisions in respective schedules for flyash utilisation by 

the Indian Road Congress & construction agencies  etc. 
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MoEF & CC vide letter dated 01.03.2019 asked CPCB to come out with 

guidelines based on Odisha Pollution Control Board  experience for 

reclamation of low lying areas and abandoned quarries with ash as 

recommended by the Expert Committee that was constituted by  Niti Aayog 

vide O.M. No. 25 (11)/2014-Minerals dated 12.06.2018 for developing a 

focus strategy for best utilisation of fly ash to manufacture end products 

recommended. 

 

The scope of guidelines covers transportation and disposal of flaysh in low 

lying areas and abandoned quarries in an environmentally friendly manner. 

 

4.0 Loading/unloading and transportation of flyash 

 

4.1 Current Practice for Handling & Disposal of Flyash &  Bottom 

 ash (within the power plant)  

Flyash is collected in dry form from ESP hopper and disposed either in dry 

form or through wet slurry form. While, bottom ash collected at the bottom 

of  boiler and is disposed in wet slurry form into the ash ponds. 

 

Following technologies are conventionally used for handling & disposal of 

flyash and bottom ash collected from ESPs hoppers and boiler bottom 

respectively within the plant or upto the ash pond area: 

I. Dry Pneumatic conveying 

II. Dry (moist) Conveying system through belt conveyor/tube belt 

conveyor  

III. High concentration slurry disposal system 

IV. Medium concentration slurry disposal system 

V. Lean concentration slurry disposal system 

Amongst the above technologies, Dry Pneumatic conveying, Medium 

concentration slurry disposal system, High concentration slurry disposal 

system, and Dry (moist) Conveying system through belt conveyor/tube belt 

conveyor are preferable as compared to  Lean concentration slurry 

disposal system. 

The dry  ash is typically conveyed pneumatically from the ESP or filter fabric 

hoppers to storage silos where it is kept dry, pending utilization or further 

processing, or to a system where the dry ash is mixed with water and 

conveyed (sluiced) to an on-site storage pond. Fly ash is stored in silos, 

domes and other bulk storage facilities. Fly ash can be transferred using air 
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slides, bucket conveyors and screw conveyors, or it can be pneumatically 

conveyed through pipelines under positive or negative pressure conditions. 

 
Dry fly ash collected is also be suitably moistened with water and wetting 

agents, as applicable, using specialized equipment (conditioned) and 

hauled in covered dump trucks for special applications such as structural 

fills. Water conditioned fly ash can also be suitably stockpiled at jobsites. 

Exposed stockpiled material must be kept moist or suitably covered to 

prevent fugitive emission.  

 

The dry bottom ash removal and its transportation is certainly more 

environment friendly, compared to that of wet ash removal and transport 

system.  

 

4.2 Guidelines for loading, unloading, storage, 
transportation of flyash 

 

The power plants need to maximise dry collection of fly ash & bottom ash 

and also adopt adequate measures to prevent fugitive dust emission during 

loading, unloading, storage, transportation and various uses of dry as well 

as ash bottom ash and pond ash. Following guidelines are, therefore, 

suggested for prevention of pollution and augmentation of flyash utilisation 

 

4.2.1   Maximise dry collection of fly ash and bottom ash 

 

a. Coarse fly ash from first field of ESP hoppers need to be collected  and 

stored separately. 

 

b. Fine fly ash from second field onwards of ESP Hoppers should be 

collected separately. For some specific usage, fine fly ash may be 

passed  through Classifier for further separation of fine fly ash and 

stored in separate silo.   

 

c. Bottom ash which is not utilised presently could also be  collected in dry 

form and converted into a valuable resource if processed to match the 

end use specification. Wet collection & disposal of bottom ash should be 

minimised as far as possible 

 

4.2.2    Loading, Unloading and Storage   
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Installation of Bag Filters with dry flyash collection and storage in Silos 

at loading and unloading points are standard practices at both locations 

i.e   loading at power plant site as well as at the unloading point at user’s 

site. Suggestions for further improvement in existing practices are as 

under: 

 
a.  Current practice of loading of fly ash in Bulkers/Tankers requires 

improvement at the stage of loading of fly ash in Tankers. The 

opening of telescopic chutes at the loading end should be air tight 

and confined to avoid fugitive dust emission. 

b. The Pollution Control Equipment / Cascade Filters, attached with 

fly ash loading chute should be periodically cleaned along with 

regular scheduled maintenance of bag filter to avoid choking and 

malfunctioning of Bag Filter. It would mitigate the dust emission 

during loading of fly ash. 

c.   Malfunctioning of level sensors can be avoided, with regular 

maintenance, to prevent over filling of fly ash in Tankers .   

d.  The Weigh Bridge to be installed under fly ash loading chute to fill 

just the required quantity of fly ash in tankers so that 

overflow/spillage of fly ash in open areas is avoided which 

otherwise results in heavy fugitive emission all around.  

e.  Opening of tankers need to be properly locked during 

transportation of fly ash. Automatic opening / closing system need 

to be installed without fail. 

f.  Current practice of unloading of fly ash from tanker to storage 

hopper through pneumatic system is fairly good. Otherwise, the 

leakage of fly ash will occur at bends and joints of transportation 

pipe line. The fly ash being abrasive in nature causes damage at 

bends and joint locations. Fly ash should, therefore be transported 

through PVC coated pipes to avoid abrasion otherwise it may lead 

to leakage of flyash. The mechanical unloading system should be 

envisaged to avoid high pressure and dust leakage from unloading 

pipe lines. As far as possible, number of bends should be 

minimised.  

g. The fly ash storage silo should be of or coated with anti-abrasive 

or anti-corrosive material. It is better to provide concrete 

silo/hopper to avoid leakages. 
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h.  Proper functioning of all the level sensor of Storage Hopper to be 

ensured to avoid any possible spillage from Hopper opening. 

 

i.  The Bag Filter made of anti-abrasive material/cloth be provided 

with telescopic chute.   

j.  Dumping of ash in Ash pond should be done mechanically in moist 

condition so that ash does not get air borne and pose fugitive dust 

problem. 

k. The bottom  ash  discharged  from  boiler  bed,  may be  

transported  pneumatically in dry form  / in slurry form to  the 

ash pond 

4.2.3     Transportation  

 
Fly ash transportation has many challenges like distance to be 

transported, form of ash i.e. dry or wet ash, user’s requirement, 

economic feasibility, requirement of surrounding vicinity and many other 

site specific issues. In any case, control of dust emission during 

transportation is prime concern and more challenging being a non-point 

source of pollution and larger area coverage due to movement from one 

place to other passing through various receptors. As flyash is used by 

different users for different purposes such as cement manufacturing, 

brick manufacturing, mine back filling, road construction and filling of 

low lying area, the handling and transportation have to accordingly 

decided. Following modes of transportation and precautions are 

suggested for mine back filling and development of low lying areas by 

disposal of  flyash or bottom ash to avoid fugitive dust emission: 

 

a. Transportation for abandoned mine back filling  

 

I. Pipe conveyors, wherever feasible, based on the topography of the 

area should be used. 

II. Tankers/ railway wagons/ bulkers or mechanically designed covered  

trucks need to  be used  

III. Thermal Power Plants using wet ash disposal, if permitted can  

transport ash slurry directly to abandoned mine through ash slurry 

pipe line. 

 

b. Transportation  for filling of low lying area 
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I. Tankers/ bulkers or mechanically designed covered Trucks need to 

be used.  

 

In no case, flyash or bottom ash shall be transported by open trucks / 

trollies irrespective of distance or end use. Thermal power plants and fly 

ash user agency shall collectively ensure that fly ash or bottom ash is 

transported in environmentally sound manner by following the guidelines 

mentioned in para 4.2.3 & 4.2.4. 

 

4.2.4  General Code of Practices for Maintenance of roads, vehicles 
and conditioning of flyash 

 

a. Roads inside power plant and that of flyash   user agency should be 

paved and plantation of adequate width should be done at both sides. 

Mechanised road sweepers should be deployed. In addition, adequate 

arrangements for water sprinkling should be made to suppress 

fugitive dust emission, if any. 

 

b. Thermal power plants and user agencies should make arrangements 

(two stages) for washing of wheels of the vehicles (bulkers/trucks) 

before deployed for fly ash ransportation. 

 

c. Pond ash to be transported should be conditioned with water to 

maintain minimum of 15% moisture at the disposal point so that ash 

does not get air borne and cause fugitive emission.  

 

d. Adequate free board in trucks should be kept to avoid 

overflow/spillage during transportation. 

 

e. In case of any spillage enroute during transportation of fly ash, the 

agency shall ensure that spilled ash is collected and transported to 

the disposal/usage site immediately. 

 

f. All the bulkers and trucks responsible for carrying fly ash should be 

with valid Pollution Under Control certificates. 

 

g. Provision should be preferably made for weighing of fly ash loaded 

into tankers/ railway wagons/bulkers etc under the silo. 

 

h. The speed limit of vehicles carrying flyash should be strictly enforced 

and it should not exceed 40 km per hour. 
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i. State Pollution Control Boards shall clearly indicate mode of 

transportation and method of loading and unloading while granting 

the consent. 

 

j. Transportation of flyash through thickly populated areas should be 

avoided as far as possible. 

 

k. General awareness/ training programmes be organised regularly for 

tanker operating staff like drivers and cleaners on the impact of  

hazards of fly ash. 

 

5.0 Reclamation of Low Lying area using Ash 

Filling of Low lying areas inside the plant premises and outside within 300 

km. of power plant may be taken up using ash. Low lying area reclamation 

with ash should be taken up adopting standard practices as per 2015 

technical specification mentioned in NTPC Policy. Following steps should be 

taken up prior to initiate low lying area developmental activities. 

5.1 Preconditions: 

5.1.1 Consent from land owner: Consent/ permission should be obtained 

in writing from the land owner before start of work. 

5.1.2 Permission from Regulatory authority: Power plant/ land owner/ 

agency shall obtain statutory permission from regulatory authorities 

such as SPCB  as per the requirement. 

5.1.3 Prevention of pollution: Suitable methods should be adopted and 

necessary arrangement should be made to prevent pollution during 

excavation of pond ash at ash pond, filling area and during 

transportation of ash.  

5.1.4 Soil Cover on the  top of ash fill: As per the MOEF&CC gazette 

notification of ash utilization dated 14-09-1999 and as amendment on 

dated 27-08-2003 and 03-11-2009, the soil required for soil cover shall 

be excavated from land fill site itself and kept separately before taking 

for ash filling. If it is not possible to do so, only the minimum quantity 

of soil required for the purpose of cover shall be excavated from the soil 

borrow area. The voids so created due to removal of soil  shall be filled 

up with ash with proper compaction and covered at top with soil cover. 

About 300-500 mm thick soil layer shall be placed over the ash fill area. 

This should be done as an integral part of low lying area development 

work. 
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5.1.6 Restrictions : 

Reclamation of area by ash shall not be permitted in the following areas : 

i.  Flood plain area/Ecologically Sensitive Areas. 

ii.  Agriculture land / area. 

iii.  Reclamation of Forest land / area is permissible only if clearance 

 from MoEF&CC as per Forest Conservation Act, 1980 is available. 

iv.  Gochar Kisan Land. 

 

5.2 Preparation of filling area 

5.2.1 The entire area meant to receive the ash and earth filling shall be 

stripped by minimum 150 mm. The exact depth of stripping shall be decided 

by the Engineer-in-Charge depending upon nature of top soil and the 

vegetation present. All organic matter, vegetation, roots, stumps, bushes, 

rubbish, swamp materials, etc. shall be removed from the site. The 

stripping material and other unsuitable materials as referred above shall be 

kept  away from the area to be filled up so that these do not get mixed up 

with filling material and disposed off to a place as decided by the Engineer-

in-Charge. 

 

5.2.2  Levelling 

All existing undulations, holes, cavities and excavations made for plate load 

rests and other soil investigations, etc. shall be filled with pond ash having 

requisite moisture content. The ash thus filled shall be compacted with the 

help of vibratory rollers so as to achieve dry density of not less 95% as per 

I.S–2720 (Part-VII). This would result in a levelled surface upon which layer 

wise filling of compacted ash can be done. 

 

5.2.3 Protection of pond or water body adjoining or within the working 

site: If any pond or water body exists within or adjoining the low lying area 

/quarry then an earthen embankment of the cross-section as given in the  

Figure below be constructed around the pond or water body to protect it 

from 

spilling of ash or ingress of surface runoff into it. 

 

2 feet 

 

0.5 m more than the 

 Height of the proposed                                                         slope 1:1.25 

 Reclaimed area 

 

 

 Cross- section of water body protection embankment 
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The soil used for the embankment should neither be granular nor black 

cotton soil. It should be of good quality for geo-technical application. Soil 

should be compacted to 95% proctor by Vibratory Roller of 15 T minimum 

capacity, in the layers of 25-30 cm and the optimum moisture content 

determined before execution of work. After attaining the desired height, 

the disposal area should be thoroughly compacted, graded followed by soil 

cover at least 15 cm thickness for proper reclamation of the land by 

grass turfing or appropriate plantation. 

 

5.3 Excavation of pond ash from borrow area 

 

5.3.1 Borrow Area-location 

 

The location and permissible depth of excavation of the Borrow areas for 

pond ash shall be got specifically approved from concerned Thermal Power 

Station. The boundaries and permissible depth of excavation so approved 

shall be strictly followed and no deviation shall be allowed. Similarly, routes 

for movement of all ash transportation vehicles, water tankers, equipment, 

etc. shall be got approved from Thermal Power Station. These shall be 

strictly followed and no deviation shall be allowed.  

 

The excavation surfaces and surface of waste materials shall be left in a 

reasonably smooth and even condition. All the excavations within the ash 

pond shall be at a minimum slope of 4 (Horizontal): 1(Vertical) 

 

 

5.3.2 Site Clearance  

 

All areas required for borrowing shall be cleared of all trees and stumps, 

roots, bushes, rubbish and other objectionable material. Particular care 

shall be taken to exclude all organic matter from the ash  to be placed in 

the fill. The cleared areas shall be maintained free of vegetation growth 

during the progress of the work. 

 

5.3.3 Stripping 

 

Borrow area shall be stripped of top layer by a depth of minimum 150 mm. 

The exact depth of stripping shall be decided by the Engineer-in-charge 

depending upon nature of top layer and the vegetation present. 

 

5.3.4 Borrow area watering & dewatering 
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The natural moisture content of material in the borrow areas as well as the 

optimum moisture corresponding to the Proctor’s maximum dry density for 

the material in the particular borrow area shall be obtained from laboratory 

tests. Additional moisture, if required, shall be introduced into the borrow 

area by watering well in advance of excavation to ensure uniformity of 

moisture content. If in any borrow area before or during excavation there 

is excess moisture, steps shall be taken to reduce the moisture by the 

selective excavation to secure the materials of required moisture content 

by excavating drainage ditches, by all owing adequate time for drying or 

by other means. To avoid formation of pools in the borrow areas during 

excavation operations, drainage ditches from borrow areas to the nearest 

outlets shall be excavated so as to obtain homogeneous mix. In general, 

all materials from a particular borrow area shall be mixture of materials 

obtained for the full depth of cut. 

 

5.3.5  Earth cover in Borrow Area  

 

It shall be the responsibility of Thermal Power plant to arrange sweet soil 

from approved external borrows areas. The earth cover material shall 

consist of sandy loam free of admixture of stiff clay, refuse, stumps, roots, 

rock, bushes, weeds or any other material which would be detrimental to 

the proper development of vegetation growth. It shall not contain stone of 

size 25 mm and over . The loamy top soil shall be of healthy crops, grass 

or other plant growth, that is of good quality and reasonably free draining. 

Other specifications for Borrow area e.g. site clearance, stripping, Borrow 

area watering/De-watering etc. shall be as per relevant clauses of Borrow 

area for ash as outlined above i.e clause nos. 5.3.1 to 5.3.4. 

 

5.4 Filling with pond ash 

 

5.4.1 Placement 

 

After the area has been prepared and levelled,  pond ash excavated from 

Borrow areas having required moisture content shall be placed in layers not 

exceeding 300 mm  in compacts thickness. The placing operations shall be 

such that in strips of 10-15 m  of the material when compacted in the fill 

will be blended sufficiently to produce specified degree of compaction and 

stability. No stones, cobbles or rock fragments, having maximum 

dimensions more than 100 mm shall be placed in the fill. Stones and 
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cobbles shall be removed either at the borrow pit site  before it is used as 

soil cover.  

 

5.4.2 Procedure 

 

The material shall be placed in the fill in continuous horizontal layers, 

stretching right across the whole section, not more than 300 mm in 

compacted thickness and rolled as herein specified. The length of one layer 

shall not exceed 150 meters at one stretch. The layers shall be compacted 

in strips overlapping not less than 600 mm, if the rolled surface of any fill 

is found to be too wet for proper compaction, it shall be raked up, allowed 

to dry, or shall be worked with a harrow or any other approved equipment 

to reduce the moisture content to the required amount and then it shall be 

re-compacted before the next layer of ash is placed. Ash surfaces are likely 

to become dry in short intervals especially during hot and dry weather and 

hence enough moisture shall be added between difference passes to ensure 

proper compaction 
 

5.4.3 Compaction 

 

The compaction of each layer shall be carried out so as to achieve maximum  

in–situ dry density 95% of maximum dry density (MDD) of the material 

found out as per I.S 2720 (Part VII). To achieve maximum compaction level 

use of vibratory rollers shall be made. Required number of passes shall be 

made so as to achieve desired compaction. Number of passes required shall 

be verified through trials tests before actual execution of work. The broad 

specifications of vibratory rollers required for the purpose is as follows: 

 

a)Static Weight = 6 to 10 t 

b)Static Linear Load = 20 – 35 kg/cm 

c)Frequency = 18 – 30 Hz (1100 to 1800 vibrations/ minute) 

d)Amplitude of vibrations = 0.5 mm to 1.5 mm 

 

5.4.4 Moisture control 

 

So far as practicable, the materials shall be brought to the proper moisture 

content in the borrow area before excavation. If additional moisture is 

required, it shall be added at the fill site by sprinkling water before rolling 

the layer. Thermal Power Plant shall make  arrangements for supply of 

water to the  borrow areas as well as to the fill area. If the moisture content 

is more than requirement, the material shall be spread and allowed to dry 

95770



17 | P a g e  
 

before  rolling. The moisture content shall be at most uniform throughout 

the layer of material and ploughing or other methods of mixing  to obtain 

uniform distribution. If the moisture content is more or less than the range 

of the required moisture content, or if it is not uniformly distributed 

throughout the layer, rolling shall be stopped, and shall be started again 

only when the above conditions are met with. 

 

Fill materials shall be placed only when the weather conditions are 

satisfactory to permit accurate control of the moisture content in the 

materials. 
 

5.4.5 Placement of earth cover  in filing area  

 

Earth cover shall be laid simultaneously with the laying of compacted ash 

layers and on side slopes. As in the case of ash layers, compacted thickness 

of earth layers shall not be exceeding 300 mm. As far as top cover of earth 

is concerned, after the area has been covered with compacted ash up to 

500 mm below the required finished level of the area, a compacted layer 

of 500 mm thickness of suitable earth shall be placed over ash surface. This 

cover shall be placed in layers, each layer  shall be of  250 mm in compacted 

thickness.  

 

The combined excavation and placing operations shall be such that the 

materials when compacted in the fill will be blended sufficiently to produce 

specified degree of compaction on stability. No stones, cobbles or rock 

fragments, having maximum dimensions more than 25 mm shall be placed 

in the earth cover. Such stones or cobbles shall be removed either at the 

borrow pit orbefore it is used as Soil Cover.  

  
                                                                            1 m 

Exposed boundary configuration 

1:2.5 to1:3 Slope 

PFA filled area 

Turfing /pitching 

Soil 
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Other requirements of earth cover laying shall be similar to those of ash 

laying i.e. as outlined in 5.4.1 to 5.4.4 above.  

 

5.5 Prevention of Pollution 

 

It shall be responsibility of thermal power plant or his contractor that no air 

borne and water borne pollution shall occur during all stages of  operations 

such as in Borrow areas, during transportation of ash/ earth, during 

placement of fill material etc. All measures such as water sprinkling 

covering moist ash/ earth with tarpaulins in open trucks, etc., shall be taken 

to done care of above. 

 

6.0  Disposal of flyash in  voids of abandoned mines 

 

As per notifications 1999 and 2009, power plant shall undertake or approve 

stowing of mines without using at least 25% of fly ash on weight to weight 

basis, of the total stowing materials used. Mine void filling on pilot basis is 

being carried out at the power plants of NTPC Ltd., Bhushan Steel and 

NALCO in Odisha with prior permission from  MoEF & CC  and OSPCB. Based 

on their experience and study conducted by CMPDIL, Ranchi for NTPC 

Talcher, following methodology is suggested for filling of mine voids with 

flyash. 

 

6.1 The power plant authority shall carry out following study prior to taking 

up ash disposal activities in mine void to ensure no 

change/damage/deterioration in water quality and hydrology in and around 

the proposed area: 

• Ash Characterisation and Leachate Study (Table 1.1) 

• Techno-Economic Feasibility Study for disposal of ash into the Quarry  

• Topographical Survey of Pipeline Corridor & Mine Void area   

• Feasibility of transportation of ash to mine void 
 Geotechnical study of the Pipeline Corridor & Mine Void area 

 Pre and post filling mine water quality including leachability of metals 
(Table 1.1) 

6.2 Mode of ash transportation to mine void area 

 

One of flowing mode of transport actions of flyash shall be used depending 

upon the topography of the area: 

 

1. Pipeline using pneumatic conveying system  
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2. Dumpers/ Trucks  

3. Merry Go Round (MGR)  System  

4. Belt Conveyors in case of dry ash disposal 

5. Wet ash (lean slurry or high concentration slurry) through pipeline  

 

6.3 Monitoring: 

 

6.3.1 Regular environmental monitoring to be undertaken during the period 

of disposal of ash into mine void as well as after  the reclamation of 

mine void. The detailed monitoring programme is given in Tables below: 

 

   Table 1.1 : Proposed Monitoring Programme during Disposal of Ash 

Samples Parameters to be Analysed Frequency 

Ash Samples Chemical Parameters (%): SiO2, Al2O3, Fe2O3, 

K2O, TiO2, CaO, MgO, Na2O, P2O5, SO3 

Trace Elements (mg/kg, using TCLP Test): As, 

Ba, Cd, Co, Cr, Cu, F, Fe, Hg, Mn, Ni, Pb, Zn 

Radio-activity (Bq/kg): 238U, 236Ra, 232Th, 
228Ra, 230Pb, 40K, 137Cs 

Once before 

initiation of filling 

Ash 

Leachate 

Analysis 

Trace Elements (mg/kg, using TCLP Test): 

As, Ba, Cd, Co, Cr, Cu, F, Fe, Hg, Mn, Ni, 

Pb, Zn 

Once a year 

Piezometer 

Water Samples 

Chemical Parameters (mg/l, except, pH and 

EC): pH, EC, TDS, Total Alkalinity, Ca, Mg, Na, 

K, Cl, SO4, NO3, PO4, 

Trace Elements (mg/l): As, Ba, Cd, Co, Cr, Cu, 

F, Fe, Hg, Mn, Ni, Pb, Zn 

Monthly 

Mine Water Sample Same as above Monthly 

Ground Water Same as above Twice a year - Pre-

monsoon and Post-

monsoon 

Surface 

Water 

Samples 

Same as above Twice a year - Pre-

monsoon and Post-

monsoon 

Soil Samples Texture, type, pH & cation exchange capacity. 

Trace Elements (mg/l): As, Ba, Cd, Co, Cr, 

Cu, F, Fe, Hg, Mn, Ni, Pb, Zn 

Once a year 
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Survey of Flora and 

Fauna 

 Listing of Flora (herbs, shrubs and 

trees) and Fauna (soil invertebrates and 
other animals) based on field observations 
and review of information available 

 Analysis of trace elements in plants (herbs, 
shrubs and trees), the invertebrates 

 Analysis of trace elements in aquatic fauna 
from the mine void filled with fly ash 

 Bio-accumulation and Bio-magnification 
tests 

Once in two years 

 

Table 1.2: Proposed Monitoring Programme After Reclamation of Mine void 
 

Samples Parameters to be Analysed Frequency 

Piezometer Water 

Samples 

Chemical Parameters (mg/l, except, pH 

and EC): pH, EC, TDS, Total Alkalinity, Ca, 

Mg, Na, K, Cl, SO4, NO3, PO4, 

Trace Elements (mg/l): As, Ba, Cd, Co, Cr, 

Cu, F, Fe, Hg, Mn, Ni, Pb, Zn 

Twice a year - Pre-

monsoon and Post-

monsoon 

Ground Water 

Samples 
Same as above Once a year - 

Pre-monsoon 

Surface Water 

Samples 
Same as above Once a year - 

Pre-monsoon 

Survey of Flora and 

Fauna 
 Listing of Flora (herbs, shrubs and 

trees) and Fauna (soil invertebrates 
and other animals) based on field 
observations and review of information 
available 

 Analysis of trace elements in plants 
(herbs, shrubs and trees), the 
invertebrates 

 Analysis of trace elements in aquatic 
fauna from the mine void filled with fly 
ash 

 Bio-accumulation and Bio-
magnification tests 

Once in five years 

In the event of deterioration of environmental quality, the same will be 

reported to concerned SPCB immediately and  suitable preventive/ 

corrective action will be undertaken. 

6.4  Reclamation of Land filled site 

 
After the quarry is filled  to the permitted height as per DGMS, the same 

shall be provided with a soil cover and plantation shall be done with local 

fast growing species (preferably trees), to make it a part of the overall 
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post-mining land use pattern envisaged in the mine closure plan The 

design of surface contours and land profile will be in consonance with the 

surrounding features. A three tier plantation approach (consisting of large 

trees, smaller trees and shrubs) will be followed for overall eco-restoration 

of the area. This will also help in checking the surface run-off, preventing 

the water from percolation and maintaining the aesthetics beauty of the 

surrounding in general. A conceptual diagram of the reclaimed mine void 

is presented  below. 

 

Conceptual Plan for Reclamation of Mine Void 
(Drawing not to Scale) 

 

During the mine void reclamation, the following measures are to be 

undertaken: 

i. Storm water drains shall be constructed for channelizing the 

run-off water away from the disposal site. 

 

ii. A 30 cm thick soil cover shall be provided to promote 
vegetation growth. 

 
iii. For plantation purpose, preference shall be given to both 

native species and mixed culture. The species will be selected 
carefully from the following groups for quick reclamation 

under the guidance of a taxonomist: 

 
 Tree species for fuel wood and timber 

 Forestry type tree species. 

 Tree species with dense foliage for shade. 

 Native species. 

iv.   However, fruit bearing species shall be avoided. 
 

7.0 Precaution  
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The following precautionary measures are required for safe working 

during the reclamation activity:  

 

(i)  Appropriate measures should be taken to prevent entry of 

 cattle/livestock inside the disposal area during execution period. 

(ii)  Care shall be taken to avoid any kind of nuisance / inconvenience 

 to the public due to such dumping / filling activities. 

(iii)  Water sprinkling for dust suppression during handling of Ash shall 

 be ensured  from being air borne. 

(iv) After complete reclamation of the site, sign board shall be kept 

indicating  the low lying land / abandoned quarry has been reclaimed 

with ash. This will help to propagate the message of mine void using 

ash. 

 

8.0 Regulatory Procedure for Processing the Application for 

 consideration of grant of permission for Reclamation of Low 

 Lying Areas / Abandoned Quarries : 

 

8.1 The  activity of reclamation of Low Lying Areas / Abandoned 

 Quarries will be regulated under the provisions of Water (Prevention 

 and Control of Pollution) Act, 1974  and Air Water (Prevention and 

 Control of Pollution) Act, 1981. The stipulations specified in this 

 guideline is consistent with the provisions of Fly Ash Notification, 

 1999 and amended thereafter which should be  a special condition 

 mentioned in consent order issued under the Water (Water 

 (Prevention and Control of Pollution) Act,1974  and the Air Water 

 (Prevention and Control of Pollution)  Act, 1981. Thereafter any 

 deviations from the guidelines shall be treated as violation of both 

Water (Prevention and Control of Pollution) Act, 1974 and Air 

(Prevention and Control of Pollution) Act, 1981 and action as deemed 

proper shall be  taken under Consent Administration by the Board. 

 

8.2 Necessary clearances shall be obtained from the concerned  agencies 

 such as DGMS, SPCB, IBM, MoC, etc . 

 

 ----------------------------------------------------------------------------- 
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Appendix 

 

Guidelines for disposal of flyash in open cast mines along with Over 

Burden (OB) 

 

As per notifications 1999 and 2009, “No person or agency shall within fifty 

kilometres (by road) from coal or lignite based Thermal Power Plants, 

undertake or approve without using at least 25 % of ash on volume to 

volume basis of the total materials used for external dump of overburden 

(OB) and same percentage in upper benches of back filling of opencast 

mines and this shall be done under the guidance of the Director 

General of Mines Safety (DGMS). 

 

The methodology as approved by Directorate General  of Mine Safety ( 

DGMS) in case of M/s JSPL & JPL (RGR/JPL/P-98(1) 

&(3)/Flyash/18/2014/1518 dated 31.07.2014) may  be  referred for  filling 

ash in coal mines. However, for each case separate approval of 

methodology from DGMS shall be sought. Following methodology for 

disposal of flyash in open cast mines along with Over Burden in case of 

JSPL was approved by  DGMS. 

 

1.1 Distance of the internal/overbuden dump area from the working faces 

of mine  shall not be less than 100 m. 

 

1.2 The area of filling ash shall be specifically earmarked and the same 

 shall be marked on the plan and dumping fly ash shall be carried 

 out accordingly. 

 

1.3 Height of each deck shall not be more than 30 m and the total 

 height of the dump shall not exceed 90 m. 

 

1.4 The road leading to the dump site for transportation of fly ash shall 

 be independent from the main haul road for transporting OB to the 

 dump site from the mine. 

 

1.5 Method of dumping fly ash 

 

1.5.1 The fly ash shall be dumped in alternate layers/stages, of height not 

exceeding 5.0 m in each layer/stage. 
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1.5.2 Initially a row of OB dumps not less than 15.0 m width shall be 

dumped having height of 5.0 m  all around the area proposed for ash dump 

over a deck (of 30.0 m height) of only overburden dump adequately 

compacted. A number of such areas shall be formed in a layer/stage 

wherein the fly ash shall be dumped so that one dump of fly ash is 

separated by another with 15 m wide over burden dump. 

 

1.5.3 Thereafter, fly ash (25%) and overburden shall be dumped within the 

area surrounded by such OB dumps. In this manner, the dumping shall be 

laid in the section/layer of 5.0 m height containing both over burden as well 

as fly ash so as to form a deck of height not more than 30.0 m , distance 

between two consecutive decks shall not be less than 30.0 m. 

 

1.5.4 In the next section i.e. immediately above bottom section/stage, only 

OB dumping shall be made to ensure that the Ash is totally covered and 

protected from the OB dumps all around. 

 

1.5.5 In the same manner as explained above the alternate layer/section 

of the over burden and over burden with fly ash shall be dumped. Each 

layer/stage shall be adequately compacted by dozing. 

 

1.5.6 At the top of the dump i.e. at the final stage, the dump shall be 

covered with 2.0 m thick soil and adequately compacted by dozing. 

Adequate precaution against rain fall shall be taken by way of plantation, 

geo-synthetic, or jute/coir reinforcement and formation of gully drains 

along the slope of the dump and formation of toe walls and peripheral 

drains as suggested by the scientific agency conducing geo-technical study. 

The precaution measures shall periodically be checked for its efficacy. 

 

1.5.7 Plan and section in suitable scale (1:2000) shall be maintained 

showing the details of the dump both external and interval, height of each 

deck and dump, distance between the dumps containing fly ash and also 

the distance from the active working faces, plantation done, gully drains, 

peripheral drains, toe walls, etc. Such plan shall be signed by the Surveyor 

and countersigned by the Manager as prescribed in the statute. 

 

1.5.8 Code of practices for transportation, dumping compaction of fly ash 

as mentioned in para 5(4.2.3 & 5.4.3 of main guidelines), shall be 

implemented. 

 

1.5.9 1.6 Dump slope management 
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1.6.1 The sides of the OB dumps shall be kept benched and height thereof 

shall not exceed 30.0 m at an angle of slope not exceeding the angle of 

repose of the dumped material or 28ᵒ whichever is less. 

 

1.6.2 Width of the OB dump shall not be less than 40.0 m which shall also 

be compacted. The benches shall be laid in such a manner that the overall 

slope of the dump shall not exceed 21ᵒ from horizontal.  

 

1.6.3 The toe of the OB dumps shall be protected or armored in such a 

manner that the sludge does not flow down into the working faces. 

 

1.6.4 A geotechnical study shall be conducted to assess the stability of the 

dump and the monitoring of various parameters during the course of 

dumping and also thereafter till the mine is closed permanently. 

 

1.7Dust control measures: The fly ash dumping including the OB dumps 

shall be kept moist all the time to prevent ash getting airborne. The quality 

of the Ash shall be chemically and physically  tested at least once in 

every quarter. 

 

1.8 Surface and ground water quality monitoring 

 

1.8.1The surface and ground water measurement (Chemical Parameters 

(mg/l): pH, EC, TDS, Total Alkalinity, Ca, Mg, Na, K, Cl, SO4, NO3, PO4, 

Trace Elements (mg/l): As, Ba, Cd, Co, Cr, Cu, F, Fe, Hg,  Mn,Ni, Pb, Zn) 

shall be carried out once in a year ( post monsoon)   in consultation with 

the State Pollution Control Board in order to ensure that no harmful heavy 

metals or any other chemicals pollute the surface or ground water sources 

or any other water sources present in the area. 

 

1.9 Provision of check drains Proper Check Drains/garland drains 

having width of adequate size and section shall be made around the  OB 

dumps to ensure that the sludge or waste materials along with  the ash 

does not go into any river, nullah, water streams or any  other surface 

water bodies. 

 

1.10 Impact assessment of flora, fauna, aquatic lives and  habitat, water 

& air quality: 
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1.10.1 A scientific study shall be carried out by an independent scientific 

organization to study the impact of Ash filling on Flora, Fauna, Aquatic Life 

and Habitation (once during the filing and at the end of filling).  

 

1.10.2The Monitoring of all the aforementioned parameters shall be carried 

out through any accredited institute/organization/Labs and monitoring 

report shall be submitted to SPCB and DGMS. 

 

1.10.3 A dedicated team of qualified persons headed by senior officer at 

the level of General Manager shall be established in the mine level, who 

shall be responsible for the entire ash filling operation, conducing different 

studies and shall maintain  all records as prescribed.  

1.10.4Record of every analysis and study shall be maintained in a bound 

page register kept for the purpose and the same shall be signed by the 

person in-charge of the operation and countersigned by the manager of the 

mine. Records shall also be maintained showing the details about the slope 

of each dump, quantity of ash filled, quantity of overburden removed, etc. 

 

1.10.5Risk Analysis about the risk arising out of ash filling operation shall 

specifically be conducted at regular intervals and Safety Management Plan 

including the control mechanism shall be prepared as per the guideline 

contained in DGMS(Tech)(S&T) Circular No.13 of 2002 dated 31.12.2002 

and implemented and the same shall be reviewed time to time 

 

1.10.6In case, any adverse impact is observed, it should be brought to the 

notice of the DGMS and also to the State Pollution Control Board including 

the Environment and Forest Ministries of the State and Central 

Government. No further use of fly ash shall be done in the mine till 

permitted in writing afresh from DGMS. 

 

***** 
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5. An Expert Committee was constituted for developing a focussed strategy for best
utilization of flyash to manufacture end products. The Committee has made
recommendations for enhanced utilization of flyash in various sectors viz. mines, roads,
bricks manufacturing, cement manufacturing, etc. During an Inter-ministerial consultation
held on 21st January, 2019 under the Chairmanship of Secretary (EF&CC),

/ recommendations of the Expert Committee were accepted, which inter-alia included the
ti'I\ following:-.>:

The Fly Ash Notification issued vide S.O.2804 (E) dated 3rd November, 2009 provides
for mandatory use of fly ash in the external overburden dump, backfilling or stowing of
mines. The main concern is poor fly ash utilization by the pithead power plants mainly
because of limited potential in cement industries/road projects and non-utilization of fly
ash in stowingand overburden in coal mines.

4. In order to address the environmental concerns of fly ash and to improve its
utilization, MoEF&CChas issued a Notification on 14thSeptember, 1999 and subsequent
amendments issued vide Notifications dated 27th August, 2003, 3rd November, 2009 and
25th January, 2016 from time to time.

3. Based on the proposals submitted by the project proponent and recommendations of
the sectoral Expert Appraisal Committee, mining projects and thermal power plants were
granted Environmental Clearance by the Ministry/State Environment Impact Assessment
Authorities (SEIAAs)from time to time, subject to compliance of certain terms and
conditions as environmental safeguards necessitated at that stage, which also included the
condition for backfilIingofmines voids, use/ disposal of fly ash in low lying areas, etc.

2. As per the provisions of the EIA Notification, 2006, read with subsequent
amendments, mining of minerals is coveredunder CategoryA/B of the Schedule to the EIA
Notification, 2006 based on their areal extent, and thus requiring prior environmental
clearance from the concerned regulatory authority.

The Environment Impact Assessment (EIA) Notification, 2006 under the
Environment (Protection) Act, 1986 mandates the requirement of prior environmental
clearance to the projects/activities listed in the schedule to the said Notification. These
projects/activities have been categorized under category A or B and require appraisal/and
approval by the respective regulatory authorities (MoEF&CC/SEIAAs)at the Central/State
level.

Sub: Change in conditions stipulated in the Environmental Clearances of Thermal
Power Plants and Coal Mines in line with the Fly Ash Notification and
subsequent amendments - reg.

Office Memorandum

Indira Paryavaran Bhawan
Aliganj, Jorbagh Road

NewDelhi-l 10 003

*****

F. No.22-13/2019-IA.III
Government of India

Ministry of Environment, Forest and Climate Change
(Impact Assessment Division)

Dated: 28th August, 2019
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v. Bioaccumulation and bio-magnification tests shall be conducted on surrounding
flora and fauna (tree leaves, vegetation, crop yields and cattle population) during
pre-monsoon and post monsoon to find out any trace metals escaped through
groundwater or runoff.

vi. Surface runoff and supernatant water, in any case shall not be let into the
surrounding areas. It shall be collected by providing adequate drains around the
mine. The supematant water along with surface runoff shall be treated and re-used
for mixingash and plant operations.

vii. To the extent possible, only decanted water from mine, make up water from treated
effluents such as cooling tower blow down and treated sewage water shall be used

~' for making ash slurry.
~

7. In view of the recommendations of the EAC(Thermal Power)in its meeting held on
12.7.2019, after careful examination of the matter and to meet the objectives of the FlyAsh
Notification, 1999 & its amendments, the Ministry hereby stipulates the following
conditions in the existing Environmental Clearances of Thermal Power Plants and Coal
mines which have valid Environmental Clearance accorded by the Ministry/SEIAA, that
will replace the existing conditions (Specific&General) which prohibited the use of fly ash
in abandoned mines/low lyingareas/soil conditioner in agriculture:
i. The guidelines prepared by CPCBfor disposal of flyash for reclamation of low lying

areas and in stowing/backfilling of abandoned mines/ quarries shall be followed
during disposal of ash in abandoned or working mines, as annexed.

ii. There should at least be clearance of 500 m of safe distance be maintained from
River and water body in case of ash disposal in abandoned mines to prevent
embankment failures and flyash flowinginto the nearby water body.

iii. The top layer of the flyash disposal area in the abandoned mines shall be kept moist
during disposal.

iv. Top layer of the disposed area should have 70 em overburden or gravels/stones and
then 30 em sweet soil cover. Subsequently, the vegetation shall be raised on the soil
cover.

6. The matter has been examined in the Ministry. Further, the matter has been also
been referred to the EAC (Thermal Power Projects) in its meeting held on 28.5.2019 and
12.7.2019. The EACmentioned that though the Flyash Notification, 1999 and subsequent
amendments allow the unrestricted use of flyash in abandoned mines, low lying areas, soil
conditioner in agriculture, there are no specific guidelines/methodology available for safe
disposal of flyash so as to minimize the damage to the environment. In absence of
methodology, EAC has been examining the proposals on case to case basis and
recommending for disposal of flyash in abandoned mines. Further, the EAC has also
expressed the concerns over the long term impacts of flyash disposal on groundwater, soil
quality and impact on associated flora and fauna. Now, the guidelines for disposal of fly
ash utilisation in low lying areas and mine voids have been prepared by the Central
Pollution Control Board and placed before the EAC(Thermal Power and CoalMining)in its
meeting held on 12.7.2019.

a) MoEF&CC should revisit the conditions stipulated in the existing environmental
clearances of Thermal Power Plants for flyash utilization and modify them in
consonance with the flyash notification.

b) Appropriate conditions need to be incorporated in the environmental clearances for
utilization of flyash in mines backfilling/ stowing.
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Copy for information to:

1. PS to Hon 'ble Minister for Environment, Forest and Climate Change

2. PS to Hon'ble MoS (EF&CC)

3. PPS to Secretary(EF&CC)

4. PPS to SS(AKJ) / AS (RSP)

5. Sr.PPS to JS (GM)/ JS(NK)

6. Website of MoEF&CC.

7. Guard file.

6. All the ROs of MoEF&CC.

7. All the Officers of LA. Division

1. The Chairman, Central Pollution Control Board (CPCB)

2. The Chairman/Member Secretaries all the Expert Appraisal Committees

3. The Chairman /Member Secretaries of all the SElAAs/SEACs

4. The Chairman/Member Secretaries of all SPCBs/UTPCCs

5. All the Power Plant Operators/ Coal Mining Operators who were accorded
Environmental Clearance.

To

~~,

(Dr. S. Kerkettat
Director, IA Division

• viii. Flyash to be used as soil conditioner in agriculture needs and to be applied in
controlled manner to limit excessive application so as to prevent soil degradation.
The optimize proportion of ash to be applied which is to be certified by the State
Agricultural Universities/Colleges based on the soil testing.

ix. Approval from DGMS shall be obtained before disposing the ash in the mine voids.

x. Technology for conversion of fly ash into coarse granules for stowing in the
underground mines to be explored.

xi. All the power plants should install different silos for dry collection of flyash.

xii. Records pertaining to details of month-wise quantity of flyash disposed and water
consumption along with nature/source of water shall be maintained and submitted
to Ministry/Regional Office annually.

xiii. Before starting the disposal of ash into mine voids, the NOC/Permission from the
mine owner is to be obtained incase the mine closure activities are not completed or
State Government incase the mine has been handed over to the State Govt. after its
closure. A copy of such NOC/Permission is to be submitted to the Ministry and its
Regional Offices.

8. This issues with the approval of the Competent Authority.
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8.2 Reclamation of Low Lying Areas 
 

Fly ash as a substitute for Soil / Sand is used for reclamation of low lying areas, thereby 

saving top soil. A graph showing the progressive utilization of fly ash in the reclamation of Low 

lying Area for the period from 1998-99 to 2021-22 is given in Figure-4. 

 

FIGURE-4 

It may be seen from Figure-4 above, that 0.65 Million Tonnes of fly ash was used for the 

Reclamation of Low Lying Area in 1998-99 which has increased to 35.57 Million Tonnes in 2021 

- 22 constituting about 13.13 % of total fly ash generation during the aforesaid year. 
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X'f. "!1. 3llC1Nf [4<t>I'fI <t>lcl1··ft(dlcl9>~1~) <t> .... 9)'<~. ~-284001

U. P.Avas Vikas Colony (Talpura Yojana) Kanpur Road, Jhansi - 284001

• The pond ash should be made available free of any charge on "as is where basis, "to
manufacturers of bricks, blocks or tiles including clay fly ash product
manufacturing unites), farmers, the Central and the State road construction agencies
Public Works Department, and to agencies engaged in backfilling or stowing of
mmes.

• At least 20% of dry ESP fly ash shall be made available free of charge to units
manufacturing fly ash or clay-fly ash bricks, blocks and tiles on a priority basis over
other users and if the demand from such agencies falls short of 20% of quantity, the
balance quantity can be sold or disposed of by the power station as may be possible;

• Provided that the fly ash obtained from the thermal power station should be utilized
on for the purpose for which it was obtained from the thermal power station or plant
failing which no fly ash shall be made available to the defaulting users.

• Thermal power plant undertake or approve or allow reclamation and compaction of
low lying areas with soil; only fly ash shall be used for compaction and reclamation
and they shall also ensure that such reclamation and compaction is done in
accordance with the specification and guidelines laid down by the authorities
mentioned in sub paragraph (1) of paragraph 3.
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Regional Office, U.P.Pollution Control Board
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4. Fuel used in the equipment/machinery Name and Quantity (per day) :

Effluent Details
Quantity (KL/D)ISource Consumption

Quantity of effluent (In KLD) :3.

QuantitY_(KL/D)IName of SourceSource Type I

2. Water Requirement (in KLD) and its Source:

Source ofWater Details

By Product Detail
Name of By Product Unit Name LicenceProduct Install Product

Capacity Capacity
, nil Metric Tonnes/Day 0 0

D- By-Product if any with capacity :

Product QuantityName of Product
Product Detail

120000Fly ash Transportation (MT/Month)

C- Product with capacity:

Main Raw Material Details
Name ofRawMaterial Raw Material Unit Name RawMaterial Quantity

Ash Metric Tonnes/Dav 120000

1. Consent to Establish is being issued for following specific details:
A- Site along with geo-coordinates :
B- Main Raw Material:

Please refer to your Application Form No.- 12574474 dated - 01/0712021. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

Sub: Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

P.o.- Burogaon,LALITPUR,284123Village - Burogaon and Mirchwara
LALITPUR

Shri AJAYVIKRAM SINGH
MIs LALITPUR POWER GENERATION COMPANY LTD

Ref No.-129828/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPURl2021 Dated:-14/07/2021
To,

Validity Period :14/07/2021To 14/07/2021

UTTAR PRADESH POLLUTION CONTROL BOARD
Building.NoTC-12VVibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831,Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppcb.com

UPPCB
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Dated:- 14/07/2021

REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI

17:34:27 +05'30'

Digitally signed by
Niranjan Sharma
Date: 2021.07.14

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 14/0812021 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

Niranjan
Sharma

Specific Conditions:
1.Kindly refer your application for Consent to establish dated 01.07.2021 and affidavit No -
05AE566556 dated 14.07.2021 vide which you have stated that the fly ash of Lalitpur Power
Generation Company Ltd. shall transported for land filling under the agreement with Shri Ajay
Vikram singh to reclaim the agriculture land in this regard a conditional Consent to establish is being
issued subjected that the transportation of fly ash shall be covered vehicles to control the ambient air
quality as per prescribed norms of fly ash disposal issued by Ministry of Environment and Climate
Change, Government of India.
2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so this is your prime duty to observed and maintain the proper cover of Fly ash Flying in
near by area.
3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premises to agriculture land of agreemented farmers for reclamation of soil only.
4.This conditional permission is being issued in regard of Letter No.-468/18-2/2019 dated 20-09-
2020 under the provisions ofMSME (Establishment and Operations) Act of 2020.
5.The Board reserves the right to revoke this conditional consent to establish which has granted at
any time in case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

5 For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
ofU.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
ofU.P. Pollution Control Board.

2. You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

3. Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 14/07/2021 to the Board.

4. Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

5. It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

6. Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information, in case of non compliance of above conditions.

UseI Consumntionttnd/kld) IFuel
Fuel Consuntlltion Details

124799



REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI

+05'30'

Digitally signed by
Niranjan Sharma
Date: 2021.07.1417:34:42

Niranjan
Sharma

CE'O-2, UP. POLLUTION CONTROL BOARD, LUCKNOW

Copy To-

125800
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4. Fuel used in the equipment/machinery Name and Quantity (per day) :

Source Cnnsumntton I Quantity (KL/l))
Effluent Details

3. Quantity of effluent (tn KLD) :

Quantity (KL/D)IName of SourceISource Type

2. Water Requirement (in KLD) and its Source:

Source ofWater Details

Bv Product Detail
Name ofBy Product Unit Name Licence Product Install Product

Capacity Capacity
NA Metric Tonnes/Dav 0 0

D- By-Product if any with capacity :

Product OuantttvName of Product
Product Detail

185000Fly ash Transportation (MTlYear)

C- Product with capacity:

Main RawMaterial Details
Name ofRaw Material RawMaterial Unit Name RawMaterial Quantity

Ash Metric TonneslYear 185000

1. Consent to Establish is being issued for following specific details:
A- Site along with geo-coordinates :
B- Main Raw Material:

Please refer to your Application Form No.- 15723365 dated - 06/04/2022. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

Sub: Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974as amended and Air (Prevention
and control of Polution) Act, 1981as amended.

Shri AJAYVIKRAM SINGH
Mis LALITPUR POWER GENERATION COMPANY LTD
Vill- Burogaon and Mirchwra, P.O.- Burogaon,LALITPUR,284123
LALIT PUR

Ref No. - 1539711UPPCB/Jhansi(UPPCBRO)/CTE/LALITPURl2022 Dated:- 18/05/2022
To,

Validity Period :06/05/2022To 31112/2026

UTTAR PRADESH POLLUTION CONTROL BOARD
Building.NoTC-12VVibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppcb.com

urpCB

ANNEXURE-R-24 127802



Digitally signed by
Niranjan Sharma
Date: 2022.05.18
14:40:12 +05'30'

Niranjan
Sharma

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 18/0612022 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

Specific Conditions:
I.Kindly refer your application for Consent to establish dated 01.07.2021 and affidavit No-
57AE794633 dated 05.05.2022 vide which you have stated that the fly ash of Lalitpur Power
Generation Company Ltd. shall transported for land filling under the agreement with Shri Bhagirath
S/O Mohan, Village-Gadyana, Arazi No.-1080/1, Talbehat, Dist.-Lalitpur, to reclaim the agriculture
land in this regard a conditional Consent to establish is being issued subjected that the transportation
of fly ash shall be covered vehicles to control the ambient air quality as per prescribed norms of fly
ash disposal issued by Ministry of Environment and Climate Change, Government of India.
2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so this is your prime duty to observed and maintain the proper cover of Fly ash Flying in
near by area. .
3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premises to agriculture land of agreemented farmer for reclamation of soil only.
4.This conditional permission is being issued in regard of Letter No.-468118-2/2019 dated 20-09-
2020 under the provisions ofMSME (Establishment and Operations) Act of2020.
5.Kindly refer your whatsup message dated 13.05.2022 time 18:55 by which you have informed to
this office that you have proposed to dump and reclamation by the fly ash of Mis Lalitpur Power
generation Company Limited, Lalitpur having fly ash quantity 1,85,000.0 MT per year at the
agreemented land of farmers. Gata No.- 234, Udaipura, 661, Udaipura, 1057, Gadianya, 108011,
Gadianya, 94, Beer, 983/6, Birarari, 12mi, Beer, 58mi, Jharkone, Lalitpur. But affidavit No. 57AE
794633 dated 05.05.2022 is not confirming the total Gatas so clear the gap in information please.
6.The Board reserves the right to revoke this conditional consent to establish which has granted at
any time in case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

5 For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
ofU.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
ofU.P. Pollution Control Board.

2. You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

3. Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31112/2026 to the Board.

4. Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

5. It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

6. Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Fuel Consumption Details
UseI Consumntionttud/kld) IFuel

128803



CEO-2, u.r. POLLUTION CONTROL BOARD, LUCKNOW
Ni ra n]an D~git~lIy signed by

Niranjan Sharma

5 h a rm a Date: 2022.05.18
14:40:29 +05'30'

REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI

Dated:- 18/05/2022

REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI

Copy To -

129804
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UPPCB 

UTTAR PRADESH POLLUTION CONTROL BOARD 

Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppcb.com 

Validity Period :29/12/2022 To 31/12/2024 

Ref No. -172973/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2022 Dated:- 27/01/2023 

To , 

Shri AJA YVIKRAM SINGH 

Mis LALITPUR POWER GENERATION COMPANY LTD 

Vill - Burogaon and Mirchwra, P.O.- Burogaon,LALITPUR,284123 

LALITPUR 

Sub : Consent to Establish for New Unit/Expansion/Diversification under the provisions of 
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention 
and control of Polution) Act, 1981 as amended. 

Please refer to your Application Form No.- 19080870 dated - 28/12/2022. After examining the 

application with respect to pollution ·angle, Consent to Establish (CTE) is granted subject to the compliance 

of following conditions 

1. Consent to Establish is being issued for following specific details :

A- Site along with geo-coordinates

B- Main Raw Material :

Main Raw Material Details 

Name of Raw Material Raw Material Unit Name 

Ash Metric Tonnes/Dav 

C- Product with capacity :

Product Detail 

Name of Product 

Flv ash Transportation (MT/Year) 

D- By-Product if any with capacity:

Bv Product Detail 

Raw Material Ouantitv 

703440 

Product Ouantitv 

703440 

Name of By Product Unit Name Licence Product Install Product 
Caoacitv Caoacitv 

Nil Metric Tonnes/Dav 

2. Water Requirement (in KLD) and its Source:

0 

Source of Water Details 

Source Tvoe 

Other 

3. Quantity of effluent (ln KLD) :

Source Consumption 

Others(Dust Suooression) 

Name of Source 

Treated wter 

Effluent Details 

0 

Ouantitv (KL/D) 

0.0 

Ouantitv (KL/D) 

60.0 

ANNEXURE-R-25
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Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 27/02/2023 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

Specific Conditions:
1.Kindly refer your application for Consent to establish dated 29.12.2022 vide which you have stated
that the fly ash of Lalitpur Power Generation Company Ltd. shall transported for land filling under
the agreement with Khasra No.lGata No. 502, Ladwari, 966, Jharkaun, 1800, Jarauli, 931,932,933,
Bhaloni Sua, 587,589,591,594, Jarauli, 27/1, Tikra Tiwari, 925,926, Gurarwara, 2598,2600,2601,
Kachnaudha Kalan, 582/5, Rajwara, 153,163,164, Pulwara, 1724/1, Bar, 59/8, Gainchwara, 892 mi,
Mirchwara, 911, Pataua, 201, Panari, 618 mi, Karitoran, 338/2, Tila, Lalitpur. to reclaim the
agriculture land in this regard a conditional Consent to establish is being issued subjected that the
transportation of fly ash shall be covered vehicles to control the ambient air quality as per prescribed
norms of fly ash disposal issued by Ministry of Environment and Climate Change, Government of
India.
2.1n any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so this is your prime duty to observed and maintain the proper cover of Fly ash Flying in
near by area.
3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premises to agriculture land of agreemented farmer for reclamation of soil only.
4.The Industry Submit A bank Guarantee amounting to Rs. 50,000.00 (Fifty Thousand) within 15
days as an assurance to comply with the code of Practice as well as provisions of the Water
(Prevention & Control of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act,
1981.
5.This conditional permission is being issued in regard of Letter No.-468/18-2/2019 dated 20-09-
2020 under the provisions ofMSME (Establishment and Operations) Act of2020.
6.The Board reserves the right to revoke this conditional consent to establish which has granted at
any time in case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

5 For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
ofU.P. Pollution Control Board.

2. You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

3. Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31112/2024 to the Board.

4. Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

5. It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

6. Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Use

131806



U.P. POLLUTION CONTROL BOARD, JUANSI

Digitally signed
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Effluent Details
Quantitv (KL/D)Source Consumption

60.0Others(Dust Suppression)

3. Quantity of effluent (In KLD) :

Source of Water Details
Source Tvne Name of Source Quantitv (KL/D)

Other Not a~plicable 0.0

2. Water Requirement (in KLD) and its Source:

By Product Detail
Narne of By Product Unit Name Licence Product Install Product

Capacity Ca~acity
Nil MetricTonnes/Dav 0 0

D- By-Product if any with capacity :

Product QuantityName of Product
Product Detail

693190Flv ash Transportation (MT/Year)

C- Product with capacity:

Main Raw Material Details
Name of Raw Material Raw Material Unit Name : Raw Material Quantity

ASH Metric TonnesNear 693190

1. Consent to Establish is being issued for following specific details :
A- Site along with geo-coordinates :
B- Main Raw Material:

Please refer to your Application Form No.- 21390049 dated - 27/05/2023. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

Sub: Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Shri AJAY VIKRAM SINGH
M/s LALITPUR POWER GENERATION COMPANY LTD
Village Burogaon, lalitpur (UP),LALITPUR,284123
LALITPUR

Ref No. -185253/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPURl2023 Dated:-17/06/2023
To,

Validity Period :31105/2023 To 31112/2024

UTTAR PRADESH POLLUTION CONTROL BOARD
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:OS22-2720828,2720831,Fax:OS22-2720764,Email: info@uppcb.com, Website: www.uppcb.com

2bANNEXURE-R-26 133808



Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 17/0712023 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

Specific Conditions:
1.Kindly refer your application for Consent to establish dated 31.05.2023 vide which you have stated
that the fly ash of Lalitpur Power Generation Company Ltd. shall transported for land filling under
the agreement with Khasra No./Gata No.-108,111,112,113,1l5,110mi. Kakdari, 840,1303
Mirchwara, 2394 Mirchwara, 2394, 2397, 2398, 2399 Mirchwara, 2295,2395 Mirchwara, 2465,
2466,2543,2457,2458,2460,2495,2459 Mirchwara, 41 Beer, 1836 Gadyana, 551, 555 Teela,
2635/1, Rajwara, 1183, 1184 Toria, 1039, 1040 Toria, 1697,1698,1699 Toria, 49/4 Khonkhara, 749
Marrauli, 788 Marrauli, 432 Hanpura, Distict- Lalitpur. to reclaim the agriculture land in this regard
a conditional Consent to establish is being issued subjected that the transportation of fly ash shall be
covered vehicles to control the ambient air quality as per prescribed norms of fly ash disposal issued
by Ministry of Environment and Climate Change, Government of India.
2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so this is your prime duty to observed and maintain the proper cover of Fly ash Flying in
near by area.
3. This permission have no authorization for the production of Fly ash generatien and having effect
that the transportation of fly ash from Lal itpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premises to agriculture land of agreemented farmer for reclamation of soil only.
4. No objection certificate is issued with the condition of disposal of ash in the plot after completely
emptying the water logging in the plot of Mr. Yadvendra Singh, Village-Bir, Lalitpur
5.The Industry Submit A bank Guarantee amounting to Rs.l,OO,OOO.OO(One Lack) within 15 days as
an assurance to comply with the code of Practice as well as provisions of the Water (Prevention &
Control of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act, 1981.
6.This conditional permission is being issued in regard of Letter No.-468118-2/2019 dated 20-09-
2020 under the provisions ofMSME (Establishment and Operations) Act of2020.
7.The Board reserves the right to revoke this conditional consent to establish which has granted at
any time in case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

5 For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U'P, Pollution Control Board.

2. You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

3. Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31112/2024 to the Board.

4. Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

5. It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

6. Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Fuel Consumntion Details
Fuel Consumntionttpd/kld) Use

Others 0 transport

4. Fuel used in the equipment/machinery Name and Quantity (per day) :
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4. Fuel used in the equipment/machinery Name and Quantity (per day) :
I60.0Others(Dust Suppression)
IQuantity (KLID)Source Consumption
IEnluent Details

3. Quantity of effluent (In KLD) :

Source of Water Details
Source l'ype Name of Source Ouantitv (KL/DJ

Other Water soriklina tanlker 60.0

2. Water Requirement (in KLD) and its Source:

By Product Detail
Install Product

CapacityII Licence Product
Capacity

Unit NameName of By Product I

D- By-Product if any with capacity :

Product QuantityName of Product
Product Detail

306160Fly ash Transportation (MTNear)

C- Product with capacity:

Main Raw Material Details
Narne of Raw Material Raw Material Unit Name Raw Material Quantity

Ash Metric TonnesNear 306160

1. Consent to Establish is being issued for following specific details:
A- Site along with geo-coordinates :
B- Main Raw Material:

Please refer to your Application Form No.- 23194285 dated - 16/10/2023. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

Sub: Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Shri AJAY VIKRAM SINGH
Mis LALITPUR POWER GENERATION COMPANY LTD
Village Mirchwara Burogaon Lalitpur (UP),LALITPUR,284123
LALITPUR

Ref No. -194928/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPURl2023 Dated:-15112/2023
To,

Validity Period :21110/2023 To 3111212027

UTTAR PRADESH POLLUTION CONTROL BOARD
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831,Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppcb.com

UPPCB
-. ANNEXURE-R-27
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Digitally signed by DEEPAARORA
Date:2023l21517:52:41 +05'30'

DEEPA
ARORA

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 15/0112024 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

Specific Conditions:
l.Kindly refer your application for Consent to establish dated 13.10.2023 vide which you have stated
that the fly ash of Lalitpur Power Generation Company Ltd. shall transported for land filling under
the agreement with Khasra No.lGata No. 1176, Toriya, 219, Udaypura, 2421, Mirchwara, 1092/1,
Mirchwara, 975] 972,977, 1087, Panari, 252511, 252512, 2525/3, Banpur, 1285 Cugarwara, 38,66/2,
Panari, 186, Khohara, 777/1, Banpur, 805, Mirchwara Distict- Lalitpur. to reclaim the agriculture
land in this regard a conditional Consent to establish is being issued subjected that the transportation
of fly ash shall be covered vehicles to control the ambient air quality as per prescribed norms of fly
ash disposal issued by Ministry of Environment and Climate Change, Government of India.
2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so this is your prime duty to observed and maintain the proper cover of Fly ash Flying in
near by area.
3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premises to agriculture land of agreemented farmer for reclamation of soil only.
4.The Industry Submit A bank Guarantee amounting to Rs. 50,000.00 (Fifty Thousand) within 15
days as an assurance to comply with the code of Practice as well as provisions of the Water
(Prevention & Control of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act,
1981.
5.This conditional permission is being issued in regard of Letter No.-468/18-2/2019 dated 20-09-
2020 under the provisions ofMSME (Establishment and Operations) Act of2020.
6.The Board reserves the right to revoke this conditional consent to establish which has granted at
any time in case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

5 For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U'.P. Pollution Control Board.

2. You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

3. Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31112/2027 to the Board.

4. Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

5. It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

6. Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Fuel Consumption Details
Fuel Consumption(tpd/kld) Use

Others 00 00
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Effluent Details
Quantity (KLID)Source Consumption

60.0Others(Dust Suppression)

3. Quantity of effluent (In KLD) :

Source of Water Details
Source Type Name of Source Quantity (KL/D)
Mine Water 0.0

2. Water Requirement (in KLD) and its Source:

By Product Detail
Name of By Product Unit Name Licence Product Install Product

Capacity Capacity
Nil Metric Tonnes/Dav 0 0

D- By-Product if any with capacity :

Narne of Product Product Quantity
Ash

Product Detail

319840.0

C- Product with capacity:

Main Raw Material Details
Narne of Raw Material Raw Material Unit Name Raw Material Ouantity

Coal Metric Tonnes/Day 319840.0

1. Consent to Establish is being issued for following specific details:
A- Site along with geo-coordinates :
B- Main Raw Material:

Please refer to your Application Form No.- 24810870 dated - 08/02/2024. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions:

Sub: Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Shri AJAY VIKRAM SINGH
M/s LALITPUR POWER GENERATION COMPANY LTD
Village Mirchwara Burogaon Lalitpur (UP),LALITPUR,284123
LALITPUR

Ref No. - 202744/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPURl2024 Dated:- 06/03/2024
To,

Validity Period :01/03/2024 To 28/02/2026

UTTAR PRADESH POLLUTION CONTROL BOARD
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:OS22-2720828,2720831,Fax:OS22-2720764,Email: info@uppcb.com, Website: www.uppcb.com

UPPCB
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Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 06/0412024 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

Specific Conditions:
1.Kindly refer your application for Consent to establish dated 08.02.2024 vide which you have stated
that the fly ash of Lalitpur Power Generation Company Ltd. shall transported for land filling under
the agreement with Khasra No.lGata No. 1970mi, Padwa, 164, Khiriya (Banpur), 52mi, Ganga
Sagar, 1308/6mi, Masora Khurd, 10, Bamhauri sahna, 101, Bamhauri Sanha, 1443, Toria, 771,
Bhawni, 2253, Mirchwara, 2111, Mirchwara, 835, Mirchwara Lalitpur, 306/20, Tor, 1123, Didaura
District- Lalitpur. to reclaim the agriculture land in this regard a conditional Consent to establish is
being issued subjected that the transportation of fly ash shall be covered vehicles to control the
ambient air quality as per prescribed norms of fly ash disposal issued by Ministry of Environment
and Climate Change, Government of India.
2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so this is your prime duty to observed and maintain the proper cover of Fly ash Flying in
near by area.
3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premises to agriculture land of agreement farmer for reclamation of soil only.
4.The Industry Submit A bank Guarantee amounting to Rs. 50,000.00 (Fifty Thousand) within 15
days as an assurance to comply with the code of Practice as well as provisions of the Water
(Prevention & Control of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act,
1981.
5.This conditional permission is being issued in regard of Letter No.-468118-2/2019 dated 20-
092020 under the provisions ofMSME (Establishment and Operations) Act of2020.
6.The Board reserves the right to revoke this conditional consent to establish which has granted at
any time in case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

5 For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

2. You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

3. Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 28/02/2026 to the Board.

4. Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

5. It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

6. Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Fuel Consumption Details
Fuel Consumntiont tnd/kld) Use -
Coal 29500 Boiler ooeration

4. Fuel used in the equipment/machinery Name and Quantity (per day) :

142817
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Effluent Details
Ouantitv (KL/D)Source Consumption

60.0Others(Dust Suppression)

3. Quantity of effluent (In KLD) :

Source of Water Details
Source Type Name of Source Quantity (KL/D)

River Canal 0.0

2. Water Requirement (in KLD) and its Source:

By Product Detail
Name of By Product Unit Name Licence Product Install Product

Canacitv Capacity
None Metric Tonnes/Dav 00 00

D- By-Product if any with capacity :
I170000
IProduct OuantitvName of Product

Product Detail I
Flv Ash

C- Product with capacity:

Main Raw Material Details
Name of Raw Material Raw Material Unit Name Raw Material Quantity

coal Metric Tonnes/Day 300000

1, Consent to Establish is being issued for following specific details:
A- Site along with geo-coordinates :
B- Main Raw Material:

Please refer to your Application Form No.- 26538686 dated - 25/0512024. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions:

Sub: Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Shri AJAY VIKRAM SINGH
Mis LALITPUR POWER GENERATION COMPANY LTD
Village Mirchwara Burogaon Lalitpur (UP),LALITPUR,284123
LALITPUR

Ref No. - 211573/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPURl2024 Dated:- 01107/2024
To,

Validity Period :20/06/2024 To 31112/2028

UTTAR PRADESH POLLUTION CONTROL BOARD
Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010.

Phone:0522-2720828,2720831,Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppcb.com

UPPCB

21ANNEXURE-R-29 145820



Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 01/0812024 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

Specific Conditions:
1.Kindly refer your application for Consent to establish dated 25.05.2024 vide which you have stated
that the fly ash of Lalitpur Power Generation Company Ltd. shall transported for land filling under
the agreement with Khasra No.!Gata No. ] 078/J Khadobara, 2649/6 Mirchwara, 2399 Mirchwara,
2251mi Mirchwara, 1821 Semra Bhag Nagar, 1m Sernra Bhag Nagar, 1022, 1023 Mirchwara
lalitpur, 661 Dailwara, 392/2 Roda, 389/1 Roda, 1944mi Panari, 46 Masora Kalan, 30,34/2,32/2
Masora Kalan, 613 Tila, 387/3,497/2 Roda Distict-Lalitpur. to reclaim the agriculture land in this
regard a conditional Consent to establish is being issued subjected that the transportation of fly ash
shall be covered vehicles to control the ambient air quality as per prescribed norms of fly ash
disposal issued by Ministry of Environment and Climate Change, Government of India.
2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so this is your prime duty to observed and maintain the proper cover of Fly ash Flying in
near by area.
3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premises to agriculture land of agreemented farmer for reclamation of soil only.
4.The Industry Submit A bank Guarantee amounting to Rs. 50,000.00 (Fifty Thousand) within 15
days as an assurance to comply with the code of Practice as well as provisions of the Water
(Prevention & Control of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act,
1981.
5.This conditional permission is being issued in regard of Letter No.-468/18-2/2019 dated 20-
092020 under the provisions ofMSME (Establishment and Operations) Act of2020.
6.The Board reserves the right to revoke this conditional consent to establish which has granted at
any time in case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

5 For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
ofU.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
ofU.P. Pollution Control Board.

2. You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

3. Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 31112/2028 to the Board.

4. Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

5. It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

6. Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Fuel Consumption Details
Fuel Consumotion( tnd/kld) Use .
Coal 00 00

4. Fuel used in the equipment/machinery Name and Quantity (per day) :
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Oeepa ' Digitally signed by
Deepa Arora

Arora Date: 2024.07.01
12:04:51 +05'30'

REGIONAL OFFICER

CEO-2, D.P. POLLUTION CONTROL BOARD, LUCKNOW.

Copy To-
Dated:- 01/07/2024

Digitally signed by
Deepa Arora
Date: 2024.07.01
12:04:28 +05'30'

REGIONAL OFFICER

Deepa
Arora
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J.

LPG CL 

Details NOC taken from UPPCB for low-lying area reclaimation 

Sl. Details of Consent to Establish (CTE) Area (hect) 

1 
129828/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2021 

7.32 
Dated:- 14/07/2021 

2 
153971/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2022 

3.22 
Dated:- 18/05/2022 

3 
172973/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2022 

18.38 
Dated: - 27/01/2023 

4 
185253/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2023 

21.91 
Dated:- 17 /06/2023 

5 
194928/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2023 

5.16 
Dated:- 15/12/2023 

6 
202744/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2024 

6.95 
Dated:- 06/03/2024 

7 
211573/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2024 

7.89 
Dated:- 01/07/2024 

Total 70.83 

ANNEXURE-R-30
149824



1
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A Study Report on Groundwater Quality
and its Comparison with the Baseline Data

for the Lalitpur Power Generation
Company Limited, Lalitpur (U.P.)

       ANNEXURE-R-31
150825



2

ii. Compare the present groundwater quality with the baseline (pre-monsoon of 2010)

conditions.

L Analyze the present (pre-monsoon of 2021) groundwater quality for the area

surrounding the Lalitpur Thermal Power Plant.

The main objectives of the study were to:

2 Objective of the study

The thermal power plant depends on public reservoirs in the district for meeting its

water demands, viz., Rajghat and Kachnoda. An ash pond is constructed that acts as a

landfill for the coal combustion products released from the plant, Le., bottom ash and fly

ash. In line with the statutory requirement, LPGCLhas undertaken water harvesting and

water pollution control interventions around its power plant to reduce the adverse impact

on the local water environment. On a request from LPGCL,a study was undertaken by the

Institute for Resource Analysis and Policy (IRAP) to assessthe impact of water harvesting

and water pollution control interventions on the quality of local groundwater resources and

changes (if any) with respect to the baseline conditions. This report presents the findings of

the study.

Lalitpur Power Generation Company Limited (LPGCL),a subsidiary of Bajaj Group, is

operating a three-unit 1,980 MW supercritical thermal power plant in Lalitpur district, Uttar

Pradesh. To reduce its carbon footprint, the plant is equipped with modern technologies

and advanced automatic monitoring and control with high-efficiency electrostatic

precipitators. The first unit was commissioned in 2015, and the second and third ones in

2016.

1 Background
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LPGCLhas undertaken several interventions pertaining to water harvesting and

groundwater recharge in their campus and the surrounding areas. Such interventions serve

a dual purpose: first is the augmentation of surface water storage and groundwater

recharge at the local scale; and second, is the improvement in water quality through dilution

of minerals in the local water sources. Further, water pollution control interventions have

been designed and implemented within the campus of Lalitpur Thermal Power Plant (LTPP)

to ensure that the leachate from the ash pond does not contaminate the nearby water

resources, especially groundwater in the shallow aquifers.

The LPGCLlaboratory tests groundwater samples collected from various sources in

and around the LTPPsite for physical, chemical, and bacteriological parameters following

the Standard Indian testing methods. Testing is also done for heavy metals. Overall, testing

is done for four groundwater sources (handpumps near ash pond in the LTPP,and villages

Semra, Udaipura, and Mirchwara) covering 40 water quality parameters. One of the

groundwater monitoring sources is within the campus of LTPP,its location is provided in

Figure 1.

First of all, a macro analysis on groundwater quality in district Lalitpur and block Bar

(where the LTPPis located) was performed. It covered analysis of electrical conductivity

(EC),nitrate, fluoride, bacteriological contamination, pesticides, and heavy metals in shallow

aquifers. The information needed for this analysis was accessedfrom a report of the Central

Ground Water Board (CGWB,2017). Thereafter, data on groundwater samples collected and

tested during March 2021 (pre-monsoon) by LPGCLwere analyzed.

Finally, the results of the present groundwater sample analysis were compared with

the baseline data (pre-monsoon of 2010) provided by the LPGCL. For this, three

groundwater sources (handpumps near ash pond in the LTPP,and villages Udaipura and

Mirchwara) for which data on 31 water quality parameters was available for both present

and baseline years were selected.

3 Approach and Data Sets Used
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The analysis of the groundwater samples collected during 2017 by the Central

Ground Water Board (CGWB)from the observation wells in Lalitpur district shows that the

average electrical conductivity (EC)of groundwater is 1,014115cm-l, with a lowest of 199 115

cm-l to a high of 3245 115cm-l. Nevertheless, in most parts of the district, the ECvalue

varies from 750 to 1500 115cm-l (refer to Figure 2). The average concentration of total

dissolved solids (TDS)is 547.0 mg/1. About 97% of the analysed groundwater samples fall in

the category of freshwater, and only 3% in the brackish water category. The high ECand TDS

4 Groundwater Quality in Lalitpur District of Uttar Pradesh

Figure 1: location of groundwater monitoring source within the lTPP

(Source: Map provided by LPGCL)
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Figure 2: Distribution of ECvalues in shallow aquifers of district lalitpur

(Source:CGWB,2017)
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(up to 2392.8 mgjl for the latter) of groundwater in the latter category makes it unsuitable

even for irrigation.
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Figure 3: Distribution of Nitrate concentration in shallow aquifers of district Lalitpur

(CGWB,2017)
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A significant number of groundwater samples were found to be bacteriologically

contaminated. Out of the 33 groundwater samples collected for bacteriological

investigation, the total coliform was found in 51.5% whereas faecal coliform was found in

42.4% of the analysed groundwater samples. Inadequate maintenance of wells and

unsanitary conditions existing around the wells were found to be the major reasons for the

bacteriological contamination of groundwater.

However, pesticide presence was not detected in 66 groundwater samples collected

for the purpose. Heavy metals too were detected in a very small fraction of the total 699

{Source: CGWB,2017}

Figure 4: Distribution of Fluoride concentration in shallow aquifers of district Lalitpur
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The laboratory test results of the groundwater samples collected during March 2021

were analyzed for determining the concentration of 31 different water quality parameters

from the handpumps near the LTPPash pond, and the villages Udaipura and Mirchwara.

The estimated values of concentration of these parameters are presented in Table 1. The

baseline (March 2010) water quality status of the same three monitored groundwater

sources vis-a-vis 31 different physical, chemical, and bacteriological parameters and toxic

substances along with their maximum permissible limit for drinking water use (as per IS

10500: 2012) is also presented in Table 1.

It is observed that except for a few parameters, groundwater quality has either

remained the same or improved with respect to the baseline. The elements whose

concentration differs from the baseline during the plant operation years are TDS,Ca,CI,Mg,

Mn, N03, S04,CaC03,Total Hardness, and Zn. Nevertheless, except for the Alkalinity (CaC03)

and the Total Hardness in the groundwater sample collected near the ash pond, the values

for the present year (pre-monsoon of 2021) with respect to all the three groundwater

sources tested remain well within the maximum permissible limits for drinking water supply

and level with the baseline data. The testing of the groundwater samples in district Lalitpur

by the CGWB(2017) observed that the total hardness in the groundwater samples was up to

1316.7 mgJl. Further, it was observed that the Ca-Mg-HC03 is the dominant hydro­

geochemical facies (referring to the characteristics of the rock) in the groundwater. Thus,

the high caC03 and the Total Hardness can be attributed to the geo-genic (naturally

occurring) factors.

Further, the TDSvalues for all the groundwater samples are within the permissible

limit for drinking water (as per the IS 10500: 2012). It is also to be noted that the presence

8

5 Comparison of the Present Status of Groundwater Quality with the

Baseline

groundwater samples that were analysed. The concentration of Cadmium (Cd), Chromium

(Cr), Nickel (Nl), and Lead (Pb) exceeded the maximum permissible limit for drinking water

use (as per IS 10500: 2012) in only 1.9%, 0.3%, 0.3%, and 0.6% of analysed samples

respectively. Further, the concentration of Arsenic (As) exceeds the maximum permissible in

1.1% of the samples.
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Plant Site/ Near Permissible

Ash Pond Mirchwara village Udaipura village limit as per

Sr. IS10500:

No. Parameters Unit Baseline" Present* Baseline" Present" 8aseline* Present* 2012

~ Bacteriological

MPN/

1 E.Coli 100ml Absent Absent Absent Absent Absent Absent Absent

MPN/

2Total Coliforms 100ml Absent Absent Absent Absent Absent Absent Absent

B Physical

3Color Hazen <1.00 <1.00 <1.00 <1.00 <1.00 <1.00 15

40dour - Agreeable Agreeable Agreeable Agreeable Agreeable Agreeable Agreeable

5ITaste - Agreeable Agreeable Agreeable Agreeable Agreeable Agreeable Agreeable

6Turbidity (NTU) 1.00 <1.00 1.00 <1.00 1.00 <1.00 5

7pH - 7.20 7.02 7.10 6.38 - 6.72 6.5-8.5

[Total Dissolved

8Solid (TDS) mg/I 632.00 988.00 688.00 728.00 502.00 494.00 2000

C Chemical

Aluminium (as

9AI) mg/I <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 0.2

Anionic

Detergents (as

10MBAS) mg/I <0.01 <0.10 <0.01 <0.10 <0.01 <0.10 1.0

11Boron (as B) mg/I 0.05 <0.10 0.02 <0.10 0.15 <0.10 1.0

12Calcium (as Cal mg/I 117.21 196.39 100.00 96.19 90.00 88.17 200

13Chloride (as CI) mg/I 136.00 203.51 87.00 103.71 69.00 66.53 1000

14 Fluoride (as F) mg/I 0.86 0.82 0.90 0.54 1.00 0.52 1.5

Table 1: Comparison of the present groundwater quality with the baseline

of toxic metals including those associated with fly ash in the analyzed groundwater samples

is far below the permissible limits (such as As, Pb, Hg, and Cr) and the baseline data.
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Plant Site/ Near Permissible

Ash Pond Mirchwara village Udaipura village Limit as per

Sr. IS10500:

No. Parameters Unit Baseline* Present* Baseline* Present* Baseline* Present* 2012

Free Residual

15Chlorine mg/I <0.1 <0.1 <0.2 <0.1 <0.3 <0.1 1.0

16 Iron (as Fe) mg/I 0.3 0.3 0.3 0.3 0.1 0.1 0.3

Magnesium (as

17Mg) mg/I 54.60 79.22 41.80 42.77 36.00 39.85 100

Manganese (as

18Mn) rng/l <0.01 <0.10 <0.01 2.84 <0.01 0.04 0.3

Nitrate (as

19 N03) mg/l 23.70 10.16 38.60 7.85 4.08 9.12 45

Selenium (as

20 Se) mg/I <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 0.01

Sulphate (as

21 S04) mg/I 111.00 114.32 68.00 70.95 45.00 42.22 400

Total Alkalinity

22 (as CaC03) mg/I 610.00 961.00 240.00 208.00 279.00 284.00 600

23[Iotal Hardness mg/I 516.00 820.00 398.00 416.00 378.00 384.00 600

24 Zinc (asZn) mg/I <0.1 0.22 <0.1 0.07 <0.1 0.21 15

D Toxic Substances

Cadmium (as

25 Cd) mg/I <0.001 <0.001 <0.001 <0.001 <0.001 <0.001 0.003

26Cyanide (asCN)mg/I <0.02 <0.01 <0.02 <0.01 <0.02 <0.01 0.05

27 Lead (as Pb) mg/I <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 0.01

Mercury (as

28 Hg) mg/I <0.001 <0.001 <0.001 <0.001 <0.001 <0.001 0.001

Polynuclear

Aromatic

29 Hydrocarbons rng/l Nil <0.0001 Nil <0.0001 Nil <0.0001 0.0001
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Overall, our analysis shows that various interventions undertaken by LPGCLwithin

the campus and surrounding areas of the Lalitpur Thermal Power Plant for augmenting

water resources and controlling water pollution have helped ameliorate the groundwater

quality. The analysis of water samples undertaken as per the water quality testing protocols

did not show the presence of any toxic substances associated with fly ash in the

groundwater sources. Further, the higher concentration of CaC03and Total Hardness in

groundwater samples (above the maximum permissible limit) is because of geo-genic

(naturally occurring) reasons. Though in some cases, the marginal changes in the value of

certain parameters led to a variation in the other associated parameters due to local

topographic conditions and the other natural water streams flowing through the area, they

6 Conclusion

(Source: Basedon the LPGCLconducted laboratory test results and BIS2012)

Notes:

*Baseline refers to the pre-monsoon of the year 2010 and the present refers to the pre­

monsoon of the year 202l.

-Cells with red colour indicates parameters whose value has increased at present in

comparison to the baseline.

-Cells with green colour indicate the maximum permissible limit for drinking water use as

per IS10500: 2012.

Plant Site/ Near Permissible

Ash Pond Mirchwara village Udaipura village Limit as per

Sr. IS 10500:

No. Parameters Unit Baseline* Present* Baseline* Present* Baseline* Present* 2012

(PAH)

[Ictal Arsenic

30 (as As) mg/I <0.01 <0.01 <0.01 <0.01 <0.01 <0.01 0.05

irotal

Chromium (as

31 Cr) mg/I <0.05 <0.05 <0.05 <0.01 <0.05 <0.05 0.05

160835
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are still well within the maximum permissible limit for potable water and level with baseline

data.
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Laboratory: GT-20, Sector-117, Nolde, Gautam Budh Nagar - 201301
E. : noida.laboratory@gmail.com, info@noida/abs.com IN.: www.noidalabs.com

Corud, To report Code \v·210919·04(Page I of 3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit in
Limit) absence of

alternate
source

I. Colour IS-3025(P-04) <1.0 Hazen 5 15
Unit

2. Odour IS-3025(P-05) Agreeable - Agreeable Agreeable
3. Taste IS-3025(P-07 & Agreeable - Agreeable -

08)
4. Turbidity IS-3025(P-IO) <),0 NTU I 5
5. pH value IS-3025(P-04) 6,98 - 6.5-8.5 .
6. Total dissolve solid (TDS) IS-3025(P-16) 596 mg/l 500 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

RESULTS

S.No. Parameter Test Method Results Required as pel' IS-
10500:2012

l. Escherichia coli 18-1622 Absent Absent/l Oflml
2. Colifc;rmBacteria 18-1622 Absent Absent! IOOml

MICROBIOLOGICAL REQUIREMENT

21109/2019
Mr. Mohit Sharma (NTL)
20/09/2019
2.0 Lt.
21/09/2019 To 28/09/2019
Ground Water collected from Near- Railway

Hand Pump

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
Analysis Duration
Sample Description

SAMPLING & ANALYSTSDATA

MIS Lalitpur Power Generation Company Limited
ViIlage-Mirchwara & Buragaon Tehsll-Mehroni Distt- Lalitpur (u.P) India

Issued To:

28/09/2019W-210919-04Ground Water
Date of Issue.Re ort CodeTest Re ort of

TEST CERTIFICATE

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:20 15& ISO 45001 :2018 & NABI, Accredited Laboratory)
MoEF &CC (Ministry of Environment, Forest & Climate Change), UPPCB & HSPCB Recognized Laboratory
ex +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20, Sector-117, Noida, Gautam Budh Nagar - 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com IN.: www.noidalabs.com

COl1td.ToreportCodeW-210919-04(Page 201'3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit in

absence of
alternate
SOil rce

I. Aluminum (as AI) IS: 3025 (P- 55) <0,01 mg/l 0.Q3 0.2
2, Total Ammonia IS: 3025 (P- 34) <0,) rng/l 0,5 No

Relaxation., Anionic surface Annex K ofIS- <0.1 mg/l 0,1 1.0J_

Detergents( as 13428
MBAS)

4. Barium (as Sa) [S: 15302 <0,) mg/l 0,7 No
Relaxation

5. Boron (as B) IS: 3025 (P- 57) <0.1 mg/l 0.5 1.0
6. Calcium (as Ca) [S: 3025 (P- 40) 113,8 rng/l 75 200
7. Chlorarnines (as Ch) IS: 3025 (P- 26) <1.0 rng/l 4.0 No

Relaxation
8. Chloride (as CI) IS: 3025 (P- 32) 48.73 rng/l 250 1000
9. Copper (as Cu) IS : 3025 (P-42) <0,05 mg/l 0.05 1.5
10. Fluoride (as F) IS: 3025 (P-60) 0.76 mg/l 1.0 1.5
II. Free Residual IS: 3025 (P-26) <0.1 mg/l 0.2 1.0

Chlorine
12. Iron (as Fe) IS: 3025(P-53) 0.274 mg/l 0.3 No

Relaxation
13. Magnesium (as Mg) IS: 3025 (P-46) 15.43 mgll 30 100
14. Manganese (as Mn) Clause 35 of IS 0.22 rng/l 0.1 0.3

3025
15. Mineral Oil Clause 6 ofIS: <0.5 mg/l 0.5 No

3025 Relaxation
16. Nitrate (as NO) IS: 3025 (P- 34) 9.32 mgll 45 No

Relaxation
17. Selenium (as Se) IS: 3025 (P- 56) <0.01 mg/l 0.01 No

Relaxation
18. Silver (as Ag) Annex J IS: <0.05 mg/l 0.1 No

13428 Relaxation
19. Sulphate (as S04) IS: 3025 (P- 24) 71.52 mg/l 200 400
20. Sulphide(as H2S) IS-302S (P-29) <0.05 mg/l 0.05 No

Relaxation
21. Alkalinity ( as Ca IS: 3025 (P- 23) 328 mg/I 200 600

C03)
22. Total Hardness (as IS: 3025 (P- 21) 348 rng/l 200 600

CaCOJ)

23. Zinc (as Zn) IS: 3025 (P- 49) 0.21 rng/l 5.0 15

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE Al\lOUNTS

ITEST CERTIFICAT~Ld. fromrcportCodeW-210919-04(Pagc20f3)

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:2015 & [SO 45001:2018 & NABLAccredited Laboratory)
MoEF & CC (Ministry of Environment, Forest & Climate Change), UppeB & HSPCB Recognized Laboratory

AIIU~VZillg/':r~I;;'Assured W +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20, Sector-117, Noida, Gautam Budh Nagar - 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com w.: www.noidalabs.com

Notes:
I. The results given above are relnted to the tested sample, as received & mentioned parameters. The customer Askedfor the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be generated again, either wholly or in part, without prior written permission 01'the laboratory.
4. This test report will not be used for any publicity/legal purpose.
5. The test samples will be disposed ofTafier two weeks from the date of issue of test report.unless until specified by the customer

Remarks: Remarks: Based on above tested parameter, Water sample does not meet as pCI'IS-I 0500:20 12 in desirable
limit, but fall in extended limit, Water can be drink ifthere is no alternative source.

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit in

absence of
alternate
source

I. Cadmium (as Cd) IS-3025(P-41 ) <0.001 mg/I 0.003 No
Relaxation

2. Cyanide (as CN) rS-3025(P-27) <0.01 mg/l 0.05 No
Relaxation

3. Lead ( as Pb) IS-3025(P-47) <0.01 mg/l 0.01 No
Relaxation

4. Mercury (as Hg) rS-3025(P-48) <0.001 mg/I 0.001 No
Relaxation

5. Molybdenum (Mo) IS-3025(P-2) <0.05 mg/l 0.07 No
Relaxation

6. Nickel (as Ni) Annex L of IS- <0.01 mg/I 0.02 No
13428 Relaxation

7. Poly nuclear Aromatic APHA 6440 <0.0001 rng/l 0.0001 No
Relaxation

8 Poly chlorinated APHA 6630 <0.0001 mg/l 0.0005 No
biphenyl Relaxation

9. Arsenic (as As) IS-3025(P-37) <0.01 mg/I 0.01 0.05
10. Total Chromium (as Annex J of rs- <0.05 mg/I 0.05 No

Cr) 13428 Relaxation

Parameters Concerning Toxic Substances:
Conrd From report Code W-210919-04 (Page 3 of3)

[TEST CERTIFICATE I

NO IDA TESTING LABORATORIES
(An ISO: 9001 : 2015, [SO 14001:2015 & ISO 45001 :2018 & NABL Accredited Laboratory)
MoEF& CC (Ministry of Environment, Forest& Climate Change), UPPCB& HSPCBRecognizedLaboratory

"'/la(ld/lg;;~;I;;'rls.mreti fi +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20, Sector-117, Noida, Gautam Budh Nagar - 201301
E. : noida./aboratory@gmail.com, info@noida/abs.com w.: www.noida/abs.com

Contd. To report Code W-210919-0J (Page I of3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit in
Limit) absence of

a lternate
source

I. Colour TS-302S(P-04) <1.0 Hazen 5 J 5
Unit

2. Odour rS-302S(P-OS) Agreeable - Agreeable Agreeable
3. Taste TS-302S(P-07 & Agreeable - Agreeable -

08)
4. Turbidity IS-302S(P-10) <1.0 NTU I ::;

~. pH value IS-302S(P-04) 7.22 - 6.s-3.S -
6. Total dissolve solid (TOS) IS-302S(P-16) 1089 rng/l SOO 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

RESULTS

S.No. Parameter- Tcst Method Results Required as per IS-
10500:20]2

1. Escherichia coli IS-1622 Absent Absent/I aOml
2. Coliform Bacteria IS-1622 Absent AbsentilOOml

MICROBIOLOGICAL REQUIREMENT

21109/2019
Mr.Yashi Sharma (NTL)
20/09/2019
2.0 Lt.
20/09/2019 To 28/0912019
Hand Pump water Collected from Near- Ash
Pond

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
Analysis Duration
Sample Description

SAMPLING & ANALYSIS DATA

MIS Lalitpur Power Generation Company Limited
Village-Mirchwara & Buragaon Tehsil-Mehroni Distt- Lalitpur (U.P) India

Issued To:

Date of Issue
28/09/2019

1--_ __;;T....:;.e.::_st:.....;R:...::..:.Je,,-o::...:;r....:;.t....:;.o..:..f__ +-__ __;;R;,:.~,port Code
Ground Water W-210919-03

ITEST CERTIFICATE I

NOIDA TESTING LABORATORIES
(An ISO: 900J : 2015, [SO 14001:2015 & ISO 4500J :2018 & NABLAccredited Laboratory)
MoEF& CC (Ministry of Environment, Forest& Climate Change), UPPCB& HSPCBRecognizedLaboratory

"'IIIl{YZillg/,~~,;;'rls.\'IIretl ~ +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20,Sector-117,Noida, GautamBudh Nagar - 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com w.: www.noidalabs.com

Contd.To report Code \v-2t 09t9.03(Pngc 2 of 3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limitin

absence of
alternate
source

I. Aluminum (as AI) IS: 3025 (P- 55) <0.01 mg/l 0.03 0.2
2. Total Ammonia IS: 3025 (P- 34) <0.1 mg/l 0.5 No

Relaxation
3. Anionic surface Annex K ofTS- <0.1 mg/I 0.2 1.0

Detergents( as 13428
MBAS)

4. Barium (as Ba) IS: 15302 <0.1 mg/l 0.7 No
Relaxation

5. Boron (as B) IS: 3025 (P- 57) <0.1 mg/l 0.5 1.0
6. Calcium (as Ca) IS: 3025 (P- 40) 218.03 mg/I 75 200
7. Chloramines (as C12) IS: 3025 (P- 26) <],0 rng/l 4.0 No

Relaxation
8. Chloride (as CI) IS: 3025 (P- 32) 93.40 rng/l 250 1000
9. Copper (as Cu) IS : 3025 (P-42) <0.05 rng/l 0.05 1.5
10. Fluoride (as F) IS: 3025 (P-GO) 2.01 rng/l 1.0 1.5
11. Free Residual IS: 3025 (P-26) <0.1 mg/l 0.::1 1.0

Chlorine
12. Iron (as Fe) IS: 3025(P-53) 0.241 mg/I 0.3 No

Relaxation
13. Magnesium (as Mg) IS: 3025 (P-46) 25.03 mg/l 30 100
14. Manganese (as Mn) Clause 35 ofTS <0.1 mg/l 0.1 0.3

3025
15. Mineral Oil Clause 6 of IS: <0.5 rng/l 0.5 No

3025 Relaxation
16. Nitrate (as N03) IS: 3025 (P- 34) 11.60 rng/l 45 No

Relaxation
17. Selenium (as Se) IS: 3025 (P- 56) <0.01 mg/l 0.01 No

Relaxation
18. Silver (as Ag) Annex J IS: <0.05 mg/I 0.1 No

13428 Relaxation
19. Sulphate (as S04) IS: 3025 (P- 24) 108.9 mg/l 200 400
20. Sulphide(as H2S) IS-3025 (P-29) <0.05 mg/I 0.05 No

Relaxation
21. Alkalinity ( as Ca IS: 3025 (P- 23) 224 mg/I 200 600

C03)
22. Total Hardness (as IS: 3025 (P- 21) 648 mg/I 200 600

CaC03)
23. Zinc (as Zn) IS: 3025 (P- 49) 0.68 mg/I 5.0 15

[TEST CERTIFICG~J._fjreport Code W-2t09t9-03 (Page Z of3)

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS

AlIlliyzillgfor fill Assured
Future

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:2015 & ISO 45001:2018 & NABLAccredited Laboratory)
MoEF & CC (Ministry of Environment, Forest & Climate Change), UPPCB & HSPCB Recognized Laboratory
fir +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20, Sector-117, Noida, Gautam Budh Nagar - 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com w.: www.noidalabs.com

Remarks: Based on above tested parameter, Water sample does not meet as per IS-I 0500:20 12 specification. Water is not
fit for the drinking purpose.
Notes:
I.The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above leSISonly.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will no! be generated again, either wholly or in part, without prior written permission of the laboratory.
4. This test report will not be used for any publicity/legal purpose.
5. The tesr samples will be disposed ofTaficr two weeks from the date of issue of test report.unless until specified by the customer,

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limitin

absence of
alternate
source

1. Cadmium (as Cd) rS-302S(P-41 ) <0.001 mg/I 0.003 No
Relaxation

2. Cyanide (as CN) IS-302S(P-27) <0.01 mg/I 0.05 No
Relaxation

3. Lead (as Pb) rS-302S(P-47) <0.01 mg/I 0.01 No
Relaxation

4. Mercury (as Hg) IS-302S(P-48) <0.001 mg/l 0.001 No
Relaxation

5. Molybdenum (Mo) IS-302S(P-2) <0.05 mg/I 0.07 No
Relaxation

6. Nickel (as Ni) Annex L of IS- <0.01 mg/I 0.02 No
13428 Relaxation

7. Poly nuclear Aromatic APHA 6440 <0.0001 mg/J 0.0001 No
Relaxation

8 Poly chlorinated APHA 6630 <0.0001 mg/I 0.0005 No
biphenyl Relaxation

9. Arsenic (as As) IS-302S(P-37) <0.01 mg/l 0.01 O.OS
10. Total Chromium (as Annex J of IS- <O.OS mg/I 0.05 No

Cr) 13428 Relaxation

Parameters Concerning ToxicSubstances:
Contd From report Code W-210919-03 (Page 3 of3)TEST CERTIFICATE

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, [SO 14001:2015 & ISO 45001:2018 & NABLAccredited Laboratory)
MoEF& CC (Ministryof Environment, Forest & Climate Change), UPPCB& BSPCBRecognizedLaboratory

"'/II/~I'zill1,~~/;;'Assured ~ +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20,Sector-117,Noida, GautamBudh Nagar - 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com w.: www.noidalabs.com

Contd. To report Code \V·2J09J9·05 (Page J 0£3)

S.NO. Parameter Test method Result Unit Requlrernent Permissible
(Acceptable Limit in
Limit) absence of

alternate
source

1. Colour IS·3025(P·04) <1.0 Hazen 5 15
Unit

2. Odour IS·3025(P-05) Agreeable - Agreeable Agreeable., Taste rS·3025(P-07 & Agreeable - Agreeable -.>.

081
4. Turbidity IS·3025(P·IO) <1.0 NTU I 5
5. pH value IS·3025(P-04) 7.36 - 6.5-8.5 I -
6. Total dissolve solid ( TDS) rS-3025(P-16) 428 mg/l 500 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

RESULTS

S.No. Parameter Test Method Results Required as per IS·
10500:2012

1. Escherichia coli IS-1622 Absent AbsentilOOml
2. Coliform Bacteria IS-1622 Absent Absentll00ml

MICROBIOLOGICAL REQUTREMENT

21/09/2019
Mr. Yashi Sharma (NTL)
20/09/2019
2.0 Lt.
20/09/2019 To 28/09/2019
Ground Water Collected from Sernra Village
Hand Pump

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
Analysis Duration
Sample Description

SAMPLING & ANALYSTS DATA

MIS Lalitpur Power Generation Company Limited
Village-Mirchwara & Buragaon Tehsil-Mehroni Distt- Lalitpur (U.P) India

Issued To:

Report Code" --l- .=D...::.:ac..:..te=---=-of::...:I=.:s:.;:_s.c;_u.::...e----1
W-210919-05 28/09/2019

Test Re ort of
Ground Water

[TESTCERTIFICATE I
Allalyzillg for (1/1Assured

Future

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:2015 & ISO 45001 :2018 & NABLAccredited Laboratory)
MoEF & CC (Ministry of Environment, Forest & Climate Change), UPPCB & HSPCB Recognized Laboratory
~ +91-9313611642,8510081921,7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20,Sector-117,Noida, GautamBudh Nagar- 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com w.: www.noidalabs.com

Contd.ToreportCodeW-210919-05(Page2 of)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit in

absence of
alternate
source

1. Aluminum (as AI) IS: 3025 (P- 55) <0.01 mg/l 0.03 0.2
2. Total Ammonia IS: 3025 (P- 34) <0.1 mg/l 0.5 No

Relaxation
3. Anionic surface Annex K of IS- <0.1 mg/I 0.2 1.0

Detergents(as 13428
MBAS)

4. Barium (as Ba) IS: 15302 <0.1 mg/I 0.7 No
Relaxation

5. Boron (as B) IS: 3025 (P- 57) <0.1 mg/l 0.5 1.0
6. Calcium (as Ca) IS: 3025 (P- 40) 33.67 mg/I 75 200
7. Chloramines (as C12) IS: 3025 (P- 26) <1.0 rng/l 4.0 No

Relaxation
8. Chloride (as CI) IS: 3025 (P- 32) 54.10 mg/I 250 1000
9. Copper (as Cu) IS : 3025 (P-42) <0.05 mg/I 0.05 1.5
10. Fluoride (as F) IS: 3025 (P-60) 0.38 mg/I 1.0 1.5
11. Free Residual IS: 3025 (P-26) <0.1 mg/l 0.2 1.0

Chlorine
12. Iron (as Fe) IS: 3025(P-53) 0.149 mg/l 0.3 No

Relaxation
13. Magnesium (as Mg) IS: 3025 (P-46) 24.3 rng/l 30 100
14. Manganese (as Mn) Clause 35 of IS <0.1 mg/l 0.1 0.3

3025
15. Mineral Oil Clause 6 ofTS: <0.5 mg/l 0.5 No

3025 Relaxation
16. Nitrate (as NO) IS: 3025 (P- 34) 6.10 mg/l 45 No

Relaxation
17. Selenium (as Se) IS: 3025 (P- 56) <0.01 mg/I 0.01 No

Relaxation
18. Silver (as Ag) Annex J IS: <0.05 mg/I 0.1 No

13428 Relaxation
19. Sulphate (as S04) IS: 3025 (P- 24)_ 43.66 mg/l 200 400
20. Sulphide(as H2S) lS-3025 (P-29) <0.05 mg/I 0.05 No

Relaxation
21. Alkalinity ( as Ca IS: 3025 (P- 23) 248 mg/I 200 600

C03)
22. Total Hardness (as IS: 3025 (P- 23) 184 rng/l 200 600

CnC03)
23. Zinc (as Zn) IS: 3025 (P- 49) 0.201 mg/l 5.0 15

GENERAL PARAMETERS CONCERNING SlmSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS

ITEST CERTIFJ&~I~reportCodcW_210919_05(PagC 2of3)

A II"lyz;IIC for (1/1Assured
Future

NO IDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:2015 & ISO 45001 :2018 & NABL Accredited Laboratory)
MoEF & CC (Ministry of Environment, Forest & Climate Change), UPPCB & HSPCB Recognized Laboratory
if +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20, Sector-117, Noida, Gautam Budh Nagar - 201301
E. : noida.laboratory@gmail_com, info@noida/abs.com w.: www_ noidalabs.com

Remarks: Based on above tested parameter, Water sample does not meet as per IS-I 0500:2012 desirable limit, but fall in
extended limit. Water can be drink if there is no alternative source.
Notes:
I. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be generated again. either wholly or in part, without prior written permission of the laboratory
4. This test report will not be used for any publicity/legal purpose.
5. The test samples will be disposed offafler two weeks from the date of issue of test report, unless until specified by the customer.

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit in

absence of
alternate
source

I. Cadmium (as Cd) IS-3025(P-41) <0.001 mg/l 0.003 No
Relaxation

2. Cyanide (as CN) IS-3025(P-27) <0.01 mg/I 0.05 No
Relaxation

3. Lead (as Pb) lS-3025(P-47) <0.01 mg/I 0.01 No
Relaxation

4. Mercury (as Hg) IS-3025(P-48) <0.001 mg/l 0.001 No
Relaxation

5. Molybdenum (Mo) IS-3025(P-2) <0.05 mg/I 0.07 No
Relaxation

6. Nickel (as Ni) Annex L errs. <0.01 mg/I 0.02 No
13428 Relaxation

7. Poly nuclear Aromatic API-IA 6440 <0.0001 mg/I 0.0001 No
Relaxation

8 Poly chlorinated APHA 6630 <0.0001 mg/I 0.0005 No
biphenyl Relaxation

9. Arsenic (as As) IS-3025(P-37) <0.01 mg/I 0.01 0.05
10. Total Chromium (as Annex J of IS- <0.05 mg/I 0.05 No

Cr) 13428 Relaxation

Parameters Concerning Toxic Substances:
Contd From report Code W-210919-05 (Page 3 of3)

[TEST CERTIFICATE I

Alla~,.;:illgfor (1/1Assured
Future

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:2015 & ISO 45001:2018 & NABLAccrcdited Laboratory)
MoEF & CC (Ministry of Environment, Forest & Climate Change), UPPCR & HSPCB Recognized Laboratory
~ +91-9313611642, 8510081921,7503031145,8527870572,7503031146,9999794369
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Laboratory: GT-20, Sector-117, Noida, Gautam Budh Nagar - 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com w.: www.noidalabs.com

Contd. To report Code W·210919·06(Page I of3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit in
Limit) absence of

alternate
SOurce

1. Colour rS-302S(P-04) <1.0 Hazen 5 15
Unit

2. Odour IS-302S(P-OS) Agreeable - Agreeable Agreeable
3. Taste IS-302S(p-07 & Agreeable - Agreeable -

08)

". Turbidity IS~302S(P-l0) <],0 NTU I 5
5. pH value rS-302S(P-04) 6.87 - 6.5-8.5
6. Total dissolve solid ( TDS) rS-302S(P-16) 860 IIIgil 500 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

RESULTS

S.No. Parameter Test Method Results Required as pel' IS-
10500:2012

1. Escherichia coli IS-1622 Absent AbsentilOOml
2. Coliform Bacteria IS-1622 Absent AbsentilOOml

MTCROBIOLOGICAL REQUIREMENT

21109/2019
Mr. Yashi Sharma (NTL)
20109/2019
2.0 Lt.
20/09/2019 To 28/09/2019
Water sample Collected from Mirchwara Hand
Pump

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
Analysis Duration
Sample Description

§AMPLING & A,liA1YSIS DATA

MIS Lalitpur Power Generation Company Limited
Village-Mirchwara & Buragaon Tehsll-Mehroni Distt- Lalitpur (U.P) India

Issued To:

28/09/2019W-210919-06Ground Water
Date of'IssueRe ort CodeTest Re ort of

ITEST CERTIFICATE I

Anatyiing' for (IIIAssured
Flllllre

NOIDA TESTING LABORATORIES
(An ISO: 900] : 2015, ISO 14001:2015 & ISO 45001:2018 & NABLAccredited Laboratory)
MoEF& CC (Ministry of Environment, Forest& Climate Change), UPPCB& HSPCBRecognized Laboratory
if +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20, Sector-117, Nolde, Gautam Budh Nagar - 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com w.: www.noidalabs.com

Contd.To report Code W-210919-Cl6(Page 2 of3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit in

absence of
alternate
sot! rce

1. Aluminum (as AI) IS: 3025 (P- 55) <0.01 mg/I 0.03 0.2
2. Total Ammonia IS: 3025 (P- 34) <0.1 mg/l 0.5 No

Relaxation
3. Anionic surface Annex K ofIS- <0.1 mg/I 0.2 1.0

Detergents( as 13428
lv03AS)

4. Barium (as Ba) IS: 15302 <0.1 mg/l 0.7 No
Relaxation

5. Boron (as B) IS: 3025 (P- 57) <0.1 mg/l 0.5 1.0
6. Calcium (as Ca) IS: 3025 (P- 40) 141.08 mg/l 75 200
7. Chloramines (as Ch) IS: 3025 (P- 26) <1.0 mg/l 4.0 No

Relaxation
8. Chloride (as CI) IS: 3025 (P- 32) 158.0 mg/I 250 1000
9. Copper (as Cu) IS : 3025 (P-42) <0.05 mg/l 0.05 1.5
10. Fluoride (as F) IS: 3025 (P-60) 0.84 rng/l 1.0 1.5
II. free Residual IS: 3025 (P-26) <0.1 mg/I 0.2 1.0

Chlorine
12. Iron (as Fe) IS: 3025(P-53) 0.298 mg/I 0.3 No

Relaxation
13. Magnesium (as Mg) IS: 3025 (P-46) 7.78 rng/l 30 100
14. Manganese (as Mn) Clause 35 of IS 3.02 mg/l 0.1 0.3

3025
15. Mineral Oil Clause 6 ofTS: <0.5 mg/I 0.5 No

3025 Relaxation
16. Nitrate (as NOJ) IS: 3025 (P- 34) 12.32 rng/l 45 No

Relaxation
17. Selenium (as Se) IS: 3025 (P- 56) <0.01 rng/l 0.01 No

Relaxation
18. Silver (as Ag) Annex J IS: <0.05 mg/l 0.1 No

13428 Relaxation
19. Sulphate (as 804) IS: 3025 (P- 24) 87.72 rng/l 200 400
20. Sulphide(as H2S) IS-3025 (P-29) <0.05 mg/l 0.05 No

Relaxation
21. Alkalinity ( as Ca IS: 3025 (P- 23) 204 mg/I 200 600

C03)
22. Total Hardness (as IS: 3025 (P- 23) 384 rng/l 200 600

CaCOJ)

23. Zinc (as Zn) IS: 3025 (P- 49) 0.28 mg/l 5.0 15

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS

ITEST CERTIFICAlo!lom report Code W-210919·06(Page 20fJ)

AIIU(I'zillg_/or (1/1 Assured
Future

NO IDA TESTING LABORATORIES
(An ISO: 9001 : 20)5, ISO 14001:2015 & ISO 4500) :2018 & NABLAccredited Laboratory)
MoEF& CC (Ministry ofEnvironment, Forest & Climate Change), UPPCB&HSPCB Recognized Laboratory
'if +91-9313611642, 8510081921, 7503031145, 8527870572,7503031146,9999794369
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Laboratory: GT-20,Sector-117,Noida, GautamBudhNagar- 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com w.: www.noidalabs.com

Remarks: Remarks: Based on above tested parameter, Water sample does not meet as per IS-l 0500:20 12 limit. Water is
not fit for drinking purpose.
Notes:
I. The results given above are related to the tested sample. as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be generated again. either wholly or in part. without prior written permission of the laboratory.
4. This lest report will not be used for any publicity/legal purpose.
5. The test samples will be disposed ofT after two weeks from the date of issue of test report, unless until specified by the customer.

S.NO. Parameter Test method Result Unit Requlrement Permissible
(Acceptable Limit) Limitin

absence of
alternate
source

1. Cadmium (as Cd) IS-3025(P-41) <0.001 mg/! 0.003 No
Relaxation

2. Cyanide (as CN) IS-3025(P-27) <0.01 mg/l 0.05 No
Relaxation

3. Lead (as Pb) rS-3 025(P-4 7) <0.01 mg/l 0.01 No
Relaxation

4. Mercury (as Hg) lS-3025(P-48) <0.001 mg/I 0.001 No
Relaxation

5. Molybdenum (Mo) rS-3025(P-2) <0.05 mg/I 0.07 No
Relaxation

6. Nickel (as Ni) Annex L ofIS- <0.01 mg/l 0.02 No
13428 Relaxation

7. Poly nuclear Aromatic APHA 6440 <0.0001 mg/l 0.0001 No
Relaxation

8 Poly chlorinated APHA 6630 <0.0001 mg/l 0.0005 No
biphenyl Relaxation

9. Arsenic (as As) IS-3025(P-37) <0.01 mg/l 0.01 0.05
10. Total Chromium (as Annex J of IS- <0.05 mg/I 0.05 No

Cr) 13428 Relaxation

Parameters Concerning Toxic Substances:
Contd From report Code W-21 0919-06 (Page 3 of3)

ITEST CERTIFICATE I

AJlalyziJlgjilT (IllASSIITed
FlIlIITe

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:2015 & ISO 45001 :2018 & NABL Accredited Laboratory)
MoEF& CC (Ministry ofEnvironment, Forest & Climate Change),UPPCB& HSPCB Recognized Laboratory
X +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20,Sector-117,Noida, Gautam Budh Nagar - 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com W: www.noidalabs.com

• :" " . ..L...._ . t.~......~.L t...~;, ~, .

Contd,To reportCodeW-210920.o! (page 1of3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit in
Limit) absence of

alternate
source

1. Colour IS-302S(P-04) <1.0 Hazen S IS
Unit

2. Odour IS-302S(p-OS) Agreeable - Agreeable Agreeable
3. Taste IS-302S(P-07 & Agreeable - Agreeable -

08)
4. Turbiditv IS-302S(P-IO) <1.0 NTU 1 5
S. pH value IS-302S(P-04) 7.36 . 6.5-8.5 -
6. Total dissolve solid1TO§) IS-302S(P-16) 10S2 mill SOO 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

RESULTS

S.No. Parameter Test Method Results Required as per IS-
10500:2012

1. Escherichia coli IS-1622 Absent Absent! IOOmJ
2. Coliform Bacteria lS-1622 Absent Absent! 1OOml

MICROBIOLOGICAL REQUIREMENT

21/0912020
Mr. Mohit Sharma (NTL)
20/0912020
2.0 Lt.
21/0912020 To 30/0912020
Hand Pump water Collected from Near- Ash
Pond

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
AnaJysis Duration
Sample Description

SAMPLING & ANALYSIS DATA

MIS Lalitpur Power Generation Company Limited
Village-Mircbwara & Buragaon Tehsil-Mehroni Distt- Lalitpur (U.P) India

Issued To:

30/0912020W-210920-01Ground Water
Date of IssueRe ortCodeTest Re ort of

A 'I"gryziIlR /01 OIW8s)//')!d
Filture

NOIDA TESTING LABORATORIES
(An ISO: 900) : 20)5, ISO )4001:2015 & IS.O 45001 :2018 & "IABLAccrcdih'd I .nhur atnry)
MoEF & CC (Ministry of Enirooment, Forest & Climate Change). UppeB & HSPCB Recognized Laberaton
.. +91-9313611642, 8510081921, 7503031145, 8527870572. 7503031146. 9999794369 .

ITEST CERTIFICATE I

ANNEXURE-R-36
    206881



Laboratory: GT-20,Sector-117,Noida, Gautam Budh Nagar- 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com w.: www nOldalabs.com

Contd.To reportCodeW-210920-01(Page 2 of3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit in

absence of
alternate
source

1. Aluminum (as AI) IS: 3025 (P- 55) <0.01 mg/} 0,03 0,2
2. Total Ammonia IS: 3025 (P- 34) <0.1 mgll O.S No

Relaxation
3. Anionic surface Annex K ofIS- <0.1 mg/l 0.2 1.0

Detergents( as 13428
MBAS)

4. Barium (as Ba) IS: 15302 <0.1 mgll 0.7 No
Relaxation

5. Boron (as B) IS: 3025 (P- 57) <0.1 mg/l 0.5 1.0
6. Calcium (as Ca) IS: 3025 (P- 40) 136.27 mg/} 75 200
7. Chloramines (as C(2) IS: 3025 (P- 26) <1.0 mgll 4.0 No

Relaxation
8. Chloride (as CI) IS: 3025 (P- 32) 159.65 mg/l 250 1000
9. Copper (as Cu) IS : 3025 (P-42) <0.05 mg/} 0.05 1.5
10. Fluoride (as F) IS: 3025 (p-60) 1.82 mg/} 1.0 1.5
11. Free Residual IS: 3025 (P-26) <0.1 mgll 0.2 1.0

Chlorine
12. Iron (as Fe) IS: 3025(P-53) 0.824 mgll 1.0 No

Relaxation
13. Magnesium (as Mg) IS: 3025 (p-46) 77.52 mg/} 30 100
14. Manganese (as Mn) Clause 35 of IS <0.1 mgll 0.1 0.3

3025
15. Mineral Oil Clause 6 ofIS: <0.5 mg/l 0.5 No

3025 Relaxation
16. Nitrate (as NO) IS: 3025 (p- 34) 10.30 mg/l 45 No

Relaxation
17. Selenium (as Se) IS: 3025 (P- 56) <0.01 mg/I 0.01 No

Relaxation
18. Silver (as Ag) Annex J IS: <0.05 mg/I 0.1 No

13428 Relaxation
19. Sulphate (as S04) IS: 3025 (P- 24) 374.9 mg/} 200 400
20. Sulphide (as H2S) IS-3025 (P-29) <0.05 mg/I 0.05 No

Relaxation
21. Alkalinity ( as Ca IS: 3025 (P- 23) 112 mg/I 200 600

C~)
22. Total Hardness (as IS: 3025 (P- 21) 660 mg/l 200 600

CaCO])
23. Zinc (as Zn) IS: 3025 (p- 49) 0.023 niill 5.0 15

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS

Ii!ST CERTIFI c_TL
- -COntd, fromreportCodeW-210920-01 (page 2 of3)

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001 :2015 & ISO 45001 :2018 & NABL Accredlted Laboratory)
MoEF & CC (Ministry of En\ironment., Forest & Climate Cbange), lJPPCB & HSPCB Recognized Laboratory

A"a~vzill1:~~:'h"ured .. +91-9313611642, 8510081921. 7503031145, 8527870572, 7503031146, 9999794369207
882



Laboratory: GT-20,Sector-117,Noida, Gautam Budh Nagar - 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com IN.:www.nOlda/abs.com

t

C~BY

Remarks: Based on above tested parameter, Water sample does not meet as per IS-10500:2012 specification. Water is not
fit for the drinking purpose.
Notes:
I. The results given above are related to the tested sample, as received &.mentioned parameten. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory.
4. This test report will not be used for any pUblicityncgaJ purpose.
S. The test samples will be disposed off after two weeks from the date of issue of test report, unless until specified by the customer.

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit in

absence of
alternate
source

1. Cadmium (as Cd) IS-3025(p-41) <0.001 mg/I 0.003 No
Relaxation

2. Cyanide (as CN) IS-3025(P-27) <0.01 mgll 0.05 No
Relaxation

3. Lead (as Pb) IS-3025(p-47) <0.01 mgll 0.01 No
Relaxation

4. Mercury (as Hg) IS-3025(p-48) <0.001 mgll 0.001 No
Relaxation

5. Molybdenum (Mo) IS-3025(P-2) <0.05 mgll 0.07 No
Relaxation

6. Nickel (as Ni) Annex L of IS- <0.01 mg/l 0.02 No
13428 Relaxation

7. Poly nuclear Aromatic APHA6440 <0.0001 mgll 0.0001 No
Relaxation

8 Poly chlorinated APHA6630 <0.0001 mg/1 0.0005 No
biphenyl Relaxation

9. Arsenic (as As) IS-3025(P-37) <0.01 mg/I 0.01 0.05
10. Total Chromium (as Annex J of IS- <0.05 mgll 0.05 No

Cr) 13428 Relaxation

Parameters Concerning Toxic Substances:
Cootd From report Code W-2 I0920-01 (page 3 ofJ)

ITEST CERTIFICATE I

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015. ISO 14001:2015 & ISO 45001:2018 & ~;\BLAcc redited Laboratory)
MoEF & CC (Ministry of Emironment, Forest & Climate Change), UppeB & HSPCBRecognized Laboratory

AIJ/1lyrjll8J,::U~:-lssJlred .. +91-9313611642, 8510081921, 7503031145, 8527870572. 7503031146, 9999794369
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Laboratory: GT-20 Sector-117,NOlda.GautamBudh Nagar - 201301
E. : noida.laboratory@gmai/.com, mfo@noldalabs.com w.: www.no/da/abs.com

Contd.To reportCodeW·210920-02(page 100)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit in
Limit) absence of

alternate
source

1. Colour 1S-3025(p.04) <1.0 Hazen 5 15
Unit

2. Odour IS-3025(P-05) Agreeable - Agreeable Agreeable
3. Taste IS-3025(P-07 & Agreeable - Agreeable -

08)
4. Turbidity IS-3025 1'-10) <1.0 NTU 1 5
5. pH value IS-3025 P-04) 6.86 - 6.5-8.5 -
6. Total dissolve solid ( TOS) IS-3025 »-16) 792 rng/l 500 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

RESULTS

S.No. Parameter Test Method Results Required as per IS-
10500:2012

I. Escherichia coli IS-1622 Absent Absent/IOOml
2. Coliform Bacteria IS-1622 Absent Absent/100ml

MICROBIOLOGICAL REQUIREMENT

SAMPLING & ANALYSIS DATA

21/09/2020
Mr. Mohit Sharma (NTL)
20/09/2020
2.0 Lt.
21/09/2020 To 30/0912020
Ground Water Collected from Sernra Village
Hand Pump

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
Analysis Duration
Sample Description

MISLalitpur Power Generation Company Limited
Village-Min:hwara & Buragaon Tehsil-Mehroni Distt- Lalitpur (U.P) India

Issued To:

30109/2020W-21 0920-02Ground Water
Date of IssueRe ort CodeTest Re ort of

ITEST CERTIFICATE I
,4l1ul,)':)lIg/or anAssured

Future

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001 :2015 & ISO 45001:2018 & NAHL \ccredited Laboratory
MoEF & CC (Ministry ofEO\"ironment, Forest & Climate Change). VPPCB & HSPCB Recognized Laboratory
.. +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20, Sector-117,Noida, Gautam Budh Nagar - 2.01301
E. : noida./aboratory@gmail.com. info@noida/abs.com w.: www.nOlda/abs.com

Conld.To report Code W·210920·02(Page 2 of3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit In

absence of
alternate
source

1. Aluminum (as AI) IS: 3025 (p. 55) 0.112 mg/) 0.03 0.2
2. Total Ammonia IS: 3025 (p- 34) <0.1 mgfl 0.5 No

Relaxation
3. Anionic surface Annex K of IS- <0.1 mg/l 0.2 1.0

Detergents( as 13428
MBAS)

4. Barium (as Ba) IS: 15302 <0.1 mg/1 0.7 No
Relaxation

5. Boron (as B) IS: 3025 (P- 57) <0.1 mg/l 0.5 1.0
6. Calcium (as Ca) IS: 3025 (P- 40) 110.62 mgfl 75 200
7. Chloramines (as C~) IS: 3025 (p. 26) <1.0 mgfl 4.0 No

Relaxation
8. Chloride (as CI) IS: 3025 (P- 32) 124.17 mgfl 250 1000
9. Copper (as Cu) IS : 3025 (p-42) <0.05 mgfl 0.05 1.5
10. Fluoride (as F) IS: 3025 (P-60) 0.89 mg/) 1.0 1.5
II. Free Residual IS: 3025 (P-26) <0.1 mgfl 0.2 1.0

Chlorine
12. Iron (as Fe) IS: 3025(P-53) 2.56 mgtl 1.0 No

Relaxation
13. Magnesium_(as Mg) IS: 3025 (p-46) 62.937 mgfl 30 100
14. Manganese (as Mn) Clause 35 ofIS 0.075 mgtl 0.1 OJ

3025
15. Mineral Oil Clause 6 of IS: <0.5 mg/1 0.5 No

3025 Relaxation
16. Nitrate (as NO]) IS: 3025 (p- 34) 7.31 mg/l 45 No

Relaxation
17. Selenium (as Se) IS: 3025 (p- 56) <0.01 mg/l 0.01 No

Relaxation
18. Silver (as Ag) Annex J IS: <0.05 mgfl 0.1 No

13428 Relaxation
19. Sulphate (as SO..) IS: 3025 (p. 24) 51.81 mgll 200 400
20. Sulphide(as H2S) IS-3025 (P-29) <0.05 mg/l 0.05 No

Relaxation
21. Alkalinity ( as Ca IS: 3025 (P- 23) 320 mg/l 200 600

COl)
22. Total Hardness (as IS: 3025 (P- 23) 536 mg/l 200 600

CaCO])
23. Zinc (asZn) IS: 3025 (p- 49) 0.022 mg/l 5.0 15

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS

Contd. from report Code W·210920·02(Page 2 o(3)

ITEST CERTIFICATE I

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015. ISO 14001:2015 & ISO 45001:2018 & NABLAccreditt'd Laboratory)
MoEF&CC (Ministry of En\ironment, Forest & Climate Change), lJPPCB& HSpeB RecognizedLaboratory

AnalydllK,{;:U::AS5ured .. +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20.Sector·117,Noida, Gautam Budh Nagar- 2.01301
E. : noida laboratory@gmail.com. info@noidalabs.com w.: www.noldalabs.com

AUTHORI

Remarks: Based on above tested parameter, Water sample does not meet as per 1S·10500:2012 desirable limit, but fall in
extended limit Water can be drink ifthere is no alternative source.
Notes:
I. The results given above are related to the tested sample. as received &; mentioned parameters.The customer asked for the abovetests only.
2. Responsibilityof the Laboratory is limited to the invoiced amount only.
3. This test report will not be aenerated again, either wholly or in part, without prior writtenpermission of the laboratory.
4. This test report will not be used for any publicityllegalpurpose.
S. The test sampleswill be disposed off after two weeks from the date of issue of test report, unless until specified by the customer.

S.NO. Parameter Test method Result· Unit Requirement Permissible
(Acceptable Limit) Limit in

absence of
alternate
source

1. Cadmium (as Cd) IS-3025(P-41) <0.001 mgll 0.003 No
Relaxation

2. Cyanide (as CN) IS-3025(P-27) <0.01 mg/l 0.05 No
Relaxation

3. Lead (as Pb) IS-302S(p-47) 0.010 mgll O.oI No
Relaxation

4. Mercury (as Hg) 1S-302S(P-48) <0.001 mg/l 0.001 No
Relaxation

S. Molybdenum (Mo) 1S-302S(P-2) <O.OS mgll 0.07 No
Relaxation

6. Nickel (as Ni) Annex L of IS- 0.012 mg/l 0.02 No
13428 Relaxation

7. Poly nuclear Aromatic APHA6440 <0.0001 mg/I 0.0001 No
Relaxation

8 Poly chlorinated APHA6630 <0.0001 mgll O.OOOS No
biphenyl Relaxation

9. Arsenic (as As) IS·302S(P·37) <0.01 mgfi O.oI 0.05
10. Total Chromium (as Annex J of IS· <O.OS mg/I O.OS No

Cr) 13428 Relaxation

Parameters Concerning Toxic Substances:
Contd From report Code W-21092O-W (Page 3 ofJ)

ITEST CERTIFICATE]

NOIDA TESTING LABORATORIES
(An ISO : 9001 : 2015, ISO 14001 :2015 & ISO 45001 :2018 & :\ABL Accredited Laboratory)
MoEF& CC (Ministry of Environment, Forest & Climate Change), UPPCD& "SpeD RecognizedLaboratory

Hll1lJzingl::u~:'hsured .. +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146.9999794369
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Laboratory: GT-20,Sector-117,Noida, GautamBudh Nagar- 201301
E. : noida.laboratory@gmail.com, info@noida/abs.com w.: www.noida/abs.com

Contd. To report Code W·210920..o3(page 1 of3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit In
Limit) absence of

alternate
source

1. Colour IS-302S(p-04) <},O Hazen S IS
Unit

2. Odour rS-302S(P-OS) Agreeable - Agreeable Agreeable
3. Taste IS-302S(p-07 & Agreeable - Agreeable -

08)
4. Turbidity IS-302S(P-I0) <1.0 NTU 1 5
S. pH value IS-302S(P-04) 6.88 - 6.5-8.5 -
6. Total dissolve solid ( TOS) IS-302S(P-16) 526 mg/l 500 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

RESULTS

S.No. Parameter Test Method Results Required as per IS-
10500:2012

1. Escherichia coli IS-1622 Absent Absent/lOOml
2. Coliform Bacteria IS-1622 Absent Absent/l00ml

MICROBIOLOGICAL REQUIREMENT

20/0912020
Mr. Mobit Sharma (NTL)
14/03/2020
2.0 Lt.
21/09/2020 To 30/09/2020
Ground Water collected from Near- Udaypura
Railway Hand Pump

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
Analysis Duration
Sample Description

SAMPLING & ANALYSIS DATA

MISLalitpur Power Generation Company Limited
VUlage-Mircbwara & Buragaon Tebsil-Mebroni Dlstt- Lalitpur (U.P) India

Issued To:

30/09/2020W-210920-03Ground Water
Date of IssueRe ortCodeTest Re ort of

~ST CERTIFICATEI

NO IDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:2015& ISO 45001:2018 & NABLAccredited Laboratory)
MoEF& ee (Ministry of Enlironment, Forest & enmate Change), UPPCD& HSpeD RecognizedLaboratory

.,tIlIIIYzino/':::U~;!As!J.lr,ed • +91-9313611642, 8510081921, 7503031145. 8527870572, 7503031146, 9999794369
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Laboratory: GT-20,Sector-117,Noida, Gautam Budl7 Nagar - 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com w.: www noidaiabs.com

Contd.To reportCode W-210920-03(Page 2 of3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit in

absence of
alternate
source

1. Aluminum (as AI) IS: 3025 (P- 55) 0.119 mg/l 0,03 0.2
2. Total Ammonia IS: 3025 (P- 34) <0.1 mg/l 0.5 No

Relaxation
3. Anionic surface Annex K ofIS- <0.1 mg/l 0.2 1.0

Detergents( as 13428
MBAS)

4. Barium (as Ba) IS: 15302 <0.1 mg/l 0.7 No
Relaxation

5. Boron (as B) IS: 3025 (P- 57) <0.1 mz/l 0.5 1.0
6. Calcium (as Cal IS: 3025(P- 40) 78.55 mg/l 75 200
7. Chloramines (as C12) IS: 3025 (P- 26) <1.0 mgll 4.0 No

Relaxation
8. Chloride (as Cl) IS: 3025 (P- 32) 63.07 mg/l 250 1000
9. Copper (as Cu) IS : 3025 (p-42) <0.05 mg/! 0.05 1.5
10. Fluoride (as F) IS: 3025 (P-60) 0.43 mg/l 1.0 1.5
11. Free Residual IS: 3025 (P-26) <0.1 mg/I 0.2 1.0

Chlorine
12. Iron (as Fe) IS: 3025(P-53) 0.289 mg/l 0.3 No

Relaxation
13. Magnesium (as Mg) IS: 3025 (1)-46) 41.80 mg/l 30 100
14. Manganese (as Mn) Clause 35 errs 0.088 mg/l 0.1 0.3

3025
15. Mineral Oil Clause 6 of IS: <0.5 mg/I 0.5 No

3025 Relaxation
16. Nitrate (as NOl) IS: 3025 (P- 34) 5.32 mg/l 45 No

Relaxation
17. Selenium (as Se) IS: 3025 (P- 56) <0.01 mgll 0.01 No

Relaxation
18. Silver (as Ag) Annex J IS: <0.05 mgll 0.1 No

13428 Relaxation
19. Sulphate (as SO.) IS: 3025 (P- 24) 25.04 m£ll 200 400
20. Sulphide(as H2S) IS-3025 (P-29) <0.05 mg/l 0.05 No

Relaxation
21. Alkalinity ( as Ca IS: 3025 (P- 23) 272 mg/I 200 600

COl)
22. Total Hardness (as IS: 3025 (P- 21) 368 mg/l 200 600

CaC03)
23. Zinc (as Zn) IS: 3025 (p- 49) 0.160 mi7f 5.0 15

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS

ITEST CERTIFIC~
-Contd. from report Code W-210920-03(page2 of3)

NOIDA TESTING LABORATORIES
(An ISO: 9001: 20)5. ISO )400):2015 & ISO 45001:2018 & ~ABLAccr(.'dit~d laboratory)
MoEF & CC (Ministry of En\'ironment. Forest & Climate Change). UPPCB & HSPCB Recognized Laboratery

~nulyzinY;~I~:>bsured II +91-9313611642. 8510081921. 7503031145. 8527870572, 7503031146, 9999794369
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Laboratory: GT-20. Sector-117, Noida, Gautam Budh Nagar- 2.01301
E. : noida.Jaboratory@gmail.com, info@noidaJ::Jbs.com w.: www.noldalabs.com

•
CHE~Y ORY

I. The results given above are related to thc tested sample, as received &mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be generated again, either wholly or inpart, without prior written penn iss ion of the laboratory.
4. This test report will not be used for any publicity/lepl purpose. .
S. The test samples will be disposed off after two weeks from the date of issue of test report, unless until specified by)he..cuSlomer.

~ IG L/(.\
(/.-

Notes:

Remarks: Based on above tested parameter, Water sample does not meet as per IS-I0500:2012 in desirable limit, but fall in
extended limit, Water can be drink ifthere is no alternative source.

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit In

absence of
alternate
source

1. Cadmium (as Cd) IS·3025(p-41 ) <0.001 mg/l 0.003 No
Relaxation

2. Cyanide (as CN) IS-3025(P-27) <0.01 mg/l 0.05 No
Relaxation

3. Lead (as Pb) IS-3025(p-47) <0.01 mg/I om No
Relaxation

4. Mercury (as Hg) IS·3025(p-48) <0.001 mg/l 0.001 No
Relaxation

5. Molybdenum (Mo) IS-3025(P-2) <0.05 mg/I 0.07 No
Relaxation

6. Nickel (as Ni) Annex L errs- 0.016 mg/l 0.02 No
13428 Relaxation

7. Poly nuclear Aromatic APHA6440 <0.0001 mgll 0.0001 No
Relaxation

8 Poly chlorinated APHA6630 <0.0001 mgll 0.0005 No
biphenyl Relaxation

9. Arsenic (as As) IS-3025<P-37) <0.01 mg/] 0.01 0.05
10. Total Chromium (as Annex J errs. <0.05 mg/l 0.05 No

Cr) 13428 Relaxation

Parameters Concerning Toxic Substances:
Contd From report Code W·210920'()3 (page 3 of 3)

,dnap'ulIJ(for a!y:bsured
Future

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:2015 & ISO 45001:2018 & NABL Accredited Laboratory)
MoEF& CC (Ministry of Environment, Forest & Climate Change), UPPCB& HSpeB RecognizedLaboratory
• +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20. Sector-117.Noida, GautamBudh Nagar - 201301
E. : noida./aboratory@gmail.com, info@noida/abs.com w': www.noidalabs.com

Contd, To report Code W·210920..()4(Page I of 3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit in
Limit) absence of

alternate
source

1. Colour IS-3025(P-04) <1.0 Hazen 5 15
Unit

2. Odour IS·3025(P-05) Agreeable - Agreeable Agreeable
3. Taste IS·3025(p-07 & Agreeable - Agreeable -

08)
4. Turbiditv IS-3025(P-IO) <1.0 NTU I 5
5. DH value IS·3025cP-D.n 6.90 - 6.5·8.5 -
6. Total dissolve solid ( IDS) IS·3025(P-16) 556 mg/J 500 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

RESULTS

S.No. Parameter Test Method Results Required as per IS·
10500:2012

I. Escherichia coli IS-1622 Absent Absent/IOOml
2. Coliform Bacteria IS-1622 Absent Absent/100m]

MICROBIOLOGICAL REQUIREMENT

SAMPLING & ANALYSIS DATA

21/0912020
Mr. Mohit Sharma (NTL)
20/09/2020
2.0 Lt.
21/09/2020 To 30/0912020
Water sample Collected from Mirchwara Hand
Pump

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
Analysis Duration
Sample Description

MIS Lalitpur Power Generation Company Limited
VilJage-Mirchwara & Buragaon Tehsil-Mehroni Distt- Lalitpur (U.P) India

Issued To:

W-210920-04Ground Water
Date of IssueRe ortCode
30/0912020

Test Re ort of

[TEST CERTIFiCATE]

AllOwi"g/or UII ,bsured
Future

NOIDA TESTING· LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:2015 & ISO 45001:201H & "IABLAcl'rcditcd I aboratory)
MoEF & CC (Ministry or Environment, Forest & Climate Change), UPPCD & HSPCB Recognized Laboratory
.. +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20, Sector-117,Noida, Gautam Budh Nagar- 201301
E. : noida.laboratory@gmail.com, info@noida/abs.com W: www.noida/abs.com

Contd.To report Code W·210920.()4 (Page 2 of 3)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit In

absence of
alternate
source

l. Aluminum (as AI) IS: 3025 (p. 55) <0.01 m2l1 0.03 0.2
2. Total Ammonia IS: 3025 (p. 34) <0.1 mg/l 0.5 No

Relaxation
3. Anionic surface Annex K of IS- <0.1 mg/l 0.2 1.0

Detergents( as 13428
MBAS)

4. Barium (as Ba) IS: 15302 <0.1 mgll 0.7 No
Relaxation

5. Boron (as B) IS: 3025 (p. 57) <0.1 mg/l 0.5 1.0
6. Calcium (as Cal IS: 3025 (p. 40) 59.31 mw'1 75 200
7. Chloramines (as Ch) IS: 3025 (p. 26) <1.0 mgll 4.0 No

Relaxation
8. Chloride (as Cl) IS: 3025 (p. 32) 59.13 mg/l 250 1000
9. Copper (as Cu) IS : 3025 (P-42) <0.05 mz/l 0.05 1.5
10. Fluoride (as F) IS: 3025 (P-60) 0.43 mg/l 1.0 1.5
II. Free Residual IS: 3025 (P-26) <0.1 mgll 0.2 1.0

Chlorine
12. Iron (as Fe) IS: 3025(p·53) 0.982 mg/l ],0 No

Relaxation
13. Magnesium (as Mg) IS: 3025 (P-46) 31.10 mwl 30 100
14. Manganese (as Mn) Clause 35 ofIS 0.026 mgll 0.1 0.3

3025
15. Mineral Oil Clause 6 of IS: <0.5 mgIJ 0.5 No

3025 Relaxation
16. Nitrate (as NOl) IS: 3025 (p. 34) 5.10 mgll 45 No

Relaxation
17. Selenium (as Se) IS: 3025 (p. 56) <0.01 mg/l 0.01 No

Relaxation
18. Silver (as Ag) Annex J IS: <0.05 mgll 0.1 No

13428 Relaxation
19. Sulphate (as SO.) IS: 3025(P· 24) 60.48 mg/I 200 400
20. Sulphide(as H2S) IS-3025 (P-29) <0.05 rng/l 0.05 No

Relaxation
21. Alkalinity ( as Ca IS: 3025 (p. 23) 196 mg/l 200 600

COl)
22. Total Hardness (as IS: 3025 (p. 23) 276 mg/l 200 600

CaC~)
23. Zinc (as Zn) IS: 3025 (p. 49) 2.78 mwl 5.0 15

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS

lTEST CERTIFIC"T~ I
Contd. from report Code W·21 0920.()4(page 2 ofJ)

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:2015 & ISO 45001:2018 & NABLAccredih.'c1 Laboratory)
MoEF & CC (Ministry of Environment, Forest & Climate Change), llPPCD & HSpeD Recegnized Laboratory

rtnaIyziIlKI::U~:JfS5Jlred .. +91-9313611642, 8510081921, 7503031145,8527870572,7503031146.9999794369
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Laboratory: GT-20,Sector-117.Noida. GautamBudh Nagar- 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com W: www.noidalabs.com

,
C~BY

Remarks: Based on above tested parameter, Water sample does not meet as per IS-I0500:2012 desirable limit, but fall in
extended limit. Water can be drink if there is no alternative source.
Notes:
I. The results given above are relaJedto the tested sample, as received& mentioned parameters. The customer asked for the above tests only.
2. Responsibilityof the Laboratory is limited to the invoiced amount only.
3. This test report wiUnot be generated again.either wholly or in part, without prior written permission of the laboratory.
4. This test report will not be used for any publicityllegal purpose.
S. The test samples will be disposed off after two weeks from the daJeof issue oftest report, unless until specified by the customer.

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit in

absence or
alternate
source

I. Cadmium (as Cd) IS-3025(p-41 ) <0.001 mgll 0.003 No
Relaxation

2. Cyanide (as CN) IS-3025(p-27) <0.01 mgll 0.05 No
Relaxation

3. Lead ( as Pb) IS-3025(p-47) <0.01 mgll 0.01 No
Relaxation

4. Mercury (as Hg) IS·3025(p-48) <0.001 mgll 0.001 No
Relaxation

5. Molybdenum (Mo) IS-3025(P-2) <0.05 mg!l 0.07 No
Relaxation

6. Nickel (as Ni) Annex L of IS- <0.01 mgll 0.02 No
13428 Relaxation

7. Poly nuclear Aromatic APHA 6440 <0.0001 mgll 0.0001 No
Relaxation

8 Poly chlorinated APHA6630 <0.0001 mg/l 0.0005 No
biphenyl Relaxation

9. Arsenic (as As) IS-3025(P-37) <0.01 mg/l 0.01 0.05
10. Total Chromium (as Annex J of IS· <0.05 mgll 0.05 No

Cr) 13428 Relaxation

Parameters Concerning Toxic Substances:
Contd From report Code W·210920..()4(page 3 of3)

t!~ST CERTIFICATE I

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001 :2015 & ISO 45001 :2018 & NABL Accredited Laboratory)
MoEF & cc (Ministry of Environment, Forest & Climate Change). UPPCR & HSPCR Recognized Laboratory

A"aly.<i"~;/~;,~~\ur¢ • +91-9313611642, 8510081921. 75030311~5, 8527870572. 7503031146,9999794369
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Laboratory: GT-20, Sector-117, Noida. Gautam Budh Nagar - 201301
E. : noida.laboratory@gmail.com, info@noida/~bs.com w.: www.noidafabs.com

Conld. To report Code W-210920..oS (page 1 of3)

S.NO. Parameter Test metbod Result Unit Requirement Permissible
(Acceptable Limit In
Limit) absence of

alternate
source

1. Colour IS-302S(p-04) <1.0 Hazen S IS
Unit

2. Odour IS-302S{P-OS) Agreeable - Agreeable Agreeable
3. Taste IS-302S(P-07 & Agreeable - Agreeable -

08)
4. Turbidity IS-302S(P-IO) <1.0 NTU 1 S
S. pH value IS-302S(P-04) 8.06 - 6.S-8.5 -
6. Total dissolve solid ( TDS) IS-302S(P-16) 282 mg/l SOO 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

RESULTS

S.No. Parameter Test Method Results Required as per IS-
10500:2012

1. Escherichia coli IS-1622 Absent Absent/IOOml
2. Coliform Bacteria IS-l 622 Absent Absent/l00ml

MICROBIOWGICAL REQUIREMENT

SAMPLING & ANALYSIS DATA

2110912020
Mr. Mohit Sharma (NTL)
20/09/2020
2.0 Lt.
21/0912020 To 30/0912020
Water sample Collected from Rajwara Village
Hand Pump

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
Analysis Duration
Sample Description

MIS Lalitpur Power Generation Company Limited
Village-Mircbwara & Buragaon Tebsil-Mebroni Distt- Lalitpur (U.P) India

Issued To:

30/0912020W-210920-05Ground Water
Date of IssueRe ort CodeTest Re ort of

ITEST CERTIFICATE:

AIIIlIy-J"G!or all Assured
Future

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015. ISO 14001:2015 & ISO 45001:2018 & N \BLAcel'edited Laboratory)
MoEF & CC (Ministry of Environment. Forest & Climate Change). t:PPCB & HSPCB Recognized Laboratory
.. +91-9313611642, 8510081921, 7503031145, 8527870572. 7503031146, 9999794369
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Laboratory: GT-20, Sector-117, Noida, Gautam Budh Nagar - 201301
E. : noida.laboratory@gmail.com, info@noida/abs.com w.: www.noida/abs.com

Contd.To report Code W·210920·04(Page 2 of3)

S.NO. Parameter Test metbod Result Unit Requirement Permissible
(Acceptable Limit) Limit in

absence of
alternate
source

1. Aluminum (as AI) IS: 3025 (P- 55) <0.01 mg/) 0.03 0.2
2. Total Ammonia IS: 3025 (P- 34) <0.1 mg/l 0.5 No

Relaxation
3. Anionic surface Annex K of IS- <0.1 mg/l 0.2 1.0

Detergents(as 13428
MBAS)

4. Barium (as Ba) IS: 15302 <0.1 mgll 0.7 No
Relaxation

5. Boron (as B) IS: 3025 (P- 57) <0.1 mg/l 0.5 1.0
6. Calcium (as Ca) IS: 3025 (P- 40) 36.07 mg/l 75 200
7. Chloramines (as Ch) IS: 3025 (P- 26) <1.0 mgll 4.0 No

Relaxation
8. Chloride (as Cl) IS: 3025 (P- 32) 20.69 mg/) 250 1000
9. Copper (as Cu) IS : 3025 (p-42) <0.05 mg/l 0.05 1.5
10. Fluoride (as F) IS: 3025 (P-60) - mg/l 1.0 1.5
11. Free Residual IS: 3025 (P-26) <0.1 mg/I 0.2 1.0

Chlorine
12. Iron (as Fe) IS: 3025(P-53) 0.820 mg/) 1.0 No

Relaxation
13. Magnesium (as Mg) IS: 3025 (p-46) 19.93 mg/l 30 100
14. Manganese (as Mn) Clause 35 of IS 0.019 mg/I 0.1 0.3

3025
IS. Mineral Oil Clause 6 ofIS: <0.5 mg/I 0.5 No

3025 Relaxation
16. Nitrate (as NO]) IS: 3025 (P- 34) 2.84 mg/) 45 No

Relaxation
17. Selenium (as Se) IS: 3025 (P- 56) <0.01 mg/I om No

Relaxation
18. Silver (as Ag) Annex J IS: <0.05 mg/l 0.1 No

13428 Relaxation
19. Sulphate (as S04) IS: 3025 (p. 24) 4.81 mltll 200 400
20. Sulphide(as H2S) IS-3025 (P-29) <0.05 mg/I 0.05 No

Relaxation
21. Alkalinity ( as Ca IS: 3025 (P- 23) 198 mg/I 200 600

Cal)
22. Total Hardness (as IS: 3025 (p- 23) 172 rng/l 200 600

CaCOl)
23. Zinc (asZn) IS: 3025 (p-49) 0.012 mg/l 5.0 15

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS

Contd. from report Code W.210920..()4(Page2 of3)

ITEST CERTIFICATE I

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 1400):2015 & ISO 45001:2018 & NABLAccrl'ditcd Laboratory)
MoEF& CC (Ministry of En\ironment. Forest & Climate Change), UPPCD& IISPCD Recognized Laboratory
• +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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"

Laboratory: GT·20, Sector-117,Noida, Gautam Budh Nagar - 201301
E. : noida.laboratory@gmail.com, mfo@noidalabs.com w..: www.lloidalabs.com

CHE~Y

Remarks: Based on above tested parameter, Water sample does not meet as per IS-10500:2012 desirable limit, but fall in
extended limit. Water can be drink if there is no alternative source.
Notes:
I.The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory.
4. This test report will not be used for any publicityllegaJ purpose.
S. The test samples will be disposed off after two weeks from the date of issue of test report, unless until specified by the customer.

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit In

absence of
alternate
source

I. Cadmium (as Cd) IS-3025(p-41) <0.001 mg/l 0.003 No
Relaxation

2. Cyanide (as CN) IS·3025(p-27) <0.01 mgll 0.05 No
Relaxation

3. Lead (as Pb) IS·3025(p-47) <0.01 mg/l 0.01 No
Relaxation

4. Mercury (as Hg) IS-3025(p-48) <0.001 mgll 0.001 No
Relaxation

5. Molybdenum (Mo) IS·3025(p-2) <0.05 mgll 0.07 No
Relaxation

6. Nickel (as Ni) Annex L of IS· <0.01 mgll 0.02 No
13428 Relaxation

7. Poly nuclear Aromatic APHA6440 <0.0001 mgll 0.0001 No
Relaxation

8 Poly chlorinated APHA6630 <0.0001 mg/l 0.0005 No
biphenyl Relaxation

9. Arsenic (as As) IS-3025(p·37) <0.01 mgll 0.01 0.05
10. Total Chromium (as Annex J of IS- o.ors mgll 0.05 No

Cr) 13428 Relaxation

Parameters Concerning Toxic Substances:
Contd From report Code W-21 0920'()S(page 3 of 3)

ITEST CERTIFICATE I
AtlptJ'~illgfo-, all .4ssureJ/

IJ/lt~/J'.e

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 1400]:2015 & ISO 45001:2018 & "lABLAccreditcd Laboratory)
MoEF & cc (Ministl1 ofEDl,ironment, Forest &Climate Change), UPPCB & IISPCB Recognized Laboratory
.. +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
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Laboratory: GT-20, Sector-117,Noida, GautamBudh Nagar- 2.01301
E. : nOlda.laboratory@gmail.com, info@noidalabs.com w.: www.noldalabs com

Contd.To reportCodeW·210920·06(Page 1ofJ)

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit in
Limit) absence of

alternate
source

1. Colour IS-3025(P-04) <),0 Hazen 5 15
Unit

2. Odour IS·3025(P-05) Agreeable - Azreeable Agreeable
3. Taste IS·3025(P·07 & Agreeable - Agreeable .

08)
4. Turbidity IS-3025(P-IO) <1.0 NTU 1 5
5. pH value IS·3025(P-04) 7.23 - 6.5-8.5 -
6. Total dissolve solid ( TDS) IS·302S(P-16) 348 m~ 500 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

RESULTS

S.No. Parameter Test Method Results Required as per IS-
10500:2012

1. Escherichia coli IS-1622 Absent Absentll00ml
2. Coliform Bacteria IS-1622 Absent AbsentllOOml

MICROBIOLOGICAL REQUIREMENT

2110912020
Mr. Mohit Sharma (NTL)
20/09/2020
2..0Lt.
21/09/2020 To 30/09/2020
Water sample Collected from Kachnaudha
Village Hand Pump

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
Analysis Duration
Sample Description

SAMPLING & ANALYSIS DATA

MIS LaJitpur Power Generation Company Limited
Village-Mirchwara & Buragaon Tehsil-Mehroni Dlstt- Lalitpur (U.P) India

Issued To:

30/09/2020W-210920-06Ground Water
Date of IssueRe ort CodeTest Re ort of

ITEST CERTIFIGATE I
,JlJh!y.iI;c/ff hlJ.1ssprl!ll

Future

NO IDA TESTING LABORATORIES
(An ISO: 900] : 2015, ISO 14001:2015 & ISO 45001:2018 & N \BLAccreditcd Laboratory)
MoEF & CC (Ministry of Environment, Forest & Climate Change), l,ppeD & HS)CB Recognized Laboratory
.. +91-9313611642, 8510081921, 7503031145. 8527870572. 7503031146, 9999794369
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Laboratory: GT-20,Sector-117,Noida, GautamBudh Nagar- 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com IN.:www.noidalabs.com

Contd,To report Code W·210920·06 (Page 2 of3)

S.NO. Parameter Test metbod Result Unit Requirement Permissible
(Acceptable Limit) Limit in

absence of
alternate
source

1. Aluminum (as AI) IS: 3025 (po 55) <0.01 mg/} 0.03 0.2
2. Total Ammonia IS: 3025 (P- 34) <0.1 mgll 0.5 No

Relaxation
3. Anionic surface Annex K of IS- <0.1 mg/l 0.2 1.0

Detergents( as 13428
MBAS)

4. Barium (as Ba) IS: 15302 <0.1 mgll 0.7 No
Relaxation

5. Boron (as B) IS: 3025 (P- 57) <0.1 niili 0.5 t 1.0
6. Calcium (as Ca) IS: 3025 (P-40) 53.70 mg/} 75 200
7. Chloramines (as C12) IS: 3025 (P- 26) <1.0 mgll 4.0 No

Relaxation
8. Chloride (as CI) IS: 3025 (P- 32) 30.58 mg/l 250 1000
9. Copper (asCu) IS : 3025 (P-42) <0.05 mg/I 0.05 1.5
10. Fluoride (as F) IS: 3025 (P-60) 0.34 mg/I 1.0 1.5
11. Free Residual IS: 3025 (P-26) <0.1 mgll 0.2 1.0

Chlorine
12. Iron (as Fe) IS: 3025(p·53) 0.820 mgll 1.0 No

Relaxation
13. Magnesium (as M~) IS: 3025 (p-46) 29.65 mg/I 30 100
14. Manganese (as Mn) Clause 35 of IS 0.019 mgll 0.1 0.3

3025
15. Mineral Oil Clause 6 of IS: <0.5 mg/t 0.5 No

3025 Relaxation
16. Nitrate (as NOl) IS: 3025 (po 34) 2.84 mgll 45 No

Relaxation
17. Selenium (as Se) IS: 3025 (p. 56) <0.01 mg/I om No

Relaxation
18. Silver (as Ag) Annex J IS: <0.05 mg/t 0.1 No

13428 Relaxation
19. Sulphate (as SO.) IS: 3025 (p- 24) 3.85 mg/l 200 400
20. Sulphide(as H2S) IS-3025 (P-29) <0.05 mg/I 0.05 No

Relaxation
21. Alkalinity ( as Ca IS: 3025 (p- 23) 276 mg/I 200 600

COl)
22. Total Hardness (as IS: 3025 (P- 23) 256 mgll 200 600

CaCOl)
23. Zinc (as Zn) IS: 3025 (P- 49) 0.012 mg/l 5.0 15

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS

Contd. from report Code W·210920..()6(Page 2 o(3)

ITESTCERTiFicATEl

AIlIl1)'ZillJr /0-; all A sUrJ!i1
Futur~

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:2015 & ISO 45001:2018 & NABLAccredill'd Laboratory)
MoEF& CC (Ministryof Eavlrenmeat, Forest& Clim~teChange),uppeR & HSPCB RecognizedLaboratory
.. +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146. 9999794369
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Laboratory: GT-20,Sector-117.Noida, Gautam Budh Nagar- 201301
E. : noida.laboratory@gmail.com, info@noidalabs.com w.: www.noida/abs.com

ATORY

,
CHE~Y

Remarks: Based on above tested parameter, Water sample meet as per IS-I0500:2012 desirable limit, limit. Water is fit
for drinking purpose
Notes:
I. The results given above are related to the tested sample. as received&mentioned parameters. The customer asked for the above tests only.
2. Responsibilityof the Laboratory is limited to the invoiced amount only.
3. This test reportwill Dotbe generated again, either wholly or in part, without prior written pcnnission of the laboratory.
4. This test report will not be used for any publicity/legal purpose.
S. The test samples will be disposed off after two weeks from the date of issue of test report, unless until specified by the customer.-......,\~G fA

">

S.NO. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit) Limit In

absence of
alternate
source

1. Cadmium (as Cd) IS-302S(P-41) <0.001 mgll 0.003 No
Relaxation

2. Cyanide (as CN) IS-302S(P-27) <0.01 mgll O.OS No
Relaxation

3. Lead (as Pb) IS-302S(p-47) <0.01 mgll 0.01 No
Relaxation

4. Mercury (as Hg) IS-302S(P-48) <0.001 mgll 0.001 No
Relaxation

S. Molybdenum (Mo) IS-302S(P-2) <0.05 mg/l 0.07 No
Relaxation

6. Nickel (as Ni) Annex L of IS- <0.01 mgll 0.02 No
13428 Relaxation

7. Poly nuclear Aromatic APHA 6440 <0.0001 mgll 0.0001 No
Relaxation

8 Poly chlorinated APHA6630 <0.0001 mg/I 0.0005 No
biphenyl Relaxation

9. Arsenic (as As) IS-302S(P-37) <0.01 mg/l 0.01 0.05
10. Total Chromium (as Annex J of IS- O.oI8 mgll O.OS No

Cr) 13428 Relaxation

Parameters Concerning Toxic Substances:
Contd From report Code W-2I0920..o6(page300)

ITESrr CERTIFICATE I
",fIJJl9;.illg[(JfUIl'lh.'llrJ'd

Future

NOIDA TESTING LABORATORIES
(An ISO: 9001 : 2015, ISO 14001:2015 & ISO 45001:2018 & NABL \ccl'{'dited Laboratory)
MoEF & CC (Ministry of Envireemeat, Forest & Climate Change), EPPCB & HSPCB Recognized Laboratory
.. +91-9313611642, 8510081921, 7503031~45, 8527870572,7503031146, 9999794369
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Laboratory: GT-20, Sector-117, Noida Gautam Budh Nagar - 201301
Branch OffIce: IP-2, Haridwar, Uttrakhand

Branch OffIce: Gayatn Nagar. Katgodam, Haldwani, Uttrakhand
E. : noida.laboratory@gmall.com, info@noidalabs.com w.: www.noida/abs.com

S.No. Parameter Test metbod Result Unit Requirement Permissible Limit
(Acceptable Limit) 10 absence or

alternate source

I. Aluminium (as AI) IS: 3025 (p- 5S) <0.01 mg/l 0.03 0.2
2. Total Ammonia IS: 3025 (p. 34) <0.10 mg/l 0.5 No Relaxation
3. Anionic Detergents Annex K of IS- <0.10 mgll 0.2 1.0

(as MBAS) 13428
4. Barium (as Ba) IS: 15302 <0.10 mWl 0.7 No Relaxation
5. Boron (as B) IS: 3025(P- 57) <0.10 mg!l 0.5 1.0
6. Calcium (as Ca) IS: 3025 (p- 40) 221.36 mg!l 75 200

GENERAL PARAMETERS CONCERNlNG SUBSTANCES UNDESIRABLE IN EXCESSIVE
AMOUNTS

S.No. Parameter Tut Method Result Unit Requirement Permissible
(Acceptable LimJt In absence

Limit) or alternate
source

I. Colour 1S-3025(p-04) <1.00 Hazen 5 15
Unit

2. Odour IS-3025(P-05) Agreeable - Agreeable Agreeable
3. Taste IS-302s(p-07 & Agreeable - Agreeable -

081
4. Turbidity IS-3025(p-10) <1.00 N11J I 5
S. pH value IS·3025(p-1I) 7.23 - 6.5 - 8.5 -
6. Total dissolve solid (IDS) IS-3025(p-I6) 1128.0 mg/l 500 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

MICROBIOLOGICAL REQUIREMENT RESULT

S.No. Parameter Tut Method Results Requirements as
per 15-10500:2012

I. Escherichia coli 1S-1622 Absent Absent/IOOmI
2. Coliform Bacteria IS-1622 Absent Absentll OOml

SAMPLING & ANALYSIS DATA

2010912021
Mr. Deepak Sharma (NTL)
1610912021
2.0 Lt.
20/0912021 To 2810912021
Hand Pump water Collected from Near- Ash Pond

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
Analysis Duration
Sample Description

Mis LaUtpur Power Generation Company Limited
Vtllage-Mirchwara and Burogaon, Tehsll- Mahronl, Lalitpur-284123 (U.P)
India

Issued To:
Address:

28/0912021W-200921-059
Date of IssueRe rt Code

(\0 ISO :9001 : lOIS & ISO 4SIHII: 2018 Certified Lilboratur)
:\1uf'" & (C (\lioi~tr~ or. 0\ iroomrot, Fnrest & Climutr Change), uppeR & HSPCR ~rcCl~oill-d l.IIbor.tor~

tr +91-9313611642.8510081921, 7503031145, 8527870572. 7~03031146. 9999794369
tltU~l·:.i"t: /i" an I\\lIr.'41

Future

NOIDA TESTING LABORATORIES
ANNEXURE-R-37
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Laboratory: GT-20, Sector-117, NOldaGautam Budh Nagar - 201301
Branch OffIce : IP-2. Haridwar, Uttrakhand

Branch OffIce : Gayatri Nagar. Katgodam, Haldwani, Uttrakhand
E. : noida.laboratory@gmall.com. mfo@noida/abs com w.: www.noidalabs.com

BDL: Below Detection Umlt.
Remarks: Based on above tested parameter, Water sample does not meet as per 18-10500:2012 specification. Water is
not fit for drinking purpose.
Notes:
I The results Iliven above an: related 10 the tested sample, as rec:ei~ ct menuoned puameten The CUS10mer aslted for the above aests only
2. Responsibility of the Laboralory IS limited 10 the inVOiced amount only
3. This test report will not be aenerated again, either wholly or In pert. wilhout prior wrinen permlS$lDnof the laboratory
4. This test report will not be used for any publlcityllegal pwpose
5 The test samples will be dISpOSed otTafter t....o weeks from the date of ISsueof test report. unless until specified by ~~~

;\ LA

S.No. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit in

Limit) absence or
alternate
source

1. Cadmium (as Cd) 18-3025 :P-4I) <0.001 mg/l 0.003 No Relaxation
2. Cyanide (as eN) 18-3025 :P-27) <0.0 [ mg/l 0.05 No Relaxation
3. Lead (as Pb) IS-3025 Y-47) <0.01 mgll 0.01 No Relaxation
4. Mercury (as H__g}_ 18-3025 Y-48) <0.001 mg/l 0.001 No Relaxation
5. Molybdenum_(M~ IS-3025(P-2) <0.05 mg/l 0.Q7 No Relaxation
6. Nickel (as Nil [S-3025iP-5~ <0.01 mall 0.02 No Relaxation
7. Poly nuclear Aromatic APHA 6440 <0.0001 mg/l 0.0001 No Relaxation

Hydro Carbons
8 Poly chlorinated biphenyl APHA 6630 <0.000 [ mgll 0.0005 No Relaxation
9. Total Arsenic las A~ lS-3025(p-371 <0.01 mg/l 0.01 No Relaxation
[0. Total Chromium (as 0) 18-3025(P-S2) <0.05 mg/l 0.05 No Relaxation

7. Chloramines (as Clu_ IS: 3025 p- 26 <1.00 mg/l 4.0 No Relaxation
8. Chloride (as CI) IS: 3025 P-32 235.18 mg/l 250 1000
9. Fluoride (as11 IS: 3025 P-60 0.862 mgll 1.0 1.5
10. Free Residual Chlorine IS: 3025 P-26 BOL mgll 0.2 1.0
II. Iron (as Fe) IS: 3025 P-53 0.278 mgll 1.0 No Relaxation
12. Magnesium (as M_&l IS: 3025 P-46) 79.36 mgll 30 100
13. Manganese (as Mn) Clause 35 of 18 3025 <0.1 mg/l 0.1 0.3
14. Nitrate (as N<hl_ 18: 3025 P- 34) 14.34 mw'! 45 No Relaxation
15. Selenium (as Se) 18: 3025 (P~5~ BOL mg/l 0.01 No Relaxation
16. Silver_(as A_g)_ Annex J IS: 13428 BOL mgll 0.1 No Relaxation
17. 8ulphate(_as SO~ IS: 3025 :P- 24) 121.80 mgll 200 400
18. Sulphide_(_asH~ IS-3025 P-29 BOL mgll 0.05 No Relaxation
19. Alkalinity_(_asCa COll IS: 3025 P- 23) 824.0 mgll 200 600
20. Total Hardness (as IS: 3025 (P- 23) 880.0 mgll 200 600

CaCO)
21. Zinc (as Zn) IS: 3025 (P- 4~ 0.32 mg/l 5.0 15
22. Phenolic Compound as [8: 3025 (P- 43) BOL mg/l 0.001 0.002

(C6HsOH)

(An ISO :9001 : 2015 & ISH "5001 : 2018 Certified Laboratory)
\101::F & C(.' (Ministn of t:n\ironmcnt. ~o~sl & Climalt Changr).l PPC'8 & "SPCB Rrcognilfd I.aboralo~

.. +91-9313611642. 8510081921. 7503031145, 8527870572. 7503031146. 9999794369
'"uIJ:i".~ [ur ,III 'Hur..d

J uturr

NOIDA TESTING LABORATORIES
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Laboratory: GT-20, Sector-117, Noida Gautam Budh Nagar - 201301
Branch Office: IP-2, Haridwar, Uttrakhand

Branch Office: Gayatn Nagar. Katgodam, Haldwam, Uttrakhand
E. : noida laboratory@gmai/.com, info@noida/abs.com IN.: www.noida/abs.com

S.No. Parameter Test method Result Unit Requirement Permissible Limit
(Acceptable Limit) in absence of

alternate source

1. Aluminium (as AI) IS: 3025 (p- 55) <0.01 mg/l 0.03 0.2
2. Total Ammonia IS: 3025 (p- 34) <0.10 mg/l 0.5 No Relaxation
3. Anionic Detergents Annex K of IS- <0.10 mgll 0.2 1.0

(as MBAS>" 13428
4. Barium (as Ba) IS: 15302 <0.10 mW! 0.7 No Relaxation
5. Boron (as B) IS: 3025 (p- 57) <0.10 mW! 0.5 1.0
6. Calcium (as Co) IS: 3025 (P- 40) 110.27 mg/l 75 200

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE
AMOUNTS

S.No. Parameter Test Method Result Unit Requirement Permissible
(Acceptable Limit in absence

Limit) of alternate
source

1. Colour IS-3025(p-04) <1.00 Hazen 5 15
Unit

2. Odour 1S-3025(p-05) Agreeable - Azreeable Agreeable
3. Taste IS-3025(p-07 & Agreeable - Agreeable -

08)
4. Turbidity 1S-3025(p-IO) <1.00 NTU I 5
5. pH value IS-3025(P-II) 7.02 - 6.5 - 8.5 -
6. Total dissolve solid (TOS) IS-3025(p-16) 720.0 mg/l 500 2000

ORGANOLEPTIC & PHYSICAL PAR-.&\METERS

MICROBIOWGICAL REQUIREMENT RESULT

S.No. Parameter Test Metbod Results Requirements as
per 15-10500:2012

I. Escherichia coli IS-1622 Absent AbsentllOOml
2. Coliform Bacteria IS-1622 Absent AbsentllOOml

2010912021
Mr. Deepak Sharma (NTL)
1610912021
2.0 LL
2010912021 To 2810912021
Hand Pump water Collected from Semra Village

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
Analysis Duration
Sample Description

SAMPLING & ANALYSIS DATA

MIs LaUtpur Power Genention Company Limited
Village- Mircbwan and Burogaon, Tehsil- Mahroni, Lalitpur-284123 (U.P)
India

Issued To:
Address:

28/0912021W-200921-060
Date of IssueRe rt Code

(An ISO :9001 : 2015 & ISO "5001 : 2018 Certified Laboratory)
\loEF & CC (Mini\tr~ fir f.n\ ironment. Forest & ( limllte Cbanl:l'). l PPCB & IISP( B Reco~niled Lllbo!1lIUr~

• +91-9~13611642. 8510081921. 7.503031145.8"27870572. 7503031146. 999979436911l1l~r:lIl;.:fi'r"" 1\\1111'-'"
r14tur,

NOIDA TESTING LABORATORIES
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Laboratory: GT-20, Sector-117, Noida Gautam Budh Nagar - 201301
Branch OWIce : IP-2, Haridwar, Uttrakhand

Branch OffIce : Gayatn Nagar. Katgodam, Haldwani, Utlrakhand
E.: noida.lsboratory@gmail.com, info@noidalabscom w.: www.noidalabs.com

CHECKEU

SOL: Below Detection limIt.
Remarks: Based on above tested parameter, Water sample does not meet as per IS-I 0500:20 12 desirable limit, but fall
in extended limit. Water can be drink if there is no alternative source.
Notes:
I The ~hs given above are ~1a1l:ld 101be tesIed sample, as received .t. lIIICIlboncdpmmetcrs. The customer asked for the ahem: tests only
2 Respooslbilily of the Laboratory ISIimiu:d 10the mvolced amountonly
3 ThISIe5t report WlUnot be aenemed again, either ""bolly or m pan, Without pIlor written permission of the laboratory.
4 nus Ie5t report wiUnOl be used for any public:ilyllegal purpose.
S The test samples will be disposed off after two weeks from the date of issue ortesl report, unless until specIfied by ~~IlI1Y",

'v~
~

S.No. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit in

Limit) absence of
alternate
source

I. Cadmium (as Cd) 1S-3025(p-41) <0.001 mgll 0.003 No Relaxation
2. Cyanide (as CN) IS-3025(P-27) <0.01 mgll 0.05 No Relaxation
3. Lead (as Pb) IS-3025(p-47) <0.01 mgll 0.01 No Relaxation
4. Mercury (as Hg) IS-3025(p-48) <0.001 mgll 0.001 No Relaxation
5. Molybdenum (Mo) IS-30251P-2) <0.05 mgll 0.07 No Relaxation
6. Nickel (as Ni) IS-3025(p-S4) <0.01 mgll 0.02 No Relaxation
7. Poly nuclear Aromatic APHA 6440 <0.0001 mgll 0.0001 No Relaxation

Hydro Carbons
8 Poly chlorinated biphenyl APHA 6630 <0.0001 mgll 0.0005 No Relaxation
9. Total Arsenic (as As) IS-J025(P-37) <0.01 mg/l 0.01 No Relaxation
10. Total Chromium (as Cr) IS-302S(P-S2) <0.05 mg/l 0.05 No Relaxation

7. Chloramines (as CI2) IS: 3025 (p. 26) <1.00 mg/l 4.0 No Relaxation
8. Chloride (as CI) IS: 3025 (p. 32) 125.80 mg/l 250 1000
9. Fluoride (as F) IS: 3025 (p-60) 0.716 mg/l 1.0 1.5
10. Free Residual Chlorine IS: 3025 (p·26_} SOL mg/l 0.2 1.0
11. Lron(as Fe) IS: 3025(P·53) 0.158 mgll 1.0 No Relaxation
12. Magnesium (as Ma) IS: 3025 (p-46) 51.62 mg!l 30 100
13. Manganese (as Mn) Clause 35 of IS 3025 <0.1 mg!l 0.1 0.3
14. Nitrate (as NOl) IS: 3025 (p. 34) 9.21 mg!l 45 No Relaxation
15. Selenium (as Se) IS: 3025 (p. 56) BOL mg/l 0.01 No Relaxation
16. Silver (as Ag) Annex J IS: 13428 SOL mgll 0.1 No Relaxation
17. Sulphate (as SO~)_ IS: 3025 (p. 24) 86.34 mgll 200 400
18. Sulphide (as H,S) IS-3025 (P-29) BOL mgll 0.05 No Relaxation
19. Alkalinity (as en C~) IS: 3025 (P- 23) 360.0 mgll 200 600
20. Total Hardness (as IS: 3025 (p- 23) 489.0 mgll 200 600

CaCO])
21. Zinc (as Zn) IS: 3025 (p- 49) 0.21 mg/l 6.0 15
22. Phenolic Compound as IS: 3025 (p- 43) BOL mgll 0.001 0.002

(4H50H)

(An ISO :9001 : 2015 & ISO 4S001 : 2018 Certifit'd Labora 101") )

MoEF & CC (\1inist'1 of t:n\ Ironment. Forest & Climate Cbange). l PPCB& HSpeB Rl'colo!nilCdLahorato'1'
til + 91·9313611642.8510081911. 7503031145. 85l787()S7:!. 7503031146. Q999794369
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Laboratory: GT-20, Sectar-117, Naida Gautam Budh Nagar - 201301
Branch Office: IP-2, Hancmar, Uttrakhand

Branch OffIce: Gayatri Nagar. Katgodam, Halowani, Uttrakhand
E. : naida.laboratory@gmail.cam, info@noidalabs.comw.: www.noidalabs.com

S.No. Parameter Test method Ruult Unit Requirement Permissible Limit
(Acceptable Limit) In absence of

alternate source

I. Aluminium (as AI) IS: 302S{p- 55) <0.01 mg/l 0.03 0.2
2. Total Ammonia IS: 3025 (P- 34) <0.10 mg/l 0.5 No Relaxation
3. Anionic Detergents Annex K oflS- <0.10 mgll 0.2 1.0

(as MBAS) 13428
4. Barium (as Bal IS: 15302 <0.10 mgll 0.7 No Relaxation
S. Boron (as B) IS: 3025 (P- 57) <0.10 mgll 0.5 1.0
6. Calcium (as Ca) IS: 3025 (P- 40) 92.02 mWJ 75 200

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESrRABLE IN EXCESSIVE
AMOUNTS

S.No. Parameter Test Method Result Unil Requirement Permissible
(Acceptable Limit In absence

Limit) or alternate
source

1. Colour IS-3025(p-04) <1.00 Hazen 5 15
Unit

2. Odour IS-3025(p-05) Agreeable - Agreeable Agreeable
3. Taste IS-3025(P-07 & Agreeable - Agreeable -

08)
4. Turbidity IS-3025(P-10) <1.00 NTU I 5
5. pH value IS-3025(p-I I) 6.87 - 6.5 - 8.5 -
6. Total dissolve solid (TOS) IS-302S(P-16) 695.0 mgll 500 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

way tation
MICROBIOLOGICAL REQUlREMENT RESULT

S.No. Parameter Test Melhod Results Requirements as
per is-lOSOO:2012

1. Escherichia coli IS-1622 Absent Absent/l00ml
2. Coliform Bacteria IS-1622 Absent Absent/l00ml

2010912021
Mr. Deepak Sharma (NTL)
1610912021
2.0 LI.
2010912021To 2810912021
Hand Pump water Collected from Near Udaypura
Rail S'

Sample Received on
Sample Drawn By
Sample Drawn On
Sample Quantity
Analysis Duration
Sample Description

SAMPLING & ANALYSTS DATA

MIsLaUtpur Power Generation Company Limited
VUlage-Mircbwara and Burogaon, Tehsil- Mabronl, Lalltpu r-284I23 (U.P)
India

Issued To:
Address:

28/0912021W-200921-061
Date of IssueRe rt Code

TEST CERTIFICATE

(An ISO :904H: 2015 & ISO 45001 : 2018 Certified Laboratory)
l\IoEF & CC (!\finistr') of f:nvironment, Forest & Climate Change), l PPCB & HSpeR Recogntred Laboratol')
tr +91-9313611642. 8510081921. 7503031145, 8527870572. 7503031146. 9999794369
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LaboratOlY: GT-20, Sector-117, Noida Gautam Budh Nagar - 201301
Branch Offlce: IP-2. Haridwar, Uttrakhand

Branch Office: Gayatn Nagar. Katgodam, Haldwani. Uttrakhand
E. : nOida.laboratory@gmail.com. info@noidalabs com w.: www.noidalabs.com

BDL: Below Detectlon limit.
Remarks: Based on above tested parameter, Water sample does not meet as per IS-I 0500:20 12 desirable limit, but fall
in extended limit. Water can be drink ifthere is no alternative source.
Notes:
I The results given above are reWed to the tested sample, as received &: IDCIlUOIled pe.rame1e1S.The tuS100lcr asked for the above ICStsonly
2. Responsibility of the Labomory I$lunited to the lIIvoiccd amount only.
3 This lest report will nOIbe ,cnemcd again, either wholly or in part, without prior wnnen permission of the laboratory.
4 This test report will nOlbe used for any publicltyllepl purpose.
S The teSt samples will be disposed olTaflcr IWOweeks from the date of issue of test report, unless until specified by'~~:IQ!:Cf

'~ \.11.8

S.No. Parameter Test method Result Unit Requirement Permissible
(Acceptable Limit in

Limit) absence of
alternate
source

I. Cadmium (as Cd) IS-3025 P-41 <0.001 mg/l 0.003 No Relaxation
2. Cyanide (as CN) IS-3025 P-21 <0.01 mg/l 0.05 No Relaxation
3. Lead (as Pb) IS-3025 P-47 <0.01 mg/l 0.01 No Relaxation
4. Mercury (as Hg) IS-3025(P-48) <0.001 mW! 0.001 No Relaxation
5. Molybdenum (Mo) JS-3025(P-21 <0.05 mg/l 0.07 No Relaxation
6. Nickel (as Ni) IS-3025(P-54) <0.01 mg/l 0.02 No Relaxation
7. Poly nuclear Aromatic APHA 6440 <0.0001 mg/l 0.0001 No Relaxation

Hydro Carbons
8 Poly chlorinated biphenyl APHA6630 <0.0001 mg/l 0.0005 No Relaxation
9. Total Arsenic (as As) IS-3025(P-37) <0.01 mg/l 0.01 No Relaxation
10. Total Chromium (as Cr) IS·3025(P-52) <0.05 mg/l 0.05 No Relaxation

7. Chloramines (as CIz) IS: 3025 (P- 26) <1.00 mW! 4.0 No Relaxation
8. Chloride (as CI) IS: 3025 (P- 32) 72.15 mW! 250 1000
9. Fluoride (as F) IS: 3025 »-60) 0.512 mWI 1.0 1.5
10. Free Residual Chlorine IS: 3025 »-26) BOL mgll 0.2 1.0
11. Iron (as Fe) IS: 3025( P-53 0.149 mgll 1.0 No Relaxation
12. Magnesium (as Mg) IS: 3025 P-46) 45.96 mgll 30 100
13. Manganese (as Mn) Clause 35 of IS 3025 <0.1 mW! 0.1 0.3
14. Nitrate (as N(h) IS: 3025 (P- 34) 7.02 mW! 45 No Relaxation
15. Selenium (as Se) IS: 3025 (P- 56) BOL mgll 0.01 No Relaxation
16. Silver (as Ag) Annex J IS: 13428 BOL mgll 0.1 No Relaxation
17. Sulphate (as SO.) IS: 3025 [P- 24) 58.23 mgll 200 400
18. Sulphide (as H2S) IS-3025 P-29) BOL mgll 0.05 No Relaxation
19. ALkalinity (as Ca coo IS: 3025 P- 23) 312.0 mgll 200 600
20. Total Hardness (as IS: 3025 (P- 23) 420.0 mgll 200 600

CaCOJ)

21. Zinc (as Zn) IS: 3025 (P- 49) 0.24 mgll 7.0 15
22. Phenolic Compound as IS: 3025 (P- 43) BOL mg/l 0.001 0.002

(CJisOH)

I [ r ( ERTIFIC \TE

(An ISO :!HHH: 2015 & ISO 45001 : 2018 Certitied Laborallll1)
~loU' & CC <\finist") of" n,jrClnm~nt. fort-\t & ( lim.lt ( hangel.lIppeD 8. IfSPCB RecognizedLaboratory

• +91-9313611041. 8510081921. 7503031145. 8527870572. 7503031146.9999794369
fflU!,:iIll: I"' 'III """,."

/ 1/IIIft
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Laboratory: GT-20, Sector-117, NOldaGautam Budh Nagar - 201301
Branch Office: IP-2, Haridwar, Uttrakhand

Branch Office: Gayatn Nagar. Katgodam, Haldwani, Uttrakhand
E. : noida./aboratory@gmail.com, info@noida/abs.com w.: www.noidalabs com

S.No. Parameter Test method Resull Unit Requirement Permissible Limit
(Acceptable Limit) In absence of

alternate source

1. Aluminium(as AI) IS: 3025 (po SS) <0.01 mg!l O.oJ 0.2
2. Total Ammonia IS: 3025 (p- 34) <0.10 mg!l 0.5 No Relaxation
3. Anionic Detergents AnnexK of IS- <0.10 mgtl 0.2 1.0

(asMBASf 13428
4. Barium(as Bal IS: 15302 <0.10 mgll 0.7 No Relaxation
5. Boron (as B) IS: 302S (p- 57) <0.10 mg!l 0.5 1.0
6. CaJcium(as Ca) IS: 3025 (P- 40) 98.18 mg!l 75 200

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE
AMOUNTS

S.No. Parameter Test Method Result Unit Requirement Permissible
(Acceptable Limit in absence

Limit) of alternate
source

1. Colour IS-3025(p-04) <1.00 Hazen 5 15
Unit

2. Odour IS-302S(p-O~ A~ble - Agreeable Agreeable
3. Taste IS-302S{p-07& Agreeable - Agreeable -

08)
4. Turbidity 18-302S(p- 10) <1.00 NTU I 5
S. pH vaJue IS-302S(P-ll) 7.12 - 6.5 - 8.5 -

6. TotaJdissolve solid (TOS) IS-302S(P-16) 910.0 mgll 500 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

MICROBIOLOGICAL REQUIREMENT RESULT

S.No. Parameter Test Method Results Requirements as
per 18-10500:2012

I. Escherichia coli IS-1622 Absent Absent/I00mI
2. Coliform Bacteria 1S-1622 Absent Absent/100m1

20109/2021
Mr. Deepak Sharma (NTL)
16109/2021
2.0 Lt.
20109/2021To 28109/2021
Hand Pumpwater Collected fromVillageMirchwara

SampleReceived on
Sample Drawn By
Sample DrawnOn
SampleQuantity
AnalysisDuration
Sample Description

SAMPLING & ANALYSISDATA

MIs Lalitpur Power Generation Company LJmited
Villag~ M.irchwara and Burogaon, Tehsil- Mabroni, Lalltpur-284123 (U.P)
India

Issued To:
Address:

28/0912021W-200921-062
Date of IssueRe rt Code

(An ISO :9001 : 2015 &: ISO ",SOOI : 2018Cl'rli(j~d Laboratory)
MoEf & CC ~Iinisll") of. n\ ironment, fort'S1& CUm.le ( hange}.l PPCD& liSPCD Rl'CognucdLaboraton
tr +91-9313611642. 8510081921, 7503031145. 8527870572. 7503031146, 99(9794)69
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Laboratory: GT-20, Sector-117, Noida Gautam Budh Nagar - 201301
Branch Office : IP-2, Haridwar, Uttrakhand

Branch omc.: Gayatn Nagar Katgodam, Haldwani, Uttrakhand
E.: noida laboratory@gmail.com, info@noidalabs.comw.: www.noidalabs.com

y

Notes:
I The results given aboveare rela~ IDthe tesIed sample. IS received &;mentioned parameters. The customer asked for the above tests only
2 Respoosib~,ty of the l.aboramry is hmiud IDthe mvoic:edamount only.
l ThIS test reportWlUDOlbe genemm again. ather ...boOy or Inpan, wilhout prior written pernussien oflhc laboratory.
4 This tcst report will not be used forany publi<:ltyllegaJpwpose.
S. The test samples will be disposed off after two weeks 110mthe date of issue of test report. unless until speclficd 6,~dG~~),,~

~
V)

BDL: BelowDetection limit.
Remarks: Based on above tested parameter, Water sample does not meet as per IS-10500:2012Iimit. Water is not fit
for drinking purpose.

S.No. Parameter Tut metbod Result Unlt Requirement Permissible
(Acceptable Limit In

Limit) absence or
alternate
source

1. Cadmium (as Cd) 1S-3025(P-41) <0.001 mgtl 0.003 No Relaxation
2. Cyanide (as eN) IS-3025(P-2T <0.01 mg/1 0.05 No Relaxation
3. Lead (as Pb) IS-3025{P-4T <0.01. mg/I 0.01 No Relaxation
4. Mercury (as Hg) IS-3025(P-48 <0.001 mg/l 0.001 No Relaxation
5. Molybdenum (Mo) IS-3025(1)-2) <0.05 m!1/l 0,07 No Relaxation
6. Nickel (as Ni) IS-3025(P-54) <0.01 mg/l 0.02 No Relaxation
7. Poly nuclear Aromatic APHA 6440 <0.0001 mg!1 0.0001 No Relaxation

Hydro Carbons
8 Poly chlorinated biphenyl APHA6630 <0.0001 mg!1 0.0005 No Relaxation
9. Total Arsenic (as As) IS-3025(P-37) <0.01 mg!1 0.01 No Relaxation
10. Total Chromium (as Cr) IS-3025(P-52) <0.05 rng/l 0.05 No Relaxation

7. Chloramines (as C12) IS: 3025 (p, 26) <1.00 mg/l 4.0 No Relaxation
8. Chloride (as CI) IS: 3025 (:P- 32) 121.46 mg/l 250 1000
9. Fluoride (as F) IS: 3025 (p-OO 0.508 mg/l 1.0 1.5
10. Free Residual Chlorine IS: 3025 P-261 BOL mg/l 0.2 1.0
II. Iron (as Fe) IS: 3025(P-53) 0.249 mg/l 1.0 No Relaxation
12. Magnesium (as Mg) IS: 3025 (P-46) 56.76 mg/l 30 100
13. Manganese (as Mn) Clause 35 of IS 3025 0.21 mg/l 0.1 0.3
14. Nitrate (as NOJ) IS: 3025 (po 341 8.68 m!1/l 45 No Relaxation
15. Selenium (as Se) IS: 3025 (P- 56) BOL mg!1 0.01 No Relaxation
16. Silver (as Ag) Annex J IS: 13428 SOL mg!1 0.1 No Relaxation
17. Sulphate (as SO.) IS: 3025 (P- 24) 78.16 mg!1 200 400
18. Sulphide (as H1S) IS-3025 (P-29} BOL mg/l 0.05 No Relaxation
19. Alkalinity (as Ca CCh) IS: 3025 (P- 23) 256.0 mlll1 200 600
20. Total Hardness (as IS: 3025 (P- 23) 480.0 mgtl 200 600

CaCO)
21. Zinc (as Zn) IS: 3025 o- 49) 0.25 mg/l 8.0 15
22. Phenolic Compound as IS: 3025 (P- 43) BOL mg/l 0.001 0.002

(C6HsOH)

\

IAn ISO :IJOOI: 2015& ISO 45001 : lOU~Certified Laboraterv)
:\luFF & CC 12\linistl') of En' ironmeDt, Ferest & Climate Cban~e), l PPCB& HSpeB ReCOl:DuedLabonto~
If +91-931361 1M:!. 8510081921, 7503031145, 85:!7870572. 7503031146. 9999794369

In,'~'-:ml!/IIT an '\llIr.d
Futurr
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HOtiI: I.n .. rt'Stit tlst.!d I\"f~'',I'Y 10~t tCJl!fod.t!1!.rt,,"$and a):ptlc.h!" f';lfIlI'MCtl'II.
1...(.1ol'k WIllbe.JltJ,uurnt 03e~tl (,,,,"ltM:-daroo:u.~ ufl('!;IC'('('rU!lcollt
). /t.rqCO!l.pa;'"b;h".ttb...jNIIAI" .... ' bcccn:.r.nI'''talrd wit!un 1 d.lj'~."(~IU'of au ''elw'n
.; n!fE1):rlb .......,k rtpl"O(h:-J·""tI("·Of~p3ftl!1"r.;O~:1&t.UMl\I,,,,;r.CV'.del!t:~illlh~:(ol:rto!lO)\VIUIII.ho"ld l\ul.h'l as~din ::a!l~..1J'''''njs!r",
~..:J"'-U~'t'tI!r,Kwp.:n'-'.iltW!'.t:..~

CO:.I~ 1'0f'C:J'f'" ("Ode\\'<U.l)922·01 (PU};C 1('fl)

~4'_ __J_Turojdity __ ~TS-3Q25(P.IO) <1.0 >lTU -'--"71-.,..-__;..::.5
5. pll ,.I"e 11S-J025(1'.04 7.17 6.S.K.S _j
T. I '10101dl'<'(1lvesolid (TIY.,'l.)_l__!:IS-:!:'~30:L -16 48& mll.1 500 I2000

tJ:ur
2.. Odoor
:I. To>!e

ORCA-'10LEmC '" 1'lIYSICAL I'ARAJ\1ETF.K.S

I
S:'\O'1 1'a""",'er I 'its. method I Rosul! I Unit I Requlremeat Pcrwl .. lb~

_j (Acceptable Limit I.
l,Imil) AbSente ~f--L alteruate

. ~----~.~'(~'u~I~~e
IS';\025(I'~04) <1.0 lln~~" 5 IS

U"i~~-=.-=.-=.-=--=--_-=- 1S-302S(P·OS i\llre~ablc - I\$l(:cablo -':'-:A-S-",-c.-=-blo
1S-3025(1'·07 & i\s'~~ablc - "gr eoabte
08)

~ple Description Ground Water ~
Sam Ie DnswnOn 24/09/2022
Sam Ie Dra.:."::.'=.nO~v:~~~~-_-_-_-_-_-_-_-_-_-_-_-_-_-:_-_-:_t-r~::;·fr~.'{.V~iv~c7k~K;-l-'n-,a-r'7(As.,-,i-,,-::E,...n;v:.:.;i,...,"''(I~L~n~b)~;~========-I
Samplinglocstio" }Jear- l:da~pura Railway Slnllon Hand Pump
Sample Quantity & P'lek;,,!! 2.0 liter ill PoLBottle fo" Chemical Testing & 500 ml

______ -I--,S,!!,e~rili2.ed01""" flottl. for 111icrobiolo~ieal Tes_~t!!i":o...._ _'
Sam Ie Received 011 26i09/2Q22

~ ..is Duration ---- ----I 26iQ9,'2022to 30il19J2022
____ MICROBIOLOGICAL RF.QLI.RL"n::vt· ---------

RV,SULTS ,

Te~1Melhud £lCSIIIIs Req"h'od .$ por IS-
__ I-- 1050(1:2012

1
1$.1622 Absent Ab;.nIlIO;:,:O::.:"';.._1_

. IS-1622'-___ Abbelll Absent! 1OOud

s.xe, I rarometer

~~ChiOc"lj _
L...£:: i Coliform Ooclcn",·o:._ _

SA)(pUNG & Al\AL YSIS DAl'A

\fIS Lalitpur 'Power Generll.HunCompany Limited
Vil1age-Mlrchwara & Buragann Tehsil-Mehruoi DiMt-Lulirpur (U.l') India

Issued To:

t- _ __;T",es=:..:cReport of [- ReJlort Codt"____ Date of IssueL Gruund Wnter _----'__ W-26092~2~-0~l -'-===-- 30/09/2022

LID. "1""', Hut PollutIon Contre. Board, FUlCOIMdll_trlalAIM, 8hlw"d1. Ol.tt. A'war (Raja.than) ..301019

Ph. No. : 01493·294G22.09694886022,Email: eslaenvlrolab@9mall.eom,Wob.ito :www.8$laenvlrolab.com _

JobO.scrlptlon : Envlfonmtn&.1!TI,tlng. ETPISIP MatlufaClurlng. ETJ),STPPI3n1Operation Pollution NOCEtt

ASIA EtiVIRO LAB
(An ISO 9001:2015. 14001 :2015.45001 :2018 & MOEF Accredited Lab)

ANNEXURE-R-38
232907



HOI~J 1." ,,'<='01.'" Iistt-!"fer eflf), I,.tho t(''Sud j3UIJ)lI:">aad ap;thclEbll!or"lr!lr;l~torJ. •
t.~ ....~u.iU ~desIro:>bJ u.r met) frotw:IhulL.cot t»1!. orl",,~nniAc.cf
1.l,r\o·("Oft;JbJlu~!l.1.I1th;,:tpon: "\cu.:dhcrcon:.t!I"JI'lka:~1 totilhlll1d.l)'~dl ''l'ill~o(chis T~r""l
( The f"rr"'"""!tlS~!:llu "'~"'PfV~uc:f6.wtti)l,yorIe part :lmJ~';I1II~ot~ u:t.d .-.111\<widfll.!*I'll 11',rCotl1tof13.\\'uml4lh(l',ddNoll.", Il$rd III any~i'lllrtis:llg
~-!t03u'3hr:.:II;u spc:UI F«I:th.Joltl(lg wr.t::..:,.

f
21. Alkalinity (•• c.

CO.)="=-.-+~:ru:::1I""1anJn-:--"",-.-:("-"S-
Ca,o,)I :::2.,;:-, -:-:1 z;;:=",,:o..: (asL:Ul'!"7") --

1.0

--+..::~c:;:~a3"'iM13 .\ta]!l1""ium (M7M?"!L---'I-'I~S:302 30 100
. M .. g.nele (ftSMn IS: 30 O.~J ,...::O::;.3:...
. MinemlOil IS: 3025 (V.,!!) <.O.~mWQI 0.5 No

Relaxa~iO"16. NilnllC(•• '10,) IS: 3025 (p. 34) 4.88 algll 45 'I/o
_---'..:R""c"'l.xalion

11. Selenium (as 80) I IS: 30"..$(p~56) <0.01 O1g/l 0.01 1\0
Rcl... I;on

18. Silver (a~All) Annex J IS: 13428 «1.05 m&,l 0.1 Nn

-,=-:-_-1. l(.elaX~I;nn
1-=,19::.._+.:S;::ulph.lo (ILSSO.) 15: 3025 (P. 24 52.1 O1!l/I 200 _--1-:4",0,:..0
20. Sulphide (as H2S) IS·3025(1'.29) <O.()S rng/l 0.05 Nn

IS: 3025 (p. 23) 228 m&,lI_2:-:()""O__ ..J....~:-:~"'~._x"~

IS: 302.S (I':n>T 296 Imsll 200 I 65°0. __ I
IS: 3025 (I'~ 0.201 m&1 I 5.0 ~

(,blonn.
~.

0.05 1.S~
1.0 __ +1",,5
0.2 1.0

5(P·53) 0.69R rugil

5 !P.46) 22.36 mg/I
2S (P.591 ,,0.1 ulu':l

IS: 302Iron (as Fe)

250 1000

6. Calcium !..Cal IS: 302.5 (I'. 40) 81.76 mg':l
7. Chloremincs (•• Ct,) IS: 302.5(1'. 26) <1.0 rug/I

8. Chl""ide la. CII IS; 3025 (1'. 32) 62.32 t m!!ll
9. '.opper (a. Cu) IS; 3025 (1'-42) <0.05

~~
10. l1uoridl; (as F) IS: 302.5 {P~l 0.82 ~;,
II. Fn.'C RC<ldu.11 IS: 3025 (P·26) <0.1 mgil

3. Anionic surface

I~~)nts(a~ I=-o~"....---4---...,.......-l--..,,---I--~--I-7;-----i
~("":>$"'l.1;';'a:;)----1 IS: 15302 <0.1 mg/J 0.7 NoIE= Boron (8.5 11) --+I"'S,...· "'302=''''''(1''''.''''5''-'7::-)_,: <0 I 111 ±='l ...:~.=,.; -J.~r~~~I""_.a_tiO~fl

4.0 ~o
Relaxation

1-.!.:1._---1f-',c,:.~I:.::u01inuJll(0. AI)
~ TOla! Ammonh.

Test method

APIIA·23n' cx1il <0.1 mg.'! 0.2 1.0

,0. Parameter

G£;'II[RAT. PARAMETeRS CO,:ojCER.'fJlliCSllllSfANcr.sUI\OESIRARti: iN I!X<:F'.sSIVEAMOn'41'S

Lab .."1-137, Helt Pollution Con'rol 80Md~ RIICO Industrial AsH. Sh)WICU, DI.tt. Alw.r (Ra,Jatthan).301019

.::..-----....;;;'-::P-:-h-:-:-. No•. 01493-2940ll, 09694666022,Emili: •• la.nvirolab@gmall.eom.Wobllto:www.aslaenvlrolab.com

ASIA EHVIRO LAB
ISO 9001:2015, 45001:2018 & MOEFAccfedited

233908



:\~ I 1l..:rrwkllrttdf' .... lIf...YItIUtc:tt'sud .... III.""ll"Jjapp1I<l'bl.,llWlunettrt.
1.!t.a,,.;:ttw: bt dHClD)-.d tw(" ,.g£lb (for.tUc> tt.:tC'Clrbn. ~'(Ir.>1.e..rtjrlC~.
1,Nr/ COSlp!llQb~).t litis repocts).;.u4I ... rn.ttl:lU1catoN""'". 1lhys of~ I,(tbis!'"t-~ort
.. nt'!t'pOrta"'who:~f'd-~l,lIrb rvtJ.adWlt 'otbc't1SfluiI.. .....i;:,a« bch.t u-.." (lI'.wa-:M:,shooklttol bt'\tSiohJi...i:n)'ad_Wll)!;
"eWi.Wltloull .•'-' tipCC'31pm:aI:s.l.luJl II ","tit:.~

~O'RY

7.

4.

3.

Parameters Concerntng Toxic Substances:

Lab _H'..,1."Nt" PDf1tJtionConttol8~rd, RIICOIndust",1 A~•• Bhlwadl.Oit". AIW.r (Rtj•• than)-30101.

Ph. No. : 01493.294022, 09694666022,Email: •• llon"lrol.~m.ll.com, Website: www.aslaenvlr~b.eom-----

234909



Hatt!:~.!);resD!hs.4i!d ,rlW'oft.ytoch.tlt.lilrd SilIllp(tsa",tllpplkab1, PoIllllfll'((t'S.
2 Saalp't ~"I he ... 't'O)iN eee I.DI.~t\-o:Do. 4 ..:..01!.s'SUeo-ite!'ll,:U.(firkau.
3 ~"(o;a;Jt:i(_ts &b:aOk r.".,rtCould be CZ).... ~ 'oQolhil:t1 daJsolt»ua:o( M rolpllil
4.. Tb ;tpI!'l iJ)it'l co)oJ~?'04uc~oe,'or io p3."t' I!)J OD"4O,t bf aSfdU~lI rvIMr.(e In Il~COu_rt ofbwt!uII ,,1I01J1.dtil'll hn uwd j, .!!\y:.eJ·"...nl.:.r."
"rdMw:m...~1our~ pcratsSkl.ln..·.TicilQ.

OR(;A ~OL£PTlC & l'UYSICAL T'ARAMETBJlS

I s.N°·II'AnlWelt,. ITe.t rnothOd Re6ull Unit Requirement !"frmiSSibIC
(Acr.epIAbl. rJmillo

I I _l' ~.O~~_Lil1\iI) :!~;~~I~:r
':--Ico'our 1S-302S{NI4)_.k,.,_ ~ I S IS lri """" - -t..:,,,,,,." A="', .' I A.-b<, IA_, __

13: T..". -r~~302S(P.07 & Asr.ea~ - Agrccllble· ~

"4 Turbidity ~IS.3025(P.'O) <1.0 --tNn:- I ~.
S. pH vnlue IS-J02S(P·04) 7.04. ±6.s.H.S .
~ Totaldissolve solid (TO!;) 1S-302S(P·16) 564 I msil 500 2000'

I Sample T>escriplion IGround water
Sample TlraWI1 On +:24109/2022 _
Sample V",,,,, By Mr. Vivck Kumar (Asia F.nviro Lab) _
Sam line Location NOilr-Ash Pond Hand Pu~Ill~P---:-_:,,--:-_~ ,..-,--1

~

SaJl1PICQunn{it)' & Packing 2.0litre ill l'et Bottle fo" Chemic. I Tesling& 500 ml
-:=- 1 Sterilized G1MS UOlllc tbr microbioloSical Tesling

Sample Received00 26i0912022
AntilysisDuration 26!O'J!2022t-o-=JO""i:::-09=CI2~022---=- J

________ :I<_flCJlOBIOLOGICAL nF.QUlR£~m:-l:..:.'::..J' _k RtSUL TS ----"l
S.~o.l Panomder ~-----'~""es-l1\lf_th_O_d__ l=l{C."_UI_I!i__ ~ra ··?-I-h 1~~OO:2012

&r,",ricilia ~()/i 1S-1622 Absent Ab,entiIOO~ --I
eMf/om, /JuI;I~rla-----r'.;.;Ig.""· 7',(o~.22 Aboico:_' _-,1_ AbselltilOOm__l__j

SA:I<IPT.TNG 8< A:-IAT,YSJS DATA

MIS Lalirpur Power Generation Company l.irnitcd
ViUngc-Mircbwara & Buragaon Tehsil-Mehroni Distt- Lulitpur (ep) india

Issued To:

Test Ucport of ~ _ _...:.:R::;e,,-,portCode __ ....:D::::lltc01' Issue ==l
L---::C:·r'ound Woter ----r- W-260922.ij2,-__ 30/09/20:.::2.=.2 .;

Job O.scnptlon: En,,~onlll.ntillToslln9. ETP(STPM.1nutJtturing ErrlSTP PlantOpurlIltonPolhlllOnNoe Etc.

lAb. Ht.a37,_ PlIt.. _ Control U_d, RlICO Indu.trlaIA,. •• BhlWodl. OlJt~ Alw.r (R.,attl1an)-30101'

::::....-----_::-;;Ph;:'.'::H::O-. ::-;O;:;I:;:4t;;3~22,096901&66D22,Em.11: asi •• nvlrol.b@9mall.eom.Web ••te:www.asl •• nvlrolab.eom

ASIA EHVIRO LAB
(An ISO 9001'2015 14001'2015.45001:2018 & MOEFAccredited Lab)

235910



s~:1.n~~~ 1ir.~rfkr 00.'" II) ItJ(' I(,steds::ln:rlt$a.1dap:;l1c2bl-upatame~tl':I.
2.~;.. npk· ~ be &moytd ooC'!DOllth!rO}fII)l~da!C'0: WIJI:'urlM CCI1Ifl~I~.
1 .•~r.)'tO!l:pb:f'.babocl:lis r~tls"(I."1 bc'coroml2nft::ll!l(1withl1l1 dayN ortssue ofthL"I'(!f.!Qrt
cl_ Tb;::~a"''''l.olberept~~),.tolt!ot!np.ltl;::n.-lc:all Notbe \I:s~fas Olr.evidence in the COul't{)rla'll.m.:isht.llll.1NQtbe US<'!i.IIn"flY ad~'erIlSlhf.

Jl.ro!.l bi:ltocito« spro.llpc.mt~OO~D...~.

155.0In 10.150

(,00200mSil=t=328

Detergents (as

I ~~la,atiOJl
MI:lAS)

4. Barium (as lla) IS: 15302 <0.1 mg:1 0.7
5. Boron (as B) IS; 3025 (P- 57) <0.1 rll{1/j 0.5. 1.0
6. Calcium(asC'.a) IS; 3025 (P- 40) 86.58 mwl 75 200

17. Chloramines (as Ch) IS: 3025 (p. 26) <.1.0 nlg:'l 4.0 l\lo
Relaxation

!aloride (asen IS; 3025 (P- 32) 36.02 lUg/I 250
1000===1pper (as Cu) IS: 3025 (P-42) ·<0.05 mz/l 0.05 1.5

~ Fluoride ias F) IS; 3025 (p·GO) I 0.55 nllt:j 1.0 1.5F....-"Residual IS; 3025 (P-26) <0:1 Illgi)
0.2 --J-i0 IChlorine

~

Iron (as Pel IS; 3025(p-SJ) r 0.185 ",gil 1.0 No
Relaxation ~. M~csium (as Mg) IS; 3025 (P-46) 27.22 mwl 30 10014. MIUlJ?;lJlese(as Mnl IS; 3025 (P-59) <0.1 mgll 0.1 0.3 --~s. :\~i""ral Oil IS; 3025 (P-39) mgl! -<0.5 0.5 ~o

16. INitrate(as:Xo,) RelflxflLiu~_
IS; 302$ (p.34) 5.41 ~:=] 45 No

"'"""'"1~ Seleniulll (as Sc) IS: 3025 (1'. 56) <.t).0I mg.-I 001 :-<0
RclaxatlcnSil.", (a. Ag) NUll:" J 1$; <.0.05 ",gil 0.1 No13428 Rclaxatlonr4- Sulebalc (as SO.) IS; 3025 (p. 2'1)_ 63.2 mgll 200 40020. Sulphide (as IhS) lS·302S (1'·29) <0.05 mg/l 0.05 -No

~lkalinilY (as ('n (.'0,,)
Relaxation21. IS; 3025 (p. 23) I .~O$ m~,/1 200 600

r~"luminum (as Al IS; 3025 (I'.55) <0.01 mg~:1 0.03 0.2
Total Ammonia lli;3025 (P- 34) <0.1 mg/l 0.5 No

--l-:--:-- ---=----4.....,.=,.,..=,.,--::-:+_-.:-,-..L_ __-::-7" -+.!:R~e::I""::.·a:::t~io~I1'___j[ ,""OO;,_~ APHA.z;' edit .,., I""" 0.2' [.0

SOUI'CC

, R,cquirenlent I Permissible
(Acceptable Limit) Limit in

absence of
Alternate

UuitI ResultI Test metbod[$..\'0. IParemeter

GEI\'F.RA-l PARAMRTlms COI'iCF.ltNIl'G SUTISTANCRS U.'lVESIRA Tl.LEIN EXCbiiSIVE AMOUNTS

C('In:J. from 1'C1'OrlCvoJe \V<~N}922·02 (}'ogc 2 01'3)

Ph. No. ; 01493·294022,09894666022,Email: a.i."nvlrolab@gmall.com, Website; www.a.laenvlrolob.com
Lab· H'1437, HearPoltutlon COmto. Board! RJtcO Industtial Arelt, 8hfw.dl. Olott. Alwar {RaJu1han)-101019

EHVIRO LAB
8 & MOEF Accredited

ASI.... ... . .. .. .
Joh Description; En'/ironmDnlJl Tostlng, ETP)STPManufactLlrlng,ETr/STP Plant Operation Pollution NOe Etc.

236911



Not~ll.nl~re.ldfisttdrt(~,U1tftO:!!tff"SI~~nt",uand1Pf'!k.fbIc parametee,
1.. !.lll.I.· uiJ!bt-.:!tsm:~IOOC u:o..,th {rolfllJ'lrda-w OfK'tU~ (If eese .7ertl{l::all;,
3••\ny';n3!p!a.!IKS aIJolL It,is npon ilhulJld bc'nl:'llmulIil.ulmJ widun 111:..:;...oCiu'ue of :bi:.·report
... fht:repon:sftotl:: llC" t'Cp!oct.JNd·..,..blft,ot mp;Ulml;t CUI~l~t 1:10: WI(:das an E\'ldr.r.'r: lethe (.,11.1'1 ••( Jaw an.j :-;I:oUIldNot be lJ.,'{:d in any:;(h"trth;u~g"'~.Jbi!l!lAJIIIJ t$J'ttUl p:!·frli.«ioeto ·,'il1!lIr;.t•

II~\
AUl'~ORTZl!: ,[dNA'H)RV

'- 'r1VI. ~.

~KEDBV

3 •.. > E," • Pb) NReolaxalion 1
LC".w \'~ IS.3025(P·47) <0,01 mg/l 0.0'1

I
Relaxation

.Mercury (as Llg) 1S-3025{p-48) <0.001 mg/I 0.001 No -

H~OIYbdenum (i\_1_0_)_-t_I;;S-",3",0",2",5",(P",'",2,...}::-+-"'",'O".O",5,--mg/l 0.Q7 ::::::::~

i\ickd (as ",) IS·3025(P·54) <OJ)I mg/I 0.02 1\()
.. Relaxation

~

7. Poly nuclear Aromatic APHA 6440 <0.0001 mg/l 0.0001 No

~

Relaxation
8 Polycbl~or-;-in-.-lc-d:----l-.-:-,\"'PH:::A""'6"'6"'30"--1'::;':0".0"'0"'0"'1+-ru::'g-;"J -+---;0".O;:-;O;;:O:;5---~~7,o==:::!...-

t biphenyl Relaxation -
. (as As) CP.37) <0.01 I11g/1 0.05 No

RelaX(1fiO_1l I
1
10. Oll'o-,-n7"iu-m-(:-.-s- lS.3025"('P""."'5Z"')-+-<0·...,.0"'s-+'-m::-g/1 0.05 1\'0

I 0) I Relaxation

0.05

Pcrmlsstble
Limil ill
absence of
alternate

mg/l<0.01Cyanide [as CN)2.

0.003Itlg/I<0.001

Requi,.ement
(Acceptable [.jlll;t)

ellilI Test method

~25(P'41)

TS-3025(P.27)

Parameters Concerning Toxic Substances:

Ph. No. : 01493-294022. 09694688022, Email: asiaenvirolab@gmail.eom, Webslt.: www.a slaenvlrolab.com
lib· H' ...37, Nflr Pollutlcn Control Board, RttCO Indv'lfl'" Area, 8hiwttdr, DIIH.Alwar (RaJ:althan)..301019

o LAB
MOEFAccredited

ENVIASI
• -It ·t. . II .•

Job Description; Environmental Testing, ETP.'STPM:\nufilcturlng,ETPiSTPPlant Operation Petlution NOCEtc.

237912



NotA';I. n" fCSUttistN n:J.!r "ntyto tt'I.«mJ~p!('Sa::ld (lppli(ilbl~p.UQII",11I1'4I
2. S.I"'CIl:l~-iIbe-I'!l":'dn",.... ooe mO'llth tl"" r!lrda.G of t'l."IllflrHtt'lt (.rt.II1{lIIIIl.
l. i".y~blY_$ JI~I.tIftlf rtp)rI ~.I.III bf' CO:l'lfllCnftal1"dw:tb!Il'i "1;1,,'1 n(!.$rUtof tl~i...n!(lcn
"- Tbt: rt:"-<l::1Sftol:,~hn n:pcod~tIlUy Ot !llp;3:ta;wl t'li Hoc b. 11"11'11Il, III.«v:dclj,,~iii1M cccrt Iii 1"·,,!lAd,"Quid N~t ee used hi ;"Iyad\'t"rtis.I.lf,
v.C'Oa~--.ukd..,ar~";A ~~~

Pa"'IIu.terI S.NO.
tl2.

Parameter

pie Drawn On 2(,,'09/2022
mple Drswn Rv Mr. vivck Kumar (Asia Poll";ro Lab)

g Location Hand Purnn water at Mi"chwflra village
ample Quantity & Pocking 2.0 liter in Pet Bottle for Chemical Testing & 500 Illi

Sterilized GI."s Rotele lor microbiological Teslillll
ample Received On 26/09..'2022
;\0.11),;;5 Duration 26i0912022 to 30/09/2022

Ground Water

S."I\1fLING & A.'IALYSTSDATA

MIS Lalitpur Power Ccneration Company Limited
Vttlage-Mirchwara & Buragaoa Tl'ilsiJ·Mebrolli 1)islt- Lalltpur (li.P) Tildiu

Issued To:

Dale ofTssue
__ 3010912022,,-__

Repori Cod~e__
W·260922·03

I TestRe~,.t of
_'_ __:G::..:'foundWater __ '---_

-,
.J

lib· ""1·'37.Nt" PolkltionControl8o.rd, RIICOIndustrialMal Shlwactl,Oll't. Alwl.({R.j•• than}.30101.
Ph. No. : 01493.294022, 0969%66022, Email: ulaenvlrolab@gma1l.com. W.bsU. : www.asi •• nvlrolab.com _------=--"

238913



"'yt('ll ft.t"I~1 b10J ~krcaly :o1tle"1'''llrd ,"""piu o:-.J al:pIlCilb!('par.1ll1t!l.."". •
Z. $.).1.1'11:",it ....drstroytd a.1t ..... Ih t'r'IKIlI tbt d.x.c (l{ i""St1Cof tinc.nll,'wlt!
~. A..y~ .abo:lt 'hie '""""' _,J)d beCI)f."IIIIn:atC-i -Hld,11I 7 Ilil)'1 e' luu.CIUII,';'-:':;:::11
... •...11~n tSl\\x It)bot ","J... (h;.ced-~oCy CIt ~" fCIrt and< lC &1 h.' u1'td as all ..,!.I~ (ll tOO (: ..'111,11)1'1;'......and $lIuu tcJ NOfbe IJ,*" III IlIIyad\'HtIS in~
...,.,.t.aT"'tii.octo.Jr~ f(~':1:, IL...~,..

16.

I lIllilReool,11'fSt methods.1\'0. IPoramtter

G'F.NJ.:RALPAILn~I!S (.:OI\'C£RlYNC SlJDSTAN'C~:SI.:NDESffiAlILE IN F,XClo:SSJV£AMOll~TS

UtI·HI,Ul. N." P.HutlonC•• trol80 ..... RIICOIndulh1al Ar.a, Bhlw.dl, 01111,Alwlr IR., .. th•• )-30101,
Ph, No. : 01493·294022. 09694666022, Email: atlaenvlrolab@gmoll,com, WQbsli. : www.asi •• nvlrol.b.com.-----...:....:::.

ASIA EtiVlitO LAB
ISO 9001:2015,14001.2015,45001:2018 & MOEF Accredited

239914



....0'1': t .. IUIIo~I: Lstcd rtf., 0.'1'" IltOlC"Rt'd Slmplg zml H(lfJllcabl...por;llll(!h!r':l,
2 ~!r.p~wilbtdtstr,))"IftI.,rt .. r,!'r,t!\ frcm the d"ltr. n('-ssu('\:(un ,.,,11111'1:110,
:t ~yttapbbts 3h .. Ih.$ ftportU!lU!dbettll)11':1'l tu:t:l:td ""'II~h. 7dltY' e' jjjUoi GorIt. 1'1f"rort
4. TbC'«:_""Artktt.lltobr rqJl'O~ed-wftcl.yocinp;art Uld"-:"'I ~lItboUlcd M;m ... klelt(;l." bd:c CO·Jrtol'I ..", M~ shocM N.ll be used m Oil}' ~h·l.ltis:.l'.g

)!E11l '11]"' •• 0&1rp«taI prtn ..lw.Io,. iL ~

~l).uy

~o
• .....,~RtI""Qtion

__ -l.1~~u.xo.tion

7. Poly nuclear Aromatic Al'lL4. 6440 '<0.0001 111g/1E'"8 Polychlorinrued IAPHA6630 <0.0001 mg;l 0005

~

bi ben I
At><.",C (as as) TS-3025(P-37) <0.01 I mgtl 0.05

10. I Total ChromIum (as IS-3015(1)·52) <O.OS mg.~ 0.05
Cr)

26.

7.M5.

001 No
R~laxalion

4. M

1\0
Relaxation
No
Relaxation
No
RelnlUllion
t-v
Relaxation

(Arr.ptllhle

I [S·3025(P-4I)ium (asCd) <0.001' mg/l 0.0

'Mid. (II., CN) IS-3025tP-27) <OJ)I !ng/J o.o
(as Pb) 15-3025(1'-47) <0.01 1llg;1 0.0

=1)' t3S llg) TS-3025(P-48) <0.001 mg:1 O.

olybcknum ('do) 1S-3Q25(P-2) <0.05 mg;l 0.0

iekcl (ao Ni) JS-3025(P-~4) <0.01 mg/l 0.0

Test method i Result i UnitIs.xo, Porn,ctcr

l'arumctcrs Concerniog Toxic Substances:

Lab· H' ... 37, Ne.r Poll\ltlon eOnl~ BOln:l. RaCO Industrial Aria, Bhlwadl, DI.-It.Alwlr (RJija5Ihan)-30t01.

Ph. No. : 01493·294022, 0969%66022, Email: ulaenvlrolab@gman.com, Website: www.• si •• nvirolab.com----.:..:::..:

240915



~''''.-:1.1bero!'5U.t Ih ell tTkroclytociullt'ol,,1 pm;!es .))ttJ lfl,.lk'ablc P31',lthlel ..nI
2. $1~ ",'I .,. dC'fln!'fd CoM ,.",It" ftod dbt d:U.t' of ~!'I:'o(:e-,St Ccltjlir.~.
) Ja:jc::a:pb «-" lbo'ltch:5 : .... tI't.tou!d be ('Qn...... inlttd "'''.hill 7 tbJ'$ 01dJUt or L"~f'I"port
~ ~~ 0.H«Qbt~, ~.:!y¢rb put iI'~(10~atb...~ u a:a ~.:z iod:.(' Cow(Qr~""a:ldshClCIdHot bcused balt'*,9C'r.k~

~";110.";(t O"JI Jpcd::a;.1"""I-~,J.:I. W!3l.!,.

I
15-3025(1'-05 - -----t-{~~.ble Asreea~

T. '18"0 ~~-302S(P-07& "gl'eeabl" - _ _.hb(C - I
~ l'ultIidily _-_-.:.:~_: 15-3025(P-10) <1.0 NTU I ~
S. pI "aloe )5-302S(r,..;-04~) 6.•..;,92,__-t11--_ 1i.5-8.S -:::==I

...;6:':"_....1...1 ':..;101.1 di5SOl~ewli.! (11).~S.!...)_,1...:IS-302S(p-16) 446 msll 500 2000~

S.:'iO. P • ....,moter 1'10" metbod I n.. ull IU"" IRequlremect I P.nuissi~I (Acceptable Limit in

~Odo'ICXlTur ---- -I ..="..,L<o.l~+""), ~f=:'_Iw_:_ ~ Uuil

OnCA."lOLEPTlC &YIJYSICAf, PAR;\MF.Tl'.N.S

Required a. per lS-

I 1O~OO~:2",01c=-2.,.--t
. Ai>l;enlilOOmI

:'::"--1-1- Ablol1lilOOml-

Results

r&;;;pleDe:.aiption -lI_,G;::'r.:;o:;:ul";;,d"'''':;:';;aI:::t::.' _
Sample 0",,,,,, On ' 24109/2022 ------1
Sam Ie Dnwn lly ,Mr. vi.ek Kumar (Asi. Enviro Lab)
Sampling Location !lnnd Pump waler.' Seem," ViII.gc -.-----'
Sample Quantil)i& Packing 1'..0liter ill Pet Bortle for Chemical Testing & SOO1111

Sierilizod Glo.;$llultlc til'microbiological Teslin~
pl. Re<!civai On I 2610912022

nalysis Duntion '---- 26i0912Q2~2:-:-,o~3:;-;(),I:-;;09~f2·022=---
::._--- .\UCROliIOLOGfCAl.IU:QUJREWI':,'ff ---_-_- _r-== RI!.SllLTS

I~I Panln'clcr Test MC'b~

I. £>ch£richiaculi IS-1622 ~
L..2.._ ('oli{urmBacw1a ---- IIS-1622

SA.'lPLI"G & A....IlALYSISDATA

MJlSLalitpur Power GeoecMtiooCompany Limited
Villllgl'-~firchWllrll & Buragaen Tchsil-Mehroni Dis(!- LHlitJ)lll' (U,1') India
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50:__ -1-1000 --

OS L.Ro 1.5

5 I 1.0
5 200
o No

Relaxation
7 Nok'

-
T>cICIg"DlS (as

.<0.1 Img-l
MBAS)

~. Barium (0.<Ra) IS: 153'02 O.

5. Boron (as 13) IS: 3025 (P- 57) <0.1 mg/l O.
6. Calcium ~asCal IS: 3025 {P- 40) 129.06 11lg!1 7
1. Chloramines (a, Ch) IS: 3025 (P- 26) <1.0 ingJJ 4.

8. Chloride {Mell IS: 3()25 (p. 32) 48.99 lllg/l 2
9. Cower{IIloCu) IS: 3025 (1)-42) «l.05 m~'1 O.

,-,0. l'Iuoridc (0.< F) IS: 3025 (l'-60) 0.62 mg!l I.
II. FreeR~idual~025 (P-26) <0.1 mg:l O.

Chlorine
12. Iron(as Fe) IS: 302.5(P-53) 0.142 m&'l 1.

Anionic surface

Permissible
Lnnlt in
absenc~.or
alternate

~----+-~_---~~~--~~~~~ ~~~~~--~---4 ~~ ~~'O~U~I~~.
I. Aluminum (II> AI) IS: 3025 (P- 55) <0.01 rug!j 0.03 +-,-0",.2_
2. Total Anunoni. IS: 3025 (P- 34) "n.1 JIlgiJ 0.5 No

RelaxatiOl~
APHA23"'cdil <'01 mg~ 02 1.'0 I

Il{cqUlron,ent
(Acceptnble Limit)

I lest method5.1\0. IP.""Dleltr(;'P.'H:RI\.L PARAMf.Tf'KS CONC£RI\-r-/C SUBST A'10:5 UNDESffiA1ILJ::; IN EXCESSIVE AMOUl\TS

ASIA EriVI 0 LAB
ISO 9001.201 14001 45001:201 MOEFAccredited
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ltellll<Blio"

'3111 e ," . . mg. . , o
1 Relaxatio»l3. l<;ad (as T'h) IIS'302S{P-47) <0.01 mgll 0.01 No

I Rela.Ulion
4. Mercury (as Hg) 1lS-3025(p-48) <0.001 111&'1 0.001 ;';0

Relaxation
5. \fol)'bdcnum (Mo) 115.3025(1"-2) <0,05 I nlS/1 0.07 No

I Relaxation
6. I\.ckd (a> I\i) 15·3025(1"-54) <0.01 lng:'l 0,02 No

Rclaxutio»

~.
Poly nucl•• r Aromatic APHA 6440 <0.0001 mg/l 0.0001 1\ ":'__. 10

Rclaxol;C)M
PoIv chlnrinated APHA.66:lQ <0.0001 mg.'1 0.0005 No
biDb.nvl ..-~9. An.<;nicCa..~) 1S-30?..5(p-37) <001 mglJ 0.05 I No

Reh"'lIlion
10. I olal Chromium (a; IS-30?..5(l'·S2) <0.05 nog!1 0.05 ;';0

Parar1leterS.NO.

C'unld Frn'11repon Cude \V~2bOI)22-{11(Poi03 0:3)
Parameters Concernlng Toxic Substances:

Job O.scnpUDn : En...'lonmtntal T'~bng, E1P,'STP MlnutaClur!ng ETP~STP PI.nl Operation Pollution NOCE1c..

flSlfi EHVIRO LfiB
(An ISO 9001:2015.14001:2015.45001:2018 & MOEF A.ccredited Lab)
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Laboratory: GT-20 Sector-117 NOldaGautarn Budh Nagar _201301
BranchOffice'

HAR.DWAR I RUDRAPUR .
E. : no/de /aboratory@gmeH.com mfO~CH:~D~GARH I OEHRADUN I PUNE

" 'Q!1101 a a s.com w.: W1NW: nordalabs.com

S.No. Parameter Test method Result Unit Requirement Permlssible Limit
(Ac.ceptable Limit) in absence .of

alternate source

1. I Aluminium (as AI) IS: 3·025 (P- 55) I <0.0.1 rogJ! 0..03 0..2
I 2. Total Ammonia lS: 3025 (P- 34) <0..10 m.gll 0..5 No Relaxation.
3. Anionic Detergents Annex K ens- <0.10. mg/1 0..2 1.0

(asMBAS) 13428
4. Barium (as Ba) IS: l5302 <0.10 mg!l 0.7 No Relaxation
5. Boron (as B) IS: 3025 (P- 57) <OJO mg/l 0..5 2.4
6. Calcium (as Cal IS: 3025 (P- 40) &6.0 mgll 75 200

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS

S.No. Parameter Test Met.hod Resu.ft Unit Requirement Permissible
(Acceptable Limit in absence

Limit) of a~ternate I
souree

1. Colour IS-3025(P-04) <1.00 Hazen 5 IS
Unit

2. Odour ts-302S(lP-05) Agreeable - Agreeable Agreeable
3. Taste IS-3025(P-07 & Agreeable - Agreeable -

(8)
4. Turbidity IS-3025(P-W) <1.00 NTU 1 5
), pH value IS'-3025(P-i I) 7.2] - 6.5 - 8.5 -

6. Total dissolve solid (TDS) rS-3025{p-l6) 548 mgll 500 2000

ORGANOLEPTIC & PHYS[CAL PARAMETERS

MICROBIOLOGICAL REQUIREMENT RESULT

S.No. Parameter Test Method Results Requirements as
_I!.er1S-19500:2012

I. Escherichia coli 15-15185 Absent AbsentJ 100m.1
2. Coli/orm Bacteria 18-15185 Abs.ent AbsenU WOml.

10/0312022
Mr. Deepak Sharma (NTL)
14J0312022
2.0 Lt.
14/0312022 to 2V0312022
Hand Pump water Collected from.Near- Ash Pond

Sample Drawn on
Sample Drawn By
Sample Received On
Sample Quantity
Analysis Duration
Sample Description

SAMPUNG & ANALYSIS DATA

MIs Lalitp'llLrPower Generation Company Limited
Village- Mirehwara and Burogao», TebsU-l;Iahroni, Lalitpur-284I23 (U.P) India

Issued To:
Address:

21/0312022W-140322-054
Date of IssueRe ert CodeTest R ort of

TEST CERTIFICATE

AniiJy:fngJol' Q11Afi·.~wj'
f'ltJHu'

NOIDA TESTING LABORATORIES
244919



Laboratory: GT-20. Sector-117, NOIdaGautam Budh Nagar-201301
Branch Office :

HARIDWAR I RUDRAPUR I CHANDIGARH I DEHRAOUN I PUNE
E. : nOfda.laboratory@gmafl.com Info@noidafabs.com w.: WlVV/. noidaJabs.com

~
/
I

I. The results given above are related to Iile tested.sample,as received &mentioned paramclers, The castomerasked for Ihe above tests.·ooly.
2. Respoasibi lity of Ilie Laboratnry is.limited to Ihe UWGleW1IliIlountonly.
3. This lest report will not be generated again, either wholly 0Ji in pari. witlwut prior wriuen pennissioa of lhe labOralory.
4. TIle test samples will be disposed off lifter ffi.'O weeks from lilt: dale of issue of test report, unless until specified by the customer.

Notes:
BDL; Below Detection limit,

S.No.. Parameter Test method Result Unit Requirememt Permiss·ible
(Ac.ceptable Limjt iu

Limit) absence of
alternate
source

I. Cadmium (as Cd) IS-3625(P-41) <0.001 mg/! 0.003 No Relaxation
2. Cyanide (as CN) IS-3025(P-27) <0.01 mg/I

,
0.05 No Relaxation

3. Lead (as Pb) 15-3025(P-47) <0'.01 mgfl O.Ol NoRelaxation
4. Mercury (as Hg) IS-3025(P-48) <0:00] , m_g;!1 0.001 No Relaxation
5. Molybdenum (Mo) IS-3025{P-2) <0.05 m_gi1 0.007 No Relaxation
6. Nickel (as Ni) IS-3025(P-54) «LO] mg/l G.02 No Relaxation
7. Poly nuclear Aromatic APHA 6440 <0.0001 mg/l 0.0001 No Relaxation

Hydro Carbons
8 Poly chlorinated bipheny I i APHA6630 'I <0.0001 mgtl 0.:0(0) No Relaxation
9. Total Arsenic (as As) IS-3025(p-.37) <n.m mg/l om No Relaxation
10. Total Chromium (as Cr) IS-3025(P-52) I <0.05 rog/I 00.05 No Relaxation

7. Chloramines (as Clz) is.$'~5'(f- Q:6}' ~lO,(t t . 'F'rngll 4.0
,

No Relaxation
8. Chloride (as Cl) IS: 30025 (P- 32:) 3'0.12 mgtl 250 100(J
9. Fluoride (as F) [S: 3025 (P-60) 0.60 mgJ'l_ 1.0 1.5
lO. Free Residua] Chlorine IS: 3025 (P-26) BDL mg/I 01.2 1.0
ll. [ron (as Fe) fS: 3025(P-53) 0..212 mg/I. I 1.0 No Relaxation
12. Magnesium (as M£) , IS: 3025 (P-46) 15.4 m~l 30 100
13. Manganese (as Mn) Clause 35 ofIS 3025 <O.t mgll 0.1 0.3
14. Nitrate (as NO}) IS: 3025 (P- 34) 21.20 mg/l 45 No Relaxation
15. Selenium (as Se) [S: 3025 (P- 56) BDL mg/I 0.01 No Relaxation
16. Silver (as Ag) Annex J IS: 1342:8 BDL mg/I 0_1 No Relaxation
17. Sulphate (as SO~) [8:. 3025 (P- 24) 97.8 m_gfl_ 20(J 400
]8. Sulphide (as H2S) 18-30025 (P-29) BDL mg/I 0.05 No Relaxation
19. Alkalinity (as Ca C03) I is, 3025 (P- 23) 206.0 mgll I 200 600
20. Total Hardness (as IS: 3025 (P- 23) 512.0 mg/l

,
200 600

CaC03)
21. Zinc (as Zn) is: 3025 (P- 49) <0.1 Il!&'1 5.0 15
22.. Phenolic Compound as IS: 3025 (P- 43) BDL mg/l 0.001 0.0002

(CJ{jOH)

OIDA TESTThTG L
245920



LabDratory: GT-20 Sector-117. Noida Gautam 8udh Nagar - 201301
Branoh Office:

HARIDWAR I RUDRAPUR CHANDIGARH I DEHRAOUN I PUNE
£ :nOfda laboratory@gmal'.com mfo@noldslabscom w.: www.noldalabs.com

S.No.. Parameter Test method Result Unit Requirement Permissible Limit
(Acaptable Limiit) in a bseaee or

alteroate source

I., Aluminium (as AI) IS: 3025 (P- 55) <0..01 mg/l 0.03 0.,2
2. Total Ammonia IS: 3025 (P- 34) <0.10 mg/I 0.5 No Relaxation

13. AmonJc Detergents Annex K of lS- <0.10 mg/I 0..2 1.0
(asMBAS) 13428

4. Barium (as Ba) rs. 15302 <0,]0 mg/I 0.7 No Relaxation
5,. Boron (as B) IS: 3025 (P- 57) <0.10 mg/I 0.5 2.4
6. Calcium (as Ca) IS: 3025 (P- 40) 9224 mgll 75 2();O'

GENERAL PARAMETERS .cONCERNING SUDSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS

S.No. I, Parameter Test Method Result Unit Requirement Permissible
I (Aeeepta'bte Limit in absence

Limit) or alfernate
source

L Colour TS-3025(P-04) <1.00 Hazen 5 15
Unit

2. Odour IS-.3025(p-05) Agreeable - Agreeable I Asreeaele
3. Taste IS-3025(P-{)7 & AgreeabJe - Agreeable -

08) I
4. Turbidity LS-3025(P-10) <1.00 NTU I 5
5. pH value IS-3025(P-11) 7.26 - 6.5 - &.5 -

6. Total dissolve solid (IDS) IS-3025 (P-16) 640.0 mgll 500 2000

ORGANOLEPTI.C & PHYSICAL PARAMETERS

MICROBIOLOGICAL REQUlREMENT RESULT

S.No. Parameter Test Method Results Requirements as
per JS-IOt5~O:2DI2

1. Escherichia coli IS-[5185 Absent AbsentllOOmJ
2. Coliform Bacteria IS-151 &5 Absent AbsentilOOml

1010312022
Mr. Deepak-Shanaa (NTL)
l410312022
2.0 Lt.
14/0312022 to 2]10312022
Hand Pl.l.mpwater Collected from Semra Village

Sample Drawn on
Sample Drawn By
Sample Received On
Sample Quantity
Analysis Duration
Sample Description

SAMPLING & ANALYSIS DATA

MIs Lalitpur Power Generation Com parny Limited
Village- Mirchwara and Barogaon, Tehsil- Mahroni, Lalitpnr-284123 (U.P)
India

Issued To:
Address.

2116312022W-J40322-055Ground Water
Date of IssueRe ort CodeTest Re 011 of

TEST CERTIFICATE

'A:"i1~fllr u"·A~;~·firiUf
_;.'rlatsur

OIDA TESTING LABORATORIES246921



Laboratory: GT-20 Seclor-117, Naida Gautam Budh Nagar - 201301
Branch Office:

HARJDWAR I RUDRAPUR I CHANDIGARH I DEHRADUN I PUNE
Eo: nOlda,laboratory@gmsll.ccm mfo@noldaJabs.comw.: www.noldalabs.com

~A_ ~

CIm&EDBY·
(

Notes:
I. The results given aboveme related to !he tested SlIl1Ipl~as received &mentioocd parameters. The customer asked for the above tests only,
2, ResPG~sibil,il}'of the,Laboratory is limited ro the in~oiced lUJIOOIl1 only
3. This test report willnol be generated lIgaill, either vmoTIyor in pan, witllamt prior wllnellpermission of the laboratory',
4. The lesl samples will be disposed off nller two weeks from Ihe dale of issue of esr repert, Illliessuntil spe.citi,edby IIle customer.

,,~G LAO
" 01-

:7

BDL: Below Detection Iimlt,

S.No. Parameter Test metbod Result Unit Reqnirement Pennissible
(Ac£leptable Limit in

Limit) abseil ce of
alternate
source

1. Cadmium (as Cd) IS-302.5(p-41) <0.001 mg/1 0.003 No Relaxation
2, Cyanide (as eN) ] S-3025(P-27) I <0,01 mg/I 0.05 No Relaxation
3. Lead (as Pb) rS-3025(p-41) ~O.oI _!!lgI'I_ 0.01 No Relaxation
4. Mercury (as Hg) JS-3025(P-48.) <~.OOl m__gll 0.001

,
No Relaxation

5, ~olybden~nl ~o) IS-3025(P-2) <0.05 m__g,fl_ 0.01 No Relaxation
6. ' Nickel (as Ni) lS-3025(P-54) <{tOl mgtl 0.02 I No Re,laxation
7, Poly nuclear Aromatic APHA6440 ~O.OOOI mg/I 0.0001 No Relaxation

Hydro Carbons
8 Poly chlorinated biphenyl AP8A6630 ~O.OOOI rng/l 0.0005 No Relaxation
9. TOla1Arsenic (as As) IS-3025(P-31) <O.OJ mg/l. 0.01 No Relaxation
10, Total Chromium (as CI) IS-3025(P-52) <D.05 mg/I 0.05 No Relaxation

7. Chloramioes (as Ch) IS: 3025 (P- 26) <l.00 mg/I 4.0 No,Relaxation
8, Chloride (as CI) IS: 3(}25(P- 32) 52.,18 I rng/l 250 JOOO
9. Ftuoride (as F) LS:3025 (P-60) 0.86 mg/I 1.0 1.5
10, Free Residual Chlorine IS: 3025 (P-26) SDL mg/I '0.2 1.0
II. I Iran (as Fe) IS: JQ25(P-53) 0.172 mgt] 1.0 No Relaxation
12. Magnesium (as Mg) IS: 3025 (P-46) 32,60 mgfl 30 WD'
13. Manganese (as Mn) Clause 35 of IS 3025 <0.1 m_gll 0..1 0.3
14, Nitrate (as N03) IS: 3025,(P- 34) 21.50 mg/l 45 No Relaxation
15. Selenium (as Se) IS:,3025 (P- 56) 8DL mgll 0.01 No Relaxation
16. Silver (as Ag) Annex 1 is: 13428 SOL mgtl 0.1 N.oRelaxation
17. Sulphate (as S04) IS: 3025 (P- 24) 41.20 m__&i'l_ 200 400
I I!. Su.lphide (as H2S) [8-3025 (P-29) BDL mgll 10.05 No Relaxation
19, Alkalinity (as Ca Cal) IS:.3025 (P- 23) 198.0 mgfl 200 600
20. Total Hardness (as IS: 3025 (P- 23) 260.0 mg/! 200 600

CaCOl)
21. Zinc (as Zn) IS: 3025 (P- 49) 0.12 mgtl 6,.0 15
22. Phenolic Compound as IS: 3025 (P- 43) BDL mg/I 0.001 0.002

(C6HsOH)

TEST CERTTF1CATE

'AlltIiYD7!g_lor't!J'l_'IssIUM
F':iliil"~

G LABORATORIESNOIDA TEST
247922



Laboratory: GT-20 Seotor-117. NOlda Gautam Budh Nagar - 201301
Branch Office:

. HARIDWAR I R~DRAPUR I CHANDIGARH I OEHRAOUN ! PUNE
E.• noma laboratory@gmall com mfo@noida1abs com w.: wwvv. nOlda!abs.com

S.NG. Parameter Test metbod .Result I Ullit Requirement P,erm~ss-ibleLim.it
(Acceptable Limit) in absence of

alternate source

1. Aluminium (as AI) I IS: 3025 (P- 55) <0.01 mg/l 0,03 0.2
2. Total Ammonia IS: 3025 (P- 34) <0.10 mgfl 0.5 No Relaxation
3. Anionic Detergents Annex K errs- <0.10 mgll 0.2 1.0

(asMBAS) 13428
4. Barium (as Ba) IS: 15302 <0.10 mgll 0.7 No Relaxation
5. Boron (as B) IS: 3025 (P- 57) <0.10 mgtl 0.5 2.4
6. Calcium (as Ca) IS: 3025 (P- 40) 82.30 mg/l 75 200

GENERAL P'ARAME'FERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS

S.No. Parameter Test Method Result Unit Req uiremene Perm lssfble
(Acceptable Limit in absence

Limit) I of alternate
source

1. Colour IS-3025{P-04) <1.00 HaEIl 5 15
Unit

2. Odour IS-3025(P-05) Azreeebte - Agreeable Agreeable
3. Taste IS-3025(p-07 & Agreeable - Agreeable -

(8)
4. Turbidity IS-3025{P-JO) <LOO NTU 1 5
5. pH value IS-3025(p-1 1) 7.35 - 0.5 - 8.5 -

6. Total dissolve solid (TDS) IS-3025(P-16) 416.0 mgll 500 2(100

ORGANOLEPTIC & PHYSICAL .PARAMETERS

way tatum
MICROBIOLOGICAL REQUIREMENT RESUL 'f

S.No. Parameter Test Method Results Requirements as
per IS-I05DO:20ll

L Escherichia coli IS-tS185 Absent AbseRtllOOmJ
2. Coliform Bacteria IS-UI85 Absent AbsentllOOml

"'0

10/0312022
Mr. Deepak Sharma (NTL)
14/0312022
2.{) Lt
14J0312022to 21/03/2022
Hand Pump water Collected fromNeaF Udaipura
Rail S'

Sample Drawn on
Sample Drawn By
Sample Received On
Sample Quantity
Analysis Duration
Sample Description

SAl\'lPUNG & ANALYSIS DATA

:MIsLalitpur Power Generation Company Limited
Village- Mircbwara and Barogaen, Tehsil- Mahrolli. Lalitpur-284123 (U.P) India

IssnedTo:
Address:

2110312022W-l.f0322-056Ground Water
Date of lssueRe ortCodeTest Re ert of

TEST CERTIFICATE

~4n~i'llgJ",r:'01",>f:l\lilm!'<li
Futmli

NOIDA TESTING LABO'RATORIES
248923



Laboratory. GT-20 Sectof-117 NOlda Gautam Budh Nagar - 20 1301
Branch Office:

HARIOWAR I RUDRAPUR , CHANDIGARH I DEHRAOUN I PUNE
••••••• E•.•=.n.olda.laboratOry@gmall.commfo@nmda!abs.comW.:www.nofda'abscom

ATORYAU
y! ._:--.~

CllECltEDBY
I

1_The results given above are rei!ltecllo IIJ,e tested sample, !IS received &mentioned parameters. Tile customer asked fer 1!heabove tests (IDly..
2. Responsibility of the Laboratory is limited to Iile invoiced amount only.
J_ Tllis test report will not be generated 'lignin, ejther VtilloUyor in part, wilhoul. prior written permission of the laboratory.
". Tile test samples win be disposed ofhfter twoweeks Iirom the date of issue of lest report. unless until specified by dle customer,

Notes:
BDL: Below Detection lim.irt.

S.No. Parameter Test method Res.uU Unit Requirement Permissible
(Acceptable Limit in

Limit) absence of
alternate
source

1. Cadmium (as Cd) IS-3025(P-41) <0.001 mg/l 0.003 No Relaxation
2. Cyanide (as CN) IS-3025(P-27) <0.01 mgll 0.05 No Relaxation
3. Lead (as Pb) IS-3025(P-47) <0.01 rug/I O.O! No Relaxation
4.. Mercury (as Hg) IS-3025(P'-48) -aoet mg/1 0.001 No Relaxation
5. Molybdenum (Mo) IS-3025(P-2) <0.05 rng/l 0.07 No Relaxation
6. , Nickel (as Ni) IS-3025(P- 54) <0.01 mg/l 0_02 No Relaxation
7. Poly nuclear Aromatic APHA6440 <0.0001 mgtl 0.0001 No Relaxation

Hvdro Carbons
8 Polv chlorinated biphenyl APHA6630 <OJlOOI , m,gtl 0.0005 No Relaxation
9. Total Arsenic (as As) IS-3025(p-37) <0.01 mgtI 0.01 No Relaxation
lG. Total Chromium (as. Cr) rS-3025(P-52) <0.05 rug/I 0.05 No Relaxation

7. Chloramines (as Cl,) JS: 3025 (P- 26) -o.co mg/l 4.0 No Relaxarioa
8. Chloride (as Cl) IS~ 3025 (P- 32) 56.40 , mgfl 250 1000
9.. Fluoride (as F) IS: 3025 (P..60) 0.92 nlg,1 1.0 J.5
10. Free Residual Chlorine ]S: 3025 (P-26) BDL mgil 0.2 LO
11. Iron (as Fe) IS: 3025(P-53) 0.174 mgfl 1.0 No Relaxation
12. Magnesium (as.Mill IS: 3025 (P-46) 3.88 mg/I 30 100
13. , Manganese (as MIl) Clause 35 errs 3025 <0.1 mg/l 0.1 OJ
14. Nitrate (as N~) IS: 3025 (P- 34) 4.57 mgtl 45 I No Relaxation
is. Selenium (as Se) IS: 3025 (P- 56) BDL mgll 0.01 I No Relaxation
16. Silver (as Ag) Annex J 18: 13428 BDL mg/I o.! No Relaxation
17. Sulohate (as 804) IS: 3025 (P- 24) 14.60 mg/l 200 400
}8_ Sulphide (as H2S) IS-3025 (P-29) I BDL mgll 0.05 No Relaxation
19. Alka1inity (as Ca COl) IS: 3025 (P- 23) 212.0 mg/l 200 600
20. Total Hardness (as IS: 3025 (P- 23) 289 ..0 mg/! 200 600

CaC~)
21. Zinc (as 20) IS; 3025 (p. 49) <OJ mg/I 7.Q 15
22. Pheaolie Compound as IS: 3025 (P- 43) BDL mg/l 0.001 O.p02

(C6HsOH)

OIDA TESTING LABORATORIES
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Laboratory: GT-20 Sector-117 NOlda Gautam Budh Nagar- 201301
Branch Office:

HARIDWAR I RUORAPUR J CHANDIGARH J DEHRADUN I PUNE
E.: nOlda.laboratory@gma/7.com mfo@nOldalabscom IN.: WWlY. noidalabs com

S..No. Parameter Test method Result Unit Requirement PermissibJe Limit
(Acceptable Limit) in absence of

alternate sonree

i. Aluminium (as Al) IS: 3025 (P- 55) <0.01 mg/I 0..03 '0.2
2. TotalAmmonia IS:.3025 (P- 34) <0.10' mg/l 0.5 No Relaxation
3. Anionic Detergents Annex K ofIS- <O.W mg/J 0.2 1.0

(asMl3AS) 13428
4. Barium (as Ba) IS: 15302 <0.10 mgll '0.7 No Relaxation
5. Boron (as B) IS: 3025 (P- 57} <0.10 mgfl 0.5 2.4
6-. Calcium (as Ca) IS: 3025 (P-AO) 95.26 mgfl 75 200

GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESS1VE AMOUNTS

S.No. Parameter Test Method Result Unit Requirement Permissible
(Acceptable Limit in absence

Limit) ofalternate
source

L Colour IS-3'025(P-04) <].'00 Hazen 5 15
Unit

2. Odour IS-3025(P-05) Agreeable - Agreeable Agreeable
3. Taste IS~3025(p-07&

I
Agreeable - Agreeable -

08)
4. TllIbidity rS-.3025{P-10) <1.0'0 NTU I 5
5. pHv3.lue IS-3025(P-l1) 7.02 - 6..5- 8..5 -

6. Total dissolve solid (TDS) ts-302.5(P-16) 5l8..O' I mg/I 50.0 2000

ORGANOLEPTIC & PHYSICAL PARAMETERS

MECROBIOWGICALRiEQUmEMENT RESULT

S.N!). Parameter Test Metlbod Resu~ts ReqUirements .as
per IS-IOS06:2IU2

1. Escherichia coli IS-15185 Absent Absent'lo.Oml
2. Coliform Bacteria r8-15185 Absent Absentll OOml

10/03/2022
Mr.Deepak Sbarma (NTL)
14/0312022
2.0 Lt.
14i03J2022 to 21/03/2022
Hand Pump water Collected from Vjllage Mirchwara

Sample Drawn on
Sample Drawn By
Sample Received On
Sample Quantity
Analysis Duration
SampIe Description

SAMPLING & AN.ALYSIS DATA

:MIsLalitpur Power Generation. Company Limhed
Village- Mircbwar.B and Burogaon, Tebs1l-Maltnmi, LaJitpur-284123 (U.P)
India

Issued To:
Address:

21103120.22W-140322-057Ground Water
Date of IssueRe ort CedeTest Re ort €If

TEST CERTIFIC.\TE

,{nab'"d1t;j'IiJranAs;'Iit.n!d
Ftuur«

GIlDA TESTINGLABORATO 250925



Laboratory:GT-20 Sector-117 Noida Gautam Budh Nagar - 201301
BranchOffice;

HARIDWAR I RUDRAPUR I CHANOIGARH I DEHRADUN , PUNE
E. : noida.laboratory@gmal1.com info@no{dafabs.com w.: ~'I\VW nOldalabs com

TORY

BDL; Below Deteetian 1imit.
Notes;
1. The results given above are 'rclated. I.llI tl'le I.ested sample, as received &mentioned parameters, The customer asked for Ibe above tests ooiy.
2, Responslbihty ohlle LaIlcmllllY is Hm.i,Wd.!othe ill\,oi>ocd amount oety,
]. This test report will Dotbe generated again, ejther wholly or inpart, wilhout prior written permission of tile laooratory.
4. The test silJIlIlpleswili be disposed off after two \\1Irl:s from the date of issue of test report; unless until specified by the cesmmer.

S.NG. Parameter I Test method ResuJt Ullit Requfrement
I

Permissible
(Acceptabl.e Limit in

Limit) absence of
alternate
source

I. Cadmium (as Cd) IS-3025(P-4l) <{)'OOI mg/[ 0.003 No Relaxation
2. Cyanide (as CN) IS-3025(p·27) <0.01 mg/I '0.05 No Relaxation
3. Lead (as Pb) IS-3025{P-47) <0.01 mgt! 0.01 I No Relaxation
4. Mercury (as Hg) IS·3025(P-48) <0.001 mgJ1 uooi No Relaxation
5. Molybdenum (Mo) IS-3025{P-2) I <0.05 mg/l om I No Rellaxation
6. I Nickel (as Ni) IS-3025(P-54) <0.01 mg/1 0.02 No Relaxation
7. Poly nuclear Aromatic APHA6440 <0.0001 mgIJ 0.000] No Relaxation

I Hydro Carbons I

8 Poly chlorinated biphenyl APHA6630 <O.OOOL mgll 0.0005 I No Relaxation
9. Total Arsenic (as As) IS-3025(P-37) <0.01 mgli 0.01 I No Relaxation
10. Total Chromium (as Cr) IS-3025(P-52) <{).O5 mglJ 0.05 NoRelaxation

7. Chloramines (as Clz) JS: )'025 (P- 26) <1.00 rng(1 4.0 No Relaxation
8. Chloride (as CI) IS: 3025 (P- 32) 6820 mg/I 250 1000 I

9. Fluoride (as F) IS: 3025 (P.{iO) 0.95 rug!] 1.0 1.5
W. free Residual. Chlorine IS: 3025 (P-26) SDL mg/I 0.2 1.0
l1. Iron (as Fe) IS: 3025(P-53) 0.154 mg/l UI No Relaxation
p Magnesium las Mg) IS: .3025 (P-46) 16.02 mg/l 30 1O0
13. Mang~uese(asMn) Clause 35 of IS 3025 <0.1 mg/] 0.1 I 0.3
14. Nitrate (as NO;) IS: 3025 (P- 34) 3] .18 mg/I 45 No Relaxation
J5. Selenium (as Se) IS: 3025 (P- 56) BDL mg/l 0.01 No Relaxation
16. Silver (as Ag) Annex J IS: J 3428 BDL I mgll 0.1 No Relaxation
17. Sulphate (as SO.) IS: 3025 (P- 24) 22.60 mg/l 200 400
18. Sulphide (as HzS) 1S-3025 (P-29) BDL mg/I 0..05 No Relaxation
19. Alkalinity (as Ca COl) IS: 3025 (P- 23) 234.0 mg/I 200 600
20. Total Hardness (as 1S: 3025 (P- 23) 316.0 mgfl 200 600

CaCO:s)
2L Zinc (as Zn) IS: 3025 (P- 49) <0.1 mgll 8.0 15
22. Phenol ic Compound as IS: 3025 (P- 43) BDL mg/I I 0.001 0.002

(CoHsOR)

TESTCFP nCA

Al[!1i}"dng./ftrIU( •.m' '1':I'lJ'
FJ11H.·~

ESTING LABORATORIES1
251926



LaboI'1lWty: A-1H5S. SectOf-17. (Swade$hiCompound) Kavi Nagar Industrial Area. GHAZIABAD - 201 002 (U.P.)
lIIobll.: 9810430345, 9205501788 IWebs/I.:WWN.neweonlab.jn
E·m.H : neweonlab@gmail.ccm, newconlabfinanee@gmail.com

1.1M test repott refen; onty to the ~rtjculilrsampteJs submitted rOf lMlit'lg ;end liSled f)a'aMt,t~($.
2.Endot~em2lltof LM san~is MhMf rn((!tt~ nor '1:1p1IOO.
3.laboratOC"y shaD mafntain the conlklellualllyot ill ft1rormatJof'l tela:ecf to the samples & test reports.
4. Comj:lJJ!'\tSabout tN$ 'eoonsbould beCOlYlmvni(ated YlI,hin 10 dilYS ofthf jss~edate otthls report.
S. The (!ponls I\Ot to be p..octvted vltlolfotor in part ",.ithout prier permission of the Managing Partner. All disputes subJect to Ghazlabad Jurisdiction.

FOR NEWCON CONSULTANTS & LABORATORIES

A"t~~~~;;wrv

ED.(I56123/09l23-1

S.No Parameters Unit Test Method Result Specification Ilimit As Per
" 1$;10500, Amd. 2018

Desirable Permissible
limit Limit

1 Colour Hazen APHA 2~rd 2120 (0) BDl(Dl-S.O) 5.0 15

2 Odour IS3025-5:2018 Agreeable Agreeabl. Agreeable
3 Taste - IS 3025-7 & 8:1984 (RA2~17) Agreeeble Agreeable AO'eeable

• Tulbidity NTU APHA 23rd 2130 (B) BDl(Dl-l.0) 1.0 5

5 TolalDi.- SoIi:ls mlJll APHA 23!d 2540 (C) ~72 600 2000

5 NitrOl.(os N03) mgll IS 302~4:19a8 (RA2010) eDL(OL·O.~) 45 -."'-f\k) relaxatiQn

7 mrtt. (ao N02) mgll APHA4500-N02 (8) BDL(Dl-O.S) 0.02 f\k) re~9XQtion

8 TotalHard",," (a. CleoS) mg/l APHA 23rd 2340 (C) 308 200 600
g CNoIicf. (ao CI) mg/I APHA 23rd 4500(8) 44 250 1000

10 Sulphat. (a, 504) mgn APHA 23rd 4500 (E) 24.5 200 400

11 Fluoride eu F) mgll APHA 23rd 4500 F (0) 0.52 1.0 1.5

12 TOIAIAlko'in!ty.. <:.c03 mgll APHA 23.0 2320 (8) 284 200 600

13 Cyanklo(eN) mgll IS3025-27:1966 (RA2019) BDL(OL-a.OS) 0.05 No ,olaxa:lOf'I

14 _lie Compound. (~ CeH5OH) mgll IS302~3:1992 (RA2019) BOL(OL-o.oOl) 0.001 0.002

15 Anionic Oetttgllnts (toMBAS) mgll APHA 23rd 5540 (e) BDL(OL·M) 0.20 1.0

TEST RESULT

: 5~1Ltr
: PVC BOTTLE

Sample Receipt Date : 23/0912023
Environmental Condition : 2~±2'C

: 30/0912023
: NCUED-OSSl23/09123

Analysis End Date
$ample 10No.

Ground Water
2310912023
19/0912923
01:30PM
NCL
Ground Water
Hand Pump Waler Colleeled From Near Ash Pond
IS:3025 (P-l) SampleQuanllty
Sealed P",klng

SAMPLING DETAILS
Sample Name
Analysis Start Da~e
Dale of Sampling
Tnne of Samping
Sampling Done By
Sampling Description
Sampling l.oealion
Sampling Proloeol
P~cl<io!JC<wtiIiM

V1l1age-Mirehwara and Burogaon, TehoU-Mahroni, Lalitpur-284123 (U.P) India

TEST REPORT

(GOVERNMENT APPROVED T£STING LABOltATORIES)
AllISO9001,lOIS,ISO 14001,lOl5,IS04SOO1,2018Cort_ I._lory

Page No.: 1 of 3
TEST REPORT No. NCUED-055/23/09/23 DATE OF REPORT: 30/0912023
Name and Address of Customer MIS LALITPUR POWER GENERATION COMPANY LIMITED.

Neweon Consultant. & Laboratories
ANNEXURE-R-39

252
927



.Laboratory: A-lf156. Sec:tclf·l1.(SWIIcIMhl Compound) Ka\'i Nagar IndII8Irial Area, GHAZIABAD • 201 002 (U.P.)
#II<)blJe: 9810430345, 92065017881_It.: www.newwnlab.ln
E-mail: newconJabCDgmaU.oom.newoonlabfjnanoe~l.com

1. Thlte.n rt1)Ott tefttsOfttv to ttIe parthbr saMC)(e/iS\.bmltt.d (or ,.~tl". and listed parameters.
1. £ndotsemenl.llh...... I. ne.lI«lnft"td ... lmplled.
3. lJbor,torv Wi ",a'lttlIIn the «)nfJdend~ ltv of "11'I60(m;)1I01'1rokltcd to tAc sample, & test reports.
4. COmpl.1nu .bout lhll r~ should be communlated within 10 day, 0' the IS.Juedate of {l\ls report,
,. Tto (eport Is no, to b6Pfoducedwho.Jrcr IttPiut whhout p,lor pflfmls.,lol'Ioftt)e Manig1nsP&rtner.Alldisputes $ubjcetto Ghll"l~badJur1)diction .

rOR "',wCON CONSULTANTS&lABORATORICS

Auth"~

~.NO. Parameters Unit Te.tMelhod Result Specification /Llmlt As Pet
15:10500, Amd. 2018

Desirable Pennl$sibla
Limit Umit

18 pHV.,.. . APHA 23rd 4500 H+ (8) 7.32 6.5-115 No relaxation
11 ~.I F"", CNoMe mgol APHA 23td 4500 CI (8) BOL(OL·0.2) 0.2 1.0

IS Ammonia en teal amm""ia-Hl mgol APHA Zl<d 4500 NH3 (F) BOl(Dl·0.5) 0.50 No (.1axatIon
19 Chlot8M .... (as C!2) mlJl APHA Zltd 4500 Ct (G) BOl(Dl·0.2) 4.0 No re1aJGaIion

20 Iron (u Fe) m;/l APHA 23<d 3111 (8) 0.16 0.3 No_

21 Mang2IIeR (as MIl) mg/l APHA 2.3rd 3111 (!I) BOl(OL.o.Ol) 0.10 0.3

22 Zinc (as Zn) mgn APHA 231t13111 (8) 0.104 5.0 15

23 Magneoium (Mg) mgn APHA 231t13500Mg (8) 30 SO.O 100

24 Lelld (as Pb) mgA APHA 23rd 3111 (B) BDL(Ol..Q.001) 0.01 Nc relaxatIon

25 CllcNm (n Ca) mgn APHA 23rd 3500 Ca (8) 74 75.0 200

28 Selenium (as Se) mg/I IS SOlS Part 65 ; 2014 80L(Dl..Q.001) 0.01 No relaxation

21 Artenic (.. As) mg/l IS 3025 Part 65: 2014 BDL(Dl.o.001) 0.01 N:> relaxation

28 Cadmitn (as ecr, mgll IS 3025 Part 65 ; 2014 BOL(Dl.o.oOl) 0.003 No relaxation
zg Boron(u B) mgll APHA 231t14500 B (8) BOL(DL-l.0) 0.50 1.0

30 MoJybdetur (as Mo) mgII IS 3025 Part 65; 2014 8Ol(tll.o.ool) 0.07 No retaxatkln

31 CIvomun (n C1 moll APHA 231t13111(8) 8Ol(0l.0.001) 0.05 No relaxa1it)n

'2 Akronum (n AI) mgII APHA 231t13500(AI) BDl(Ol..Q.OO1) 0.03 0.2

33 Mlrcuty (os ttl) .,"'" IS 3025 Part 85 ; 2014 8Dl(0L.0.OOO5) 0.001 No JelOlOllion

~ BarIum (t 110) mgol IS !1025 Pan 85 : 201' BDL(Dl..o.ool) 0.10 No re-Iax.tlon

33 Hie..... (u No) mgll APHA 23M 3111 (8) ODL(OL..Q.001) 0.02 No ,..lalCatlon

3i"" SlIYwr(nAOl mgn IS 3025 PI" 65; 201. 80L(OL.o.001) 0.10 No relaxation

37 POly ChlOM.ted Biphenylt (PCB) mgA APHA·6431(B) BOL(OL.o.o05) 0.0005 N. re l"",aIi.n
38 POIynuCleN Nom,1ie Hy<I'ocall)(m mgn APHA8440 eOL(OL,.0.005) 0.0001 N. relax.tion

(PAH)

3V E. coli cl'lllIOOmI IS 1518S Abl.nl Ab,.nl AbIent

40 TocaJ col tonn cl'll/iOOmI IS 1518S AbIent Ab•• nt AbIent

41 BIomodlcll_ mgII NCUSOPilNSil112 BDl(Dl.o.005) 0.06 No rel.>catlon

DATE OF REPORT :30/09/2023ITEST REPORT No. NCUEC-456/23/o9I23
Pace No.: 2 of 3

(GOVEJtN:M1:VTAPPROVEDTlSTlNG LABORATORIES)
A.ISO,..l : 2115.ISO1_1 ,2t15. JS() 4!OO1: 2811~_ Loboral.ry

Hewcon COlUu'fanf.
253928



labonlDty: A-ll156, Sedor·17, (Swade8hl Compound) Kavi Ne$tarInduatIlaIArea, GHA2fABAD - 201 002 (lI.P.)
8ob11e: 981043034&,92066017881 WlbsIc.; www.newconlab.in
E-fMII : newoonIabCgmall.com, III!INCCnf8bllrul~lf.ccm

1. 'hi lt$' rtport relet'S onty to the pottb!;u&ar UlMplt/s subtnltttod for teltlnllnd listed parameters.
2. C~ont of Iht SImi! ISneither it'llffi"ednot Implit-d.
3. Llbol1'CfY shli mat"ft.tn 1M eotIlide"uaI1tvot .llI'Ifotmltlon rtloatCldto the samples & test reports.
4.Gompt.tnu about "''' repottsholiid becommunl(ittd wIthin10 daY' of the "'su@date of thts ropon.
S. 'the (tWit I, nOt to be produoed whoIVortn ~rt without prIor fM'I,mlsSlofl0' the Man3"ng Partn~r. AltdiSPUlCSsubjoct to G"Ullb.&d lurhdtction.

III!J • .

FOR NEWeO" CONSULTANTS & lABORATORIES

••• End of Report""·

S.No Parameters Unit TestMelhod Resull SpactncatlonIUmit As Par
18:10500, Amd. 2018

Deelrable PermIssible
Limit LImIt

42 8_""" mg/I NClISopnNSTI112 eOL(DL·O.OO5) 0.1 No relaxation
43 ~( as H2S) mg/I IS 302>29: 1986 (RA 2019) BOL(OL·o.aS) 0.05 No ,.Iaxttion

AA Coppet (oaCu) mgll APHA 231113111(8) BOL(DL-O.OO1) 0.05 1.5

.os Mlne,oIoi mgll C_e6 01IS 3025: Isst (39) aOl(DL·O.l) O.SO No relaxatlcn

At o bromoclllorom_", mgll NCUSOPIINSTI112 8DL(DL-O.OOS) 0.1 Noretaxation

47 c-.oon mgll NClJSOP.~NST/112 BDL(DL-O.OO5) 0.2 ND ",tax.1Ion

DATEOFREPORT:3010912023ITEST REPORT No. NCUEo.oSSI23109l23
Pace No.: 3 or 3

(GOvllL't'lalfl' ,"",ROVED TESTINGLABOaATOII.I&S)
"" ISO 91101.lOlJ.ISO 1<1001.1115, 15045lIOI ,2011 Ctrtlrtecl LabD11liory

Newton (on.ul'.n's & I."or.'orl ••
254929



Laboratory: A-11156, Sector-17, (SWadeshl Compound) KavjNagar Industrial Area, OHAZIABAD - 20, 002 (U.P.)
Mobile: 9810430345. 92055017881 Website: www.newconlab.ln
E-mail: newconlab@gmail.eom.newconlabfinance@gmail.com

L The ten repon refers only to the pitticutar sampte/s submitted far testing and listed parameters.
2. tndonem!nt althe s.ame is neither inft!rred nor implied.
3.l.Jbonrioty shal miiintain m.~mnfide.ntiiirily of iililinlormiticI'I related to tht samples &. test reports.
4. Com.~aints about this repott should he commu-fllCatedwithin 10 di'IS (Jf the is&f.Iit date of this teport.
5. rttt re-port is not to be produced _f'lolyOl inpart wlthotJt prior pcrmls.slon o'\"e ManagJna Partner. AUdisputes subj.,t to Ghaziabad Jurisdktlon.

~~-
Clle<I<td by

FOR NEWCON CONSIJLTANTS& LABORATORIES
-1) ',., <gL-~

"'lthorliiil'SI~n;ltOI'V
\i .:
' v- >:. "~ ,= I

EO·0581231C9/23·'

S.No Parameters Unit Test Metl10d Result Specification ILimit As Per
1$,10S00, Amd. 2018

Desirable Pormis8ible
Umlt Limit

1 C<>Iour Hazen APHA 23rd Zl ZO·(II) BDL(DL-5.0) 5.0 15
2 Odour - IS 3~2~5:2016 Agreeable Agreeable AgreEable
3 Tas-fe . IS JOZ5-7& 6:1964 (RA ZOI7) Agreeable Agr•• able Agreeable
4 Turllidlty NTU APHA 23r~ 2130 (B) BDL(DL-1.O) 1.0 5
5 Totol Oiuolved Solids mgn APHA 23rd Z540 (C) 518 500 2000
6 NilIlI1B(uNoo) mgn IS 3025-34;1988 (RA 2019) BDL(DL-~.5) 45 No (Glal(8;tion

7 Ni1rIlo (as NOZ) mg/l APHA-45OC(B) BDL(~L'().5) Not Specified NOISpeclnM

6 Total Harmen (u CaCoo) mg/l APHA Z3rd 23040(C) 260 200 600
9 CNoride (I. CI) mg/l APHA 23td 4500 (B) 42 260 1000
10 SuTpl\al. (IS S04) m~1 APHA 23rd 4500 (E) 21.4 200 400

11 Sulphide (as H2S) mgll IS 302!;'29: 1966 (RA 2019) BDL(DL-0.05) 0.05 No 1$18)(8llon

12 Ate<Id. (ao F) mgn APHA 23rd 4500 F (0) 0.42 1.0 i.e
13 TOtalAecalW1yIScscca mgll APHA 23ra 2320 (8) 200 200 600
14 Cyanide (CN) mgn IS 302!;'27:1986 (RA 2019) 80L(OL..o.oS) O.()5 No ,.la)(Ollon
15 Ph.nollc Compoundo (0. C8HSOH) m~1 IS 3025-43:19112(RA 2019) 80l(OL'().001) 0.001 0.002

..

TEST RESULT

5+1 Ltr
PVC BOTTLE

Analysis End Date : 30/0912023
Sample 10 No. : NCUED·OSSI23f09123
Sample Receipt Date : 2310912023
Environmental. Condilion ; 25±2'C

Ground Water
23109"2023
1910912023
01:40PM
NeL
Ground Water
Hand Pump Water Collected From Village Mlrchwara
IS:3025 (P-l) SampleQuaOlaV
Sealed Packing

Sample Name
Analysis Start Dale
Date of SamJ)lill9
TIme of Samping
SampUng Done By
Samp~ng Descriplion
Sampting Locafioo
Samp~ngProtocol
Paoklng Centimon

SAMPLING DETAILS

TEST REPORT No. NCUEO'()S6f23f09/23 DATE OF REPORT: 30/09/2023
Name and Address of Customer MIS LALITPUR POWER GENERATION COMPANY LIMITEO.

Village.Mirchwara and Burogaon, Tehan-MahToni, Lalltpur-284123 (U.P) India

Page No ·tol3TEST REPORT

Newton Consultants & Loborfltor;e.
(COVlWIMENT APPROVED TESONG LABORATORIES)

A.o ISO 9001 : 2015, ISO 14001 : 2015. ISO ~l , 2018 CertiJled Laboratory

255930



UbotaIOly: .....11158.Sedor-17. (Sv.adeoihi Compoond) KaIo1Nasar Indu$!rialAtea. GHAZIABAO - 201 002 (\J.P.)
Mobile:881CJ4303.45.92055017881 Websn. :W'.llw.newconIab.in
E-tneH: newconIab@gmall.oom.n~abfinanoe@gmaU com

i.11M:.en repon refers onvw the Nttk~" sampAt/s Sl.b",ittedfort.Ain, ,,.d IlsUldp'I'JMeters.
2.En~ent of meWM Is refther Inftmd not Implitd.
S. LabonnOtyshal m.alnuln the con'ldenualtty of .1l1lntormation related to the simpl., & ten reports.
C. eompaints about this,.port shOlolktbt (()fn.MUMce,ed wllhln lOoavs of ,"'.,ssue date of this. report.
S.The reponis nOIte be produced wno...,or In p¥t;'IIro'lth®t.pf!orperml!$slono( tI1t Manil~jngPartner.Allal~pu1'S .vb)ect to Qhallabad Junsdlction.

FORNEWCON COf\SULTANTS8. lABORATORIES

AYII1~,y I
I

~.No Parameters Unit Test Method R•• ult Specification /limit As Per
IS:10500. Amd. 2018

Desirable Permlaalbla
limit Limit

16 Aniori; Del8f1lonla (II IABAs) m~ APHA 23rd S540 (e) BOl(Ol-0.5) 0.20 1.0

17 pH Value - APHA 23rd 4500 H+ (8) 7.42 6.5-8.5 No ral1X8tion

18 Residual Free Ch..".,. mgll APHA 23rd 4500 CI (e) eOl(OL.o.2) 0.2 1.0

19 Amrr-.onia (as lOtIl arnmonia:-H) mg/1 APHA 23rd 4500 NHa (F) BOl(Ol.o.5) 0.50 No t.t1xation

2G ChIoramll-a (ao CI2) 1119' APHA 23.d 4500 CI (G) BDL(OL.o2) 4.0 No retaxation

2' Iron (as f1o) ms;l APHA 23rd 3111 (e) 0.22 0.3 NO'_
22 lllanganeoe (a. Mn) mgll APHA 23<43111 (e) BOL(Ol-o.o,) 0.10 0.3--
23 ~(&$Zn) mgll APHA 23rd 3111 (B) BOl(Ol-O.I) 5.0 15

24 MagneskHn (MIl) mg.~ APHA 23rd 3500 Mg (6) 2&.0 30.0 100

25 Lead (&5 Pb) mgll APHA 23rd 3111 (S) BOl(Ol-MOI) 0.01 No relaxation
26 Calcium (.. Ca) ms;l APHA 23rd 3500 Co (S) 66 75.0 200
27 Selerium (as So) ms;l IS 3025 Part 65 ; 2014 eOl(Ol.o.OOI) 0.Q1 No ....... !lon

28 A......,jc; (ao AI) mi!" IS 3025 Plrt 65 ; 2014 BOL(Ol.o 001) 0.01 No ... I... """
29 Cadm;"m (.. Cd) mg/I IS 3025 Part 65 ; 2014 BDL(Ot.-O.OO1) 0003 No ... _

30 6CIOI1 (I. 0) mg., APHA 2!l!d 4500 B (8) 80l(DL-l.0) 0.50 1.0

31 Mo~n""'( .. Mo) mglt IS 3025 Pa" 65 ; 20'" BOL(Ol.o.OOI) 0.07 No t.I .... t.lt>n

:12 ChromiUm C.a Cr) mgll APHA 23rd 3111 (8) BOl(Ol·O.OI) 0.05 No relll(llIl)n

33 Alumlnum (II AO mg/l APHA 23rd 3500 (AI) BOl{Ol·o'oOI ) 0.03 0.2

34 Mara.vy (e. Hg) mg~ IS 3025 Part 65 ; 2014 BOL{DL-o.o005) 0.001 No ,.llx.Ilon

35 Copper (as Cu) mgA APHA 23rd 3111 (8) BOL(Ol.o.oOI) 0.05 1.4
36 M.-,oii mgll CIo.... e of IS 3025: 1991 (39) 80l(Ol-0. I) 0.50 No rel... tlon

37 Barium (0h) mgIt IS 302& P8rl65; 2014 8DL(DL.o.D01) 0.70 No .. 1axadon

sa Brornolo rrr mgll NClISOPnNSTI112 8DL(OL.o.D05) 0.1 No .. _

38 Ol>rom__ h...
mgII NCLISOP/INSTI112 BDL(OL-M05) 0.1 No .. Ia.. tion

40
Brom __

ms;l NClISOP/INST/112 BOl(Ol-0.005) 0.06 NOlel ... llon

4' CNo",foIm mgII NCLJSOPIINsT/f '2 BDl(Ol-o.o06) 0.2 No ,.1 ••• II.n

42 NlcI<el(II NI) mgll APHA 23rd 3111 (8) DDl(DL.o.DOl ) 0.02 No ... IDXIllon

DATE OF REPORT :30/09/2023ITEST REPORT No. NCUE[)'0581231n9/23
P3geNo :2013

(GOVI!RNMENl' APPROVED TESTING LABOItATOIlIES)
.... ISO 9001 : 201$. ISO 1<400112015. ISO 4$001 : 2018 Corillltd LaboroIO»l

Newton Co.,ul'an', & ,,,ltoraforles
256931



L.a~Ioty: A.111S8. Sec:UIr.17. (SW1Idelhi Compound) Ka"; Nagar IndustrialAtea, GHAZIABAD· 201 002 (\J.P.)
"obIJe: 9810430345. 920M01788 IWebsIte: _.newconlab.ln
E-mail: newconIIbCIInwl.com.newc:cn!abflllar1Ce@9RU1I1.com

1.The w. r~ ref,,., onlyto t"e pa:nitubr s~mrAe/~submittedfor tenl",; and !lSltd pirameter$.
2. En60rHmffti 04 the same une:thet inf.erred nor imFlitj,
3. L1bor.IOtV $hallmairOin the confi::tentialityof all lnlort'llitdon I't:I.tld \0 1he simples & test repons .
... COm.plt5ntJ'bOv'\ lhu ntpott should bf.(l)Mmunbttd with'" '10day, or the IhUt:date ofthls report,
S. TM ~pon b not to be produc:e4 whoUyorin part wrthout prIor Pftml,$Ion or th~ Mat'llglr1tPartner. Alldispul., subjMctto Ghlzlibld Jurisdiction,

FORNEWWH CONsul:rAN1S & lABORATOI!:ES
(- ")

AUlhno1D~Ory

R..... rta: 8Ol~ElDW IlETECTIONUMIT.

End of Repo",

~.NO Parameters Unit Test Method Result Spa.llleaUon ILlmit As Per
IS:10500. Amd. 2018.:-

Desirable Permissible
Limit Limit

43 S..."'(HAg) m~ IS 3025 Plrt 65 ; 2014 BDL(DL·o.oOl) 0.10 No relaxation
44 PoIyChlamatedB~ (PCS) mgll APHA-84~1(S) BDL(DL·O.OO5) 0.00",;5 No rtllaxation
45 Pol~tI\J""arArom_ ~ ."gII APHA84<o BDL(DL·o.o05) 0.0001 Nor._

(PAH)

-46 IE. coli duI100ml IS 15185
_I

Abo",1 -47 Tetal ccljfonn cIuIl00m1 IS 15185 Ab.. nl Absent -••• --

DATe OF REPORT :3010912023ITEST REPORT No. NCue[)'oS6123109l23
Pa,. No.:3,,0

-
(GOVJ!IL'IMENT Aft>ROYBD TES11NG LUOJ.ATOJU£S)

.b !.SO Il101: lOtS, ISO 1_1:lOIS. ISO "'1 : :!OIl CtrtJIINI Laborokw1

Newcon Con.ullanf. & La.or.forleJ
257932



LoborUory:,6.-11156.Sector-17, (Swadeshi Compound) Kavl Nagar IndustrialArea. GHAZIABAD- 201 002 (\J.P.)"obR.:9811)430345. 92055017881 Website: www.newconlab.ln
E-mail: newconlab@gmall.com.newconlaJ)fill9oce@gmail.com

1.1lle test report relerson¥tot1\e SJal'ticJhr J,m,le/s 51.1t1mlttedfor testing and lI$ted parameters.
2. Endor$e"l'ltn.t of the $Jlfte i$ tleiU'let it\le"ed I'lOt implied.
).. LaboQtorv sh&lf ft\iIi'ltaln theconfidentblfty cf aUin;,rmation related to the samples 8: test reports.
4. (omplamu about this report shouldbe communicatedwithin 10daysof the Issuedate of thl:! report.
S. 'The report is not to be producedwholtv or £."1 part without prior Pf!rmls.slonof the M:.naglngPartner.All dIsputes subject to Ghallabact JluHdittiol'l.

FOR N~WC()N'~(ilN$\,(LTANTS& LABORATORIES
~ ';\
.~

AuthorizedSlgn.tor~ :
\~
Chedted by

is.No Parameters Unit Test Method Result Specification ILlmlt As Per
15:10500,Amd. 2018

Desirable Permissible
Limit Limit

1 Colour H.... n APHA 23rd 2120 (B) BDl(DL-5.0) 5.0 1~
2 Odour . IS 3025·5:2018 Agreeable A9re<)e~1e Agreeable
3 Taste . IS 3025·7 & 8;1984(RA2017) Ag", •• ~I. Agre•• ble Agre•• ble
4 TlJlbldily NTU APHA ,3rd 2130 (6) BDL(Dl·1.0) 1.0 s
5 TotaJ Dtuolved Solids mgll .o;PHA23rd 2540 (C) 626 500 2000
6 Nltrat. (asN(3) mgJl IS 3025-34:1988 (RA 2019) 6DL(DL.Q.6) 45 1'40 rtlaxetJofl
7 NiUife(as N(2) mg/l APHA·450C (B) 60L(DL·0.6) NotS""ciliod NotSpecln.d

8 Total Hardness CasCIC03) mg/l APHA 23rd 2340(C) 315 200 600
9 ChIoftd.{uClj mgA APHA 23rd4500 (S) 70 250 1000
10 Sulpha.. (a. 5(4) mg/l APIIA 23rd 4e<iO (E) 22.6 200 400
11 Su~e(a'H2S) mgll IS 3025-29: 1988 (AA2019) eOL(OL.Q.05) 0.05 No rol••• llon
12 FIuoI1deCISF) mgll APHA 23rd 4500 F (0) 0.52 1.0 I.B
13 Toltl Alkol nly os CeC03 mgll APAA 23rd 2320 (e) 280 200 GOO,. Cyanide (eN) mg/l IS 3025·27:1966 (RA2019) BOL(OL-o.oS) 0.05 N() rel • .w8t1on

15 PhenoIlc Compound. (II ~HSOH) mg/l IS 3025-43:1992 (RA2019) BOL(OL.:M01) 0.001 0.002

I'acklng

TESTRESULT

; 5+1 Ltr
: PVC BOTTLE

Sample 10 No. : NCLJED-05SI23109123
Sample Receipt Date ,2310912023
Environmental Condilion : 25±2'C

; 30/0912023Analysis End Date
GroundWater
23oWI2023
1910912023
12:10PM
NCl
Ground Water
Hand Pump Water Collected From Semra Village
IS:3025 (P-l) SampleQuantity

SAMPLING DETAILS
Sample Name
Analysis Start Dale
D31Bof Sampling
Time of Sampling
Sampling DoneBy
Sampling Description
Sampling Location
Sampling Protocol
Pacldng Condition

0 ..
TEST REPORT No. NCUEO'()S8I23J09123 DATE OF REPORT :30/0912023
Name and Address of Customer MIS LALITPUR POWER GENERATIONCOMPANY LIMITED.

Villag,-Mirchwara and Burogaon, Teh9il-Mahronl, Lalilpur-284123 (U.P) India

TEST REPORT

Newcon Consultant. & Labora,orles
(GOVERNMENT APPROVEDTESTINGLABORATORmS)

.b ISO 9001 : lOl~, ISO 14001 : 20lS, ISO 4~1 : 2018C.rtillod LaboTRtory

258933



bboraloty :A-1I156, Sectot·17, (SWade"'I~und) Kav!Nagar IndlJlllrialArea,GHAZIABAO·20\ 002 (u.P.)
lIob". :98104~. 9205e01788 IWebs/lit:www.newconfab.1n
E-malJ: newconIIIbCgmai.COOI, newconlabfmance@gmaJl.c:om

1. The tutttpon MtS cn.'y to theP1l'tkubrSl~leIs subMitted fot tf'.tln"u,d Ilmd paramfltflr.\.
2. ErdorHtMttt of thl lime b neither _,ferred nor tmpUf'd.
!.lIbOrMOfV PI.' tulM''''the conflcenwlity of JIII.nl'omNtlon related to the 5:1Mple.s& test reports .
•• COm.,..itltJ tbou1 this "pon should be oomfJKInl(~tedwlt"l" JOdiY' of ttlt l.$.Suedale of thfs r~ort.
5. The "port I, not 10be produredwhotvOf InpoInwlthoV1orlor permrulon of the Manitgl1l8Partner.All dl.SpuUt,subJact to Gl'lullb.d Jurlsdkdon.

'~~
Authorllod SI,nl'ory

FO~ NEWCOH CO~SULTANTS& LABORATORIES

a.No. Parameters Unit Test Method Reault Specification Il.lmlt As Per
IS:l0500. Amd. 2018

Ceslrable Permissible

Limit Umlt

18 AnIonIc Dete<gento (ao 1oI5AS) mg., APHA 23'd 5540 (C) BDL(DL-D.s) 0.20 1.0

17 pH Value . APHA 23<114500H+ (6) 1.3. 6.5-lI.S No relaxation
18 Reside .. free CNorir.e mgII APHA 23<d 4500 CI (8) e0l(DI.·0.2) 0.2 1.0

Ie Ammcnia (asIDIaI amm~ rqg/l APHA 23<d 4sao NH3 (F) 60l(D1.-0.S) 0.50 No_

lO ChIorarnNs (as 00) mg.~ APHA 23rd 4500 Cl (G) BOl(DI..o.2) 4.0 No re:.axa1i-~

21 lJon (as Fe) mg/I APHA 23rd 3111 (B) 0.15 0.3 Nvre_

22 Mangan ... (.. "'0) mg.! APHA 2.rd 3111 (B) BDL{OL-o.oI) 0.10 Q.3

23 ZInc(u 20) mgll APHA 23rd 3111 (B) 0.186 5.0 15

24 Magnesium (Mg) mg~ APHA 23rd 3500 Mg (B) 27.0 30.0 100

25 \.cad (a.Pb) mgn APHA 23rd 3111 (8) BDl(Ol-O.OOI ) 0.01 No relaxation

26 C.lclum (as Ga) "'gil APHA 23rd 3500 C. (S) 82 75.0 200

27 Selenium (N So) mgll IS 3025 Port eo : 2014 BDl(OL.o.001) 0.01 No relaxation

2. An""", (.. As) mgII IS S025 Part 65; 2014 BOl(Ol.o.D01) 0.01 No ttlaxation

2. c.dmlum (as Cd) mgII IS 3025 Part as; 201' aOl(OL.o.001) OOOS No relaxation

3C Beron (as a) mgII APHA 23<d 4SOO a (8) aOl(OL-l.0) 0.50 1.0

31 MoI)t>denun (os !.to) mg/I IS 3025 Pan 65 • 2014 aOl(1ll..o 001) 0.07 No retaxadcn

32 CNomium(nO} mgll APtiA :r.Inf 3111 (II) BOl(DI..o.Ol) 0.05 No reiaxaticn

33 Alurnill"'" (n AI) mgll APtiA 2310 3500 (III) BDL(DI..o.001) 0.03 02

34 Merouty (ts fig) mgll IS 3025 Pitt 65; 2014 BOl(OL-0.OD05) 0.001 Nare_lion

3' Cop_<MCU) mgn APHA 23rd 311 1 (a) BDl(Ol-0.D01) 0.05 '.5
:Ie Mine,.. 01 mgll Clauae 6 of 1.$ 3026: 1991 (39) BOl{Ol-O.l ) O.SO No rellxetion

37 Barium Co 8a) mgll IS 3025 P.~ 65; 2014 aOl(Ot·O.D01) 0.70 No IOla"aUon
.. _

NCUSOPIINSTI11238 8 """oIonn mViI BOl{Dl-G.D06) 0.1 No ,ol ... Uon
3. o.bromodllolome1h.nc "'gft NCllSOPliNSTI112 BDl(DL·o'oOS) 0.1 No tel.xaUon

40 &omodIchlototrMII_ mgII NClISOpnNSTlf 12 BDL(OL.o DOe) o.ee No relaxltlcn., C~loIo1",", "'911 NClISOPIINSTll' 2 BDL(DL-OODe) 0.2 No r&I... IIo.

42 NcI<oI (N Nl mgll APHA 23.d 3111 (8) BOL(OL-O.~!~ 0.02 No ret_b,n

CATE OF REPORT :3010912023ITEST REPORT No. NCLlEI).OS8J23109J23
P~g. No.: 2 013

(GOVERNMBNT APPaOVED TUTING LABORATORIES)
All ISO MOl Im5, 1.SIO , .... 1 ,lOIS. ISO 4!C101: 201&CortIlIed Labonlor)'

Newcon Consulfants & 'aboratorie,
259934



l.bol'ltoty : ,..,1156. Sedor-17, (SWadtsIUCompound)KaviNagar Industrial Area, GHAZIABAD·201 002 (\J.P.)
Mobile: 9810430341i,92065017881W.b$Ir. : www.newa>nlab.in
E-malJ : llft(;OOIabCgmall.com. newconlabftnanc:.@llmeil.com

L 1M:teR rtpcwtrtletSOft~ eo1M PWbCvt¥arnplt/s JubmlUfid tor tfstlft. and Iisttd pararn~tels.
1. tnaOUtt'MM ot me Ame is~eri.rted nor implied.
J, uboratory ~I"""'nlain thecontidentbllitt of aUirtform.tfon re"ted to the ,samp.les& lest report!.
4. Camp alMs.bout "'is report shou~ be communkited with'n 10 diY' of the issuedate afthls report,
5. lh.,~" not to beptOduced whoIyor inpart wilhout p(oo, p.,mIJJlon of lhe Managins Partner. AlldisputeslubJ_" to GhlU13bodJurl~dl(.t'Ot1.

FOR"tWCON CONSl:lTANTS .. lABORATORIES

Authorlt~,n;;;'

Re.,lrtcs: _.a£lOW OE"'ECTlONuwr,
~ndofReport""

IS·NO. Parameters Unit Test Method Relult Speolflcatlon lLimit A& Per
IS:10500, Amd. 2018

Desirable Perrnissibl.
Limit Limit

~3 5_I..Ag) "'8iI IS 3025 Pan 65: 2014 801.(DI.·0.001) 0.10 No relaxation... Poly ChIorina<ad Bipheoyts (PC8) mc1' APIfA.6431 (S) 801.(01..0.005) O.OOOS No relaxation

'5 PoIynudaar Atoo1:_ ~""",11>00 m"" APHAB«O 8Dl(DI.·O 005) 0.0001 No retaxation
(PAH)

48 E.coll dull00m1 IS 15185 Absent Absent AIl$am

.7 Tot.! coWoon cluIl00m1 IS 15185 Ab$ont Absent Absent...

DATE OF REPORT :30/09/2023IlEST REPORT No. NCLlED·OS8123/09/23
Page No.: 3 013

(GOVDNMENT APPROVED 1'I'.sTING LA1IORATORIES)
As ISO HOI : 20ts, ISO UOOI : 2015, ISO 45001 : lInlCfcrtllltd LabonlolJ

IIewcon Consul'anls & La.or.,ories
260935



Labotatory :A-11166.Sector-17. (Swadeshi Compound) Kavi Nagar IndustrialArea, GHAZtASAD - 201 002 (U.P.)
Mobile:9810430345, 92OS50178SI W.lnJt.: www.newconlab.in
E-m.il: newconlab@gmail.com, newconlabflnanoe@gmail.com

1. Tbe test t'epoC1reletlon" to the p,Jrticutarl.ampte/s submitted for testing and listed p~rameters,
2. fndorsemt'n' of the same is neither inre!Ted I'tOf lmptted.
1. Labor.rtcxy simimaintair. th1! confidentiality of aUinroO"ta"tionretated to the samples & 'est report$.
4. Ccmpbi~ a'ool;t this report should U COtnmtlnleatedwithin 10 davs 0' the i$su(' date (If'h;, (CI)Orl.
5. The report is nOI to br:pcoduoed ~ty CC'in part withotlt ptiO( perYl\lss!on or the (\'131\ttSlr'lGPart(ler. All disputes subject 10Ghtl.l:l",bt'dJu,jsdi<;tion.

FOR NEWCON CONSULTANTS& LABORATORIES

<f."~
Authp.Jab Sifn;.t~rv

£0-0511123109/23-1

IiNo. Paramet~rs Unit Test~thod Result. Spocification ILlmlt As Per
IS:l0500, Amd. 2018

Desirablo Permissible
Limit Limit

1 CoIOut Hazen APHA 2Srd 2120 iB) BDl(DL·S.O) 5.0 15

2 Cl<J0IK . IS 3025..5:2018 Agreeable Agreeablo ilgreeable

3 Taste . IS 302~7 & 8:1984 (RA 2017) Agreeable Ag,.. eabl& Agree-able
4 TUlbidity NTU APHA 23m 2130 (B) BDL(DL·I.0) 1.0 s
5 Tml Di.. oIvad Solido mg/l APHA 23m 2540 (C) 434 500 2000

6 Nitrate(a. "03) mg/l IS 3025-3.:1988 (RA 2019) BOL(OI.·O.5) 45 No (olaxaUl)n
7 Nil/it (as N(2) mg" APHA-450e (8) BOL(DL·O.5) Not Specified Not Sp.cl~.d
8 TOlaIHonlne .. (os c.c03) mgn APHA 23/d 2340 (e) 298 200 600

9 Cl\lor<le {as CO mgll APHA 23rd 4500 (8) 58 250 1000
10 SU~'I. (O$ So..) mg/l APHA 23m 4500 (E) BDL(DL-l0.0) 200 400

11 Su~( •• H2S) mg/l IS 3025-29: 198e (RA 2019) BDL(DL·o.oS) 0.05 No rel"".IIo.
12 FIuotId. (as F) mg/l APHA 23m 4500 F (0) 0.53 1.0 1.5

13 TOlalAIItII'nItY as caC03 mg/l APHA 23/d 2320 (B) 220 200 SOO

"
eylnldo (CN) mgtl IS 3025-27:19!Wi (RA 2019) BOL(DL·0.05) OM No 'elaxatlon

15 PMnotic eompoundt (I. CGH50H) mg/l IS 3025·43:1992 (RA 2019) 80L(OL·o.o01) 0.001 0.002

: 5+1 Ltr

: PVC BOTTLE

Hand PumpWater Neal Railway Station
IS:3025 (P·l)
Sealed

Analysis End Date : 30109/2023
Sample 10No. : NCLIEO-059123/09123
Sample Receipt Date : 23109/2023
EnVironmentalCond~ion :' 25l:2'C

Ground Water
23A:l912023
19i0912023
12:20 PM
NCl
GroundWater

Sa(npleQuantity
Packing

TEST RESULT

Sample Name
Analysis start Dale
Date oi Sampling
Time of Samprlllg
Sampling Done By
Sampling Description
Sampiing Location
Sampiing Protocol
Facl<ingCondition

SAMPLING DETAILS

..
TEST REPORT No. NC1JED·OS9123109123 DATE OF REPORT :3010912023
Name andAdd",ss of Customer MIS LA1.ITPURPOWERGENERAnON COMPANY LIMITED.

Village-Mlrchwara and BUfogaon, Tehsll·Mahronl. Lalltpur.284123 (U.P) Inclia

PageNo'1 of 3TEST REPORT

New(on (on.u'tanfs & laboratories
(GOVElt.lMENT APPROVED TESTING LAIlORA TORIFS)

"" ISO 9001 , 201S, ISO 14001 : lOU. ISO ~SOOJ : 2018C.nlJled LabcwntOl')'

261936



LtbonlDfY :1.-11156. Sector-11. (Swadeshl CO<'I1pound)Kavl Naga<Industrial Area, GHAZIABAD· 201 D02 (U.P.)
1110""': 9810430345. 92056017881_r.: WWW.~onI8b.1n
E-mail: newcon~9mai1.com.lMWCOrual>f;nanee@j;ma;.com

;. Tht 'til repon reftrs on..,to the ~rtk:u~(samplt/. subm4ttcd(or .tStlne ind luted parameters,z,t_, of th< ...... ts .elmer Inferred1\0(In-p'led.
3. Labonuory Jhl' ma"llln tM (onfkternbltyof .1l1lnformaUonr.l a led to the sample! & test reports .
... (;ompIflnu IbDut th\JrflPOrt sh:ouidbe ~m"ntc8ted wlttllrt 10 daY$Or the lssuc dale of this report.
S. The rt'PO" Is not to be ptadlKedwhclV or Inpan wkhout ",klr f)C,mlsJlon oflho ManaSifl8 Partner. Alldisputes JubjQct to Ghazlabad JurisdktlOIl.

FORNEWtON CPtISUlTANTS& 1.A80IIAT~\£s

\,4)-\ '.
AuthO~~itOryII... ..

![)'o5112 J/OIIIZ3- 2

~.NO. Parameters Unit Test Method RU8Ult Specification (Limit As pGf
15:10500, Amd. 2018

Desirable Permissiblo
Limit limit

18 AJ1Ion,c Dot_IS (as MBAS) mgll Al'HA 23<d 5540 (C) BOL(Ol·O.~) 0.20 1.0
'7 pHVal>e . I\PHA 23ro4~H.(8) 7.31) 6.5·$.5 No relaxation
'S Rea"dual r_ C_ mgll APHA 23111~C'iB) eOUOl·0.2) 0.2 1.0

·S Ammonia (as :nul amrnenla-H) mljll APHA 23m 4500 Ml3 (F) BOL(OL-O.5) 0.50 No (eiaxaton

20 Chlorlmines (as ct2) mgII I\PHA 231114500CI (G) BOL(DL-O.2) 4.0 Nore_

21 '''''' (as Fe) mgII APHA 23!d 31;' (8) 0.18 0.3 No r~laxa5on

22 M.IlO....... (as IAn) mgll APHA 23rd 3111 (6) BDl(Dl·Q.Ol) 0.10 0.3

23 Zinc (as Zn) mgll APHA 23rd 3111 (6) 0.14 5.0 '15

24 MagnesUn(l.lg) mgll APHA 23rd 3500 Mg (8) 29.0 30.0 100

25 lead(,..Pb) mgll APHA 23rd 3111 (B) BDl(DL·O.OO1) 0.01 No relaxation

26 ()aIcium (8 ca, mg/I APHA 23'" 3500 C. (8) 71 75.0 200

27 So enk.m (as So) milA IS 3025 P.~ 65: 2014 BOl(DL-M01) 0.01 No relaxation

28 Arsenic (uAs) mgII IS 3025 Pan 85 '2014 BOl(Ol·M01) 001 No ~1aX:Cltion

29 cadmium (as Cd) trgll IS 3026 Part 65 2014 BOl(Ol·O.OOl) 0.003 No r&laJt.ation

30 Boron (n 8) rrgll APHA 23m 4500 8 (8) eOl.(OL·l.0) 0.50 1.0

31 MoI)Woo.." (as Mo) mgll IS 302~ Pert 65; 2014 eOl.(OL-O.ooI) 0.07 I0I0"10_

32 CIwomIU"(IS Cr) mgll APHA 23'~ 3111 (8) BOI.(OI.-O.O1) O.~ Note_

33 Ak.mi~"'" (.. ill) mlIfI APHA Z3!d:W;O (AI) 801.(01.-0.001) 0.03 02

34 MeRluIy (1$ HIll mlIfI IS 3025 Part 65 ; 2014 BOL(DL-0.0005) 0.001 No relaxation

35 Copper (as CuI mg~ APHA 23rd 3111 (8) BOL(0L-0.001) 005 1.5

31) ",_.101 mgll C'" ... 6 of IS 3025: 1991 (3;) 80L(OL.0.' ) 0.50 No relaxatlol'l.

37 Blrium (I ea) mg/I IS 3028 PI" 65: 2014 DOL(OL-O.001) 0.70 No telaxaUo"...
31) Bromotonn ",gil NCLJ60PIINSTI112 BOL(OL·o.o05) 0.1 No telaxetlon

39 DiI",,,nochlo_ane mg~ NCLJSOPIINSTI112 BDL(DL.o.oO~) 0.1 No ro'ax.tlon

40 Boornocldllorom_ mlill NCLISOPliNSTI112 8OL(DL-M05) 0.06 No retaxe..ton
41 Chlorolonn mgll NCLISOPIINST"12 801.(OL.0.005) 0.2 No relaxation
.2 NlCItol(as N) mlIfI APHA 23rd3111 (8) 801.(OL-O.001) 0.02 Nortl_

DATE OF REPORT: 30109/2023
Page No.: 2 of 3

~ REPORT No. NCLJEO..059123/09/23

-
(GOVDNMEHI' AI'PIOvtD n:snNO LABORATORli!.l

Aa [SO toO, : :lt1S, ISO '0100' : 20'~, ISO 45001 ,lOll I"AI1lntdLo~."'1OrJ

Newcon (onsul'anfs & ',,"oratorles
262937



Laboratory: A-1/156.Sector·17;(Swadeshi Compound) Kavi Nagar InduslrialAreB. GHAZIABAD. 201002 (U.P.)
Mobil.: 9810430345. 92055017681 w.btlr. :www.newconlab.in
E-m.;I: newconlab@gmail.com. newconlabfinance@gmall.com

1, T'he t:e~ fept:!1't t'f!feh 0,..., to the partieu"n s..mple/s submitted (<If renin! and listed p3rametQ($,
2. enetorStrntot of lM sameisMfthfr Intt!1'fQd(lOt impG~d.
l.laboratc>rv shall lnIintain tht cof'I.A:fenUilttfofalfln1ormatlOr'l related to tht: samples & test. report,),
4. COmplaiou ;about thi5 repon $h01.ddbe ccmmunicated within 10 days of the issue date of this report.
S. -he report is not to be produced whoItotorin p~rt without prior perrntsstcn of the Managins Partner, Alldisputes subject tei Gt\aziabad Judsd'dion,

.r.::;!?
AUlhor.I~SlJt\.lffiirv

FORN£\~i:O~ ~6N~(J~TAI'ITS& LABORATORIES

Remarlc$: Bel·BHOW D£T£CTIONmAlT.
End of Report- ...*

S.No Parameters Unit rest Method Result SpeclNcatlonIUmit As Per
IS:10500. Amd. 2018

Desirable Permissible
Limit limit

43 SIIYe,(as Ag) mg/l IS 302~ Pan 65 : 201. 80L(Dl-().OOI) 0.10 No relaxation

44 Poly Chlorinated Biphenyls (PCB) mgll APHA·6431 (8) BDl(Dl-O.005) 0.0005 No relaxation

45 Polynuclear Aromalic liydrocalllon mgll APHA6440 BDL(Dl.{).005) 0.0001 No relaxation
(PAH)

<6 E.coIi ctu/l00m1 IS 15185 Absent Absent Aboent

47 TOIaIeoiIonn ctU/l00m1 IS 15185 Absent Absent Absent...... .

DATE OF REPORT: 30/09120:;'3ITEST REPORT No. NcueO-C59J23/09123
PageNo.:3 013

Newcon Coltsultan', & LaboratorIes
263938



IS.~O. Parameter Tnt ",etllod n••uu Unit Requlreme Permls,ible
nl Limit In
IAeccptnbl absence or

I e Limltl alternate to"~
1. ColO<lr 18·3025(1'-04) <1.0 Hazen 5 IS

Uuit
2. Odour IS-3025(1'-05) A!!"cobbIe - 1\)l,rceoble A&reeabl. -

~

'IDm [S-302.1{P.07cit 08) I\j(~nbl. - Altree'dble . -Turbiditv IS·302Slr·10) <1.0 NTU 1 5
. pH value IS·3025(1'·04) 7.42 . 6.5·8.S -
. Total dissolve solid ( IS-3025(1'-16) 446 mgJI SOO 2000

TOO)

OR(;ANOU!P f'IC& PHYSICAL PARAMRTI::RS

RF.SULTS

S.Ko. Puallleter ! Test Method Results Required 11$ per IS-
J05OO:2012

f-.1. Escherichia coli I [S-1622 :1981 Absent Absent/I OOm~_
2. CoIi[.nrm Bacteria 118·1622:1981 Absent 1\b.~cntllOOml

~lvsis lJurab:::::;on""--::-::=-.,..,--:==,...,...,.-c= J..:;120~iO::..:3::..:i2::.::0:::2::..3"-'10:..:2:..:7:..:;'0:::.31:.:2"'02"'3'-- --'
.\flCROBrOLOGICAL RF.QL"IREMENT

Sample Drawn lIy 4-::-M:,;;r"'._;_V"'h"'·e"'k:'-K:,:Il::;:IU"'ar:-:.':':CA"'s"'iil"'E""·'"-'''',:;;ir-"'o"'J.'"u"'b)'-:-::-----I
$ampliD."LocaIi:=·OI1"'-:::--:~--------_f Near- Udalpura Railway Station Hand Pump
Sample Quantity & Packing 2.0 litre m Pel Bottle for Chemical Testing &: 500 ml

Sterilized (;1955Bottle for uiicrobioloaical Testing

~leDe3ctiption GroundWater

Sample Received On 20;'03i2023

SAMPl.lNG & ANALYSIS OATA

ISSUE» TO: !\IllSLALITPURPOWER GENERATION COMl'ANY UMITED
VILL~GF.-MIRCnWAR<\-nUROGAO~-CmC; LAUWA, 8AR-BANI'lJR ROAD,
BLOCK BAR, LALlTPUR- 284123 (U.P) INDIA

W-200323-01
Date of Issue

t-----=f'2';:..:/I;._;'3'/2023
Rep.ort CodeC Test Report of

Ground Water

Comd.To "'P"" Code W-lO(32)'()I(P"l.'CI on)

..;_ ..::..:::-~L.lb=-.Ht·837. _ PoIllltlcwlCon""I B~IIflI. F\IICOIndus~I.1A,.. , Bhlw.dl. 01'11.AI""" (R./ .. thlltl)-3010'D
_______ Ph:...;.::..:.:N.::;O.:,::O,::14:::93-.::.::::2940:::::::=2209694666022. EmiiU • ~.laenvl"'leb@gm.il.OOnt, Web,lle : WWlY8Sia&ltvliol.b:-,com-----

264939



HOlt: I.1\. ,ewllli'd~' reftt ooI.Y 10Itl. uste\!! 1.11'"... , altd 1l,,;,U(;Ilblcpuamott'f"S.a.s...pIt ft.... btdHlr~~ 1"IICI",t,hoM dlt dirt ollJSlHIot l.st.c:.r\l(k"lM.
1.M""~~ abc.1Ilbbl"l:fkWt lIhnul'tl fit) t:l'If'!t..-.nt~Clet~v/UIUn1 d..YlIuf i!l!lu~(ll Ull" r(lrort •
4. 'ThI!rq1llf1.NntfObef'fP!'Od'~hc'-,ctr!n p;t.tt I:l'Idrill ':01 bo ustd IS all mc!f:lce II: lb: (:Cm~t.nfli'lw1lltdsltol.;ld.~·otb.u.td.III.my atJ\'~'t.iI;iltr.fo,.:... \ti'IIhuuluur..,oaf pcrm:is'sicl':! I:!t \'mitt"" .

COJl(d.To report (,;.do W.200Jl~·OIW.~e2 0(3)

5.:'10. P....ameter Tt$1 meehod r R•• ull (fuil Rcq uirement P.rlni~sible limit
(Acceptabl. ill absence of
JAmie) alternate source

I. Aluminum (as AO IS: 3025 ~. 55) <0.01 mWI 0,0) 0.2
1. Total Ammonia IS: 3025 il'· 34) I <0.1 mz/l 0.5 No Relaxation
3. Anionic surface AP1IA-2Jrd edit <0.1 mg/l 0.2 1.0

Dctergents(as
MBAS)

4. Barium (as lla) IS: 15302 <0.1 mer1 0.7 No Relaxation
5. Boron (as B) IS: 3025 (p. 57) <0.1 mw'J. 0.5 1.0
6. Calcium (as Cal IS: 30?.5 (1'. 40) 78.56 i m!¥1 75 200

r+- CbIornmines (as Cb) 1S' 3023 ". 26) <1.0 mgll 4.0 Ko Relaxation
8. Chloride (as cn IS: 3025 (P·32) 57.02 rugil I 250 I(J(JO
9. Coover (as Cu IS: 3025 P·421 <0.05 mg/l I 0.05 1.5
~~. Fluoride (as F' IS: 3023 P·60) 0.63 moil I 1.0 1.5
II. free Re&idual IS: 3025 (P·26) <0.1 mg/l 0.2 1.0

Chlorine
12. Iron (as Fe) IS: 302S(I'·S3) 0.201 mull 1 No Relaxation

1.13. Mugnesium (as Mg) I~: 3025 ~-461 28.19 me/l 30 ioo
14 ~anese (as Mnl IS: 3025 P·59 <0.1 1ll~11 0.1 0.3_po Mineral Oil IS' 3023 1'·39 <05 rngil O.S No Relaxation
16. Nitrate (as NO,) IS: 3025 1'·34) 4.81 rn~ 45 No Relaxation
17. Selenium (as Se) IS: 3025 P·56) <0.01 nwl 0.01 No Relaxation
18. Silver (as Ag) Annc.1CJIS: <0.05 rog;1 0.1 No Relaxation

13428
19. Suloh81c (as SQ.) IS: 3025 (P·24) 24.09 mgil 200 400
20. Sulphide(as IllS) I IS·3025 (p·29) <0.05 mg/I 0.05 No Relaxation
21. Albhnity (as Ca IS: 3025 (p. 23) 242 1118/1 200 600

COt)
22. 'Iotal Ilardness (as IS: 3025 (p. 23) 312 mg/] 200 600

CaC~)
23. Zinc( as 7.n) IS: 3025 (}'. 49) 0.116 mgil S.O IS

GF.NERAL PARAMETERS CONCF.Rl'ilNG SUIlSl'A,SCES UNDESmARLF. IN II!XCItSSIV£ AMOUNTS

(,;00",."I'm ,,,,,,.01C.... W·20OJ23·01(ragc 2ofl)

Lob· H1-837.-_ConIn>I_.IlICOI"'*"'1aI_. Sh_.!loon IV".,(R''''''''"~:I01019
Ph. No. 01493·294022.09694666022.EmaW'aslaefflllOlab@grnall.com,Wob$l1e WWW.... -.. J~envt--...lI)Ia...... b-.com-----

ASIA EttVlltO L B
(An ISO 9001'2015. 14001 2015.45001:2018 & MOEFApproved lab)

265940



<0~,0~1~~m~n'~1__~ ~0~.0~1 ~0~,0~5~------~
<0,05 mgtl 0,05 No Rciaxation

IS-3025(P-37)
IS-3025(P-52)

Ko Relaxation
No Relaxation
No Relaxation

mel!
IDa/l
mg/l

No Relaxationroll/I
No Rolaxation
No Relaxation
)'\0 Relaxation

0.02
0,0001
0.0005

0.07
().OOI
om
0,05
0.003

lU~/J4. .Mercury(asH~) IS-30251P-48) <0.001

2, Cyanide(as CN) IS·3025(P-27) <0.01
3. ,.cad (as I't» IS-3025(P-47) <0.0 I

lnail
mell

L Cadmium (as Cd) IS·30?5(P-41) <0,00I No Relaxation

l'orntlSsibleLimit I
In absence of
:dlemal. source

Requirement
(AcctplRble
l.imlt)

S,KO. ".nllntter Result I Unit

Parametera Concerning Toxie Substllnces:

lab .,1-8-31. PMllr Ponuoon CotllrOI (J~ol.I!.l.FUlCO In<iIHlfrl:d Arca, Ulllwul1l, Ohm, Alwar (ROJllliUhUlr9010'O
Ph, No. , 01493-294022,09694666022,Email.asIDenvlrolab@gmall.com.Website :www.8.1 •• nvlrol~Db:-.-co-m-----

ASIA EtlVI~O
(An ISO 90012015,140012015,45001:2018 & MOEFApproved Lab)

266941



.~ote:1.Ttk r1&:fll ...c:Urflc.-t"a.ty tnt,t;;. ro<st('({Sit-mpkls1r.4.epp:kabt~lu,·amf:!I's.
2.Slmplf wObed..ur(.~ C-r..1UCIICfrom die dat: 11Ci.':'flf!l.,r"::lt(:(:rtHi"HI',
a AIry~~:s i.'»al ttIs report st>.ou!d~('"CI:I!nU!.:l:atc:Llwill:.il~ ., d::,y:i,(I(1."":UI;nfll;i$ report
(. l1u.!rqxwt n '6nt.tnhc.rqwoc:)r<Od·...r..cllyor-m part and can K"O(be ose:!"'S;.:.~tvidencc h, ll\l: C(m~(lfI:.\\' llr.d ~IH)I,ldNot be used 11)imyadvtrQslns
:loIedi' ....1t•.cato\l: sptciIlpH'riw"n in ....TirinC

.
S.NO. Parameter Test method Result Unit Requirement Permissible

(Acceptable Limit in absence
Limit) of alternate

source
1. Colour IS·3025(P·04) <1.0 Haze 5 IS

n
Unit

2. Odour IS-302S(f:OS) Agreeable - Azrceabte IIm'lleable
3. Thsre IS-3()25(P-07 & Agreeable - Agreeable -

()8)
4. Turbidirv rS·302S(P-IO} <1.0 l\TU I _,~
S, I nH value lS·302S(P-04) 7.34 - 6,S·8,S -
6, Total dissolve solid ( TDS} IS·3025(P-16i 582 ms.'] 500 2000

ORCAKOLEPTIC & PHYsrcM. l'A}{AM,};T£RS

lU:SULTS

S.No. Parameter l'cst Method Results Required as per (S·
10500:2012- Absent II bsent/I OOmlI. F.scherichio coli IS·1622

2. CJJli[urnJ Bacteria 15-1622 Absent Absont/l 00011

MICROBIOLOGICAL REQUIREl\'lLN'r

Samnle Descriouon I Ground Water
SamQle Drawn On I 1X/()3;'2023
Samnle Drawn By I Mr. Vivek Kumar (Asia Enviro Lab)
Samnlina Location Near- Ash ?ond Hand PUlnn
Sample Quantity & Packing 2.0 litre in ret Bottle for Chemical Testing & 500 OIl

Sterilized Glass Bottle for microbloloaical Tesdna
Samnle Received On 20/03/2023
Analysis Duration 20/03/2023 to 27/03/2023

SA~PLlNG & ANALYSIS DATA

ISSUED TO: .ws LALITP{;R POWER GF.XRRATION COMPANY LIl\.f[TED
VILLAGE-MIRCHW ARA-BUROGAON·CHlGLAlJWA, 8AR-BANPUR ROAD,
BL-OCK BAR, LALlTPUR- 284113 (U.P) rc\IHA

Ground Water
Date of IssueRe ortCode
27/03/2023\V-200323-02

'fest Re art of

Ph. No. : 01493-294022. 09694666022, Email: a6Iaenvlrolnb@gmell.com, Webslle : www.aslaenVlrolab.com
lob· HI837,_r P_n Co<1!1'01Boord, RnCO Indu,lrl.1 Are.,ShlwDdi, OI.U. AI"'''r (RajOSlhllJl}3DtOI9

ASIA EtlVlltO LAB
(An ISO 9001:2015,14001 :2015,45001:2018 & MOEFApproved Lab)

267942



rO. I Parameter I"Test metf1~ RtStdl I Unit Requirement Permissible Umil
(Accepfable in absence (If
Limit) alternate source

T. Aluminum (a.5 AI) I IS: 3025 (p. 55?_~n0.03 0.2
2. TO!aIAmmooia~02j(p.34) <0.1 m n 0.5 No Relaxation
3. Anionic surface API LA·Z3'dedit <H. I mg/l 0.2 1.0

Detergents( as
~ffiAS)

4. Barium (as Ba_l IS: 15302 <0.1 m~Jl 0.7 No Relaxation
5. Boron (asS) IS: 3025 (p. 57) <0.1 m_g/l 0.5 1.0
6. Calcium (as Ca) IS: 3025 (p.40 81.76 m~1 7S 200

~ Chloramines (as 0.) IS: 3025 {po26 <1.0 mail 4.0 No Rel •• ation
8. Chloride (as ell IS: 3025 (1'. 32 3SA ms.'1 250 1000
9. Copper (as Cu) [S : 3025 (P·42l <0.05 " mg.'1 0.05 1.5
10. 0 Fluonde (as F) IS: 3025 iJ>-60l 0.69 m!!!1 1.0 1.5
11. Free Residua! IS: 3025 (p.26) <0.1 1llg.1 0.2 1.0

Chlorine
12. IroD.{asI'e) IS: 3025(p-531 0.186 \ mg.'1 1 No Relaxation
13 Mal(nCSium(as ..,~) IS' 3025 (P-46) 28.19 mllli 30 100
14. MBlWD_ (as Mnl IS: 3025 {P.S9) <0.1 IllJto1 0.1 0.3
15. Mineral Oil IS: 3025 (P,3~ <0.5 1ll!:.'1 0.5 1'\0Relaxation
16. Nitrate (as N~) IS: 3025 (p. 342 5.31 mg/l 45 No Rclaxatlon
~1. Selenium {as so IS: 3025 {po56l <0.01 0I~1 0.01 No Relaxation
18 Silver (as Ag) Annex 115: <0.05 rng/l 0.1 No Relaxation

13428
~. Sulphate {a., SO,) IS: 3025 (p. 24) 27.80 mgl] 200 400
20. Sulphlde(as IhS) IS-3025 (P·29) <0.05 mg/l 0.05 1\'0 Relaxalion
21. Alkahnity ( as Ca IS: 3025 (p. 23) 310 mg/l 200 600

CO,)
22. TQIIIIHardness (as IS: 3025 (p. 23) 320 msll

200~
r- ocon -I Zinc {U' Znl (S: 3025 (p. 49) 0.109 nWl_ 5.0 15L-,J· !

GRNERAL PARAMETERS CONCERNING SlJRSTANCF.s UNDESIRAULE IN I£XCESSIVl:: AMOUNTS

LJth· H1..a31. Neat Poillilion Confl'OI B~rd, RIICO Indu~1rhuAAI!~,Bhiw0dl! O'IU. M\h;lr (Rwjm.UlHn>-30101P
______ __:Ph~.:..:No::.~O.:.:14::93-:::::294():::::::22 0969466602:2.Email: eSl."n;;;;;i;bCijgmail.eom, Website: www ,,~~roin:-:b-.oorn----­

C()llld fhlfll «pan Cud< W.200.123OO}(r.eo1"I J)

268943



Hot,: 1. fb.rtt\At I!sud r*Uor~~'lO tbe lri'tCdsamp..... llIdoIll,"I,,:..hf.I)IIr1I1t!I'I.I:r..
1 ~r'p1~wilbt'>c!C'SI~ OCtmootb{romttlt dolt. o(IUU. o(ttscc.tanCf.lt.
l A..,nlf'llpW!tl$~~llhiJn:pon$t.ockl btcommtank~todwu~.Ir:"dAY'otlUIl! ofttls reecre
.. 'hI rtpOI't IS:~t tQ~ I"Cp"'DC~·\\'''''''ty Uf' ill ,,'loOn:."d 1:=" I\llt h~1U)itlt:.n:s ~'" Il.vi;I(:nl:f'l in t)1(l r.nllrt "rliW ilntl ~h.Quld t."ot bo ",ed In .. w Ai!V<!ltlSIng:
":cdil nll;!)ou:c:vspt'diJpen!ltiSlon mwrtl~

S.NO. Parameter I T~st method Result Unit Requirement Permissible Llrnit
(Acceptuble in absence of
Limit) alternate source

I. Cadmrum (as Cd) 1S-3025 P·41) «l.OO I lllWl 0,003 No Relaxation I
2. Cvanide (as CI'\) 15-3025 P·27) <0.01 mg/I 0.05 No Relaxation
3 Lead ( as Pb l 1S-3025 P·471 <0.01 mgll O.QI No Relaxanon
4. Mercurv (as Hg) 1S-3025 P·48) <0.001 ms/l 0.001 No Relaxation
5 Molvbdenum (Mo) !~302S P·2) <0.05 ml!Jl 0.07 No Relaxation
6. WlCkel(as I'\i'i 1S-3025(1)·54) <0.01 I m"iI 0.02 No Relaxation
7. Polmuciear Aromatic APHA 6440 <0.0001 mgiJ 0.0001 1No Relaxation

tt.- Polv chlorinared biphenvl AP£IA6630 <OJ)OOI mg;1 0.0005 No Relaxation
Arsenic (as As) IS·3025(r·37) <0.01 mwl 0.01 0.05

I 10. Total Chromium (as Cr) 1S-3025(P·52) <0.05 mz/l I 0.05 ~(' Relaxation

'Parametel'$ Concerning Toxic Substnnccvt

ASIA E"VIRO LAB
(An ISO 9001:2015, 14001'2015,45001'2018 & MOEFApprovod Lab)

269944



r~T·- I Test method _[:I'" Requirement Permi ss ible -
(AcCclltllhle Limit in absence
Limit) ofullemate

source
T Colour 15-3025(1'-04) <1.0 HI£'.cn 5 IS

Unil
Aurcceble . -2. 000", IS·302S(p-OSl AlZrccable . A&J'eeablo

3 T..ste IS·302~-07 &.08) Agreeable . Agree.ble . -fF~idil\' IS-302~I'.1 Ol <1.0 NTU I S
~lv8luo [S-302S(P·04} 7.39 - 6.5·8.5 . .-
Tntal dlssolve .oHd ( jIS-302S(P-16) 542 mg:1 SOO 2000.
TOS)

ORC;ANOLEPTIC & PHYS(C •.uPAH.AMETI':RS

RF.SULTS

S.rlo. P~ra..rue.ter Test Metbod H.csults Required as per lS-
10500:2012

I. escherichia coif 15-1622 Absent AbsenUlooml
2. Col/fgrm Bacteria IS·1622 Absent .t\bsonrilOOml -I

M1CROBIOU>GICAL RE:QCIREMI!N'f

•
I Sam~le IJesa"wtioo Ground Water
S.."p!e Drawn On 18/03:'2023
SallIDieDrawn fly ).1r. vivek Kumar (Asia Enviro Lab}
$ampline Location Hand PUll'lJ2water at Mirchwara village
Sample Quantity & Packing 2.0 litre in Pet Dottle for Chemical 'Iesring& 500 ml

Sterilized Glass Bottle for microbiological Tesling
I SlIIIlDle Received On 20/03/2023
IAnal.sis Duration 20103/2023 10 27103/2023

SAMl'L1:-1C"" ANALYSIS DATA

ISSUEDTO: MIS T.AUTPUR PO\,\T.RGENERATION CO~IPANYLL\orITED
VILLAGl:-MTRCH'WARA-BUROGAO:,\-CHIGT.AUWA,BAR-BANPUHROAD,
m.ocx DAR,LAI.ITl'UR- 2114L23 (D.l') INDIA

Ground Water
Test Re orr of

ASIA EtiVIRO LAB
(An ISO 9001:2015.14001:2015.45001 2018 & MOEFApproved Lab)

270945



[ S.-"IO. Parameter Te!lt method Result I Unit Requirement Permisslble Limit
(Atteptablc in absence of
Limit) alternate source

Aluminum!1IS An IS: 302f(p- 55) m~il -
I. <0,01 0.03 0.2
2 Total Ammoaia IS, 3025 CP-34) <0.1 mwl 0.5 No Relaxation
3. Anionic surface APHi\-2301 edit <0.1 mgil 0.2 1.0

DeICfilcnts(as
\1BAS)

~ 8arium(as&l IS: 15302 <0,1 me}l 0,7 No Relaxatlon ._
5. Boron (as B) IS: 3025 (P- 57) <0.1 mz/l 0.5 1.0
6. calcium (as cis) IS: 3025(P- 40) 83.36 rowl 15 200
7. CbIoramincs (as cb)' IS 302StP- 261 <1.0 ml!il 4.0 No Relaxation
8. Chloride (as Cll IS: 3025 (P- 32\ 35.81 me/l 250 1000 --'9. Col!~ (as Cu) lIS: 3()2S~-42) <().OS l_ill".!l 0.05 1.5
0Q: Fluoride ias-J') IS: 302f(P-60) 0.73 mg!1 1,0 I.S
II. Free Residual IS: 3025 (P-26) <0.1 mg/l 0.2 1.0

Chlorine
No Relaxario;;--n. IronIasFe' IS: 3025(1)-53' 0.162 ml!ll I

13. Maencsium (as Me) IS: 3025 iP-461 31.10 mWI 30 100
iI4. Manoanese (a.. Mn} IS: 3025 (P-S9} <0.1 me/l 0.1 0.3
IS. Mineral Oil IS: 3025 (l:'-39) <0.5 01"1] 0,5 No Relaxation

J6. Nitrate (as~o.) IS: 3025(P- 34) 4.82 mWI 45 No Relaxation __
17 Selenium (.. Sc) IS: 3025 (1'- S~ <0.0) ma/l 0.01 No Relaxation
18 Sliver (as Ai) Annex lIS: <0.05 mgll 0.1 No Relaxation
I-,- - 13428
J9. .Sulohate (lIS SO.) IS: 3025 (1'- 24) 25.09 m~/1 20() 400

~ SulJ:!hid!::{as 112Sl IS-302S(P-292 <0.05 mg/I O.OS No Relaxation
21. Alkalinity ( as c- IS: 3025 (1'- 23) 252 rng'! 200 .600

CQ,1
22. T_I Hardness (as IS 3025 (P- 23) 336 mg.1 200 600

k CaCO,)
7,inc (as Zo) IS: 3025 (1'- 49) 0.192 mll/l 5.0 IS

C~I'IERAL PARAMETERS CO-"lCt:RNV;G SUBS'l'ANCr.S LJNOESiltADI,E IN EXCESSIVE
.~MOUNTS

Contd. from reportCodeW.2003Z).03(l'oge 2 .. r3)

lob . HI-831, _ "'" "loOn Coo,"" _, RIICD Indu.",.1 Are., B",,,,,,dl DI.1t AlWlU(RoJ•• I•• n)-301019
_______ ::PhNo.'01493-294m, 0ge94666022, EmaIl 1I$I....n•• oIab@gm:lllcom.Websfte.\WlWasI~OGn=WoIa-::7::-b.com------

271946



Note: 1.TberfSUllUfted re(erolllyta the tf1t«i1Jmples and lI1r.1:(:lhlej)3t':l.mttel'3.
2.Sam~1ewi!! bt'cesttoyt'done !OOrlt,":! (romme data of issue ofrottcel'tificat(l,
l.Ar.YM'lhpbitllS3boutlhls rqattJllhoould be t:tUliI!IU:llc:acokiwllhln 7 d;ly1 o(i~ue o(lh!$ ~tlt)l'~
t.The n::pon is tfol to bcrepruduct(f·\\'holJ)' ur f~pate iL~tIc.." NOfbe u$td' as iut (~"'illu"ct in tilt CVllr. of !;IVI ;Ind :;hould "'lit lie IIMld jl. lU,)' :llh.'tlrljl'ljtl~
Ntdu ,..1tnotlt our spec:!~1permtSS10r: tn WT!hnS.

~BY

s.1\0. Parameter Test method Result 'Cnit Requirement Permissible
(Acceptable Limit) Limit in absence

of alternate
source

l. Cadmium (as Cd) IS-3025(P-41) <0_001 mg!1 0.003 No Relaxation
'2_ Cvanidc (es eN) 15-3025 P-27 ~ <0.01 ma/l 0.05 No Relaxation
3. Lead (8S Pb) 15-30251'-47 1<0.01 muil 0.01 Nu Relaxation
4_ MercUTV(as H-.) IS·3025 P-48 I <0.001 mg!1 I O.OOi No Relaxation
5_ Molvbdeoum (Mo) 1$-3025(P-2) h'0.os ma/l 0,07 No Relaxation
6_ Xickel (as NU IS-302S(P-54) <0.0 I ·meil 0.02 No Relaxation
7_ Polynuclear Aromatic APHA 6440' <0.0001 me:1 0.0001 No Relaxation
8 Poiy chlorinated APHA6630 <0.0001 mg:'l 0.0005 No Relaxation

bipbeuyl
9: Arsenic (as As) IS-3025(P-37) <0.01 ms:L 0.01 0.05
10. Total CbromiumJ.as en IS-302S(P-S2l <0.05 m1.!/1 0.05 No Relaxation

Parameters Concerning Toxic Substances;
Contdfh)," repon Code~r-200323·03(Pa,gc3 of)}

Ph No. : 01493-294022.09694666022.Email: asiMnvlrn!ab@9m~lI.com.Website:\Wfw.a.laenvlrolab.com
Lab· H1-837. Nell( Pollution Control 8«Ird, RIICO Ind~lsfrialAlCi'. BhlWadl,OISlLAlwGlr(RaJ"IiUl~n)-301019

(An ISO 9001:2015.14001:2015.45001:2018 & MOEF Approved Lab)
,

~ O\.«·~t·)flEr ',irOft'l':'4t"""-",t (l'J. ErP;STr> \I~n ,f:l<'UPll1o:') FTPIc,rp fIt "h' C) u::~(I'!OP ~vl (111011N(":("; L v

E"VI~O LASI 272947



","ale:1.1'hc.-r.qllllistt:d~kTon.)' to ttc tested samples and applk3hle ?ll',lmacers..
Z. Samp4e~iIbcdrsttoyed eee moOr.ttlfrom d~~dete of l$~uO!(I( le~Le~l·tj(j.'-'Ii!.
3.A.YOlIllf":II'.U.3hGut thi-c rt;r.nrt$t!uuld be ('(Ior.ulfuaI(cd.....ithin.7days of iss',lI!of this report
.. '1'hctl"fM'lIC't is ":01 eebc re?rodu(~·whoUyor it.: pa::tand can Not be used 3S;;11evsdeuce ill tht:t i:m:ri.()fltlw mid :;luml<1'NI~I,1>1) IISI):tin ~ny

adl."C'!tisir.t::
~:II \vtIOOCllow~-pcci;lIpcrmb.siol'l to writing.

S.NO. Parameter Test mtthod Result Unit Requlreme Permissible
nt Limit ill
(Acceptabl absence of
e Limit) IIllernate Source

I. Colour IS-3025(P-04) <'1.0 Hazen 5 15
Unit

2, Odour 1$-3025(P-05) Aureeable - A.,greeable Aareeabte
3. TllSlc IS-302S(}'-07 & OS\ A~rccablo - Allrccablc -
4. TurbidiW IS-302S(P-IOl <1.0 NTU 1 5
S. ; of! value 1$-3025rl'-04) 7,19 - 6,5-8,5 -
f>. TOI~~dissolve solid ( 1$-302S(P-16) 652 ""Sil 500 2000

IDS

ORCANOLEPTIC & PHYSICAL I'AMI\'lETERS

r RESULTS

I S.l'\o. Parameter I Test Methou Results Required as per IS-
10500:2012

I I. Escherichia coli T IS-1622 Absent Absent/ IOOmlr 2. ecliiorm Bacteri« 118-1622 Absent I Absent/I (lOmI

i\-DCROBIOLOGICALREQUIRJ::MENT

Sample Description Ground Water
Samnle Drawn On 18i0312023
SamDie Drawn Bv Mr. vtvck Kumar {Asia F.~viro Lab)
Sarnnli':;; Location Hand Pump water at Seemra Villaac
Sample Quantity & Packing 2.0 litre inPet Bottle for Chemical Testing & 500 011

Sterilized Glass Bottle for microbiolneical Testina
Sample Received 00 20/03;'2023
Analvsis Duration 20/03/2023 to 27/03/2023

,

SAMl'Lr'iG &ANALYSTSDATA

TSSlWD TO: MIS {.ALITPUR POWER GENERATION COLVll'ANYLlMJTF.:D
VILLAGE-trfiHC.I:I.WARA-BUROGAO:\-CHIGLAUWA, nAR-'BANPUR ROAD,
BLOCK BAR,LALITPUR- 284123 (U.P)nilHA

27/03/2023\V-200323-04Ground Watcr
Date off ssueRe ortCodeTest Re ort of

Could. To R:purt Code \V.200~2:l"()4("age 1 01'3)

Ph. No. : 01493-294022,09694666022,Email: a.iaenvirolab@gmall.com.Webslte:Vlww.asia&nvirolab.com
tee . Hl·837. N~1trPnllution Control BoiIrd. RIICO In(lvstt!ttl Area, OhlwDlIl. Dhill, Alw6r (Rl'llos!hoO}:J01019

ASIA tfVI~O LAB
(An ISO 9001:2015,14001:2015,45001:2018 & MOEF Approved Lab)

273948



.sOhfc 1.Thttrr.1lt. hsttd rcktootyromt u'.st.e.J S-.I"II,Im.""" .. prl:clIblo plrlrr.e!en.
2. $ilr4'lr ,,1U~ desooyt4 eae 111",.1., 'n)r!\ Itt-c·d.,o of bfUOor ccle(t,'UnCJtt,
$..".'1ccwnpk!if1lS:abc •• !Ihi$ report should bt c:o:ll'ntiuuC'CI",dwll.hln? 1111,\",,.1)( issut' ofthjs report
-t.The ........ _Hot tobcreproduced-wbor!yOl' WIV'I'I..IM1':IHI '401 bcusod as an evidence In the C\lurl.ofl.lw lI",f 111I11\lldNot be used in an)'

OI,h,'f1Uins
W~ w4lno.llour~..aJ pcrwnl00 ir.wrictllA-

S.~O. Parameter 1Test method Result Uoit Requirement Pormissible Limit
(Acceptable In ahsence of
Limit) a lternate source

'I AIU11tiDum(a;~ IS' 3025 (p. 55) -o.ci O1~ll 0.03 0.2
2. '1oralAmmonia IS: 3025(p~ H) <0.1 mull 0.5 No Relaxation
3. Anionic surface API fA-23"' edit <0.1 mg/l 0.2 1.0

DetergentS(a; IMB.!\S)
4. Barium (asBa) IS: 15302 <0.1 mwl 0.7 ~o Relaxation f
5 Boron(as B) IS: 3025 (p. 57) <0.1 mlVl 0.5 1.0 .
6 Calcium(as Ca) (S' 3025 1'-40 96.19 rna/l 75 200
7. Chforamines (as CI,) IS: 3025 1'- 26 <1.0 roQ,1 4.0 No Relaxation
8. Chloride (as en IS: 3025 1'- 32 71.2 1Il,,!1 250 1000
~. Coooer (as cU) IS: 3025 (1'.42) <0.05 tn<T/l 0.05 15
10. f1uoridef as1') IS: 3025-(I'-GO) 0.63 mel! 1.0 1.5
II. Free Residual IS: 3025 (1'-26) <O.l mg/l 0.2 1.0

Chlorine
12. Iron (as Fe) IS: 30251l'-S3) 0.209 ml!!1 1 No Relaxation
13 Mlt!..'l1esiumCas~ IS' 3025 P·46 23.33 mell 30 100
14 Man2aDCSe(asMnl IS: 3025 1'-59 <0.1 !l!8il 0.1 0.3
15. Mineral Oil IS. 3025 1l'-39 <0.5 mwl 0.5 No Relaxation
16 Nilr1iteias 1'0,) IS: 3025 p- )4) 5.10 012:1 45 No Relaxation

~17. Selenium(as &:1 IS: 3025 (P- 56'1 <0.01 ml!1j 0.01 'NoRelaxation -18. Silver (as Ag) Ann~KJ IS: <0.05 mg/I 0.1 No Relaxation
13428

19 Sulnhate ias SO~ IS: 3025 II'· 24) 27.18 mell 200 400
20. SuJDi1j~as lhS) IS-3025 (P-29) <0.05 mllli O.OS No Relaxation
21. Alkalinity ( as Ca IS: 3025 (p. 23) 302 mg/I 200 600

CO.l
22. I Total Hardness (a> IS. 3025 (P- 23) 336 mg/l 200 600

enCOI) !23. I Zincl •• 7.nl IS: 3025 (P- 49) 0.282 lllR.il s.o 15

CENERALPARM,1IITERS COI\CF.R'IINC SUBSTANCES IlNDESIRARLF. IN EXCESSM AMOU~TS

Coutd. fiolll report Cod. W.200.l2:1.()1(1'.SO 2 of)

(An ISO 90012015, 14001:2015,45001:2016 & MOEFApproved Lab)
EtiVIRO LflSI 274949



XOle 1.~r '-HUtlIlStllCi~C1t o:\ty.:od:~tested .u"'"llltl"..tid a.ppllClbto paran!lIttl~
1.. ~.b";tle will bo dt'ftrOY..s 0",' Inn",lt, (ruf"the d.ltc orluu. ofwt CilrtJIi<:;IIl".
3.1\ay (OlllpblnU .11iil~1'hl'trc:port should be-commlJlIl~:lIh!dwithin1days of Issueer 'hi!. ....:plJrt
to Thl!Tepa" 14"tilt IntH:n:,roctJced-\\-holly Or in Il.Irt.OO ('I" ~oc be us~d.)i\:'InIWill(ln<:oin tho C4m'tofllh' end :\"'1)111,1~ot be used in an)'

la."efWl11f(
Mcd:1wtd:out eur "'....1;:1pocrmisr..o:lin '4TithlR.

DDt-IkIow_llmk.

S.lI,O. Parameter I Test method Result 1Unit Requlremeut Pum~.lble
(Acceptable Limit) Lim it in absence

of afternare
source

1. Cadmium (as Cd) IS·3025(P·40 <0.001 mgil 0.003 No Relaxation
2. Cyanide (aseN) IS-3025(1'·27\ <0.01 ruezl I),OS No RelaliAtion
3. Lead (.sPII) IS-3025lP.471 <0.01 m~il 0.01 No Relaxation -

J 4. 'Metcw}: las Hgl IS-302SCI'-48) <0.001 OO\!/l 1).001 No Relaxation
5. ~olybdenum fMo} JS-3025~.2l <0.05 moil 0.Q7 No Relaxation
6. :-ickel (83Nil lS-3025CP-54\ <0.01 Im~/l 0.02 I No Relaxation
7_ Polvnuclear Aromatic APHA6440 <0.0001 me;l 0.0001 INo Relaxation
s Pol} chlorinated . APHA 6630 <0.0001 mg/l 0.0005 No Relaxation

biohcft,,1
9. I Arsenic (as AS) 15-3025(1'·37) <0.01 nie/l 0.01 0.05 dt 10. I Total Chromium (as Cr) IS.30:z.5(P·52l <:0.05 muil 0.05 No Relnxatiou-

Parameters CODccraing To",;': SUb.stIlDCCII:
(;on«l~r.m rcPOl1Cod. W.200~23·1J4(I·lE'3 or3)

Lo.·1'11-837._""""""" CnoV<ll _. RlICO IndustnoIN ce. Bhlw.dl, [)j,""MV.1 (R<lJ•• ln"')-301019

Ph, No . 01493-294022. 09694666022, Email .• sl.envirolab@gmall.com, WQbSII~: www.•• loenvirQlab.com

(An 1$09001'2015. 14001:2015. 45001:2018 & MOEF AIll1roved Lab)
B 275950



Laboratory: A-1/156, 8..<>dor-17,(Swadeshi Compound)Kavi Nagar Industrial Area, GHAZIABAD· 201 002 (U.P.)
Mobile: 9810430345. 92055017881 Website:www.newronlab.in
E.mall: newconlab@gmail.com.newconlabfinance@gmail.com

• ,. The tf1;t ..f!Pf)ft rH~ only to theparticularsamptelssubmllf!d for l~~tir'8~ndII~tC'dp:)rJmetPf'!"
2, Endorlwefnent t)/ the same b nells 'l'I(eff~d ~ li"npred.
l.l.:.bor3tCfYst\ail1 ma""tain too ((Wlfidenti3ityot 3l1l'\formation related to the samples 8: test reports.
<!, Complarn about 1q'1 report should be t....Jmnr.Jt'lk.ltC'cwithin 10 days <>(t"'leis'iue date ct this -eport.
~, he report is f)()t to be ptoduced wt'oIyt): in part wit~t I'l"iorpermission of ehe r'Ai)(l<1eHl~Partner. AUdiSr\J1'P'~sucjece to GhaliCluau Jufisd!ctlon.

Ohavna Shilrm.l
tlOD(~lcroDiologi't)

~
SonuGupta
Sr. Analyst

rOR.~fwq!\lzONSUlTANTS &. LABORATORIES

..~~.:\,
Authoi~oiy
',Shashl Solaokl I
labH~.d

£P-036/16/03/24-1

S.No Parameters Unit Test Method Resutt Specification IUmit As Per
15:10500, Amd. 2018

Desirable Permissible
Limit Limit

1 Colour Hazen IS : 3025 (P-4) Clause·4 BDL(DL-l.Ol 5.0 10

2 Odour - IS . 3025 (P-5) Agreeable Agreeable Agreeable

3 Taste - 1$ . :)026 (P-8) Agreeabl. Agreeable Agreeable

4 Tur1li<i1Y NTU IS: 3025 (P-l0) BDL(DL·l.0) 1.0 5.-.
0 pHVatue - 1$ : 3025 (P-' 1) 7.Z4 6.5-85 No Relaxation

6 T0",1 Disso_ Solids mglL IS : 3025 (P-16) 570 500 2000

7 Total Hardness (as CaC03) mglL IS : 3025 (P·21j 263 200 600-- - -8 ~leivm {8$Cal mg/L IS : 3025 (p.40j 71.4 75 200

9 Magnes..,., (as Mg) mglL IS : 3025 (P-,lS) CI~u$e-6 20.5 30 lao
10 Total Alka)inlty (asCaG03) mgll IS : 3025 (P.23) 264 200 600

II ChlOr1<Ie(as Ci) mgll IS : 3025 (P.32) Clause·2 S6 250 1000

12 Nittale (as NOl) mg/L IS : 3025 (P'34) Clau ... 3 3 BI'lL(OL-0.2) 45 NO Relaxation

13 No!It,.. (as N02) mglL IS : 3025 (P.34) Clauss 4 eOL{OL.0.5) Not specltlea NotSpecified

14 Sulpha,. (as 504) mglL IS : 3025 (P.24) Sec-·t CI.v$e·5 24 200 400

16 Sulphide(as H2S) mglL IS : 3025 (P-29) aOL(OL.Q.OI) 0.05 No Rolaxation

Packing

TEST RESULT
Sealed

: 5.1 Ltr
: .PVC BOTTLE

Analysis EndDale 2110312024
Sample 10 No. .NCUEP-036116f03/24
Sample Receipt Date :. 16f0312024
EnvironmentalCondition: ;25±2'C

GroundWater
16/0312024
14i03I2024
01:10 PM
NCL
GroundWater
Hand Pump Water Collected From Near Ash Pond

15:17614 (P-l) S.mpl.Qv.ntity

SAMPLING DETAILS
Sample Name

Aflalysis Start Dale
Dateof Sampling
Time of Sampling.
Sampling Done By
SamplingDescription
Sampling location
Sampling Protocol
PackingCondition

I
Village-Mirchwara and Burog30n, Tahsil-Mahroni. Lalltpur.284123 (U.P) India

Poge No.: 1 of 2

IJ-;T:;:E:::S::T:-R:,E:::P;,O;;;R:;:T:.-:N::-O:::.:-=N:.;C;-;UE<:=::P7-O:=:3:::6:::11:_:6::./O:..:3:_:12r.4J:::A:::--:--;-:-=::-:;;U~l~R~N~O~.~:T~C~1;26~2~1;2~40:::0:;O.:OO~O:;2:;6~6F~DATE OF REPORT: 2810312024
IName and Address of Customer MIS lALlTPUR POWER GENERATION COMPANy::-:l'"'I:-M:::IT"'e,...O-.-------· ~

1

(GOVERNMENTAPPROVEDTESTING LABORATORIES)
AD[SO 9001 : 201S, [SO 14001 : 20lS, ISO 4SOOl: 2018 Cerlilied l.aboratory

TEST REPORT

Newlon Consultants & '".oratorles
ANNEXURE-R-40

276951



Laborarory: A-1H56, Sector-17, (Swadeshi Compound)Kavi NagarItldustrialArea. GHAZlABAD- 201002 (U.P.)
. Mobile: 9810430345, 920550178$IWebsite: www.newconlab.in

E-mail: r>eWCOfllab@gmail.com.newconlabfinancel1ilgmail.com

1_TN> tP-"itrepori relM only to m... parti~af sampfc/SSUbmitted for l.e~lin8 Dod lstec parameters.
z, £nc~lof1hf.umFj$ neither in(Cffcdnor imprP.d.
3. tabcf.)tOry4lallmaintain ~tonf,centialir'(o! a I iM'ofmatkl", retated to the sampl(-o;~ test .reporl~.
4. Camp aints abot.t rhk fPpnn should be commUN'-lted'l.'ithinl0 daY"()ft!"l~iSSUE! date oftht<;(epa!!. .' .
S. It't(!repofti\ not to be p~ .....hOn'lorin partWithout prior permtsslor (If the 1".. I;:ma~ingP<)rlr.cf All (I:sputl:!!>suujcct to (ih3ZlcbiJd JJnsdlct~on.

EPo036116/03l2.4-2
r-

FORN~wc6NCONSUI,TIINTS & LABORATORIES

.f~~J~,.\,,-,,~J. )
AUlhorlzed "fgn.tory
Shashl So)an~i
lob Head

~\~{i/
Aut~ Signatory
Bhavna ShClrrna
HOD(rvlicrobiologist)

c~/
Sonu Gup..,
Sr. Analvst

Remarks: UOl.oelo<Nf>tittKlicn Lmt.

[ud or Report If. ..

eM-MetAG Res",1 "ec~().tloR-ll.lmJ
IS:10500, Amd. 2018

Desirable Permissible
Limit Limit

16 Flooooe(asF) mgll APHA 4S00-F-D 0.40 1,0 1.5

17 Free RO$ldua! CIllorine (as el2) mQll IS : 3025 (P·26j Clause·7 BDL(DL-O.l ) 0.2 10

18 Chforamines (as C12i mgJL IS ; 3025 (P·Z6) Claus.·7 BDL(OL-O:l i I 4.0 No Relaxation.

19 Phenolic Compound (as C6H5OHi mglL IS ; 3025 (P-43) Sec- 1 Clause-4 BDL(DL·0.OO05) 0.001 0.002..
20 MORe Surf.Clant (as MBAS) mg!l IS : 3025 {P·6S) BDL(DL-O.l } 0.2 10-
21 fron (as Fe) mgll IS . 3025 (P-65) 0.13 1.0 No Relaxation

22 Zilc(asZn} mgoll IS : 3025 (P-6S) BDl(DL.O.OOl ) 5·9 15.0

23 Soron (as B) mgll IS ; 3025 (P-65) BDL(OL·O.Ol) 0.5 1.0

24 NicI<el (as Ni) mg/l IS . 3025 (P-65) BOL(DL-O.Ol) .0.02 No Rela~ation

25 Manganese (as hln) mgll IS . 3025 (P-6S) BDl(DL·O:D1) 0,1 03

26 lead (as Pb) mg/l IS : 3025 (POSS) BDl(DL·O,OOS) 0.0' No Relaxation

27 Copper (as Cu) m!)ll IS ; 3025 (P-65) BDL(DL·O.Ol) 0.05 1.5

28' Chroinum (as Ct) mgll IS . 3025 (P-65) BOl(DL·O.OOl ) 0.05 NORelaxa.tion

29 Aluminium (as AI) mglL IS : 3025 (P·6S) BDL(DL·O.01) 0.03 0.2

30 E.Coi cIu/l00ml IS: 16185 Absent Shall nol be NOISpecified
detectable in
any 100 ml

31 Tolal Col ifo"" clu!100m1 IS.1518S Absent Shall not b. Not Specified
detectable in
any 100 ml... . '

DATEOF REPORT:281c)3/20~ULRNo.:TCI26212400000c)266FITEST REPORT No. NCUEP.o36116/03/241A
Page No,: 2 "f 7

Newton Consult"nts & ',,"oratorles
(GOVERNMENT APPROVED TESTII'IG UBOf(A'l'OIUES)

An ISO~OI ,20IS, ISO 14001: 201S,ISO 45001,2018 C.rtllltd LAlb6,r.'Qry

277952



Laboratory: A-1M56, Sector-17, (Swadeshi Compound) Kavl Nagar lndustriai Atea, GHAZJABAD - 201 002 (U-P.)
Mobile: 9810430345, 920~017881 Website:www.newconlab.in
E-mail: newconlab@gmail.com.newconlabfinance@gmail.com

1. "be t~lt!po!t:elen only te the patbc:uLlr s.amplie/sn.bmint'~ tnrtp.~Ti"Rand lined parameters.
2.l0d0"S(.~ ofthe SJrnf' 's "ekher inf.,.,~dnot 'mp fad.
3.1 abor"i-toty ';hil'lmaiptain theconlfden[a ify o( ell infcrrnalion (~I.:ItC'dII) t"lr.·sJmplp5 & resc repo-ts.
I..COfr$cf fib Clbo.llUw!.fcport sboold be (Of\"IO"IOnk;atPdwithin 10 day'i of the Issue cote o( this report.
s. I ~ (~.rt·s net tobP pr«flK:Fd wholty« in cart Y/itho.rt pliOr pc((niSslo('l cr tne \t1a"lil,t;i'lt:Parmer. Allclsputes subject to Chlzlab.1d

N~~
Aut~ecl Signatory

Bhavna SharmCl
HOD {M.lcrnbiOI()~istl

~
SonuGupt.1
Sr.Analy<t

Is,No Parameters Unit Test Method Result Specification ILimit As Per
IS:10500, Amd. 2018

Desirable Permissible
Limit Limit

:1 Cyanide (11$ CN) mglL IS : 3025 (P-27) sec- 1 CI9.use-4 BDL(DL·O.02) 0.05 No Relaxation
2 Ammonia (as total Ammonia) mg/L IS : 3025 (P-34; Clause 2.4 (ilDL(DI.-O.2) 0.5 No Relaxation

3 Selenium (as Sa) mglL IS : 3025 (P-6S) BDL(DL·O.001) 0.01 No Relaxation
4 Arsenic (asAs) mglL IS : 3025 (P'65) BDL(Dl.0.001) 0.01 No Relaxation

s Cacmwum (as C<Ij mg./L IS : 3025 (P·65) BDl(DL·O.OOl ) 0.003 No Relax.ation

6 ~8Ilum (as 10,(0) mgll IS ; 3025 (P-65) BDL(DL-O.OOl ) 0.07 No Retaxation

7 Silver (as Agj mglL IS : 3025 (P..e5) BDL(DL-O.001) 0.1 No Relax"tio';-

8 Benum (as Be) mg!L IS : 3025 (P-llS) BDL(DL-O.OOl ) 0.7 No Relaxation--9 Mercury(as Hg) mgll IS : 3025 (P-llS) eDL(OI.-O.OOOS) 0,001 NORelaxation

10 'MinereIO' mg!l IS : 3025 (P-39) Clause 6 BOl(Dl-O.l) OS No Relaxation

11 Poly ChIoflO8led a.p~enyt. (PCB) mg/l APHA6431 B BDL(DL-O,OOOO 0.0005 No Relaxation
5)

12 PolynuClear Aromatic Hydrocalbon mgll APHA6440 BDL(Ol-O 0000 0,0001 No Relaxation
(PAH) 5)

13 BfCI11ofonn mglL NCLISOPliNSTII12 BDl(DL-O.OI) 0.1 No Rel••• tion

TEST RESULT
PackingSealed

5..1 ltr
PVC BOTTLE

Ground Water
Hand Pump Water Collected From Near Ash Pond
IS:17614 (p-lj SampleQuantity

Analysis End Date' : 21/03/2024

Sample 10 No. : NCUEP·036/16/03/24
Sample Receipt Date : '16/03/2024
Environmental Condition : 25±2'C

Ground Water
1610312024
14/0312024
01:10 PM
NCl

SAMPLING DETAILS
Sample Name
Analysis Start Date
Date of Sampling
Tomeof Sampfing
Sampling Done By
Sampling Description
Sampling location
Sampling Protocol
Pacl<ing Condition

..
TEST REPORT No. NCUEP-036/16/0312418 DATE OF REPORT :28103/2024
Name and Address of Customer MIS LALITPUR POWER GENERATION COMPANY LIMITED. --

Village-Mlrchwara and Burogaon, Tehsll-Mahroni. Lalitpur-284123 (U.P) India

Pae. NO'1 of 2

(G<lVERNMENT APPROVED TESTING LADOIlATORrES)
An ISO 9001 ,lOI5, ISO 14001 : 101$, ISO 4SOOt: 2018C.rtlJlea L.b ..... 'ury

rEST REPORT

New(on Consultants & Laboratories 278953



LabontOl)' :A·I1156. Sedor·17, (Swadeshi Compound) l(avi Nagar IOOuslnalArea. GHAZIABAD • 201 002 (U.P.)
Mobile: 9810430345. 9205501788) Website:www.newconIab.in
E-mail: newoonIaIl@gma~.c:om.newconlabfifl8l1Ce@gmall.com

1. -~ Ul_Jl rJ!!l(Itt relenonty to ltTt ~·tk"".r s:ampte/s submittl'!d for t ..~tlnl.nd 11)1(:1.1porJmet('rs
2. L'c1of~tnC!t\lOf ~e Umt is ~ (nf,rrNi nt)t imp'ied.
1.I .. bnf1lforvr.h~.1mantaln the confidintl.llily or "I mfOC'm.ltiorr~IJt~(,Jto 'hili'"mple~ K. test ,cP<,I(l!.
I.,CU'YIl)lalnlSabo:.Jtlh.s report ~OU~ '"' communicatedwithin lOd.a'i~of ,tie 1~$tJf"date o~chisreport ..•
Ii Ttl" (fIII)Oft is:not to be podUl't'(fwhollyor n P!)1W·fhautprier permiulon of lh<' MOt'l,l1.lfl~partner. Alldlrpul':l1 )ubJc't to Gh31lil!lariJunsdlctlon

EP·03S116103I24-2 FOR NCWCON CONsuLTANTS 8< IIIAOMTOR,"S

'~ .',\
AuthO:I~~~ I
S""shl SoI~nI<i
loll H~.d

A~:~
8havrwSh~'~
HOD (MltfoblOIC&lstf

s~---
CJ\ickod by
Senu Gupt.l
Sr.Marvs'

;"r 1,I'r"'"". " ...'

Remarks: 6Ul=6clowOvtKtion Lrnit_
.....Endof Report*~~

s.No~ Paramete,.. Unit Teat Method R08ult Specification ILimit k; Per I
1$:10500, Amd. 2018

Desirable Permissible
Limit Limit

14 OibromochlorometNne mgIL NCL/SOP.~NSTi112 BOL(OL..().OI) 0.1 No Relaxation

15 BromodichlorOlTM!Chano mg/L I NCL!SOPiINSTi112 90L(01.-O.01) 0.06 No Rel••• tion

1,6 ;ChlorofOml mgiL .1 NCliSOPiiNSTil12 60L(OL.O.OI) 0.2 NORelaxation

PDReNQ., Z of 2

DATE OF REPORT :28/03/2024 ]@T REPORT No NCUEP.036/~1~61_03_J_24_IB _

(GOVER.'IIMEHI' APPltovtD 1l:STlNG LABOltA TORIES)
AD ISO 9001 : lOIS, ISO 14001 : 2015, ISO 45001 : 2018 Ctttlll..s Loborolory

Newton Consultants & LaboratorIes 279954



Laboraloly :A- t/t&, Sedor·17, (Swadeshi Compound) KaviNagar Industrial Afea, GHAZ1ABAD - 201 002 (UP.)
Mobile: 98104..~5. 92055017881 Website: www.newconlab.1n
E-mail: newconIab@gmail.com ................ bfinance@gmall com

1 Th.. tf!s:t repOil(«<Yst)ftly to the PoIft ,,,.,, ~mpie/s submltttd tnt 'It'll"", Q'W "~te(,!pAramelers
2. £l"Idcascmcrn(It we same I!I tel'tler WHrad nor impl~.
) Llboratnr; snGlI·naint."lnth, t.nnfkltfll iiIItty01.,1infotmatkln (C~te(l1'nthlt ~""lulco;& {E!...elepurb.
4. Cum~!JI'('Uabx-t this repOrt shou d nf'communltatc<l within 10 diY1- (l~11"1,.I~~uedale o~this r",port. .•
~ I~ r~pnt1 isnot to be prtJiCIJ(,~wholtyOt "P';Ht without pdor ~rmls. on o( U)(·M('I'lag.ng?dttnCf. AI dllputulI :.ub,c~tto Ghal!ClDadh.rl~dlr:1Ion.

8ha"". Shu"",
HOO (MlCroboologisl)

FORN,V1/CONCONSUL'''NfS & LA80R"roAlf~

~.
Auth~I~~lInir,ry

SII••hl ~.nk' /'
tAb nead

(rry-
~kodby
SOnuGup ....
5<. Ana..,.t

EP.Q37111S103I24-1

S.No Parameters Unit T8stMethod Result Specification JUmit As Per
15:10500, Amd. 2018

Desirablo Pennlsslble
LImit Limit

1 CoIou- Hazen IS : 3025 (P-4) Clause-4 BOl(Ol'l 0) 5.0 15

2 Odour - IS . 3025 (P·5j A9r.. ablo Agreeable
Agr_.

3 Taste - IS : 3025 [P-8) Agreeable Agree.b. ~ ..r T..:bodity NTU IS' 3025 (P·l0) BOlIOl.l,O) 1.0 6

5 pHVa1ue - IS : 3025 (P·11) 7.32 6,5·85 No Relaxation-G TOlal Dissolve<! SoWs mgl1. IS: 3025 (P·IS) 546 500 2000

7 To1alHardneSS (u CaC03) mglL IS : 3025 (P.21) 2gS 200 GOO

8 calcium (1$ CI) mglL IS : 3025 (P.40) 712 75 200r Megnesun (as Mg) mgll IS 3026 (P.46)Claul.e 28.4 30 100

10 TotalAI<aIilly (II C,C03) mg/l IS 3025 (p·23) 196 200 600

11 Ch_(uCn mg/l IS 302G(p.J2) Clau .... 2 62 250 1000 -

12 Name (as N(3) mg/l IS 3025 (P·34) Claus. 3.3 BOl(Ol·O 2) 45 No RelaXlltlon-.--

f"
NotIIla(as N02) mg/l IS : 3025 (P·3') Clause 4 eOl(Ol,.0.5) Not Speciflod Not Speclf>ed

14 Su_'h.IO (a.S04) rngJl IS : 3025 (P.24) Sec. 1Clause·S 23 200 400

15 $u_'hlde (as H2S) mgll IS : 3025 (P.29) DOl(Cl·O.OI) 0,05 No R~I.x.llon I

TEST RESULT

: 5+1ltr
: PVCBOTTlE

Environmental Condition: 25±2"C

Analysis End Detc : 21/03/2024

Sample 10 No. : NCl/Ep·037/16/03l24
Sample Receipt Date : 16103/2024

Ground Water
16/03/2024
14/03/2024
01:20 PM
NCl
Ground Water
Hand Pump Water Collected From Village Mirchwara
IS:17614 (P.l) SampleQuanlity
Sealed Packing

SAMPUNG DETAILS
Sample Name
Analysis Start Date
Dale of Sampling
T1meof Sampling
Sampling Done By
Sampling Description
Samplinglocation
Sampling Protocol
Packing Condition

"
rEST REPORT No NCUEP'()37/16103/241A ULR No.:TC1262124000000264F DATE OF REPORT: 28/03/2024
Name and Address of Customer MIS LALITPUR POWER GENERATION COMPANY LIMITED,

Village.Mlrchwara and Burogaon, Teh,II.Mahronl, Lalitpur.284123 (U.P) India

PogoNo'1 of 2TEST REPORT

He.eon Consultants & Laboratories
(GOVEItl'>'Ml.l\T AJ'PROVED TES'J'lNG UlIQRATORI£S)

A. ISO IlOOl, 11115,ISO HUOl : ]015, ISO45001 ,2018 CtrtlJltd Luoor:ltory

280955



Labor.tIlUy : A-1/156, Sector-17, (Swadeshi Compound) Kav; N"gar Industoial Area. GHAZIABAO - 201 002 (U.P.)
Mobile:9810430345,9205~1788 IWebsite:www.newconlab.ln .
E-maj/ : newcon!abCjlgmaiJ.com.newconlabfinance@gmail.com

1. """ t'~tfC1)Ol1 'fOhn ooty to the particular ~~/'" ,uamhUtd (Of ,IIlifl..." and I·~tc<lpa-amete-s.
'2.l.ndofMmflfll01V.c ~mt" ~ neither i~fe((E<inor hIpIrvd
l. Labofwtu'Y ~o.Il fMi"lta'n the ccnfKtenria5tyo( afllnfO"Y'NItlon ",I lolledt(') rhl! 'cunp cs g. rest .r2pOrl~.
4. (J)f'rIf)IlInu wbUl.lt thk ,,.pon should be oommun:r:~tcd wll"~n 10CIIY1'Qr '''If! Issue date (If _1'-150report. ., ~ , .
S. The f("l)Qr1i,nollo DOo'oo,-r#twholy<Y tn P"t wftho\ll ptior Oflrmissionof thfOr..1anagltlr..Portl'P,·.All dispute;, ~lIh...ct to (.1h{l71~bi'ldJurlsdtet on.

lAb lIeod

_k .~'f-O,./
lIuW.?:<:1i.~tOry
Bh..'lvnOi5harrfla
UCO (Mk.roblologi5t)

Sonu Gupta
StAnaIy5t

EP-037118/W2A·2

js.NOl Parameters Unit Test Method Reeult Specification /Limit As Per
IS;10500, Amd.1U1"

Desirable Permissible
Limit limit

16 F~""e (asF) mgll. APHA4500-F-D 0.34 1.0 1.5

17 Free Residual GNome (as CI2) mg.'\. IS. 3025 IP-26j Clause·7 BDL(Dl·O.l) 02 1.0

18 Chtorarnnes(as 02) mg.'l IS : 3025 (P-26; Claus.-7 BOLiDl-O.l ) 4.0 No Relaxation

18 """nollC Compound {as CSHSOHj mg.\. IS 3025 (P-43) sec-t Clause-4 BDl{OL-O.OOO5} 0001 0.002

20 AnIOlliC Surlac!!ri (asMSASJ mg.'l IS : 3025 (P-68j BOl(Ol-O.I) 02 1.0

21 Iron( .. Fe) "'9'l IS: 3025(1'-65) 0.18 1.0 No Relaxalll)n

22 Zn: (asWj mg/l IS : 3025 (1'-65) BDl(Ol-O.ool) 5.0 15.0

Zi Boron (as B) mg/l IS : 3025 !P-65) BDl(Ol-O.Ol ) 0.5 1.0

24 NieMI (as Ni) mg/L IS: 3025 (P-6SJ BDl(Ol-O.OI ) 0.02 No Retaxatlon

25 Mang.n"", (as Mn) mgll IS : 3025 (P·65) aOL(Ol-Q.Ol) 0.1 0.3

28 lead (0.Pb) mgll IS : 3025 (P-65) BDl(Dl.a.aOS) 0.01 No Relaxation

27 CCIlPfI' (as CU) mglL IS : 3025 (P-65; BDl(Dl-a.OI) 0.05 1.5

28 Chroim.." (as Cr) mglL IS , 3025 (P-65) BDliDL-0.001) 0.05 No Relax#t10n

29 AUnino.rn (0$ A~ mg/l IS : 3025 (P-(;5; BDliD~.OI) 0.03 0.2

30 ECok elulloomi IS 15185 Absenl Shall not be Not Speci'>ed
delocl.,. on
any looml

31 Total Collfwm dutlOQm1 IS 15185 - Shall nol be Nol Specifled

delectable in
any l00ml..

DATEOF REPORT :28103/2024[EST REPORT No. NCUEP~31/16/0312"'A
POi" No.: 2 012

UlR No..TC1262124000000264f

(G()VER.,,~(ENT APPROVJ::D TESTING LABORATORlJlS)
All ISO lIOOl: 101$. ISO I-tOOJ: 1015, ISO ~5001 : 2018 CorIJnod Labo ... tory

aboratorle.Newcon Consultanfs & 281956



LaboratOlY :A-lf156, $eetor-17, (8wadeshi Compound) Kavi Nagar InduslfiaJ Alea. GHAZlABAO • 201 002 (UP.)
Moos. :98104J0345. 9205501788 IWebsite: www.MWCOnlab.ln
E-mall : newconIaIJ@gmail.com, newconIabfinanoe@gmaU.com

1. Thv Ic"St..~t't tEfersontvto tM p.nkul., 1\ItnP~/'\1llbmiU~lor ,,,,,1,,,, arid I "tfit pa-erneters.
2.lndor~.l!me"tO(lhesam~k ntitMr I"rerr~not 'mp!ied.
).1 "bor.tOfYs(1O)IITJ.3'nr.inthe ton~iallyol atllrrormi:ti~" ,el~lcd to thlllsOIrnp!cs & tes!reports.
4. COmpIaint:.. ;ibo..rt lhls re;)Ol1 shoukt be t.omm..,icated within 30 day) cl l!'1eIIO'Iu.date (If this report. .
S.Th. n!pOft is not to be p:od\,;CCdwhntVor i'lpolrt 'IAl'ttout prior pCrmi~~lcno( the r..1.~n.;gi"lgPartner, All dia:putc~~\,jhJp.ctto GhJ21(tb~oJurisdiction.

Shash! S04anki
lob ttood

A~:
Bha"", ShH,m.
HOO (M",obloloelS'l

~
SonuGupt ..

S<.AN..,,'

EP-03711610~-1

S.No .. Parameters Unit Test Method Result Specification ILimlt As Per
IS:l0500, Amd. 2018

Desirable PGnnlasible
Limit Limit

1 Cymjde ro. eN) mgll IS : 3025 (P-27; sec- 1Clause-4 BOl(OL-0.02) 0.05 No Relent,ticn

2 ","",,,,,,,, (as ,oul Ammon,,) mgll. IS: 3025 (P-J4j Oause 2' 80l.{ol.o.2) 0.5 NoR ...... tion
-1

3 Selenium (as Sel mgll IS 3025 (p-65j 80l(OL-O 001) O.ot No ReItMlion

• Alsenic (as As) I mgll IS 3025 (p-65) 80L(Ol·0 001) 0.01 - No Rela.,tlOn

5 CadmUn(asCd) mgIL IS 3025 (P-65) BOl(OL.o.0011 0.003 No R.laxabon

6 l.IoIybdeflUm (as 1010) mgIL IS : 3025 (P-65) BOL(oL.o.OOI) 0.07 NOR.laK"ion

7 Sillier (as Ag) mg/L IS: 3025 (P-6Sj 80L(oL.0.001 ) 01 No Rolaxation

80l(oL·O 001) 0.7 -e Barium (a. Bo) mgll IS : 3025 (1'-65) No Relaxation

9 hlert:ury (as H91 mgIL IS 3025 (1)-65) BOL(Ol.o.0005) 0.001 No Relaxation

r,o ..... ,.,01 ~ IS 3025 (p·39j C_ 6 80l(OloO II 05 No Rala .. """
t 1 Poly Chlol'lnlled 80jlhtftyll (PC8) mgIL APHA6431 B 80l(OL.o.0000 0.0005 NoR_;;;;;-

5) -12 PolynuclearAmmabe HydrOCtltbon mg/L APHA 84<CO 80L(0~;0.oooo 1 0.0001 No Relax.tlOn

t:_ (PAH)

NOROI.X.tI~8romo(On"II mgIL NCLISOPIINSTJ112 130L(CL.0.OI) : 0.1 I

TEST RESULT

: 5+1 Ur
: PVC BOTTLE

Environmental Condition : 25±2"C

Sample 10 No.
Sample Receipt Date

21/0312024
NCUEP·037/16103124
16/0312024

Analysis End Date
Ground Water
1610312024
1410312024
01:20PM
NCL
Ground Water
Hand Pump Water Collected From Village Mirchwara
IS:17614 (p·1) SamplcQuondty
~ ~rn~

SAMPUNG DETAILS
Sample Name
Analysis Start Date
Date of Sampling
rome of Sampling
Sampling Done By
Sampling Description
Sampling Location
Sampling Protocol
Packmg Condition

, ..
TEST REPORT No. NCUEP·0371161031241B DATE OF REPORT :2810312024
Name and Address of Customer MIS LALITPUR POWER GENERATION COMPANY LIMITED.

Village-Mir<:hwara and Burogaon. Tehall.Mahronl. Lalitpur-284123 (U.P) India

P.~.No'1 of 2TEST REPORT

(GOV'£RNMEl\'T AWaO\ J::Dn:sn"ffi LABORATOIUES)
A. ISO 9011 ,2015, ISO 14001 ; 20U, ISO 4SQtl ; 2018 Ctrlll1.d 1.o1>o.l·.IO£y

Newt n Consul'ants & L boratorles 282957



LabotatoIy:A-lf156, Sedor·17, (Swadeshi Cotnpou1'Id) Kavi NagarlndustrialArea. GHAZIABAD• 201 002 (U.P)
Mobile: 9810430345.92055017881Wabsite: wwwnewconlab.ln
E·mail: ~b@9mailcom.ne .....onlablinance@gmad.eom

l. T1"(It rna f1!POf1 re-fe"'So1ty10the ~f\I(U'\Ws;,rndtls ~u!'llTlin..d to"l.~lIn&wl)dlined par:u'l"lI~t~",
1 vd~...-.ent oft~ ~I'ftf" isMtth'H ..... rttd ec- Irnpied.
3.. Ii\ftOfllforysh.1I maintain thy to",fiden'l~it.,.of a'i WOt'mJtion r,. (Iffi'dto chflsampl~) & IC'Sl.(CPl)rt~.
.. <'Om"e~n1~about ml~ ff'POf1sho.Adbe commLf"licatedwUh.1'llOdJV~Ofrhfl !3:JtUIIIdeeeo~this 'epofL ,'.. .
;, Th. r.pen: is not to tw J)foduccdw"""" or In pan .",tthout prior pvrrnlnki'l ur theM,U\\lf{IIlRea-rner.All dlsPlJl~S $vbJ(:I,;tto (,h,'12IahadJUrlsdld!uI\.

FOR NCWCON CONSULTANTS 8< IJlRORflTORltS

A~~~O~
Sh~~i SoIa.1eI
I.tl Head

Q~
C~k~by
SonuGupa
Sr. Anolyst

EP~37116103/24.2
, "

Remarks: UVl=3Clow Detectlot' Um".

Endof Report""'·

s:No~ Parametera Unit Test Method Result Speelfication fUmlt As Per

I 15:10500, Amd. 2018
Desirable Permissible

Umit Limit
14 OUcmochlorometh.ne mglL NCLfSOPI1NST/112 BDlIDl·O.Olj 0.1 NO Relaxation

r,;' Bromodichloromelhane mg/l NCUSOPIINSTi112 BDLIOl·D.OI) O.OS No Relaxation

16 Chloroform mglL NCLISOPIIN$TiI12 BOL(OL.Q.OI) 02 No Rela)(alion

•••

@ST RE~ORr No. NCUEP'037fl_6/_03_f_241_B _
Po•• No.: 2 of 2------_

DATEOF REPORT:28/03/2024

(COV£Il\,;\l£.'iT APPROVED 'fI!SIl]l;C LABORA10JUES)
A. ISOml : 2015, ISO UOOI : 20lS, ISO45001 : 20lS c.,.tin,4 L."",.. .....'

Newcon Consul'an's & Laboraforles 283958



Laboratory: A-1/156,Seeler-17, (SWadeshi Compound) Kavi Nagar Industrial Area, GHAZIABAD • 201 002 (U.P.)
Mobl1e: 9810430345, 92055017881 Website: www_newconlab,in
E-majl: newconfab@gmaitcolll, newconlabfinance@gmail.oom

1.ThE!test rcpon ret..."Son)! IOlhe paruc,-Llr samp~J$$uhmitted fOfl~~tlng.)n(lll'tfEdpa'<lmel;!(!o.
2. Fndorsp..menlof tfle.~tn(: is neithtrinf ..~ not tmpk(!d.
3. t.aboratOfYshal- '1\3intai"theconfidenliality or all i"formation related to the ~Jmfl!l'!s&. test reports.
4. Complaints aboot thfs. fet)Ol1 ~Id be comrnt.llikaled whrun 10 days of the Is!ou~date otthis report
5 The-<f"'POI1i!:not to be produced ",hQlyor in oart without priOr'pprmiss'on of the M;)OJgbp. ParrnAr. Alidi~putcs sutljar.r to GhiniaL<)d Jurl,dl'C1;o'n,

Authorized Slgn.IO~
ShashiSol.nk;

I
"lib H.od '

A~natOry
8hiilvna Sharma
HOD (Microbiolugisrl

~
SonuGupt.
Sr. Analyst

rEST RESULT

: 5+1 Ltr
: PVC BOTTLE

EnvironmentalCondilion : 25:!:2'C

: 2110312024
: NCUEP-038/16/03124
: 1610312024

Analysis EndDate

Sample ID·No.
Sample Receipt Date

Ground Water
1610312024
1410312024
01:30 PM
NCL
GroundWater
Hand Pump Water Near Railway Station
15:17614 (p.l) S.mple Qu.ntity
Seated Paeking

SAMPLINGDETAILS

EP~

Sample Name
Analysis Start Date
Dateof Sampling
Time of Sampfing
Sampling Done By
Sampling Description
Sampling Location
Sampling Protocol
Pad<ing Condition

~,No. Parameters Unit Test Method Result Spe<:ificatlon lLimit As Per
15:10500, Amd. 2018

Desirable ~Permissible
Limit Limit

1 Colour Hazen IS. 3025 (P....j Clause-4 BDL(DL-1.0) .5.0 15

2 Odour -- IS : 3025 (P·5) Agreeable Agreeable Agr.eabl.

3 TOSIe -- IS: 3025 (P-8) Agreeable Agreoable Agreeable

" Ttmdity NTU IS: 3025 (p·'0) BDL(DL-1.0) 1.0 5

5 pHVakJe -- IS: 3025 (P-lI) 7.45 6.5-8,5 No Rela,ation I

6 TotalDissolYed SoIi<I. mg/L IS: 3025 (P·t6) 462 500 2000
--

7 TotalHardness (as cac03) mglL IS: 3025 (P-ZI) 271 200 600

8 GalcMn (a. Cal mgll IS : 3025 (P-40) 73 75 200

30
~

9 Magnesium (as Mg) mgll IS : 3025 (P-46) Clau$e-6 21,6 100 I

10 Total AlIIaIIMy (ascaC03) mgll IS : 3025 (P.23) 198 200 sao j
'i"1C_(asC9 mgIL IS : 3025 (P-32) CIBuse-2 70 250 1000

12 N~llIte(as N03) mgll IS , 3025 (P·34)CI8ue63 3 BOL(OL-O,2) 4e No Relaxation

13 Nhrtl' (as N02) mgIL IS : 302~ (p.34) Clau•• 4 BOL(OL-O,5) NotSpecified NotSpoeihed

t4 SU.,hate(a. 5(4) mg/l IS : 3025 (P-24) see-1Clauee-e BOL(OL·2.0) 200 400 -
.5 Su.,hlde (as H2S) mg/l IS : 3025 (P-29i BOL(OL-O,OI) 0,05 No Relaxation

3811&103124.1 FOR'Ne~~ULTANTS & LABORATORIES
,~.~ a,o/ I I "

I ' >
• "~' ,,' J'
,r. ''''(''' f

TEST REPORT No, NCUEP-038/16103/241A ULR No,:TC1262124000000265F DATE OF REPORT :28/03120~
Name and Address of Customer MIS LALITPUR POWER GENERATION COMPANY LIMITED.

Village-Mirchwara and Burogaon, Tehsll.Mahroni, Lalitpur-284123 (U.P) India

TEST REPORT Pa ,B_e.Noe.: 1 of 2

Newton Consv/'Gnt, & 'Gboratorles
(GOVERNMENT APP'ROVJ!'On:SIlNG LADORA'rORlES>

ADISO 9001 : 1015, ISO 14001 : 201S, ISO 45()OI; 2018 Ctl'1lfi.d L'b~ ... tory

284959



I..aboralory : A-1I156. SedOl'·17, (SlNadeshi Compound) Kavi Nagar Industrial Area. GHAZIABAD • 201 002 (U.P.)
Mobile: 9810430345, 920"..>5017881Website:www.newconlab.in
E-mail: newconIab@gmaa com. neYI<Xlniabfinance@gmail com

1. Th~tfl'tl ~ , ..,_",tJdytC mpPiltlNar .Qt~ri.p/..subm ttf'd t(l~I~"jn: ind li:rtaC!parameters.
2. EndcH'\fr'1lif'ltoJ the same 1$ _ther inrerr~OOtImpll~,
j.l;abOr'.,torvsh~1 M3!tU3n the (Cn1ick.'f'tbtty of an Infor'll.)t on rC:!3tc(1to Ihe ~Jmplf.'~& ten renorts.
e. C~.lnlt I'bout thlstepon shouldbe tommlJll!uteciw thlr lOaaysof 1'-"Issuedate of It)iSreport
S. 'he f('pOft I~001 to be "rocllltC!dwholy()( In p....tWtl~l prkl' pcrmls~lon of thf>M"na,:(ng Partner. AUdltputf!l subll<:t l(JGho"Qbnd Jur!$dICCiOI\,

FO~NFWCIlNCONSUllANIS& LAaORArOAI~S

(j_"t,...~ "
A~t~o~l~ry J
Sh.shlSol3nkl
tab 11~'d

A~~
Rhavnll !.harm ..
HOD (Microbiologist)

Sonu GUpl~
Sr. Analyst

.....·[nd ofReport···

---S.No Parameters Unit Test Method Result Specification IUmit As Per
-r:;:1U~UU,AmO.lOI9

Doslrable Pennissible
Limit Limit

16 FkIoricle , .. F) "'9Il APHA 4500-F-D 0.47 1.0 1.5

'i7 FreeResi<IuaICIlI_ (as (2) f!19II. IS ; 3025 (P-26) Clause-7 BDL(DL·O I) 0.2 10

18 ChlOra"'nes (as (2) f!19II. IS : 3025 (P-W; Clause-7 BDl(Dl·Q 1) 40 No RelaxabOn

19 Phenclic:Compound (asC6H50H) mg.t. IS • 3025 (P-43) see-i Ctause-4 BDUOl-O.OOOS) 0.001 0.002

20 Anionic SUrfaaant (asMBASj mgIl IS: 302S (P'&) BDL(DL-G.l) 0.2 10

21 Iron (as Fe) mgA. IS . 3025 (p-6S) 0.16 10 No Relaxalion

22 Zn:: (as Zn) f!19II. IS . 3025 (P-65) 0.14 5.0 15.0

Izj--fBcrnn (as B) mgIL IS : 3025 (P-S5J BOl(Ol-O.OI j 0.5 1.0

24 _(asN~ mglL IS : 3025 (P'S5) BOL(OL.D.OI) 0.02 No Relaxationru Monganese(asMo) mg/L IS : 3025 (P.S5) BOl(OL·Om) 0.1 03

26 le&d(as Pb) mgll IS : 3025 (P·S5) BOL(OI_·O.OO~) 0.01 No Retaxatiol'l

27 Ccpper (as Cu) mgll IS: 3025 (P-65) BDL(OL..().OI ) 0.05 1.5

28 Chroomum (as Cc) mgIL IS 3025 (P-65) BDL(DL..().OOI) 0.05 No Relaxabon

29 Alum.,,,,, CasAI) mg/I. IS . 3025 (P-65) !JOL(DL·O.OI) 0.03 0.2

~e.CoI cluilOOmi IS' 15185 AC•• nI Shall not be Not Specified
delectoole in
any 100mI

31 Tot" C<>tf",m du/10(nI1 IS. 15185 _I Shall not be Not Sped"'"
d&leGtabte In
ony 100 ml--

PageNo.: 2 of 2

DATE OF REPORT: 2810312024ITEST REPORT ,,"0 NCIJEP-03SII6103l24/A ULR NO.:TCI262124000000265F-------

(GOVERNMENT APPROVED 'l'ES11l\C LAllORATORlP.s)
AD ISO HOI : 2115, ISO I~OOI: ntS, ISO 45001 ,201& Cutll1ed Lebo,..,.".

Newton Consultants & LaboratorIes 285960



Laboratory: A·1I1OO,Sector.17, (Swade$hi Compound) KaviNagar Industrial Area, GHAZIABAD • 201 002 (U.P.)
. Mobile: 9810430345, 92055017881 Website:www.newconlab.in

E-mail: newcontab@gmail.com.newcontabfinance@gmail.com

1. the lest (eDOct reters cntyto the- oamwa" Qmpte/" whmiup.d for te-stin~iI.,d listed Pll((J(OctC(S
). rM,:~mp.ntat thF Simp.isneithp.! interred nor Imp ied.
3. labOr-f(oty.shalimailllain the oonfidentbltryof al information f~IJted to the ~a-npl~:;& test repcrts.
4. (.o"l'll.,plainf$.aboutthis report shoufd be communicatf!d¥tid"in 10 d.o.,,!oof the j5;SuCd"IC oft1ls report.
S. The report's not to oeproduced wholly 0' In part without prior Ptrm~~~i(l"lnfth~ \o1anaginsPartner. AI dlspul<'S subject '06n"ziabad Ju(;~diCtio(l.

FOR N~F.W.~~~~O~~~~~ANTS& LA80RATORIES

. ~..\:()
'I ."'t. ' t.; , ...,

Au,hO zell· .• to~~ i
Sh~SW~Olan~i '., i
lab Head ..\ ..~ -:

AU~!~
Ahavna ShA(mll
HOD(Mlcroblologi't)

~~
c.:ldted by
Senu Gupta
St. Analyst

EP~l8l16103/2.-1

.
js.NO Parameters Unit Test Method Result Specification ILimit As Per !

IS:10500, Amd. 2018

Desirable PermissibJe
Limit Limit

1 Cyanide (asCN) mglL IS: 3025 (P·27)sec-t Clause-4 BDL(DL-o.oZ) 0.05 No Relaxation
2 Anvnonia {as lolal Ammonia) mg/L IS :'3025 (P·34j Clause 2.4 BDl(DL-O.2) 0.5 No Relaxation---_.
3 Selenium(asSe) mglL IS: 3025 (P-6Si BDL(DL-O.OOI) 0.01 No Relaxenon
4 Arse",e (os As) mglL IS. 3025 (P-65i BDL(DL-O.OOI) 0.01 No Relaxation

5 cadmium (as Cd) mg/L IS : 3025 (P-65) BDL(DL·O.001) 0.003 No Relaxation

6 Molybderun (as Mo) mglL IS : 3025 (P·65) BDL(DL-0.001) 0.07 No Relaxation-
7 Silvef (os Ag) mglL IS : 3025 (P·65)• BDL(DL·O.OOIi 0.1 No Relaxation

8 B'rium (~$Ba) mglL IS : 3025 (P-65) BDL(Dl.0.001) 0.7 No Relaxation

9 Mercury (as Hg) 'l1g1l IS ; 3025 (P-65) BDL(DL-O0005) 0.001 No Relaxation

10 Mineral01 mgJl IS : 3025 (1'·39)Clau•• 6 BDl(DL-O.l ) 0.6 No Relax.etion

11 Poly Chlorinated BiphenylS (PCB) mglL APHA6431 B BOl(OL·O.OOOO 0.0005 No Relaxation
5)

12 Polynuclear AtQmabc Hydl~/bon mglL APHAe440 BOl(Of...O.OOOO 0.0001 No Ralax'Iion
(PAH) I 5)

13 llro(nololTll mg/l NCl/SOPliNSTI112 BDl(OL·Q.Ol) 0.1 No Relaxation

5+.1Ltr
PVC BODLE

Ground Water
Hand Pump Waler Near Railway Station
IS:17614 (p·l) SampleQu.nti~1
Sealed Packing

TESTRESULT

Analysis End Date : 21103/2024
Sample ID No. : NCUEP-038/16/03124
Sample Receipt Dale : 16103/2024
Environmental Ccnditiorr. 25~2'C

Ground Water
16/0312024
14/03/2024
01:30PM
NCl

SAMPLINGDETAilS
Sample Name
Analysis Start Date
Date of Sampling
TIme of Sampling
Sampling Done By
Sampfing Description
Sampling location
Sampling Protocol
P3Cking Condition

Newcon Consultants & Laboratories
(C'.oV£ru'MENT APPROVED TESfING LAllORA'fORIES)

An JSO9001, lOIS, ISO 14001,1015, IS<)4SGOI ,2018 Ctttificd Looorotory

TEST REPORT PageNo.:1"I 2------------------------~~~~~TEST REPORT No. NCUEP·038/16103/24/B DATE OF REPORT :28/03/2024
fName and Addres$ of Customer rMtS LALITPUR POWER GENERATION COMPANY LIMITED.

IVillage·Mirchwara and Burogaon, Tehsil-Mahroni, Lalitpur.284123 (U.P) India

286961



Laboratory: A·ll156. Sector·17. (Swadeahi Compoond) Ksvl Nagar IndustrialArea, GHAZIABAD • 201 002 (U.P.l
Mobile: 9810430345, 92055017881 Websit.. : www.newconlab.in
E-mail: ne..conlab@gmaacom.newcon1abfirumce@gmail.com

J -"M" tf."St '(1)On fcleo ortyto tttl' Plfliwbr ympk>/!o ~...bmhtll!d tnr 't~tlna.)OO'lsted parameters.
2 E~,\I at ftte S~ 1$ neither inff!f'rf'd nl)l' implk>o,
.l lolbof'ilOryw' n\lntllin!hl! GOtdkknbi)filyof al inform.lfiof\ ((>I~lcdlCJthe j'amph~' & resereports.
.,. ComD'1'nf$ abnu\ t"'ISrcpott ~ho"d be comml.l,,·t.1tcd...,ilhln 10 d.YI of chfll!1SU(ldlltc of thts report. . .
~. the ftlCKl(lis not to bitprt)dIlCt'Ciwhon),0' i11part w'thout (It'to( pcrml$sl(ln ur the r'l'lanaging Partner. Alldl$put('$ ~lIbJCdlo Ghu.ci.badJurlsdtClton.

~ORNE~N ONSUl~ANTS& 'A80RATQRIES

_'" )
Authorl"." n'tory
Sh.,hl Sol.nkl
lab Hood

A~t::
~h.vnaSh~rm.
HOI) (MltrobloIOalst)

(~
CIledtedby
SonuGupta
St,Analyst

EP.03811eJ03I24·2

• End of Report"'t·

is,No Parameters Unit Test Method Resull Specification ILimit As Per
lS:t~ . :L1mf

Desirable Pennlssible
limit Limit

I. Ctb<Qmochloromelhane rng/l NClISOPliNST/112 BDl(Dl·O 01) 0.1 No Relaxation
15 I Brcmodichloromell1ane mgIl NCUSOPiINSTII'2 6DL(OL.().01) 0.06 NQRelaxaljon
16 Chlotor .. m mg/l NCUSOP/INSTI112 BOL(Ol·o.ol) 0.2 No Relaxation..

P-.ee No., , of 2ITEST REPORT No. NCUEP~38/16/03l2_4IB DATE OF REPORT :2810312024

(COVER.\;\IE.\T APl'RO\'lID TESTlNG LABORATORIES)
AtllSO 9011: 2015,1$0 J4toJ .1013, 1$04$001 : 201. CmlJItd Laborllklo')'

Neweon Consu/t"nl, & ,,,60,,,'o,l,s 287962



Laboratory:A-tN56, Sector-17, (Swadeshi Compounc) Kavi Nagar Industrial Area. GHAZIABAD - 201002 (U.P.)
Mobile: 9810430345,9205501788 IWebsite: www.newconlab.in
E-maiJ : newconlab@gmail.com, newconlabfinanoe@gmail.com

1. Thetest (~refers cny to th(o partieu.ar sample}s.sub!'Otted ft!rtf!stit'1gand II~t('dp:tolmeters.
2. ;ndo~emenl otthe ~1~ isnelher infcrfCO ~ irr,plif!d.
J. ,.,a'!)Qorafocv!hall mainui n lbc·<OtIfitlMtia5tyoi all in(Oft"t)o)tion rplilted to the .."(1'\1>1,:·0;It U!l'! reports.
I). C~.nt.s ~bout this report shOOk!be (;OmtnlIriated wilhf(\ 10 <lilV~of the Isauo dJt~ (If this report. '. . . . .
5. The ~t is oot to hi!prcdlJc¬ owho&fyorWlpan "vitrout prior pct'ml:<;sionof the ~A')I'l.lp.I')p.Partner. All di~t.rut('s.$uhJe(t to GhUl.I(lbJcllurlsdl(tlon.

..n~~/
Au~~~""JBn.!OrV
Bhavna SharmCl
HOD (MicrobiologlSlj

c~
SonuGup'.
St.An.tvs!

EP-Q39116103I24·1

~.No Parameters Unit Test Method Result Specification llimit As Per
18:10500, Amd. 2018

Desirable Permissible I
Limit Limit

I Colour Hazen IS . 3025 iP.4) Claus.4 BDL(DL-l.0) 5.0 15

2 Odour -- IS : 3025 (P-5) Agrooabie Agreeable Agreeable

3 Tasle .. IS : 3025 (P-8) Agreeable Agreeable Agreeab-Ie

4 Turbidity NTV IS: 3025 (P-10) BDL(DL-1.0) 1.0 5

5 pHVatue - IS : 3025 (P·l1) 7.35 6.5-8.5 No Relaxation---
6 Toial0_ Solids mgIl IS: 3025 (P-1S) 620 SOO 2000

7 Total Han1ne5$ (as CaC03) mglL is : 3025 (P-21) 331 200 600

8 Calcium (as Ce) mglL IS : 3025 (P-40) 90.6 75 200

9 Magnesll.l11 (n 1019) mglL IS : 3025 (P-46) Clause-6 25.3 30 100

200 -
10 T0I81Alkal.. ty (ascscosi rng/L IS : 3025 (P.23) 274 600

11 Chtorid&(as Cll mgil IS : 3025 (P'32) CI.us.·2 80 250 1000

12 Nittel. (as NOll mglL IS : 3025 (P·34) Clause3.3 BOL(OL-Q,2) 45 No Rel••• tlon

13 Hilrile (8S N02) mglL IS : 3025 (P.34) Clau.e 4 eOL(OL-Q.5) Nol Specified Nol Specified

14 Sul>hale (e. $001) mglL IS: 3025 (P'24) SO.,1Clause·5 26 200 400

15 Sul>hlde (as H2S) mglL IS : 3026 (P.29) BOL(OL·o.o1) 0.05 No Relaxation

Packing

TEST RESULT
Sealed

.5+1 Ltr
PVC BOTTLE

Analysis End Dale : 2110312024

Sample 10 No. , NCUEp·039/16f03124
Sample Receipt Dale : 16/03f2024
EnVIronmentalCondition: 25±2·C

Ground Water
16103J2024
14/0312024
01:40PM
NCl
Ground Water
Hand Pump Water Collecled From Semara Village'
is:17614 (P·l) SampleQuonti"l

SAMPLING DETAILS
Sample Name
Analysis Start Date
Dale ofSampling
TIme 01Sampling ,
Sampling Done By
Sampling Desaiption
Sampling location
Sampling Protocol
Packing Condition

I
Village·Mirchwara and Burogaon, Tehsil.Mahronl, Lalitpur.284123 (U.P) India

TEST REPORT

(GOVERNMENTAI'PROVEDTESTINC' I,A.60RATOIUIiS)
AAISO 9001: 20lS, ISO 14001: 2015, ISO 45001: 2018C.rtlr..d L"lx>rato'y

Newton Consultant, & Laboratories

POGoNo.: 1 of 2
TEST REPORT No. NCUEP·0391161031241A ULR No.:TC1262124000000267F DATE OF REPORT :28/0312024 -
Name and~ss ofCustomer IMIS LALITPUR POWER GENERATION COMPANY LIMITED

288963



Laboratory: A-ll156, Sector-17. (Swade$hl Compound) Kavi Nagar Industrial Area, OHAZIABAD - 201002 (UP.)
. Mobile: 9810430345, 92055017881 Website:www.newconlab.in

E-mail: newcooJab@gmail.com.newconlabf:nance@gmail.com

1.The teSl(opon (("fers~tyt" me patticula, s.amplie/swtlmi1tf!dfor t"!~line{If1dtlst~d r~r<lm~te·::.
2.ltIdorstnu·nt of the sameis ne.lhcf;nferred nor implied. '
3. Ubctatoryshaf mall'rt<tinthe c.orfidP.tltiai1y or all it!.(OI'm3tiot'i'61atifd to the sampl('" & test reports.
L.Comp;a,)1~~boutthis report shouklbe (.01"M"It!nKatedwithin 10d<l'Vsof th.eissuedCit~of this report.. . . .. .
S. The report is ~ to he-pmduced v.i1otyor rn pan ¥Iithout prior pertni~Si(l"l of ,,..,. rv1anagitlg Pa'lnc' All rtisputes scblect to Cha:utlbad Junsd{cl on.

EP.o3!1116103l24-2 rOR NEWC()N'I&~Ul:TANrs & LA60MTORI.S

I ~ _~~ .)
A"tho,rlled S notory .)
Shashl S'oiankl ,I

lab Head

i~~
A~ed Slsn.tory
Bhavna ShiJrma
HOD[Microbiologist)

~~
Cliected by
SonuGupt~
Sr. Analysl

Remarks: ~l>\..tJefO'l"oetectionUmk.

End ot Report

I>,No. Paramete'tS Unit Test Method Result Specification fLimlt As Per
IS:! 0500, Ama. 2018 I

Desirable Pennissible, Limit 'LImit

16 Fluoride (as F) mg,lL APHA 4MO·F·O 0,45 1,0 1,5

17 Free _oal Chlorine (as CI2) mgll IS , 3025 (P-26) Clause-7 BOl(Ol-O.l) 0.2 1,0

18 Chloramines <as CI2) mgil IS : 3025 (P-26) Clause-7 BOl(Ol.O,I) 4p No Relaxation

19 Phenolic Compound (as CSH50H) mgil ,,5 3025 (P-43) SeC-I Claose-4 BOL(OL-0,OO05j 0.001 0,002

- :ro Aniooic Sulfadanl (as MBAS) mgil I IS : 3025 (P-68) BOl(Ol-a,l) I 0,2 I 1.0

21 Iron (as Fe) mgiL IS : 3025 IP-6S) ,0,15 j 1,0 I N"oRelaxation

22 Zinc (as Zn) mg,'l IS : 3025 (P-6S) 0:12 5,0 ' 15,P

23 Bo<on(as B) mg/L IS : 3025 (P-l)5) BOl(Ol-O,OI) 0,5 1,0

24 N'Jd<el(asNij mg/l IS : 3025 (P-65) BOl(Ol-O,OI) 0.02 N'o Rala)fation

25 Manganese (as Mn) mglL IS : 3025 (P-65) BOl(OL-O,OI ) 01 0.3

26 lead (asPb) mgJl IS : 3025 (P-55) BOl(Ol-O,OOS) 0,01 No Relaxation

27 ICopper (as CUI mgJL IS : 3025 (P-65j BDL(Ol-O,OI ) 0,05. 1.5

28 ChroilOOffi (as CQ mglL IS : ,3025 (P·65) 60L(OL-0,001 ) 0,05 No Relaxation

29 Aluminiun (asAI) mg/L IS : 3025 (P·65) BOL(DL.Q,OI ) 0,03 0,2

30 E.Coli cfuJ IOOmi IS: 15185 Absent Shall not be NotSpedfied
detectable in
any 100 ml

31 Tolal CoI~orm cfulI OOmI IS: 15185 Absonl Shall nol be Not Specified
detect8bl~ In

I any 100 ml... •••

Page No,: 7 of 2

UlR No.:TC1262124000000267F DATE OF REPORT :28/0312024 =oJ,
TEST REPORT No. NCUEp·039/16f03/241A

Newcon Consultants & La"oratorles
(GOVERNMENT APPROVED TESTING LABORATOR1ES)

Aa ISO 9001 : 20IS, ISO 14001 : 2015. ISO 4$1101: 2018 C.rtiOed I",bo.'.tory,

289964



Laboratory:A·lI1S6. Sector·17. (Swadeshi Compound) Kav; Nagar Industrial Area. GHAZIABAD· 201 002 (V.P,)
Mobile: 9810430345.92055017881 Website: www.newconlab.in
E-mail: newconlab@gmaiJ.com.newconlabfinance@gmail.com

L Tr.eteo..lrepod fcfefS orI.y 10 t~ panit:u 4ft umpte/s submitted 10f l~tlfleJl"ldU<t;tf\dperameters.
'. fndn-.r.v>.mf!ntot thto same;s neither inlcrroo no" ir'tIpl('d. '
3. t..bo('dtory~h;J1 :<nalnt3inthe- conticentialltyof all information relC1I~d to lh<::sarr!pIA~& test reports.
4. CQmplci~ about this. repOrt!ioooukt be comm~k.,}ted within 10davs of the lssuodJte oft"l:<.report.
5. 'he ({1)041is:not cobe P~JCed ~"IOt in part 't/nhoul prior permissionof the Man(le.if'ltPnrtner,Alldisputes sublect tc GhJ7.I;,()a(;l

~rV
A~'~~I:!tgn.torY
Bhavna Sh;Jrma
liOO (Microbiolog;,l)

Chedced by
SonuGuptD
Sr.Analyrt

EP·039I1&103l204-'

S.No Parameters Unit Test Method Result Specification ILimit As Per
IS:10500, Amd. 2018

Desirabl~ Permissible
Limit Limit

j Cyanide (as CN) mgll IS : 3025 (P·27i So0-1Clause·4 BDl(Dl~,02i 0,05 No Relaxation

2 Ammonia (as lotal Ammonia) "'9't IS: 3025 (P·34)Clause2,4 BDl(Dl.0:2) 0,5 No Relaxation

3 Selenium (as So) mgll IS : 302~(P·65) BDl(Dl·O,OOli 0.01 No Relaxation
4 Alsonic (asAs) mg/L IS : 3025IP~5) BDl(Dl·0,001) 0,01 No Relaxation

5 cadmium (as Cd) mglL IS : 3025 (P-65) BDl(Dl·O,OOl) 0,003 No Relaxation

6 Molytl<Ienum(as I0I0) mglL IS : 3025 (P-65) BOl(DL·O,OOl) 0,07 No Relaxation

7 Silver (as Ag) mgll IS ; 3025 (p·65i BDl(Dl·0.OO1) 0,1 NoRelax.llpn

8 aa,""" (as Ba) mgil IS 3025 (P·6Si BDl(Dl·0,001 ) 0,7 No Relaxation

9 Merwry (as Hg) mglL IS . 3025 (P·SS) BOl(Ol·o.oOOS) 0,001 No Relaxation

10 Mineral Oil mgIL IS : 302S(P·39)Clau•• 6 BOl(Ol'Q,l) 0,5 No RelalCatlon

11 Poly ChlorinatedBiphenylS(PCB) mg/L APHA8431 B BDl(Dl·O,OOOO 0,0005 No Re.laxQltion
51

'i2 Polynutlear Aromatic Hy(jfocarbon mg/L APHA6440 BDl(Dl'O,OOOO 0,0001 No Relaxation
{PAH} S)

13 Btomoform mglL NCUSOPIlNSTI112 BOl(Ol·O,OII 0,1 No Relaxation-

TEST RESULT
I~(lck.ingSealed

5+1 LU
PVC BOITLE

Environmental Condition: 25±2>C

: 21/03/2024
: NCUEP·039/16/03124
: 16103/2024

Analysis End Date

Sample 10 No,
Sample Receipt Date

Ground Water
16/0312024
1410312(l24

01:40 PM
NCL
Ground Water
Hand Pump Water Collected From Semara Village
IS:17614 (p.t) SampleQuantitv

SAMPLING DETAILS
Sample Name
Analysis Start Date
Date of Sampling
Time of Sampting
Sampling Done By
Sampling DeSCfiplion
Sampling Locati9ll
Sampling Protocol
Packing Condition

"

TEST REPORT No, NCUEP~39/1610312:4/B DATE OF REPORT: 28/0312024
"N;me and Address of Customer MIS LAUTPUR POWER GENERATION COMPANY LIMITED. -

Village.MJrchwara and Burogaon, Tehsil.Mahroni, Lalitpur.284123 (U.P) India

"a8< No ' lot 2TEST REPORT

~ewton Consu/fanfS & laboraforles
(COVEM'MEJ'.T APPROVEDTES'I'll'lG LJIJlORATORIES)

Au.ISO 9001 : 2015, ISO 14001 : 2015, ISO 45001 : U>l~C.rlin.d LabolOlto<)'

290965



Laboratory: A-11156, Sector-H, (Swadeshi Compound) Kav; Nagar Industrial Area, GHAZlABAD - 201 002 (U.P.)
Mobile: 9810430345,92055017881Wobsil8: INWW.newconlab.in
E-mail: newconlab@gmail.com.newconlabfinance@gmail.com

1. Tif\t'! ten repClrtle(~rSonly tome part·cutlrs ..mpte/s submitt<'d for fl'i:<.tlnGana listed p.:trJmerflr".
2. Endotsement of thp.s:ameis neih« ~fcrtcdnor 'rnfl-if'tL
l. l.lbf)l-atocy!nal maintain tbc«lnf'cein'ialhy of all infornwliOt'l relJten to the samples & test reflort. s.
4, COmP&~Iot...ebeet misreport should be oommunicated¥,ithir 10 d.,yo; nft~~eissue dale of this rflpnrt.. . . . • .
S. The r<.>poft is nnl to be produced wholly orin I)anwitoolJt pri-o: perrniSO;I.,n(If the Managirtt: p.,rlflcr. AI' d!"/lutes subJI!<:110Gha;lli'lban Jcn~dlt::h(lil.

EP'()38116{03l24·2
, ,'r',:).;;;. ~

FO~ ['IFWCON ~0Ns~.~~TANT'S8. I ABORAIORICS

/, \ :), .M:'-J;« ~\}
Authorl,ed' r(r1atolV.'
$hn.,hl Solanki
tab Head

~~
AU~d Signatory
Bhavna Sharma
HOD(M;"obiologi,t)

o<'~
SonuGupta
Sr.Ana.yn

Re.marks: 3D"'_=geuw 0eL"Clion limit.
«""End of Report''',,-$<

js.NO Parameters Unit r Test Melhod Result Specification 'limit As Per

I .:>:1UbUU, Ame. :lU1 ij

Desirable Permissible
limit Limit

14 Oibromom'Ofomethane mg/L NCUSOPIINSTI112 BOlIOl-O.Ol ) 0.1 No Relaxation
15 Bromodichlocomethane mgll. NCUSOPIINST!l12 BOlIOl-O.Ol ) 0.06 No Relaxation

16 Chloroiom1 mg,/l NCUSOPIINST!112 BOl(Ol.-o.OI) 0.2 No Relaxation

~~~==~~~~~~~~~~~~ ~~~~~~~~~p'~8~e~No.:2~2
TEST REPORT No. NCUEP-039/161031241B -'O-'A...:.T:..:E:_O..:..:._F..:.R:.::;EPORT:28/03120u=]

Newton Consullanls & Laboralor/es
(GOVEJtNMEl'<'TAPPROVEDTESTlNG LAlIQRAIORmS)

All [SO ~Ol r 2015. ISO 1<W01: 2015, ISO JSOOI12018 Certltt .... Lobor •• oC'Y

291966



tf?ftq) : 1j0~0310/~\ifI\ij ~/2024-251 ~
S!RI~~ : ~ fi$)~;q, C1~<1g,< cpT ~ 3lClC'11Cfj"1I~ ~ I

~ : <'1fc;t C19)'11~ \ij"1 ~ :tH ¢+q ;:fl ffio, {fR <'1fc;t (19)'11 cf; ti'ill <'1"1 ID'"XT CllqtilftI¢ ~
~~cf;~qlfl
\jQ'l(l@ Rl~;qCfj ~ '4?r ~"1iCfj 16.07.2024 cf; Wl1 If RlFcPe'{"l1 ~ ~O~O

H 6I"R C1~ C19)'< ctt m ~"1 iCfj 31.07.2024 cf; &RT 3lCf1T(1" Cfj'11l;q I 1l<TI ~ fcp "\3(fff ¢+q;f)
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PROCESS OF ASH UTILIZATION IN LAND RECLAMATION

Request from 
Landowner to Reclaim 

His / Her Land

Survey of requested 
Site

Framing of Agreement 
with the Landowner

Obtaining Consent 
from UPPCB

Disposal of Conditioned 
Ash into the Land under 

Reclamation

Levelling and Covering of 
Ash with Soil and its 

Compaction
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LAND OWNER REQUEST
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TRANSPORTATION OF ASH IN COVERED VEHICHES
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UNLOADING AND LEVELLING OF ASH AT SITE BEING RECLAMED
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GAINFUL USE OF RECLAIMED LAND

Agriculture
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GAINFUL USE OF RECLAIMED LAND

Agriculture
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GAINFUL USE OF RECLAIMED LAND

Children Playground
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School Playground
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House Construction
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ANURAG SHARMA Vs. STATE OF UP 

OUR FIRST 
REPLY 
DATED 

17.12.2022 

ORDER DATED 
20.12.2022 

OUR REPLY DATED 
30.01.2023 (Pg 95-177}

Pg 72 -1 DETAILS- -0 .. · a. Averment at Pg 99 & 
Annexure LOW LYING 100 (Para 5) 

I R-7 AREA NOT b. Annexure A-1 at Pgs
pertaining SIVEN. PLEASE (104-117) R/w 
to period 51VE. Annexure A-4 at Pg 
01.04.2022 126 (This is an 
to Sept Exemplar see Pg 99 
2022. It bottom & Pg 108-113 
shows that PARA 5.. & Pg126 All this relates 
on a total Particulars of to farmer lnderpal) 
Ash Low Lying Area 
Generation 
of 15.36 
Lakhs MT, 
3.12 Lakh 
MT was 
used for 
reclamation 
of low lying 
area. 

not given where 
Fly Ash was 
used for filling. 

c. UPPCB Letter dated
23.07.21@ Pg 117 R/w
Disposal Guidelines
issued by MOEF.

d. Pg 136 Chart showing
Ash generation and
utilisation in a
monthwise manner
from April 20 to March
22. Total is 15.38 LMT
in low lying area as
against Ash Generation
of 35.34 LMT.

LOW LYING AREA 

ORDER 
DATED 

09.11.2023 

PARAG 
Proper 
Details 

a. 
b. 

OUR REPLY DATED 
10.02.2024 

(Pg 291-392}

Averment at Pg 297-299 
Annexure A-7 at Pg 342-
386 

of Low • Pg 344 Contract 
Lying 
Areas 

• Pg 348 Request Letter to
UPPCB

• Pg 349 Bhulekh Khata
Details

• Pg 352 Adhaar Card
• Pg 354 Gram Pradhan

Certificate 
• Pg 356 Site Map of exact

land 
• Pg 358, 363, 364, 366, 367.
• Pg 369, 372, 376, 378, 381,

384.

c. Annexure A-8 at Pg 387
DM PERMISSION given
on 03.12.2019.
Pertinently, it is stated
that upon land filling the
said land which was
hitherto uncultivable will
become useful for
cultivation.

ORDER 
DATED 

15.02.2024 

PARAS-Our 
Reply dated 
10.02.24 was 
found 
sufficient 
and the 
same is 
noted 
therein 
except Ash 
Dyke Legacy 
Ash. 

OUR REPLY DATED 
13.05.2024 

(Pg 435-520)

ORDER 
DATED 

16.05.2024 

a. Pg 439 (Para
I 

Not verified 
7) R/w by UPPCB
Annexure A-1 
Pg442-497 

b. Relevant
Pages are at
465 to 481 -
Land
Reclamation

UPPCB 
REPORT 
DATED 

07.08.2024 
Verified 
the data at 
Pg 526 & 
527 

ANNEXURE-R-51 (Colly)

319994



I

LEGACY FLY ASH 
 

OUR FIRST ORDER DATED OUR REPLY DATED ORDER OUR REPLY ORDER OUR REPLY DATED ORDER UP PCB 

REPLY 20.12.2022 30.01.2023 (Pg 95- DATED DATED DATED 13.05.2024 DATED REPORT 

DATED 177) 09.11.2023 10.02.2024 15.02.2024 (Pg 435-520) 16.05.2024 DATED 

17.12.2022 (Pg 291-392) 07.08.2024 

PARA 5 . ., LEGACY a. Pg 101 Para 6 a. Pg 297 PARAS a. Pg 438 Para 6 Not verified Pg 525 Para 

FLY ASH Averment @ Give detail Averment @ Status of by UPPCB ii. 

UTILISATION AND Para 9. No of quantity Para 7. What is the Legacy Ash No Legacy 

PARTICULARS Legacy Ash. of Fly Ash Quantity is Status of Fly Ash was 

NEEDED. Whatever in Dykes? dynamic due Ash in Dyke? b. Pg 459-460 observed 

generated is to round the Chart shows 

continuously clock What is the utilisation of Pg 599-600 

used. utilisation action plan Ash from 2015 Photographs 

Note: The same and quantity for proper till 2024 of Ash Dykes 

observations are b. Pg 136 Chart chart is also management yearwise. 

reproduced by the showing Zero supplied Bi- and disposal 

Tribunal in its Ash in Ash Dyke Annually to 

order dated raising from Apr CEA. 

16.05.2024 PARA 3 20 to March 22. 

to PARA 5. 

320995



T --FLY ASH IN CEMENT 

OUR FIRST ORDER DATED OUR REPLY DATED ORDER OUR REPLY DATED ORDER OUR REPLY DATED ORDER UP PCB 
REPLY 20.12.2022 30.01.2023 (Pg DATED 10.02.2024 DATED 13.05.2024 DATED REPORT 
DATED 95-177) 09.11.2023 (Pg 291-392) 15.02.2024 (Pg 435-520) 16.05.2024 DATED 

17.12.2022 07.08.2024 

a. ANNEXURE A-6 PARA6 a. Pg 299@ Para N.A. Pg 459 &460 Not verified Pg 524-525 

(Pg 136) Order 9 Averment Chart showing usage by UPPCB Averment 
Chart (Monthwise Query containing of Fly Ash in Cement 
Apr 20 to Mar 22) Requisite details of Industry from 2015- ANNEXURE 

Particulars transportation 16 till 2023-24. This A-1 Pg 529

b. Train of usage of of Ash to shows that Chart Apr 23 

Transportation Fly Ash in Cement approximately to Mar 24. 

details (Pg 137 to Cement Industry.
Pg 148) Industry • 63% is used in

b. ANNEXURE A- Cement.
c. Bulker 9 (Pg 391} • 0.5% is used in

Transportation Chart (Apr 23 Bricks.
details for 2022- to Sep 23) • 0.1% is used in
2023 (Pg 149) supplied to Roads.

CEA • 36% is used in land
reclamation

• 0.14% is used in

Agricultural
Development

321996



J

FLY ASH NOT USED IN BRICKS 

OUR FIRST ORDER DATED OUR REPLY DATED ORDER OUR REPLY ORDER OUR REPLY ORDER UP PCB 

REPLY 20.12.2022 30.01.2023 (Pg 95-177) DATED DATED DATED DATED DATED REPORT 

DATED 09.11.2023 10.02.2024 15.02.2024 13.05.2024 16.05.2024 DATED 

17.12.2022 (Pg 291·392) (Pg 435· 07.08.2024 

520) 

WHY HY ASH IS NOT a. Pg 101 Averment @ N.A. N.A N.A. Not N.A. 

BEING USED IN Para 8. Not given as Directed 

BRICKS. no brick kl ins near 

Lalitpur and 

Pi·,Rf\ S .. transportation is risky 

a. 01.04.2019 to + costly for long

31.03.2020 Fly distance.

Ash used in 

Bricks. b. Pg 136 Chart showing

b. 01.04.2020 to Ash generation and

31.03.2021 No utilisation in a

Fly Ash used in monthwise manner

Bricks from April 20 to

c. 01.04.2021 to March 22. Total

31.03.2022 Utilisation in Bricks is

No Fly Ash used ZERO.

in Bricks

322997
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TREE PLANTATION 

OUR FIRST ORDER DATED OUR REPLY DATED ORDER OUR REPLY DATED ORDER OUR REPLY DATED ORDER UPP CB 

REPLY 20.12.2022 30.01.2023 (Pg 95- DATED 10.02.2024 DATED 13.05.2024 DATED REPORT 

DATED 177) 09.11.2023 (Pg 291-392) 15.02.2024 (Pg 435-520) 16.05.2024 DATED 

17.12.2022 07.08.2024 

N.A. N.A. a. Pg 102 PARAS a. Pg 295 Para 5 gives N.A N.A N.A. N.A. 

Averment No. of the total Trees and

states 4.5 lakh Trees Total Hectre A rea and

trees planted Planted photographs and CD

till date. Out of given but and that we are

which 1.7 Lakh where? Do complying with EC

plants in they meet Conditions.

nearby EC b. ANNEXURE A-1 (Pg

villages. Condition? 301}

b. Detailed Chart c. ANNEXURE A-2 (Pg

of areas given 302}

at Pg. 161 d. ANNEXURE A-3 (Pg

Annexure 8 305)

323998
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OUR FIRST ORDER DATED 

REPLY 20.12.2022 
DATED 

17.12 .2022 

CSR/CER SPENDING 

OUR REPLY DATED ORDER 

30.01.2023 (Pg 95- DATED 
177) 09.11.2023

a. 

b. 

Pg 102 Para 5 
averment on CSR and 

spending of 49 • CE R 
Cr on CER/CSR 

I 
spending

activity. detai Is 
given till 

Annexure A-9 2017 but 

Pg.163 to 176 not after. 

photographs 

OUR REPLY ORDER 

DATED DATED 
10 .02.2024 15.02.2024 

(Pg 291-392) 

a. Pg 296 Para 6 PARA6 
b. ANNEXURE What about 

A-4 (Pg 306) activities 
c. ANNEXURE carried out 

A-5 (Pg 307- at which 
337) places. 

OUR REPLY DATED ORDER UP PCB 
13.05.2024 DATED REPORT 

(Pg 435-520) 16.05.2024 DATED 
07.08.2024 

a. Pg 440@ Para
8

b. ANNEXURE A-
2 (Pg 498-519)

324999



Gmail Legal Vibes <legalvibes.lawfirm@gmail.com> 

O.A. NO. 725 OF 2022 in the case titled Anurag Sharma Vs. State of Uttar Pradesh 
and Anr. (Additional Affidavit 
1 message 

Legal Vibes <legalvibes.lawfirm@gmail.com> 
To: anuragsansad@gmail.com 

Sir, 

Sat, Aug 24, 2024 at 1 :20 PM 

Kindly find attached the copy of Additional Affidavit on behalf of Lalitpur Power Generation Company Limited in 
compliance of the order dated 12.08.2024 of this Hon'ble Tribunal 

i Additional Affidavit LPGCL Final 23.08.2024.pdf

Kindly accept the service. 

Thanks & Regards, 

Legal Vibes Law Firm 
G-27, First Floor,

Jangpura Extension

New Delhi-110014

Ph: 011-43580335

https://mail.qooqle.com/mail/u/1/?ik=6e053b0ee7&view=pt&search=all&permthid=thread-a:r6279005690958990703&simpl=msq-a:r-63846330550511... 1/1 
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	ANNEXURE-R-43.

A true copy of the letter dated 22.07.2024 issued by the District Agriculture Officer, Lalitpur.

   .. 294
	ANNEXURE-R-44.

A true copy of the letter dated 19.07.2024 issued by the Chief Veterinary Officer, Lalitpur.
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A true copy of the letter dated 19.07.2024 issued by the Assistant Director Fishery, Lalitpur.
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A true copy of an exemplar application/request by concerned land owner for reclamation of his low-lying land.
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A true copy of an exemplar agreement with the concerned land owner.
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A true copy of an exemplar declaration/NOC by the Village Panchayat.
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A true copy of an exemplar khasra/khatauni of the concerned land.
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A PowerPoint representation showing process of land reclamation using fly ash.
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	ANNEXURE-R-51 (Colly).

True copies of the six tabulated charts showing cross referencing of pages in the existing pleadings with respect to the following headings: Low-lying area; Legacy fly ash; Fly ash in cement; Fly ash not used in bricks; Tree Plantation; and CSR/CER expenditure.
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